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Priority claimed from 30/12/2015; Application No. : 302015000089253 ;Italy 

3510143    30/06/2016
[International Registration No. : 1328099]
NUOVA INDUSTRIA BISCOTTI CRICH S.p.A.
Vicolo De Gasperi, 11 I-31050 Zenson di Piave (TV) Italy

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.5;Food for babies; candy, medicated; diabetic bread adapted for medical use; digestives for pharmaceutical 
purposes; flour for pharmaceutical purposes; lacteal flour for babies; chewing gum for medical purposes; lactose for 
pharmaceutical purposes; yeast for pharmaceutical purposes; biological preparations for medical purposes; dietetic 
beverages adapted for medical purposes; medical preparations for slimming purposes; dietetic substances adapted for 
medical use; dietetic foods adapted for medical purposes.

Cl.30;Cookies; petit-beurre biscuits; biscuits; cereal-based snack food; rice-based snack food; waffles; cakes; candies 
[sweets]; buns; chocolate; pastries; bread rolls; bread substitutes; gluten-free crackers; gluten-free biscuits; pizzas; 
pralines; caramels [candy]; chewing gum; confectionery; pasta; ice cream; rice; sugar; honey; cocoa; flour; wafers; 
crackers; coffee; vegetal preparations for use as coffee substitutes; tea.

8129



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 08/04/2016; Application No. : 690718 ;Switzerland 

3512327    06/10/2016
[International Registration No. : 1328523]
HAIRSTETICS SWISS SÀRL
Avenue des Grandes-Communes 8 CH-1213 Petit-Lancy Switzerland

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary products for medical purposes; medicated hair 
care preparations; hair growth stimulants for medical use; medicinal preparations for stimulating hair growth; biological 
implants.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture material; medical instruments and apparatus, namely, pre-loaded cartridges for implanting and restoring 
hair; hair prostheses; medical implants mainly comprised of artificial materials; medical implants made from artificial 
materials; surgical implants comprised of artificial materials.

Cl.26;Lace and embroidery; ribbons and braid; buttons, hooks and eyes; needles; artificial flowers; false hair; false 
beards; false moustaches; synthetic hair; hair extensions; hair pieces; human hair; kamoji [false hair for Japanese hair 
styling]; toupees [false hair]; wigs; decorative articles for the hair.
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Priority claimed from 15/02/2016; Application No. : 15106751 ;European Union 

3518877    24/02/2016
[International Registration No. : 1329325]
VODAFONE ITALIA S.P.A.
Via Jervis, 13 I-10015 Ivrea (TO) Italy

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.9;Telephone cards; telephone apparatus; mobile phones; radiotelephones; computer databases; USB web keys; 
electronic databases recorded on computer media; e-books; downloadable computer graphics; downloadable electronic 
books; electronic books (downloadable); digital music downloadable provided from a computer database or the internet; 
podcasts; electronic publications, downloadable; downloadable applications for use with mobile devices; computer 
software applications, downloadable; computer software platforms; data processing programs; computer programs for 
connecting remotely to computers or computer networks; programs for computers; application software for mobile 
phones; computer software for database management; computer software for mobile phones; computer software to 
enable teleconferencing, videoconferencing and videophone services; software for facilitating secure credit card 
transactions; software for card readers; computer software to enable the searching of data; computer software for 
scanning images and documents; computer telephony software; communication software; software for satellite 
navigation systems; software for GPS navigation systems; software for mobile telephones; antennas and aerials as 
communications apparatus; portable telecommunications apparatus; communications controllers; telecommunications 
equipment; sim cards; telecommunications instruments for use in cellular radio networks; laser cards; magnetic payment 
cards; USB flash drives; data storage devices; electronic card readers; card reading equipment; optical data media; 
electronic magnetic recording media; memory devices; encoded magnetic cards; global positioning system [GPS] 
apparatus.

Cl.38;Mobile telephone communication services; communications by mobile phones; text messaging services; voice 
mail services; international telephone services; telephone telecommunications services provided via prepaid telephone 
calling cards; electronic transfer of data by mobile telephones; video telephone services; access to content, websites and 
portals; electronic transmission of data; electronic mail; electronic transmission of messages; providing access to 
information on the internet; internet service provider services; telecommunication gateway services; internet based 
telecommunication services; data transmission; internet telephony services; telecommunications services, namely 
providing fiber optic network services; transmission of sound, picture and data signals; provision of teleconferencing 
facilities.

Cl.41;Entertainment services provided by telephone; entertainment in the nature of mobile phone television; provision 
of education courses relating to telecommunications; provision of entertainment services through the media of 
publications; arranging and conducting of workshops [training]; training; provision of training via a global computer 
network; provision of online training; organisation of teaching activities.

Cl.42;Creation, updating and installation of computer programs; website development services; design of mobile 
telephones; creating and maintaining websites for mobile phones; IT security services in the nature of protection and 
recovery of computer data; data migration services; software development, programming and implementation; software 
development; development of computer software application solutions; maintenance and updating of software for 
communication systems; technical design and planning of telecommunications networks; programming of 
telecommunications software.
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Priority claimed from 04/07/2016; Application No. : 3621781 ;Spain 

3521517    07/07/2016
[International Registration No. : 1330329]
FLUIDRA COMMERCIAL, S.A.U.
Av. Francesc Macià, 38, planta 15ª E-08208 SABADELL (Barcelona) Spain

Address for service in India/Attorney address:
CHADHA & CHADHA IP
F-46, HIMALAYA HOUSE, 23 K.G. ROAD, NEW DELHI-110001, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Water purifying chemicals, filtering materials (chemical products); chlorine; oxygen; descaling agents.

Cl.5;Disinfectants, algicides, anti-mold products, germicides, personal hygiene products other than toiletries.
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Priority claimed from 05/05/2016; Application No. : UK00003162953 ;United Kingdom 

3524132    16/11/2016
[International Registration No. : 1320725]
Trizell Limited
Sanderum Centre, Oakley Road Chinnor OX39 4TW United Kingdom

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; dietetic food and substances adapted for medical use; dietary supplements for 
humans; medical preparations and articles.

Cl.10;Surgical and medical apparatus and instruments; parts and fittings of all the aforesaid goods included in this 
class; none of the aforesaid goods being dedicated to the field of radiology or medical imagery.

Cl.44;Medical services; human healthcare services; none of the aforesaid services being dedicated to the field of 
radiology or medical imagery.
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Priority claimed from 03/02/2016; Application No. : 015073489 ;European Union 

3530860    16/05/2016
[International Registration No. : 1332094]
IVL SVENSKA MILJÖINSTITUTET AB
Valhallavägen 81 SE-114 28 Stockholm Sweden

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.16;Instructional and teaching materials, printed matter; printed publications, books and manuals.

Cl.35;Advertising regarding conferences, congresses and seminars; compilation of information into computer 
databases; professional business consultancy; compilation, systematisation, management, data entry, processing and/or 
storage of computerised business-, organisation-, products and services information; business information services 
relating to global environmental performance.

Cl.37;Construction, repair, installation services, namely water course remediation.

Cl.38;Leasing access time to a computer database for company -, organisation -, product -, or services information.

Cl.40;Air purification; water treatment and purification.

Cl.41;Education, teaching and teaching services; arranging of conferences, congresses and seminars; organisation of 
training; arranging of competitions for educational purposes; organisation of courses.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research and development for others; analysis of 
environmental properties and climate impact of products and services; certification of products and services with respect 
to environmental properties and climate impact; counselling and consultancy services in the field of environmental- and 
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climate impact certification; information regarding environmental- and climate certification; IT information and 
consultancy services regarding global standardization work; analysis and industrial research services; consultancy 
services (scientific -, technological - and IT -) regarding global standardisation work and information thereto.
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Priority claimed from 18/02/2016; Application No. : 86912243 ;United States of America 

3534166    17/08/2016
[International Registration No. : 1332534]
ABOUT, INC.
1500 Broadway New York NY 10036 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for obtaining information, expert content and articles in the field of health care.

Cl.41;Providing blogs and non-downloadable publications in the nature of articles and columns in the field of health 
care via a website; providing on-line publications in the nature of articles, columns and blogs in the field of health care.

Cl.42;Computer services, namely, providing search engines for obtaining data on a global computer network; computer 
services, namely, providing search engines for obtaining information, expert content and articles in the field of health 
care on a global computer network; developing customized web pages and other data feed formats featuring user-defined 
information in the field of health care; providing customized on-line web pages and data feeds featuring user-defined 
information, which includes blog posts, new media content, other on-line content, and on-line web links to other websites;
providing customized on-line web pages featuring user-defined information, which includes search engines and on-line 
web links to other web sites.
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3536381    18/01/2017
[International Registration No. : 1338419]
BARCELONESA DE DROGAS Y PRODUCTOS QUIMICOS, S.A.
C. Crom 14 Pol. Ind. Famades E-08940 CORNELLA DE LLOBREGAT (BARCELONA) Spain

Address for service in India/Attorney address:
CHADHA & CHADHA IP
F-46, HIMALAYA HOUSE, 23 K.G. ROAD, NEW DELHI-110001, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemical ingredients for use in the food industry; additives for preserving foodstuffs.

Cl.35;Retail sale and wholesale services for chemical products used in the food industry.

Cl.42;Scientific services; scientific laboratory services; chemical, scientific and food research; technical consultancy 
for research on foodstuffs and chemical ingredients for use in the food industry; research and development of chemical 
ingredients and food additives.
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Priority claimed from 18/02/2016; Application No. : 86912241 ;United States of America 

3536749    17/08/2016
[International Registration No. : 1333721]
ABOUT, INC.
1500 Broadway New York NY 10036 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for obtaining information, expert content and articles in the field of health care.

Cl.41;Providing blogs and non-downloadable publications in the nature of articles and columns in the field of health 
care via a website; providing on-line publications in the nature of articles, columns and blogs in the field of health care.

Cl.42;Computer services, namely, providing search engines for obtaining data on a global computer network; computer 
services, namely, providing search engines for obtaining information, expert content and articles in the field of health 
care on a global computer network; developing customized web pages and other data feed formats featuring user-defined 
information in the field of health care; providing customized on-line web pages and data feeds featuring user-defined 
information, which includes blog posts, new media content, other on-line content, and on-line web links to other websites;
providing customized on-line web pages featuring user-defined information, which includes search engines and on-line 
web links to other web sites.
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Priority claimed from 30/06/2016; Application No. : 015598311 ;European Union 

3537310    22/12/2016
[International Registration No. : 1338002]
MAGIX SOFTWARE GMBH
Quedlinburger Str. 1 10589 Berlin Germany

Address for service in India/Attorney address:
INTEPAT IP SERVICES PVT LTD
NO.8, 1ST FLOOR, 15TH CROSS, 100FT RING ROAD, JP NAGAR, 6TH PHASE, BANGALORE-560078.

Proposed to be Used
IR DIVISION
Cl.9;Software, including for mobile terminals, in particular in relation to the creation and editing of audio, video and 
other multimedia files and for the creation and editing of audio, music, video, MIDI and multimedia and metadata; 
computer software for sound development, generation and editing; recorded audio loops; interfaces (for computers); 
apparatus for receiving, recording, transmission, processing, transforming, output and reproduction of data, speech, text, 
signals, sound and images, including multimedia apparatus; apparatus, including multimedia apparatus, for connecting 
and controlling audio, video and telecommunications apparatus and computers, including apparatus with electronic 
program guides; software manuals in electronic format.

Cl.38;Providing access to audio, music, photograph, video and other multimedia files via the internet; electronic 
transmission of news and information, in particular information on music, musical events and concerts.
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Priority claimed from 30/06/2016; Application No. : 015598378 ;European Union 

3537425    22/12/2016
[International Registration No. : 1338003]
MAGIX SOFTWARE GMBH
Quedlinburger Str. 1 10589 Berlin Germany

Address for service in India/Attorney address:
INTEPAT IP SERVICES PVT LTD
NO.8, 1ST FLOOR, 15TH CROSS, 100FT RING ROAD, JP NAGAR, 6TH PHASE, BANGALORE-560078.

Proposed to be Used
IR DIVISION
Cl.9;Software, including for mobile terminals, namely for creating and editing audio, video and other multimedia files, 
and for creating and editing sound, music, video, midi and multimedia and metadata; computer software for sound 
development, generation and editing; video editing software; recorded audio loops; interfaces for computers for editing 
audio, video and other multimedia files; apparatus for receiving, recording, transmission, processing, transforming, 
output and reproduction of data, speech, text, signals, sound and images, including multimedia apparatus; apparatus, 
including multimedia apparatus, for connecting and controlling audio, video and telecommunications apparatus and 
computers, including apparatus with electronic program guides; software manuals (handbooks) in electronic form 
relating to the editing of audio, video and other multimedia files; none of the aforesaid goods belonging to the fields of 
human resources, finances and accounting, and relating to gambling or prize games.

Cl.42;Providing of software updates via the internet for editing audio, video and other multimedia files; providing of 
information and consultancy in the field of computer software for editing audio, video and other multimedia files; hosting, 
software as a service (SaaS) and rental of software for editing audio, video and other multimedia files; none of the 
aforesaid goods belonging to the fields of human resources, finances and accounting, and relating to gambling or prize 
games.
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Priority claimed from 15/11/2016; Application No. : 2016742984 ;Russian Federation 

3537459    21/12/2016
[International Registration No. : 1340062]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Galernaya Ul, 5, Lit A RU-190000 St-Petersburg Russian Federation

Address for service in India/Attorney address:
LEXFONS
1/B, STREET NO. 4, EAST GURU ANGAD NAGAR, DELHI-110092.

Proposed to be Used
IR DIVISION
TO BE USE AS PER PRESENTATION SUBMITTED IN THE BIRTH NOTIFICATION.

Cl.4;Petrol; benzine; gasoline; producer gas; solidified gases [fuel]; oil-gas; fuel gas; gas for lighting; fuel; diesel oil; 
additives, non-chemical, to motor fuel; cutting fluids; industrial grease; lubricating oil; industrial oil; motor oil; lubricating 
grease; petroleum, raw or refined; biodiesel fuel; jet biofuel; dust absorbing compositions; anthracite; benzene; benzol; 
wood briquettes; combustible briquettes; petroleum jelly for industrial purposes; wax [raw material]; ozocerite [ozokerite];
illuminating wax; industrial wax; belting wax; carnauba wax; beeswax; firewood; paper spills for lighting; fish oil, not 
edible; illuminating grease; grease for leather; grease for footwear; tallow; kerosene; coke; xylene; xylol; ligroin; wood 
spills for lighting; mazut; fuel oil; oils for paints; oils for releasing form work [building]; oil for the preservation of 
masonry; oil for the preservation of leather; textile oil; moistening oil; coal tar oil; coal naphtha; castor oil for industrial 
purposes; bone oil for industrial purposes; rape oil for industrial purposes; lubricants; naphtha; nightlights [candles]; 
oleine; paraffin; dust removing preparations; soya bean oil preparations for non-stick treatment of cooking utensils; non-
slipping preparations for belts; coal dust [fuel]; firelighters; perfumed candles; Christmas tree candles; candles; grease 
for arms [weapons]; grease for belts; vaporized fuel mixtures; dust binding compositions for sweeping; dust laying 
compositions; alcohol [fuel]; methylated spirit; stearine; lighting fuel; mineral fuel; carburants; fuel with an alcoholic 
base; peat [fuel]; peat briquettes [fuel]; tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for candles;
ceresine; electrical energy; ethanol [fuel]; petroleum ether; sunflower oil for industrial purposes.

Cl.37;Drilling of deep oil or gas-wells; drilling of wells; retreading of tires [tyres]; vulcanization of tires [tyres] [repair]; 
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anti-rust treatment for vehicles; vehicle maintenance; vehicle polishing; motor vehicle maintenance and repair; 
construction; asphalting; rebuilding engines that have been worn or partially destroyed; rebuilding machines that have 
been worn or partially destroyed; building sealing; linen ironing; pressing of clothing; disinfecting; rat exterminating; 
mining extraction; refilling of toner cartridges; knife sharpening; building insulating; repair information; construction 
information; bricklaying; riveting; construction consultancy; varnishing; re-tinning; scaffolding; road paving; window 
cleaning; vehicle washing; building construction supervision; upholstering; renovation of clothing; rustproofing; sanding;
pumicing; paper hanging; painting or repair of signs; cleaning of buildings [exterior surface]; vehicle breakdown repair 
services; rental of bulldozers; rental of road sweeping machines; rental of cleaning machines; rental of cranes 
[construction equipment]; rental of construction equipment; rental of excavators; plumbing; masonry; roofing services; 
painting, interior and exterior; carpentry services; underwater repair; plastering; quarrying services; repair of security 
locks; umbrella repair; parasol repair; burner maintenance and repair; film projector repair and maintenance; airplane 
maintenance and repair; safe maintenance and repair; clock and watch repair; pump repair; upholstery repair; shoe 
repair; clothing repair; photographic apparatus repair; furniture restoration; restoration of musical instruments; 
restoration of works of art; vehicle lubrication [greasing]; demolition of buildings; warehouse construction and repair; 
vehicle service stations [refuelling and maintenance]; washing; washing of linen; pipeline construction and maintenance; 
pier breakwater building; underwater construction; harbour construction; factory construction; building of fair stalls and 
shops; shipbuilding; cleaning of buildings [interior]; street cleaning; vermin exterminating, other than for agriculture; 
artificial snow-making services; laundering; installation of doors and windows; irrigation devices installation and repair; 
elevator installation and repair; heating equipment installation and repair; burglar alarm installation and repair; furnace 
installation and repair; telephone installation and repair; air conditioning apparatus installation and repair; fire alarm 
installation and repair; freezing equipment installation and repair; electric appliance installation and repair; kitchen 
equipment installation; installation, maintenance and repair of computer hardware; machinery installation, maintenance 
and repair; office machines and equipment installation, maintenance and repair; interference suppression in electrical 
apparatus; swimming-pool maintenance; furniture maintenance; chimney sweeping; boiler cleaning and repair; cleaning 
of clothing; dry cleaning; vehicle cleaning; diaper cleaning; leather care, cleaning and repair; fur care, cleaning and repair.
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Priority claimed from 12/11/2015; Application No. : 14787501 ;European Union 

3537466    07/12/2016
[International Registration No. : 1312620]
ABI HOLDING LIMITED
Room 1, Level 2-PALAZZO CA BRUGNERA, VALLEY ROAD BIRKIRKARA BKR 9024

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.10;Feeding bottle receptacles, dummies for babies, breast pumps, fever thermometers; surgical and medical, 
apparatus and instruments; orthopedic articles; suture materials, inhalers, vaporizers for medical use; teething rings; 
aerosol dispensers for medical purposes; fumigation apparatus for medical purposes; massage apparatus; nursing 
appliances; diagnostic apparatus for medical purposes; ice bag pillows for medical purposes; water bags for medical 
purposes; feeding bottle valves; umbilical belts; belts for orthopaedic purposes; maternity belts; droppers for medical 
purposes; abdominal corsets; spoons for administering medicine; thermal packs for first aid purposes; air cushions for 
medical purposes; cushions for medical purposes; heating pads, electric, for medical purposes; covers for baby feeding 
bottles; bandages, elastic; slings [supporting bandages]; incontinence sheets; feeding bottle; nipple shields for personal 
use; ear picks; containers for use with breast pumps; hypodermic syringes; syringes for injections; orthopedic soles; 
thermometers for medical purposes; cases for thermometer probes for medical use; feeding bottle teats; draw-sheets for 
sick beds; sprayers for medical purposes.

Cl.11;Electric apparatus for steam generating, sterilizing, air conditioning, heating; apparatus for lighting, heating, 
steam generating, cooking, refrigerating, drying, ventilating; hot air apparatus; microwave ovens; deodorising apparatus, 
not for personal use; ionization apparatus for the treatment of air; ventilation [air-conditioning] installations and 
apparatus; air purifying apparatus and machines; lighting apparatus and installations; refrigerating appliances and 
installations; cooking apparatus and installations; heating apparatus, electric; kilns; steaming apparatus (electric -) for 
cooking; fumigation apparatus, not for medical purposes; beverage cooling apparatus; disinfectant apparatus; hair driers 
[dryers]; electric kettles; germicidal burners; pads [cushions] (heating -), electric, not for medical purposes; light 
diffusers; driers (air -); evaporators; steam generating installations; chandeliers; standard lamps; arc lamps; electric 
lamps; lamps; lights, electric, for christmas trees; lightbulbs; lamp shades; water heaters [apparatus]; air heating 
apparatus; heaters, electric, for feeding bottles; food warmers; toilet seats; sterilisers; sterilisers for babies" feeding 
bottles; humidifiers; room humidifiers; air humidifiers, other than for medical purposes; cooking utensils, electric; 
bathtubs; electric yoghurt makers; humidifying apparatus for medical use.
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Priority claimed from 22/08/2016; Application No. : 87146243 ;United States of America 

3537910    06/12/2016
[International Registration No. : 1335946]
ASG TECHNOLOGIES GROUP, INC.
708 Goodlette Road North Naples FL 34102 United States of America

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Full line of computer software for mainframe, midrange and client server systems for use in information 
management, operations management and applications management; computer software for creating virtual workspaces, 
namely, software for enabling use, creation and management of other computer software; computer software for 
accessing and using applications, through a virtual workspace; computer software for administering, configuring, 
managing, and provisioning virtual workspaces

Cl.42;Computer consultation relating to mainframe, midrange and client server computer system requirements for 
computer system operation management, application management and information management; providing temporary 
use of non-downloadable software for accessing and using applications, through a virtual workspace; providing 
temporary use of non-downloadable software for administering, configuring, managing, and provisioning virtual 
workspaces
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3537958    05/09/2016
[International Registration No. : 1334552]
OMNICOMM OÜ
A-A. Tiimanni 1 EE-21004 Narva Estonia

Address for service in India/Attorney address:
THIMMANNA P P
ATV Legal, No. 1472, 2nd Cross, Judicial Layout, GKVK Post Bangalore 560065

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus for transferring data over telecom networks; detectors for telematics including fuel level
sensors; navigational apparatus; high-frequency apparatus for transferring data in cellular networks (GSM); counters, 
meters; indicators for quantity and fluid level; measuring apparatus for telematics purposes; gauges including fuel level 
sensors; satellite navigational apparatus for GPS/GLONASS networks transferring data to telematics system; electrical 
monitoring apparatus for telematics purposes; temperature indicators, preferably for measuring temperature from 
different parts of vehicle and transfering to telematics software; precision measuring apparatus for various liquids 
(including fuel) level measurement; computer operating programs (recorded).

Cl.42;Data conversion of computer programs and data, including conversion electrical signals into digital data [not 
physical conversion]; computer programming including for web based reporting software and databases, including for 
purposes of integration with 3rd party software and firmware; monitoring and control of computer systems and firmware 
based devices by remote and direct access; computer software design including for purposes of integration with 3rd 
party software; electronic data storage on local devices and remote servers; outsource service providers in the field of 
information technology; cloud computing, software as a service (SaaS); telecommunications technology consultancy; 
computer software consultancy; IT consultancy, including for purposes of integration with 3rd party software; 
technological consultancy, including in the field of telematics; rental of web servers, including for transport monitoring.

8145



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 14/10/2016; Application No. : 1341071 ;Benelux 

3538009    21/10/2016
[International Registration No. : 1335094]
Fontem Holdings 4 B.V.
Barbara Strozzilaan 101 NL-1083 HN Amsterdam NL

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Batteries and electric accumulators for electric and electronic cigarettes; battery chargers for use with electronic 
and electric cigarettes; USB chargers for electric and electronic cigarettes; car chargers for electric and electronic 
cigarettes; electronic devices and appliances for charging and carrying electronic and electric cigarettes.

Cl.34;Electric and electronic cigarettes; liquids for electric and electronic cigarettes; chemical flavourings in liquid form 
used to refill electric and electronic cigarette cartridges; electric and electronic cigarettes containing tobacco substitutes; 
vaporising devices for tobacco, tobacco products and tobacco substitutes; smokers" articles for electric and electronic 
cigarettes; components for electric and electronic cigarettes, namely, atomizers for tobacco substitutes, cartomizers for 
tobacco substitutes, clearomizers for tobacco substitutes; electric coils for electric and electronic cigarettes sold as a 
component of electric and electronic cigarettes and electronic smoking devices; electric and electronic cigarette refill 
cartridges sold empty; cases and pouches adapted for carrying electric and electronic cigarettes and accessories for 
electric and electronic cigarettes; mouth pieces for electric and electronic cigarettes; tobacco, whether manufactured or 
unmanufactured; cigarettes; cigars; tobacco products; cigarette tubes; cigarette filters; cigarette papers; tobacco 
substitutes, none being for medicinal or curative purposes; matches and smokers" articles.
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Priority claimed from 03/02/2016; Application No. : 40201601994W ;Singapore 

3538030    28/07/2016
[International Registration No. : 1335086]
Certis CISCO Security Pte Ltd 
20 JALAN AFIFI, CERTIS CISCO CENTRE Singapore 409179 SG

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware namely a detection device for the purpose of monitoring data transmission over electronic 
communication; computer hardware for the purpose of monitoring, detecting and managing access to computer networks 
and data transmission over electronic communication; computer software for monitoring, detecting, and managing 
access to computer networks and data transmission over electronic communication; Internet security software; 
enterprise security software; intrusion detection software; computer software for connecting and managing remote 
computers, for synchronisation of files through e-mail, for providing security to remote computer users, for implementing 
computer, software and network security measures for remote computer users; computer hardware appliances that 
provide firewall, content filtering, intrusion alert, virus protection, virtual private networking and other security functions.

Cl.16;Printed matter relating to examinations, test and educational assessments; books relating to computers; 
materials bearing information in printed form for use with computers; printed matter for security purposes; booklets for 
use in conducting training workshops; instruction manuals relating to training seminars; training booklets; training 
guides in the form of printed matter; training manuals in the form of printed matter; training materials (other than 
apparatus); printed sheets; work sheets (printed matter); printed computer codes; printed publications relating to 
computers.
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Cl.41;Arranging and conducting of workshops [training]; practical training services relating to security and law 
enforcement; arranging and conducting of conferences and seminars; provision of courses of instruction and training for 
security personnel; provision of training facilities or security training programmes; conducting training seminars; 
employment training; organisation of training courses; provision of training courses; staff training services; training; 
computer based training; computer training; academy education services; conducting of educational courses; education 
information; education services; information services relating to education; provision of education courses; provision of 
facilities for education; technological education services; educational examination services; educational examination; 
provision of educational examinations; drafting, preparation, provision and administration of examinations and 
educational tests; provision of information, advisory and consultancy services for the aforesaid services.

Cl.42;Computer software design and development; technical consultancy in the field of computer hardware; security 
consultancy in the field of global computer network security; computer systems integration services; computer network 
services; advisory and consultancy services relating to the security of computer network, monitoring of computer abuse 
and on-line protection of the computer network; advisory, consultancy, development, installation (software only) and 
technical support services relating to security infrastructures on a global communication network; computer services for 
the purpose of providing information back up, recovery of computer data, data security services [firewalls]; information 
on computer technology and programming and in the fields of global computer network and local area network security, 
computer software and hardware applications in security provided on-line from a computer database or from the global 
communication network; provision of computer service, namely, providing information in the field of network, Internet 
security and electronic data storage; providing information in the fields of global computer network and local area 
network security, computer software and hardware applications in security; consultancy, development, installation, 
maintenance, updating computer software relating to the security of computer networks; provision of information and 
research services relating to security on the global communication network, systems and technologies; application 
service provider services, namely, providing online, non-downloadable software for computer security testing in the fields 
of computer and Internet security; computer related services, namely, managed computer network and Internet security 
services, namely, public key infrastructure (PKI) verification, authentication, distribution and management, digital 
certificate issuance, verification and management, and enterprise software integration; computer consultation regarding 
computer networks and internal computer networks, security services for computer networks and internal computer 
networks, namely, installation, design and customization of Internet and network firewall software for others; computer 
consulting services in the field of security integration, network security, network architecture, encryption technology, and 
computer security; computer services namely, professional consultancy relating to computer security namely, analysing 
global computer information network and internal computer network vulnerability; software installations and maintenance 
services; computer services, namely providing search engines for the Internet; data encryption services; data mining and 
data storage (other than physical storage); hosting of databases; hosting computer sites (web sites); hosting of Software 
as a Service (SaaS); server hosting; computer security engineering; computer security services (design and development 
of secure computer hardware, software and systems); computer security services (programming and software 
installation, repair and maintenance services); computer security services (testing and risk assessment of computer 
networks); Information Technology (IT) governance and compliance solutions being information technology consultancy; 
certification services [quality control]; analytical services relating to computers; scientific and technical analysis; 
computer programming; computer system design; computer systems analysis; computer software design; installation 
and maintenance of computer software; data security services [firewalls]; computer virus protection services; 
computerised communication network security; professional consultancy relating to computer security; installation and 
maintenance of computer software in relation to security systems; development of computerised security equipment; 
computerised analysis of data; provision of backup computer disaster recovery services; computerised data storage 
services; computerised business information storage; provision of information, advisory and consultancy services for all 
the aforesaid services.
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Priority claimed from 19/07/2016; Application No. : 015669161 ;European Union 

3538587    11/11/2016
[International Registration No. : 1334938]
MESSE DÜSSELDORF GMBH
Stockumer Kirchstrasse 61 40474 Düsseldorf Germany

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.35;Planning, organisation and conducting of trade fairs, exhibitions and presentations for commercial or advertising 
purposes; advertising; business consultancy and advisory services; market research; personnel management 
consultancy; compilation of data in computer databases, including online; systemization of information into computer 
databases; database provider services, namely collating, systemising and sorting of data in databases, including for 
online retrieval; rental of advertising space, also on the internet, providing and rental of exhibition stands and booths 
including respective equipment, for commercial purposes.

Cl.41;Planning, arranging and conducting of exhibitions and presentations for cultural and educational purposes; 
planning and conducting of congresses, conferences and instructional events; entertainment; services of a publishing 
house (excluded printing services).
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Priority claimed from 29/08/2016; Application No. : 694402 ;Switzerland 

3538619    21/11/2016
[International Registration No. : 1335391]
LONZA LTD.
Lonzastrasse CH-3930 Visp Switzerland

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
Express Towers, 23rd Floor, Nariman Point, Mumbai - 400021, India

Proposed to be Used
IR DIVISION
Cl.1;Biological preparations, namely genetically modified cells and vectors for production of human, animal and 
synthetic proteins, for use in scientific research, in pharmaceutical research and for clinical and commercial use.

Cl.5;Biological preparations, namely genetically modified cells and genetically modified vectors for production of 
human, animal and synthetic proteins, for clinical and commercial use in human and animal therapies.

Cl.40;Manufacturing for others, of genetically modified cells and vectors for production of human, animal and synthetic 
proteins, for use in scientific research, in pharmaceutical research and for clinical and commercial use, as well as for 
clinical and commercial use in human and animal therapies.

Cl.42;Scientific and medical research; technical consultancy and project planning in the field of proteins; research and 
development in the field of proteins for others.
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Priority claimed from 11/08/2016; Application No. : UK00003179885 ;United Kingdom 

3539274    21/12/2016
[International Registration No. : 1337088]
Angle Europe Limited 
10 Nugent Road, Surrey Research Park Guildford, Surrey GU2 7AF GB

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic preparations and reagents for scientific or research use; chemical reagents for non-medical purposes; 
reagents for in vitro use; buffer solutions and reagents for use with laboratory apparatus, namely, separation apparatus 
and analysis apparatus; biomarkers; test kits for scientific or research use.

Cl.5;Diagnostic reagents and assay components for clinical, medical and medical laboratory use; diagnostic kits 
comprised of diagnostic reagents and assay components for clinical, medical and medical laboratory use; not including 
any such goods that are prescription only pharmaceuticals, but including such non-pharmaceutical goods that are for 
companion diagnostics; none of the aforesaid goods including any ayurvedic medicines and preparations

Cl.9;Apparatus, equipment and instruments for scientific, laboratory, diagnostic or general research use; apparatus, 
equipment and instruments for cytology, histology and for use in detecting medical diseases and disorders not for 
medical use, and all for laboratory use, diagnostic or general research use; apparatus in the nature of cassettes for use in 
laboratory, diagnostic or general research use; cell analyser providing quantitative cell analysis for scientific, laboratory 
or general research use and disposable cassettes therefor; apparatus and equipment for use in testing and analysing 
tissue, blood, cells and plasma not for medical use, and all for laboratory use, diagnostic or general research use; reagent 
kits not for medical use and all for laboratory use; biological analysis computer software; parts and fitting for the 
aforesaid goods.

Cl.10;Medical apparatus, equipment and instruments for laboratory analysis and clinical diagnosis of human diseases; 
medical testing apparatus, equipment and instruments; medical testing kits; testing kits for use in laboratory analysis and 
clinical diagnosis; parts and fittings for the aforesaid goods.

Cl.42;Biological, scientific and medical research and consultation services related thereto; product research and 
development in the fields of biology and medical sciences; custom development of biochemical reagents; services of a 
chemical laboratory; medical research laboratory services, in particular in the fields of diagnostics and development of 
tests for clinical diagnosis and the detection of medical conditions and disorders.
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Priority claimed from 04/05/2016; Application No. : 1331836 ;Benelux 

3539441    25/10/2016
[International Registration No. : 1336598]
PHILIPS LIGHTING HOLDING B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.
2B, GROUND FLOOR, SOLITAIRE PLAZA MG ROAD GURGAON 122002

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; ballasts for lighting installations; light 
emitting diodes (leds), laser diodes and zener diodes; optical control apparatus, thermal control apparatus, electronic 
circuits for light control systems and light management systems; electronic components, in particular led modules 
consisting fully or partially of integrated leds, oleds and/ or polymer emitting diodes for the purpose of lighting apparatus 
and –installations; electrical power supplies for lighting; lighting apparatus drivers; controllers; apparatus for the 
configuration of the different functions in multiple lighting devices; transformers; current convertors; current stabilizers; 
controls for lighting apparatus and lighting systems; led drivers.

Cl.11;Apparatus for lighting; electric lamps; lighting fixtures and lighting installations, fitted with led light sources; 
solid state lighting apparatus and installations; parts of the aforesaid goods, all being structural parts.

Cl.42;Scientific and technological services and related research and design for lighting installations; services in the 
field of industrial analysis and industrial research for lighting installations; design and development of computer 
hardware and software for lighting installations, controlling and managing lighting installations and systems; testing, 
inspection and consultancy in the field of lighting and energy; testing and inspection of lighting apparatus and lighting 
installations and systems; certification services in the field of lighting and in the field of energy; operation of websites 
and databases in the field of lighting, energy and automation systems; monitoring and controlling lighting installations, 
lighting and automation systems; monitoring and controlling lighting installations, lighting and automation systems via a 
cloud based interface; technical advice in relation to the services mentioned in this class; design of communication 
systems; engineering services related to the design of communication systems.
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3540154    28/12/2016
[International Registration No. : 1339124]
EXEMPLAR DESIGN, LLC
Suite 300, 4860 Parkway Drive Mason OH 45040 United States of America

Address for service in India/Attorney address:
LALL LAHIRI AND SALHOTRA
RCY HOUSE, PLOT NO. B-28, SECTOR-32, INSTITUTIONAL AREA, GURGAON-122001 (HARYANA)

Proposed to be Used
IR DIVISION
Cl.5;Nutritional supplements.

Cl.35;Retail store services featuring nutritional supplements, fitness equipment and accessories.

Cl.40;Custom manufacturing of fitness equipment and accessories.

Cl.42;Design of fitness equipment and accessories.
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3545142    21/03/2017
[International Registration No. : 1342791]
COSMAXBTI, INC.
F-601, 1, Pangyo-ro 255 beon-gil, Bundang-gu, Seongnam-si Gyeonggi-do Republic of Korea

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO
AMARCHAND TOWERS, 216 OKHLA ESTALTE, PHASE-III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.3;Air fragrancing preparations; bath preparations, not for medical purposes; beauty masks; breath freshening 
sprays; cosmetic preparations for baths; cosmetic preparations for eyelashes; cosmetic dyes; cosmetics; dentifrices; 
essential oils; extracts of flowers [perfumes]; eyebrow cosmetics; false eyelashes; false nails; hair waving preparations; 
hair spray; hair conditioners; lip glosses; lipstick cases; make-up; massage gels, other than for medical purposes; oils for 
cosmetic purposes; oils for perfumes and scents; shampoos for pets [non-medicated grooming preparations]; cakes of 
toilet soap; sunscreen preparations; tissues impregnated with make-up removing preparations; shampoos.

Cl.5;Air purifying preparations; anti-bacterial soap; balms for medical purposes; drugs for medical purposes; candy for 
medical purposes; capsules for medicines; chemical preparations for pharmaceutical purposes; diagnostic preparations 
for medical purposes; dietary fiber; dietetic beverages adapted for medical purposes; dietetic foods adapted for medical 
purposes; enzyme dietary supplements; ferments for pharmaceutical purposes; food for babies; herbal teas for medicinal 
purposes; lotions for pharmaceutical purposes; medicated dentifrices; medicated hair lotions; medicated shampoos; 
medicated soap; medicinal drinks; medicinal tea; milk sugar for pharmaceutical purposes; mineral waters for medical 
purposes; nutraceutical preparations for therapeutic or medical purposes; nutritional supplements; ointments for 
pharmaceutical purposes; petroleum jelly for medical purposes; pharmaceutical preparations for skin care; 
pharmaceutical preparations for treating dandruff; starch for dietetic or pharmaceutical purposes; stem cells for medical 
purposes; tanning pills; therapeutic preparations for the bath; vitamin preparations.

Cl.21;Eyebrow brushes; make-up brushes; powder puffs; hair for brushes; soap boxes; aerosol dispensers, not for 
medical purposes; combs; comb cases; eyelash brushes; nail brushes; glass flasks [containers]; glasses [receptacles]; 
deodorising apparatus for personal use; electric combs; electric brushes, except parts of machines; cosmetic utensils; 
fitted vanity cases; make-up removing appliances.

Cl.29;Meat extracts; fruit-based snack food; fruit jellies; soya milk; butter; milk; milk beverages, milk predominating; 
meat, preserved; freeze-dried vegetables; nuts, prepared; fruit, preserved; fish-based foodstuffs; pollen prepared as 
foodstuff; oils for food; yoghurt.

Cl.30;Cereal bars; cereal-based snack food; cereal preparations; confectionery; flowers or leaves for use as tea 
substitutes; royal jelly; wheat flour; sugar; flour for food; vinegar; aromatic preparations for food; rice-based snack food; 
almond paste; flavorings, other than essential oils, for beverages; condiments; sauces [condiments]; tea; tea-based 
beverages; coffee; puddings.

Cl.35;Commercial administration of the licensing of the goods and services of others; marketing; demonstration of 
goods; advisory services for business management; professional business consultancy; import-export agency services; 
sales promotion for others; publicity agency services; business research; negotiation and conclusion of commercial 
transactions for third parties; commercial or industrial management assistance; commercial information agency services; 
distribution of samples; invoicing; consultancy regarding public relations communications strategy.
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Priority claimed from 19/05/2016; Application No. : 015452451 ;European Union 

3553198    03/11/2016
[International Registration No. : 1344490]
EUROSTEP GROUP AB
Gustavslundsvägen 137 SE-167 51 Bromma Sweden

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software supporting intranet and Internet based collaboration; application software, including 
application software for cloud computing services.

Cl.35;Updating and viewing computer data via an on-line service; on-line services for collaboration over the Internet, 
namely, updating, presenting and document processing; operation of databases for Internet based collaboration.

Cl.42;Consultancy in the area of computer software for Internet and intranet; installation, maintenance of computer 
software; computer programming services; development of computer software; rental and leasing services for computer 
software; cloud computing services, including providing temporary use of on-line non-downloadable operating software 
for accessing and using a cloud computing network; on-line services for collaboration over the Internet, namely storing 
documents.
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3554009    18/11/2016
[International Registration No. : 1343189]
WIDEX A/S
Nymoellevej 6 DK-3540 Lynge Denmark

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES
74/F, VENUS WORLI SEA FACE MUMBAI 400018

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Apparatus and instruments for measuring, signaling, regulating and control of hearing aids in connection with 
adjustment of hearing aids; computer software for fitting, adjusting and verifying hearing aids; wireless transmission and 
receiving devices for use in connection with hearing aids.

Cl.10;Medical apparatus and instruments; surgical and medical apparatus and instruments for use by or in connection 
with persons with defective hearing, including hearing aids, and parts and accessories (not included in other classes) for 
the above-mentioned goods.

Cl.35;Retail services, namely sales of hearing aids and other acoustic and sound technical apparatus and their parts 
and accessories; online retail stores relating to hearing aids and other acoustic and sound technical apparatus and their 
parts and accessories; import and export agencies.

Cl.44;Hospitals, medical clinics, medical assistance, health care, otologists" assistance, audition tests, services offered
to persons with defective hearing, advice and information on hearing aids as well as adjustment thereof, and consultancy 
services to persons in relation to defective hearing; services in connection with audiology, including measuring of 
hearing loss, adjustment and readjustment of hearing aids, hearing clinics; medical services for the treatment and aid of 
the hearing impaired; professional consultancy activities (not commercial) regarding hearing clinics and audiology.
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Priority claimed from 19/05/2015; Application No. : AM 1020/2015 ;Austria 

3557011    26/01/2017
[International Registration No. : 1289688]
BORA - VERTRIEBS GMBH & CO KG
Innstrasse 1 A-6342 Niederndorf bei Kufstein AT

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.9;Electrical power adapters; electrical adapters; electrical junctions; electrical plugs; electrical terminal boxes; 
electric couplings; electrical sockets; electric power distribution machines; electric and electronic components; 
components for electric circuits; commutators; power switches; electric rotary switches; electrical push switches; electric
toggle switches; electrical push button switches; electric domestic switches; electric tactile switches; electric light 
switches; electric current switches; housings for electrical apparatus; electric skeleton switches; electric cables; 
electrical power extension cords; electric wiring harnesses; electric cable channels; electric contact blocks; electric 
contacts; electrical switch assemblies; electrical outlet plates; electric circuit closers; electric apparatus for commutation; 
electric sensors; electric safety relays; electric or electronic socket outlets; electrical plugs

Cl.11;Cooking appliances; apparatus for ventilating and water supply installations; extractor hoods for kitchens, 
downdraft extractors for cooktops, downdraft extractors for worktops; ventilation hoods; filters [parts of household or 
industrial installations]; gas burners; freezers; cooking apparatus and installations; cooking hobs, hob systems; 
cooktops; electric cooking utensils; kitchen ranges; cooking rings; kitchen ranges [ovens]; ventilation systems; 
ventilation [air-conditioning] installations and apparatus; heating plates; fans [parts of air-conditioning installations]; 
winding pipes [parts of distilling, heating or cooling installations]; exhaust hoods [cooker hoods]; exhaust air systems; 
fans for exhaust extractors; extractors [ventilation or air conditioning].

Cl.21;Household or kitchen utensils and containers; glassware, porcelain and earthenware, as far as included in this 
class; articles for cleaning purposes; pans; griddles; woks; pots.
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3564241    19/09/2016
[International Registration No. : 1345734]
WENTON INDUSTRIAL EQUIPMENT (JIANGSU) CO., LTD.
No. 33 Shengli Road, Baizhang, Chunjiang Town, Xinbei District, Changzhou City Jiangsu Province China

Address for service in India/Attorney address:
INTEPAT IP SERVICES PVT LTD
NO.8, 1ST FLOOR, 15TH CROSS, 100FT RING ROAD, JP NAGAR, 6TH PHASE, BANGALORE-560078.

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; dryers for tea manufacturing industry; machines for electronic industry; catalytic 
converters; painting machines; paint spraying machines.

Cl.11;Rotary kilns.
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Priority claimed from 27/07/2016; Application No. : 1336722 ;Benelux 

3566112    24/01/2017
[International Registration No. : 1347220]
BAMBI MEDICAL B.V.
High Tech Campus 12 NL-5656 AE Eindhoven NL

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Computer software for diagnostic, examination, and monitoring apparatus and instruments; computer software for 
measuring instruments for medical use.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; diagnostic, examination, and monitoring apparatus and instruments for medical purposes; 
patient monitoring sensors and alarms; measuring apparatus for medical use; measuring instruments for medical use; 
electrodes for medical use; incubators for babies; none of the aforesaid goods being feeding bottles & nipples.

Cl.44;Medical services; veterinary services; hygienic services for human beings; medical care and analysis services 
relating to patient treatment; medical care for babies.
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3566114    27/07/2016
[International Registration No. : 1347406]
NEO G LIMITED
Unit 8 A B and C Killinghall Stone Quarry, Ripon Road, Killinghall Harrogate, North Yorkshire HG3 2BA United Kingdom

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.5;First aid kits; medical gels and creams; dietetic food and substances adapted for medical use; dietary supplements 
for humans; materials for dressings; none of the aforementioned for use in the dental, orthodontic, and maxillofacial 
fields or veterinary fields.

Cl.10;Supportive bandaging, garments and equipment; compression bandages and garments; orthopaedic and medical 
braces; medical and orthopaedic articles, footwear, supplies and equipment; compression wear; support pillows; mobility 
aids; hot and cold therapy apparatus; splints for medical purposes; apparatus for achieving physical fitness (for medical 
use); supportive clothing; compression and supportive clothing; supportive braces; supportive and compression hosiery 
for sporting use; none of the aforementioned for use in the dental, orthodontic and maxillofacial fields.

Cl.25;Hosiery; undergarments; footwear.

Cl.28;Limb protectors for sporting use; sporting and fitness articles and equipment.
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Priority claimed from 24/08/2016; Application No. : 87149304 ;United States of America 

3566350    24/02/2017
[International Registration No. : 1346968]
SYNTHEGO CORPORATION
3696 Haven Ave. Ste. A Redwood City CA 94063 United States of America

Address for service in India/Attorney address:
ROYZZ & CO.
2A/ 54,kalpataru estate JV Link Road, Andheri East 400093, Mumbai

Proposed to be Used
IR DIVISION
Cl.1;Assays and reagents for use in genetic research; assays for research purposes; biochemical reagents used for 
non-medical purposes; biochemicals, namely, polynucleotides for in vitro and in vivo scientific and research purposes; 
biochemicals, namely, precursors for in vitro genetic engineering use; cells for scientific and research use; cells for 
scientific, laboratory or medical research; chemical reagents for non-medical purposes; chemical reagents for non-
medical purposes; chemical reagents, other than for medical or veterinary purposes; chemical solutions and preparations 
consisting of pre-mixed reactants and reagents for scientific and research use in connection with amplification, analysis 
or labeling of nucleic acid; chemical test kits for molecular biology research for laboratory or research use; diagnostic 
preparations for scientific or research use other than for medical use; diagnostic reagents and preparations, except for 
medical or veterinary use; diagnostic reagents and preparations, except for medical or veterinary use; diagnostic 
reagents for scientific use; diagnostic reagents for scientific or research use; diagnostic reagents for in vitro use in 
biochemistry, clinical chemistry and microbiology; diagnostic preparations for scientific or research use other than for 
medical use; nucleic acid sequences and chemical reagents for other than medical and veterinary purposes; nucleotides 
for scientific and research use; reagent kits comprising generic dna circle, dna primers, polymerase and buffers for use in 
biotechnology fields; reagents for scientific or medical research use; reagents for use in scientific apparatus for chemical 
or biological analysis.

Cl.42;Biochemical research and development; biotechnology research; consulting services in the fields of 
biotechnology, pharmaceutical research and development and genetic science; consulting services in the fields of 
biotechnology, pharmaceutical research and development, laboratory testing, diagnostics, and pharmacogenetics; 
custom design and development of chemical reagents and biochemical assays; design, engineering, research, 
development and testing services in the field of polymeric materials, polymer synthesis, and materials customization for 
medical, scientific, and technological applications; dna analysis services for scientific research purposes; dna screening 
for scientific research purposes; genetic mapping for scientific purposes; genetic testing for scientific research 
purposes; genetic testing of laboratory animals for research purposes; providing reagent sample testing and diagnostic 
services for others in the fields of science and research related thereto; research and development in the pharmaceutical 
and biotechnology fields; scientific research; scientific research and development; scientific research in the field of 
genetics and genetic engineering.
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Priority claimed from 13/10/2016; Application No. : 1801284 ;Australia 

3567962    12/04/2017
[International Registration No. : 1347190]
BEAN MEDIA GROUP PTY LTD
L1 Grosvenor Pl BROOKVALE NSW 2100 Australia

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS
4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Electronic publications, downloadable; computer software applications, downloadable.

Cl.16;Magazines [periodicals]; periodicals; printed matter; printed publications.

Cl.35;Advertising; marketing; business information.

Cl.38;Electronic bulletin board services [telecommunications services]; computer aided transmission of messages and 
images; providing user access to global computer networks; streaming of data; news agency services; providing online 
forums.

Cl.41;Providing on-line electronic publications, not downloadable; entertainment services; entertainment information; 
news reporters services.
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Priority claimed from 27/10/2016; Application No. : 1053787 ;New Zealand 

3568171    07/04/2017
[International Registration No. : 1347259]
AQUAFORTUS TECHNOLOGIES LIMITED
Level 1, 57 Symonds Street, Grafton Auckland 1010 New Zealand

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemicals for use in science (other than medical or veterinary); purification 
chemicals; filtering materials (chemical preparations); water purifying chemicals; water treatment preparations 
(chemical); chemicals for treating water; chemicals for use in purifying water; chemicals for use in the purification of 
water; chemicals for the purification of water; chemical products for the purification of water; chemical preparations for 
use in water purification; chemical preparations for the treatment of water; chemical preparations for use in water 
treatment; chemical products for the treatment of water; chemical products for use in the treatment of water; chemical 
products for use as filter media; chemicals for use in clarifying water; chemicals for use in cleaning water; chemicals for 
use in clearing water; chemical additives for use in the cleaning of water; filtering materials (chemical) for water; filter aids
for liquid purification.

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary 
purposes; apparatus for filtering water; water filtration apparatus; membranes for the filtration of water; filter apparatus 
for water supply installations; installations for water filtering; appliances for water filtration (other than machines); water 
treatment filters; water purification filters; water filters for industrial purposes; installations for water filtration; filtration 
apparatus for industrial purposes; machines for water filtering (purifying); filter boxes for water purification; filter 
installations (household or industrial) for the separation of solids and liquids; filtering apparatus (industrial) for fluids; 
filtering installations (household or industrial); filters being parts of industrial installations; filters for drinking water; 
filters for use with apparatus for water supply; filters for water purifiers; domestic water filtering apparatus; domestic 
water filtering units; drinking water filters; portable filtration apparatus for filtering water (other than machines).

Cl.40;Treatment of materials; chemical processing of liquids; treatment of chemical waste; chemical treatment of waste 
products; chemical recycling of waste products; demineralisation of water; water purification treatment (purification) of 
water; treatment of liquids; treatment of water; treatment of waste water; waste water treatment; water treatment; 
treatment of effluent; industrial treatment of effluents; treatment of industrial waste; rental of water treatment equipment; 
consultancy, information and advisory services in relation to all of the aforementioned.
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Priority claimed from 29/03/2016; Application No. : 40201605666V ;Singapore 

3568934    28/09/2016
[International Registration No. : 1348452]
CERTIS CISCO SECURITY PTE LTD
20 Jalan Afifi, Certis Cisco Centre Singapore 409179 Singapore

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware namely a detection device for the purpose of monitoring data transmission over electronic 
communication; computer hardware for the purpose of monitoring, detecting and managing access to computer networks 
and data transmission over electronic communication; computer software for monitoring, detecting, and managing 
access to computer networks and data transmission over electronic communication; internet security software; 
enterprise security software; intrusion detection software; computer software for connecting and managing remote 
computers, for synchronisation of files through e-mail, for providing security to remote computer users, for implementing 
computer, software and network security measures for remote computer users; computer hardware appliances that 
provide firewall, content filtering, intrusion alert, virus protection, virtual private networking and other security functions.

Cl.16;Printed matter relating to examinations, test and educational assessments; books relating to computers; 
materials bearing information in printed form for use with computers; printed matter for security purposes; booklets for 
use in conducting training workshops; instruction manuals relating to training seminars; training booklets; training 
guides in the form of printed matter; training manuals in the form of printed matter; training materials (other than 
apparatus); printed sheets; work sheets (printed matter); printed computer codes; printed publications relating to 
computers; printed matter for security purposes.

Cl.41;Arranging and conducting of workshops [training]; practical training services relating to security and law 
enforcement; arranging and conducting of conferences and seminars; provision of courses of instruction and training for 
security personnel; provision of training facilities or security training programmes; conducting training seminars; 
employment training; organisation of training courses; provision of training courses; staff training services; training; 
computer based training; computer training; academy education services; conducting of educational courses; education 
information; education services; information services relating to education; provision of education courses; provision of 
facilities for education; technological education services; examination services; educational examination; provision of 
educational examinations; drafting, preparation, provision and administration of examinations and educational tests; 
provision of information, advisory and consultancy services for the aforesaid services.

Cl.42;Computer software design and development; technical consultancy in the field of computer hardware; security 
consultancy in the field of global computer network security; computer systems integration services; computer network 
services; advisory and consultancy services relating to the security of computer network, monitoring of computer abuse 
and on-line protection of the computer network; advisory, consultancy, development, installation (software only) and 
technical support services relating to security infrastructures on a global communication network; computer services for 
the purpose of providing information back up, recovery of computer data, data security services [firewalls]; providing 
information on design and development of computer software online from a computer database or from the global 
communication network; provision of computer service, namely, providing information in the field of network, internet 
security and electronic data storage; providing information in the fields of global computer network and local area 
network security, computer software and hardware applications in security; consultancy, development, installation, 
maintenance, updating computer software relating to the security of computer networks; provision of information and 
research services relating to security on the global communication network, systems and technologies; application 
service provider services, namely, providing online, non-downloadable software for computer security testing in the fields 
of computer and Internet security; computer related services, namely, managed computer network and Internet security 
services, namely, public key infrastructure ("PKI") verification, authentication, distribution and management, digital 
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certificate issuance, verification and management, and enterprise software integration; computer consultation regarding 
computer networks and internal computer networks, security services for computer networks and internal computer 
networks, namely, installation, design and customization of Internet and network firewall software for others; computer 
consulting services in the field of security integration, network security, network architecture, encryption technology, and 
computer security; computer services namely, professional consultancy relating to computer security namely, analysing 
global computer information network and internal computer network vulnerability; software installations and maintenance 
services; computer services, namely providing search engines for the internet; Data encryption services; data mining and 
data storage (other than physical storage); hosting of databases; hosting computer sites (web sites); hosting of software 
as a service (SaaS); server hosting; computer security engineering; computer security services (design and development 
of secure computer hardware, software and systems); computer security services (programming and software 
installation, repair and maintenance services); computer security services (testing and risk assessment of computer 
networks); information technology (IT) governance and compliance solutions being information technology consultancy; 
certification services (quality control); analytical services relating to computers; scientific and technical analysis; 
computer programming; computer system design; computer systems analysis; computer software design; installation 
and maintenance of computer software; data security services [firewalls]; computer virus protection services; 
computerised communication network security; professional consultancy relating to computer security; installation and 
maintenance of computer software in relation to security systems; development of computerised security equipment; 
computerised analysis of data; provision of backup computer disaster recovery services; computerised data storage 
services; computerised business information storage; provision of information, advisory and consultancy services for all 
the aforesaid services.
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Priority claimed from 16/02/2016; Application No. : 1326887 ;Benelux 

3569547    03/08/2016
[International Registration No. : 1348841]
MAVIC S.A.R.L.
11, rue de l'Industrie L-8399 Windhof LU

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear; t-shirts; polo shirts, sweaters; hooded sweaters; jackets, sports jackets; hats 
(headgear); caps; shawls; headbands [clothing]; cuffs; costumes; waist belts; underwear; socks; coveralls; gloves

Cl.35;Advertising; business management; business administration; office functions; provision of business information; 
accounting; publication of printed matter for advertising; distribution of advertising material; merchandising services; 
distribution of merchandising articles for advertising, promotion and marketing purposes; marketing; market canvassing, 
market research and market analysis; promotional activities; publicity; public relations services; mediation for publicity; 
organization and management of consumer loyalty programs; business management, business organisation, business 
communication, business strategic, business economics and business administrative consultancy; business consultancy 
relating to e-commerce; business project management; interim business management; giving presentation for business 
purposes; commercial business mediation in purchase and sale, import and export, as well as wholesale and retail 
services concerning bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and 
abrasive preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, toiletries, shampoos, non-
medicated body care preparations, non-medicated bath and douche preparations, fragrances, deodorants, eau de toilette, 
eau de cologne, shaving preparations and after-shave preparations, massage oils, essential oils and aromatic extracts, 
cleaning products and fragrance products, common metals and their alloys, metal building materials, transportable 
buildings of metal, non-electric cables and wires of common metal, ironmongery, small items of metal hardware, pipes 
and tubes of metal, safes, rings of common metal for keys, scientific, nautical, surveying, photographic, cinematographic, 
optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments, 
navigational (positioning and route and course plotting) apparatus, monitoring instruments, apparatus and instruments 
for conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for recording, 
transmission or reproduction of sound or images or data, including televisions, radios, car radios and CD and DVD 
players, head phones, magnetic, disc and optical displays, sound and data carriers, recording discs, CDs, DVDs and other 
digital recording media, smartcards, mechanisms for coin-operated apparatus, cash cards [magnetical], cash registers, 
calculating machines, batteries, accumulators, chargers for batteries and accumulators, data processing equipment, 
computers, mobile telephones, smartphones, laptop computers, tablet computers and other such mobile (tele)
communications and multimedia equipment, covers for mobile telephones, smartphones, laptop computers, tablet 
computers and other such mobile (tele)communications and multimedia equipment, holders for mobile telephones, 
smartphones, laptop computers, tablet computers and other such mobile (tele)communications and multimedia 
equipment, computer hardware, software, software applications, web applications, games software, downloadable 
publications, audio-, video- and film material, media content, downloadable ringtones, carkits, accessories for mobile 
telephones, smartphones, laptop computers, tablet computers and other such (mobile) (tele)communications and 
multimedia equipment, namely cables, antennas, wiring, software, hardware, headphones, microphones, transmitters, 
chargers, carkits, docking stations, displays for smartphones, screenprotectors, liquid crystal protective films for 
smartphones, speakers, bracelets adapted for sports, accumulators and powerbanks, fire-extinguishing apparatus, 
information technology and audiovisual apparatus, decorative magnets, including fridge magnets, apparatus, instruments 
and cables for electricity, safety, security, surveillance and signal equipment, articles of protective clothing, footwear and 
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headwear, for the prevention of injury, protectors for head, face, teeth and for the eyes, helmets (protective-), earplugs for 
protection against noise, protective eyewear, spectacles, sunglasses, cases for eyewear and sunglasses, precious metals 
and their alloys and trinkets, art objects, trophies, key rings, key tags and key chains in precious metals or coated 
therewith, jewellery, precious stones, horological and chronometric instruments, clocks, timepieces, medals, coins, jewel 
cases and watch cases, paper, cardboard and sacks and bags made from these materials, printed matter, bookbinding 
material, photographs, stationery, adhesives for stationery or household purposes, artists" materials, paint brushes, 
typewriters and office requisites (except furniture), instructional and teaching material (except apparatus), plastic 
materials for packaging, printers" type, printing blocks, books, periodicals, magazines, tissues, plastic bags, folders for 
papers, diaries and journals, cards, labels, stickers (stationery), transfers (decalcomanias), pens, pencils, cases for 
stationery, wrapping paper, paper packaging, paper banners, bookmarkers, book covers, calendars, gift certificates, 
prints, posters, works of art and figurines of paper and cardboard, and architects" models, decoration and art materials 
and media, stationery and educational supplies, money holders of precious metal, money holders of metal, disposable 
paper products, leather and imitations of leather, and cases and credit card cases made of these materials, animal skins, 
hides, trunks and travelling bags, bags, handbags, backpacks, bags for sports, garment bags for travel, luggage tags, 
holders for luggage tags, purses, wallets, umbrellas and parasols, walking sticks, whips, harness and saddlery, 
household or kitchen utensils and containers, cups, mugs, holders, whether or not of metal, for cups, mugs and cans, 
combs and sponges, brushes (except paintbrushes), brush-making materials, articles for cleaning purposes, steelwool, 
unworked or semi-worked glass (except glass used in building), glassware, porcelain and earthenware, statues, figurines, 
plaques and works of art made of porcelain, terra-cotta or glass, textiles and textile goods, fabrics for textile use, bed 
covers, bed clothes and blankets, table covers, table linen, linens, bath linen, towels of textile, tea cloths, flags, not of 
paper, handkerchiefs, clothing, footwear, headgear, t-shirts, polo shirts, sweaters, hooded sweaters, jackets, sports 
jackets, hats (headgear), caps, shawls, headbands [clothing], cuffs, costumes, waist belts, underwear, socks, coveralls, 
gloves, lace and embroidery, ribbons and braid, buttons, hooks and eyes, pins and needles, ornamental novelty badges 
[buttons] and pins, badges, lanyards [cords] for wear, zippers, hair ornaments, bobby pins, belt clasps, artificial flowers, 
games and playthings, gymnastic and sporting articles, decorations for Christmas trees, electronic toys, action figures 
[toys or playthings], miniature car models [toys or playthings], scale model vehicles or scale model figures, remote 
controlled scale model vehicles, scale model helmets, computer game apparatus, coin-operated amusement machines, 
arcade games (electronic-) [coin or counter operated apparatus], bags particularly designed for gymnastics and sports 
equipment, parts for the aforementioned goods, as well as concerning vehicles, components and accessories for 
vehicles, foodstuffs, beverages, sport drinks, energy drinks, nutritional supplements, promotional articles, merchandising 
articles, business gifts and other commercial products; administrative processing and organising of mail order services; 
merchandising of products and commercial business consultancy relating to this; services of a sports marketing office; 
professional commercial business consulting; business management consultancy and business marketing, also relating 
to the sports sector; business guidance and business management of sportsmen; commercial business services in the 
field of sporting promotion; searching for sponsors; promotional sponsorship; commercial business mediation and 
consultancy in commercialisation of goods and services; commercial information; organisation of events for advertising, 
promotional and/or commercial purposes; lobbying for advertising, promotional and/or commercial purposes, including 
lobbying focusing on the sports sector; organisation of competitions and award ceremonies for advertising purposes; 
commercial business services and maintaining a fan club; business mediation in bringing together supply and demand of 
various goods and services which are available at a discount for members of a fan club; administrative services in 
connection with seat reservation and issuing of tickets; advertisement and publicity services by radio, television 
programmes and websites; news clipping services; compilation, management and editing of computerized databases; 
consultancy and information regarding the aforesaid services; the aforesaid services also provided via electronic 
networks, including the internet; organisation and management of loyalty programs in the field of training, entertainment 
and sports

Cl.41;Education; providing of training; sporting and cultural activities; entertainment; organisation, production and 
presentation of events for sporting, educational, cultural, recreational and/or entertainment purposes; ticket agency 
services [training, entertainment and sports]; seat reservation and intermediary services in the reservation of seats for 
sporting, educational, cultural, recreational and entertainment events; news reporter services; photographic reporting; 
training, lessons and courses, including in the field of motor sport, motorcycle sport, rally sport and other sports; sports 
instruction; organisation of sports and sporting events, also in the form of contests, practice days and introduction days, 
including in the field of motor sport, motorcycle sport and rally sport; educational services relating to road safety; 
providing educational examinations and tests; organisation of auditions, contests and award ceremonies; organisation of 
parties and events; providing online computer games; game services offered via computer networks and global 
communication networks; sport camp services, including go-karting; rental of sports equipment and sport outfits (except 
vehicles); services of amusement centres and leisure centres; publishing, distributing, issuing and lending of books, 
journals, newspapers, magazines, articles, news reports, press releases, leaflets, brochures, information bulletins, 
periodicals and other printed matter, whether or not in digital form, as well as audiovisual and multimedia productions; 
production and rental of audio, video and film material; compilation, production and directing of radio, television, 
audiovisual, musical, entertainment and theatre programs; performing of audiovisual, musical, entertainment and theater 
programs; consultancy and information regarding the aforesaid services; the aforesaid services also provided via 
electronic networks, including the internet

8167



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 27/07/2016; Application No. : 1336721 ;Benelux 

3570401    24/01/2017
[International Registration No. : 1348939]
Bambi Belt Holding B.V. 
High Tech Campus 12 NL-5656 AE Eindhoven NL

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Computer software for diagnostic, examination, and monitoring apparatus and instruments; computer software for 
measuring instruments for medical use.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; diagnostic, examination, and monitoring apparatus and instruments for medical purposes; 
patient monitoring sensors and alarms; measuring apparatus for medical use; measuring instruments for medical use; 
electrodes for medical use; incubators for babies.

Cl.44;Medical services; veterinary services; hygienic services for human beings; medical care and analysis services 
relating to patient treatment; medical care for babies.
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Priority claimed from 27/10/2016; Application No. : 1053784 ;New Zealand 

3571106    07/04/2017
[International Registration No. : 1347260]
AQUAFORTUS TECHNOLOGIES LIMITED
Level 1, 57 Symonds Street, Grafton Auckland 1010 New Zealand

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemicals for use in science (other than medical or veterinary); purification 
chemicals; filtering materials (chemical preparations); water purifying chemicals; water treatment preparations 
(chemical); chemicals for treating water; chemicals for use in purifying water; chemicals for use in the purification of 
water; chemicals for the purification of water; chemical products for the purification of water; chemical preparations for 
use in water purification; chemical preparations for the treatment of water; chemical preparations for use in water 
treatment; chemical products for the treatment of water; chemical products for use in the treatment of water; chemical 
products for use as filter media; chemicals for use in clarifying water; chemicals for use in cleaning water; chemicals for 
use in clearing water; chemical additives for use in the cleaning of water; filtering materials (chemical) for water; filter aids
for liquid purification; none of the foregoing being nitric acid.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; apparatus for filtering water; water filtration apparatus; membranes for the filtration of water; filter 
apparatus for water supply installations; installations for water filtering; appliances for water filtration (other than 
machines); water treatment filters; water purification filters; water filters for industrial purposes; installations for water 
filtration; filtration apparatus for industrial purposes; machines for water filtering (purifying); filter boxes for water 
purification; filter installations (household or industrial) for the separation of solids and liquids; filtering apparatus 
(industrial) for fluids; filtering installations (household or industrial); filters being parts of industrial installations; filters 
for drinking water; filters for use with apparatus for water supply; filters for water purifiers; domestic water filtering 
apparatus; domestic water filtering units; drinking water filters; portable filtration apparatus for filtering water (other than 
machines).

Cl.40;Treatment of materials; chemical processing of liquids; treatment of chemical waste; chemical treatment of waste 
products; chemical recycling of waste products; demineralisation of water; water purification treatment (purification) of 
water; treatment of liquids; treatment of water; treatment of waste water; waste water treatment; water treatment; 
treatment of effluent; industrial treatment of effluents; treatment of industrial waste; rental of water treatment equipment; 
consultancy, information and advisory services in relation to all of the aforementioned.
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Priority claimed from 04/07/2016; Application No. : 4284921 ;France 

3573817    16/12/2016
[International Registration No. : 1349894]
SOCIETE INDUSTRIELLE DE LA VALLEE DE L'AIGUES
ZA LES LAURONS F-26110 NYONS France

Address for service in India/Attorney address:
P.S. DAVAR AND COMPANY
N-220, GREATER KAILASH, PART 1 NEW DELHI-110048

Proposed to be Used
IR DIVISION
Cl.7;Apparatus and modular apparatus for the purification, treatment and filtration of gas and liquids and their 
components; apparatus and modular apparatus for the purification, treatment and filtration of liquids and gases, and their 
components, with one or several housings containing filter elements; modular apparatus for the purification, treatment 
and filtration of liquids and gases, and their components, as parts of machines including a housing containing filter 
elements and which is connected to both the input and output of a circulation pump; modular apparatus for the 
purification, treatment and filtration of liquids and gases, and their components, with one or several housings containing 
filter elements and a circulation loop; apparatus for the purification, treatment and filtration of liquids and gases, and their 
components, with one or several housings containing filter elements; inorganic filtering elements as parts of machines; 
organic filtering elements as parts of machines; filtration modules comprising filtering elements as parts of machines.

Cl.11;Apparatus and modular apparatus for the purification, treatment and filtration of liquids and gases, and their 
components; apparatus and modular apparatus for the purification, treatment and filtration of liquids and gases, and their 
components, with one or several housings containing filter elements; apparatus for the purification, treatment and 
filtration of liquids and gases, and their components, as parts of small, medium or large domestic and industrial 
installations; modular apparatus for the purification, treatment and filtration of liquids and gases, and their components, 
as parts of domestic and industrial installations, including one or several housings containing filter elements and 
connected to both the input and output of a circulation pump; modular apparatus for the purification, treatment and 
filtration of liquids and gases, and their components, as parts of domestic and industrial installations, including one or 
several housings containing filter elements and a circulation loop; apparatus for the purification, treatment and filtration 
of liquids and gases, and their components, with one or several housings containing filter elements; filter elements as 
parts of domestic and industrial installations; inorganic filter elements as parts of small, medium or large domestic and 
industrial installations; organic filter elements as parts of small, medium or large domestic and industrial installations; 
filters as parts of small, medium or large domestic and industrial installations; inorganic filters as parts of small, medium 
or large domestic and industrial installations; organic filters as parts of small, medium or large domestic and industrial 
installations; housings as parts of small, medium or large domestic and industrial installations; housings containing filter 
elements as parts of small, medium or large domestic and industrial installations; housings as parts of small, medium or 
large domestic and industrial installations containing filter elements and a circulation loop; housings as parts of small, 
medium or large domestic and industrial installations connected both to the input and output of a circulation pump; filter 
elements as parts of small, medium or large domestic and industrial installations; inorganic filter elements as parts of 
small, medium or large domestic and industrial installations; organic filter elements as parts of small, medium or large 
domestic and industrial installations; filter modules containing filter elements as part of small, medium or large domestic 
and industrial installations.
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3574921    16/02/2017
[International Registration No. : 1330663]
TEXTILE TRADING I STOCKHOLM AB
Box 73 SE-134 22 Gustavsberg Sweden

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.18;Luggage, bags, wallets and other carriers.

Cl.25;Clothing; headgear; footwear.
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Priority claimed from 30/08/2016; Application No. : 698378 ;Switzerland 

3576165    24/02/2017
[International Registration No. : 1349668]
UNITED GRINDING GROUP AG
Jubiläumsstrasse 95 CH-3003 Bern Switzerland

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.7;Machines for additive manufacturing; machines for production of 3D modules, 3D models and 3D prototypes.

Cl.40;Custom manufacture of tools (parts of machines) and hand-operated hand tools of metal or plastic materials in 
the form of 3D modules, 3D models and 3D prototypes on request and according to customer"s instructions.
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Priority claimed from 04/07/2016; Application No. : 4284919 ;France 

3577281    16/12/2016
[International Registration No. : 1350703]
SOCIETE INDUSTRIELLE DE LA VALLEE DE L'AIGUES
ZA LES LAURONS F-26110 NYONS France

Address for service in India/Attorney address:
P.S. DAVAR AND COMPANY
N-220, GREATER KAILASH, PART 1 NEW DELHI-110048

Proposed to be Used
IR DIVISION
Cl.7;Apparatus and modular apparatus for the purification, treatment and filtration of gas and liquids and their 
components; apparatus and modular apparatus for the purification, treatment and filtration of liquids and gases, and their 
components, with one or several housings containing filter elements; modular apparatus for the purification, treatment 
and filtration of liquids and gases, and their components, as parts of machines including a housing containing filter 
elements and which is connected to both the input and output of a circulation pump; modular apparatus for the 
purification, treatment and filtration of liquids and gases, and their components, with one or several housings containing 
filter elements and a circulation loop; apparatus for the purification, treatment and filtration of liquids and gases, and their 
components, with one or several housings containing filter elements; inorganic filtering elements as parts of machines; 
organic filtering elements as parts of machines; filtration modules comprising filtering elements as parts of machines.

Cl.11;Apparatus and modular apparatus for the purification, treatment and filtration of liquids and gases, and their 
components; apparatus and modular apparatus for the purification, treatment and filtration of liquids and gases, and their 
components, with one or several housings containing filter elements; apparatus for the purification, treatment and 
filtration of liquids and gases, and their components, as parts of small, medium or large domestic and industrial 
installations; modular apparatus for the purification, treatment and filtration of liquids and gases, and their components, 
as parts of domestic and industrial installations, including one or several housings containing filter elements and 
connected to both the input and output of a circulation pump; modular apparatus for the purification, treatment and 
filtration of liquids and gases, and their components, as parts of domestic and industrial installations, including one or 
several housings containing filter elements and a circulation loop; apparatus for the purification, treatment and filtration 
of liquids and gases, and their components, with one or several housings containing filter elements; filter elements as 
parts of domestic and industrial installations; inorganic filter elements as parts of small, medium or large domestic and 
industrial installations; organic filter elements as parts of small, medium or large domestic and industrial installations; 
filters as parts of small, medium or large domestic and industrial installations; inorganic filters as parts of small, medium 
or large domestic and industrial installations; organic filters as parts of small, medium or large domestic and industrial 
installations; housings as parts of small, medium or large domestic and industrial installations; housings containing filter 
elements as parts of small, medium or large domestic and industrial installations; housings as parts of small, medium or 
large domestic and industrial installations containing filter elements and a circulation loop; housings as parts of small, 
medium or large domestic and industrial installations connected both to the input and output of a circulation pump; filter 
elements as parts of small, medium or large domestic and industrial installations; inorganic filter elements as parts of 
small, medium or large domestic and industrial installations; organic filter elements as parts of small, medium or large 
domestic and industrial installations; filter modules containing filter elements as part of small, medium or large domestic 
and industrial installations.
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3578066    03/04/2017
[International Registration No. : 1350848]
E.S. GALLAGHER USA LTD.
86 Wintergreen Farm Rd. Pembroke MA 02359 United States of America

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.6;Metal fittings, namely, compression fittings, adapters, couplings, and connectors for servicing composite flexible 
pipe.

Cl.17;Composite flexible pipes made primarily of polyethylene and also including aluminum.
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Priority claimed from 19/09/2016; Application No. : 4300427 ;France 

3581359    23/02/2017
[International Registration No. : 1351502]
AIRSTAR
Grand Pré F-38190 LE CHAMP-PRES-FROGES France

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.11;Light bulbs; lighting apparatus for vehicles; emergency lighting apparatus; lighting apparatus and installations; 
protection devices for lighting; lamps for lighting; chandeliers; Chinese lanterns; electric lamps; street lamps; 
illuminating balloons; luminous balloons; luminous or illuminating advertising balloons; outdoor lighting; light diffusers; 
decorative lighting; mood lighting; security lighting; emergency lighting; lighting for diving; floodlights; lighting panels; 
mobile light towers; outdoor lighting apparatus; stage lighting apparatus; lighting installations for movie sets; filters for 
lighting apparatus; reflectors for lighting devices; light-control reflectors; light-deflection reflectors; reflectors for large-
area lighting accessories; projection lamps.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; air vehicles; electric vehicles; aircraft; aerial conveyors; 
airships; dirigible balloons (airships); air balloons; hot-air balloons; helium-filled balloons; hot-air balloons; aeronautical 
apparatus, machines and devices; screw-propellers; nautical vehicles; inflatable boats; remote-controlled vehicles other 
than toys; military drones; civilian drones; drones with cameras.

Cl.19;Buildings, not of metal; non-metal buildings with inflatable structure; transportable buildings not of metal; 
transportable buildings, not of metal, with inflatable structure; domes not of metal; non-metal domes with inflatable 
structure; structures made of non-metal materials; inflatable structures made of non-metal materials; shelter structures 
not of metal (other than tents); inflatable shelter structures not of metal (other than tents); exhibition stands (structures 
not of metal); exhibition stands with inflatable structure (structures not of metal); advertising panels (structures not of 
metal); advertising panels with inflatable structure (structures not of metal); advertising columns (structures not of metal);
advertising columns with inflatable structure (structures not of metal).
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Priority claimed from 28/11/2016; Application No. : 16103673 ;European Union 

3581368    29/11/2016
[International Registration No. : 1351530]
STONE PROPERTIES (LUXEMBOURG) S.À.R.L.
Boulevard Joseph II 17-21 Luxembourg L-1840

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; anti-perspirants and personal 
deodorants; perfumes; cosmetic preparations; body care products; beauty care products; skin care creams, lotions and 
oils; hair care products; hair shampoos, conditioners, sprays and gels; eau de cologne; false nails; make-up; mascara; 
lipstick; lip gloss; lip pencils; lip liner; lip balm; nail care preparations; toiletries; nail varnish; shower/bath gel; bubble 
bath; bath foams, oils and salts; tanning, sun protection and after-sun creams, lotions and oils; make-up remover; 
shaving preparations; room fragrances; cosmetic pens; cosmetic decorative motifs; cosmetics for animals; parts and 
fittings for all the aforesaid goods; bleaching preparations and other substances for laundry use; parts and fittings for all 
the aforesaid goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; bicycle lamps; bicycle lights; bicycle reflectors for attachment to spokes; lamps; lamp shades; lighters
(gas); parts and fittings for all the aforesaid goods.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery; costume jewellery; imitation jewellery; precious stones; horological and chronometric instruments; clocks and 
watches; key rings [trinkets or fobs]; badges of precious metal; cufflinks; cases and holders for jewellery, cufflinks and 
watches; figurines of precious metal; parts and fittings for all the aforesaid goods; jewellery rolls; key rings.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers" type; printing blocks; printed publications; 
periodical publications; books, brochures; newspapers; magazines; journals; comics; labels; stickers; decalcomanias; 
posters; ring binders; calendars; address books; diaries; annuals; notebooks; autograph albums; photo albums; cards; 
greeting cards; catalogues; programmes; writing paper; envelopes; pads; notepads; stamps and stamp pads; writing 
implements; letter paper; drawing materials; napkins of paper; rubber erasers; pens; pencils; erasers; rulers; pencil 
sharpeners; staplers; paper hole punches; highlighter pens; felt-tip pens; glue sticks for stationery purposes; mats 
[coasters] of card; tablecloths of paper; wrapping paper; paper napkins; bags of paper or plastic materials; push pins; 
paper articles, cardboard articles and wrapping and packaging materials; paintings; parts and fittings for all the aforesaid 
goods.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery; suitcases; 
rucksacks; bags; leather bags; school bags; back packs; briefcases; attaché cases; portfolio cases; sports bags; 
shoulder bags; satchels; messenger bags; purses; wallets; business card cases and holders; credit card cases and 
holders; key wallets; cosmetic cases; makeup bags; cosmetic bags; bags and cases for cosmetics and toiletries; vanity 
cases; articles of clothing for animals; handbags; clutch bags; school satchels; travel cases and handbags; luggage 
labels and tags; clothing for pets and animals; collars for pets and animals; leashes for pets and animals; blankets for 
pets and animals; riding whips, harnesses for horses, and saddlery; coverings of skins [furs]; leather trimmings for 
furniture; furniture coverings of leather; straps for skates; leather straps; leather thread; valves of leather; leather 
shoulder straps; leather, unworked or semi-worked; imitation of leather; animal skins; moleskin (imitation of leather); fur; 
bands of leather; curried skins; gut for making sausages; parts and fittings for all the aforesaid goods.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
bedding, except linen; bins of wood or plastic; magazine racks; beds; bunk beds; wardrobes; desks; chests of drawers; 
pillows; sleeping bags; chairs; chest for toys; coat hangers; figurines and statuettes of wood, wax, plaster or plastic; 
nameplates; statues of wood, wax, plaster or plastic; parts and fittings for all the aforesaid goods; leather cushions.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
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making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; hair brushes; drinking glasses; mugs; 
drinking cups; brushes; egg cups; food trays; coasters, not of paper and not being table linen; drink coasters [other than 
of paper or table linen]; plastic coasters; dishes; bowls; plates; drinking vessels; lunch boxes; soap dispensers; leather 
coasters; toothbrushes; water bottles; plastic water bottles; tableware; money boxes; insulating flasks; bottle openers; 
horse brushes; paper drinking cups and plates; parts and fittings for all the aforesaid goods; straws for drinking; drinking 
straws.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; bed linen; bedding; woven fabrics;
day throws; pillowcases; table linen; table cloths; table napkins of textile; bath linen; towels; beach towels; face towels; 
tea towels; flannels; face cloths; pillow covers; duvet covers; pillow cases; bed sheets; bed blankets; handkerchiefs; 
curtains; cloth pennants; banners; bunting; flags, not of paper; place mats, not of paper; quilts; parts and fittings for all 
the aforesaid goods; bed sheets of leather; textile coasters.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for christmas 
trees; toys; balls for games; balls for play; balloons; dolls; board games; card games; ordinary playing cards; electronic 
games not included in other classes; play figures; action figures; automatic amusement apparatus; automatic gaming 
machines; clothing for toy figures; clothing for dolls; dolls accessories; computer games apparatus; construction games; 
construction toys; costume masks; pet toys; rocking horses; cuddly toys; surfboards; sail boards; skateboards; inline 
skates; parts and fittings for all the aforesaid goods.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices;
ice; salt; mustard; fruit sauces; pasta and pasta products; puddings; bakery desserts; cereal preparations; breakfast 
cereals; cereal snacks; spaghetti; canned spaghetti; macaroni; noodles; canned pasta foods; boiled sweets, gum sweets, 
sweets [candy]; chocolate; coffee, tea, cocoa, artificial coffee and beverages based thereon.

Cl.32;Beers; mineral and aerated waters and other non- alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages; carbonated drinks; fizzy drinks; soft drinks; fruit squashes.

Cl.33;Alcoholic beverages (except beers); spirits.

Cl.35;Office functions; business management; business administration; commercial management assistance; 
advertising; advertising services provided via the internet; marketing services; accountancy services; business 
appraisals; business consultancy; business management and organisation consultancy; efficiency experts; business 
management consultancy; personnel recruitment; provision of business statistical information; compilation and provision
of business information; conducting of trade fairs; data processing; the bringing together for sale of a variety of goods, 
for the benefit of others, enabling customers conveniently to view and purchase these goods, the goods being cleaning 
preparations, soaps, perfumery, cosmetic preparations, makeup, beauty care products, hair care products, toiletries, 
apparatus for lighting and heating, jewellery and costume jewellery, clocks and watches, glasses, electronic apparatus 
and instruments, mobile phones, computers, software, cases, covers and holders for electronic devices, paper, 
cardboard, printed matter, printed publications, books and notebooks, photographs, stationery and writing instruments, 
artists" materials, paint boxes for children, dinnerware, glass, porcelain or earthenware, figurines, key rings, magnets, 
clothing, footwear and headgear, badges for wear, games and playthings, bags, cases, wallets, furniture, household and 
kitchen utensils, textiles, confectionery, food, drink and alcoholic beverages.

Cl.36;Financial affairs; monetary affairs; real estate affairs; real estate management; arranging letting of real estate; real
estate investment advice; financial services; financial services relating to investment; financial services relating to asset 
management; financial investment fund services; financial management; raising of finance; project financing; financing of 
property development; property investment; property portfolio management; property management; financing of 
acquisitions; corporate finance services; leasing of property; unit trust management services; management of investment 
funds; fund management; real estate agency services; capital investment; real estate management of commercial 
property, residential accommodation, retail premises and offices; rental of commercial property; rental of residential 
accommodation; rental of retail premises; rental of offices; leasing of commercial property; leasing of residential 
accommodation; leasing of retail premises; leasing of offices; advisory services relating to debt; information, consultancy 
and advisory services relating to the foregoing including such services provided online from a computer database or via 
the internet or extranets.

Cl.37;Property renovation; renovation and maintenance of real estate developments; building and renovation of 
commercial property, residential accommodation, retail premises and offices; building project management; building 
maintenance and cleaning services; advisory and consultancy services relating to all the aforesaid.

Cl.38;Telecommunications services; chat room services; portal services; e-mail services; providing access to online 
databases; telecommunication of information [including web pages], of computer software and any data or images; 
provision of access to an electronic on-line network for information retrieval; telex, telegram, facsimile communication 
services; information and advisory services relating to the aforesaid.

Cl.41;Education; entertainment; cultural activities; providing of training; sporting and cultural activities; arranging and 
conducting of conferences, seminars and workshops; instruction services; publication of books and texts; publication 
services; information and advisory services relating to all the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer programming; installation, maintenance 
and repair of computer software; computer consultancy services; electronic data storage; commissioned writing of 
computer programs, software and code for the creation of web pages on the Internet; creating, maintaining and hosting 
the web sites of others; design services; temporary electronic storage of information relating to electronic mail systems.

Cl.43;Café, bar, restaurant and catering services; provision of food and drink; reservation and booking services; 
welcoming and hospitality services, namely providing food and drink; accommodation services; temporary 
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accommodation services; provision and rental of temporary accommodation; provision of information relating to the 
availability of temporary accommodation; temporary accommodation booking and allocation services; hotel and motel 
services; hotel and motel reservation services; travel agency services for booking accommodation; information services 
in the field of tourism, namely information concerning the reservation of hotel rooms, accommodation, food and meal; 
provision of information relating to the aforesaid services.

Cl.45;Legal services; security services for the protection of property and individuals; conveyancing services; personal 
and social services rendered by others to meet the needs of individuals; social networking services; management, 
planning, administration, advice, assistance, appraisal, evaluation, information, research and consultancy services 
relating to all the aforesaid services.

8178



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

 

3583011    05/05/2017
[International Registration No. : 1352076]
MESO SCALE DIAGNOSTICS, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

3584074    20/04/2017
[International Registration No. : 1352646]
OPUS GROUP AB
Bäckstersgatan 11 SE-431 49 Mölndal Sweden

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.37;Vehicle maintenance; vehicle maintenance; vehicle maintenance; vehicle maintenance; service stations for the 
maintenance of vehicles; inspection of vehicles prior to maintenance; vehicle maintenance and repair; vehicle 
maintenance and repair; vehicle maintenance and repair; vehicle maintenance and repair; vehicle maintenance and repair; 
vehicle maintenance and repair; vehicle maintenance and repair; vehicle maintenance and repair; vehicle service, repair, 
maintenance and refuelling; provision of information relating to the maintenance of vehicles; vehicle maintenance and 
repair.

Cl.41;Computer training; driver safety training; driving instruction; training of car drivers; driving instruction; driver 
training; advanced driving instruction for drivers of motor cars; providing training in motor vehicle driving.

Cl.42;Automotive inspections; testing of vehicles; testing [inspection] of vehicles for roadworthiness; testing 
[inspection] of vehicles for roadworthiness; sampling for pollution; greenhouse gas emission measuring and analysis; 
technical inspection services; inspection of motor vehicles [for roadworthiness]; inspection of motor land vehicles [for 
roadworthiness]; testing [inspection] of vehicles for roadworthiness.
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3584124    08/05/2017
[International Registration No. : 1352888]
MESO SCALE DIAGNOSTICS, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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3584342    08/05/2017
[International Registration No. : 1352465]
MESO SCALE DIAGNOSTICS, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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3584814    21/12/2016
[International Registration No. : 1351578]
Joint stock company "BAIKAL ELECTRONICS"
territoriya 26 km. avtodorogy "Baltiya", Business-Center "Riga-Land", str.B2 Krasnogorskiy r-on RU-143421 Moskovskaya obl. RU

Address for service in India/Attorney address:
INTEPAT IP SERVICES PVT LTD
NO.8, 1ST FLOOR, 15TH CROSS, 100FT RING ROAD, JP NAGAR, 6TH PHASE, BANGALORE-560078.

Proposed to be Used
IR DIVISION
Cl.9;Microprocessors; computer software, recorded; wafers for integrated circuits; semi-conductors; computer 
programmes [programs], recorded; computer programs [downloadable software]; computer operating programs, 
recorded; processors [central processing units]; integrated circuits; printed circuits; data processing apparatus; couplers 
[data processing equipment]; chips [integrated circuits].

Cl.35;Business efficiency expert services; demonstration of goods; commercial information and advice for consumers 
[consumer advice shop]; organization of exhibitions for commercial or advertising purposes; data search in computer 
files for others; presentation of goods on communication media, for retail purposes; sales promotion for others; office 
machines and equipment rental; advertising; publicity; on-line advertising on a computer network; compilation of 
information into computer databases; systemization of information into computer databases.

Cl.41;Education information; practical training [demonstration]; teaching; educational services; instruction services.

Cl.42;Computer system analysis; technical project studies; engineering; installation of computer software; research 
and development of new products for others; technical research; consultancy in the design and development of computer 
hardware; computer software consultancy; updating of computer software; maintenance of computer software; computer 
system design; duplication of computer programs; computer software design; computer programming; surveying.
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Priority claimed from 12/10/2016; Application No. : 015916349 ;European Union 

3584853    11/04/2017
[International Registration No. : 1353040]
EFAFLEX Tor - und Sicherheitssysteme GmbH & Co. KG
Fliederstr. 14 Bruckberg DE

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
MARK TO BE TAKEN AS A WHOLE.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal, namely gates and doors and respective parts therefor; industrial gates 
and parts therefor, including runners, handles, profiled bars and connecting joints therefor; gates, in particular spiral 
gates; roller doors; sliding gates and parts therefor.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; electric apparatus and instruments, namely safety 
devices for gates, doors and rolling gates; apparatus for recording, transmitting or reproduction of sounds, images or 
data; data-recording media; automated machines and mechanisms for apparatus operated by data carriers, namely 
apparatus and mechanisms for controlling gates and doors; data processing equipment and computers; fire-
extinguishing apparatus.

Cl.37;Building construction; maintenance and repair of mechanical engineering products, electrotechnical products 
and industrial gates; installation services, namely installation of gates, doors, roller doors, folding doors, industrial gates 
and fittings therefor; the aforesaid services in particular in the field of gate and security systems.
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Priority claimed from 01/12/2016; Application No. : 87254264 ;United States of America 

3586590    05/05/2017
[International Registration No. : 1354432]
MERLIN SOLAR TECHNOLOGIES, INC.
5891 Rue Ferrari San Jose CA 95138 US

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Machine and machine tools for attaching metallized grids for use in the photovoltaic, semiconductor packaging and
flexible circuit industries; machine and machine tools for attaching metallized grids onto photovoltaic cells and 
photovoltaic modules; manufacturing machines used to produce metallized materials, namely, metallized grids for use in 
conjunction with photovoltaic cells and photovoltaic modules.

Cl.9;Metal grids in the nature of grids designed to conduct electricity in photovoltaic cells and photovoltaic modules, 
semiconductor devices, and flexible circuit devices in the photovoltaic, semiconductor packaging and flexible circuit 
industries; metal grids in the nature of grids designed to be applied to and to conduct electricity in photovoltaic cells and 
photovoltaic modules.

Cl.45;Licensing of intellectual property relating to grid metallization and photovoltaic interconnection technology.
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Priority claimed from 14/06/2016; Application No. : 1044769 ;New Zealand 

3588331    12/12/2016
[International Registration No. : 1354224]
MIRAKA LIMITED
108 Tuwharetoa Street Taupo 3330 New Zealand

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Food and nutritional supplements; foodstuffs and beverages in this class being for nutritional purposes; 
nutraceutical for use in dietary supplements and infant nutritional products; dietetic foods; dried colostrum supplements 
and milk being food for babies; protein dietary supplements for human consumption; food and dietary supplements for 
human consumption; powdered nutritional supplement drink mix containing one or more of the following ingredients, 
protein, milk protein, whey protein concentrate or vitamins; nutritional or dietary supplements in powder or sachet form; 
food for babies, infants and invalids including milk or milk based products; milk powder for babies; milk foods and 
powdered milk foods for babies and infants; mineral supplements for foodstuffs; nutritional supplements in this class; 
vitamin preparations; meal replacement powders; nutritional supplement meal replacement bars for boosting energy; 
casein dietary supplements.

Cl.29;Milk and milk products; milk powder and dried milk; milk proteins; milk concentrate; milk substitutes in this 
class; milk beverages including flavoured milk and fortified milk beverages (milk predominating); cream (dairy products); 
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UHT milk; dairy products in this class; dairy based beverages and powders; food made from milk and milk products; 
drinks made from dairy and milk products; butter; edible oils and fats; margarine and food spreads including blends of 
margarine, butter and other edible oils; butter cream; milk proteins for human consumption; cheese including soft and 
hard cheeses; cottage cheese; cream cheese; cultured dairy products including sour cream and cream fraiche; beverages 
made from yoghurt; yoghurt desserts; mousse and mousse-like products (milk and dairy products predominating); 
dessert products in this class (milk and dairy products predominating); food spreads consisting principally of dairy 
products; food preserves in this class; dessert products in this class (dairy products predominating); dairy based snack 
products; whey; milk and milk products enriched with a food supplement in the form of a probiotic; products made wholly 
or principally of milk; whole milk; custard in this class; milk based beverages containing fruit juice; milk based beverages 
flavoured with chocolate; milk based beverages containing coffee; flavoured milk drinks; milk shakes; flavoured milk 
powder for making drinks; dairy snacks (milk and dairy products predominating).

Cl.30;Dairy ice cream and binding agents for ice cream; ice cream and ice products; ice cream powder; frozen 
yoghurts; sorbets; chocolate beverages with milk; cocoa beverages with milk; coffee beverages with milk; bases for 
making milk shakes (flavourings); carbohydrate-based nutritional drink mix for use as a meal replacement; pre-packaged 
preparations for flavouring milk; preparations containing flavourings for milk; flavourings for milk; cereals; cereal 
breakfast foods; cereal based food bars; cereal based snack foods; muesli based snack foods; cereal products and cereal 
based beverages in this class.

Cl.32;Non-alcoholic beverages; mineral and aerated waters; fruit drinks and fruit juices; smoothies (beverages); 
sorbets in the nature of beverages; whey beverages; beverages consisting of a blend of fruit and vegetable juices; non-
alcoholic drinks in this class consisting partially of milk starter cultures; cereal based beverages; preparations for making 
beverages; syrups, powders, concentrates and other preparations and substances used in the manufacture of non-
alcoholic beverages; flavoured waters; fruit flavoured water; non-alcoholic beverages including soft drinks, energy drinks 
and sports drinks.
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Priority claimed from 25/05/2016; Application No. : 015474471 ;European Union 

3592965    24/11/2016
[International Registration No. : 1355337]
SAOBURNY, KONSTANTIN
Obere Sehlhofstraße 5 42289 Wuppertal Germany

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.9;Bags adapted for laptops; bags, cases and protective covers, including in waterproof form, for electronic devices 
and electronic toys, including smartphones, mobile telephones, laptop computers, e-book readers, tablets, portable 
electronic games consoles; dust protection closure elements for mobile telephones; mobile telephone cases made of 
leather or imitations of leather; cell phone straps; tablet holders adapted for use in cars; screen protectors in the form of 
protective films for mobile telephones and other electronic devices; selfie sticks (hand-held stands) and tripods for 
smartphones, cameras and cameras (photography); stands for smartphones, tablets, smartwatches and e-book readers; 
wall mounts for smartphones, tablets, laptop computers, televisions, PC screens (monitors) and loudspeakers; cases and 
protective cases for lenses for smartphones and tablets; sports armbands for holding smartphones.

Cl.18;Casual bags; bags [envelopes, pouches] of leather, for packaging; boxes of leather or leather board; leather and 
imitation leather; leather cloth; boxes made of leather.

Cl.28;Bags, cases and protective covers, including in waterproof form, for electronic toys, namely portable electronic 
games consoles.

Cl.35;Retail services connected with bags adapted for laptops; bags, cases and protective covers, including in 
waterproof form, for electronic devices and electronic toys, including smartphones, mobile telephones, laptop computers, 
e-book readers, tablets, portable electronic games consoles; dust protection closure elements for mobile telephones; 
mounts for mobile telephones and navigation apparatus for use in cars and on bicycles; mobile telephone cases made of 
leather or imitations of leather; mobile phone straps; mounts for tablet computers for use in vehicles; screen protectors in
the form of protective films for mobile telephones and other electronic devices; selfie sticks (hand-held stands) and 
tripods for smartphones, cameras and cameras (photography); stands for smartphones, tablets, smartwatches and e-
book readers; wall mounts for smartphones, tablets, laptop computers, televisions, PC screens (monitors) and 
loudspeakers; bags; bags, envelopes, pouches, of leather, for packaging; boxes made of leather or leatherboard; leather 
and imitations of leather; artificial leather; leather boxes; cases and protective cases for lenses for smartphones and 
tablets; sports armbands for holding smartphones.
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Priority claimed from 05/04/2017; Application No. : 701185 ;Switzerland 

3593502    23/05/2017
[International Registration No. : 1355255]
ART CARBON INTERNATIONAL AG
Grafenauweg 10 CH-6300 Zug Switzerland

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.1;Activated carbon; chemical products for industry and science; chemical products for use in industry, science and 
photography, as well as in agriculture, horticulture and forestry; chemical products for scientific purposes; carbonates; 
carbohydrates; carbon dioxide; carbonic acid; lime carbonate; coal saving products; carbon; carbon disulfide; filtering 
materials (unprocessed plastics); unprocessed artificial resins, unprocessed plastics; unprocessed synthetic resins for 
the manufacture of plastic molding compounds; dispersions of plastic materials; unprocessed plastics for industrial use; 
unprocessed plastic materials in powder, liquid or paste form; chemical products for the manufacture of paints.

Cl.9;Carbon nanotubes for use in extremely small scale electronic and mechanical applications.

Cl.19;Building materials, not of metal; non-metallic rigid pipes for building; multilayer panels of plastic materials for 
building.
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Priority claimed from 06/12/2016; Application No. : TO/M/16/03323 ;Tonga 

3593589    16/12/2016
[International Registration No. : 1355621]
WAYMO LLC
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; computer software for vehicle navigation; computer software for vehicle 
fleet management; computer software for coordinating, scheduling, booking, and dispatching vehicles for passenger and 
freight transport; computer software for managing freight transportation by truck and autonomous vehicles; navigation 
apparatus for vehicles; navigational instruments; steering apparatus, automatic, for vehicles.

Cl.12;Land vehicles; automobiles; autonomous cars; autonomous vehicles.

Cl.38;Telecommunication services; telecommunication services, namely, routing calls and messages to passengers.

Cl.39;Transportation services; transportation services, namely, making reservations and bookings for transportation; 
transportation of passengers by vehicle; transportation services, namely, providing temporary use of vehicles; 
transportation services, namely, providing vehicle fleet management; travel by autonomous vehicles; car rental services; 
transport reservation services; freighting services; freight transportation by trucks and autonomous vehicles; 
transportation of passengers and freight; passenger transport; freighting services; providing information regarding 
autonomous car transportation services and scheduling transportation services via a website.

Cl.42;Providing online non- downloadable software for transportation services, namely, coordinating, booking, and 
dispatching autonomous vehicles; providing online non-downloadable software for coordinating freight transportation by 
truck and autonomous vehicles; research and development into autonomous vehicles.
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3593628    21/03/2017
[International Registration No. : 1355818]
SOKEN CHEMICAL & ENGINEERING CO., LTD
29-5, Takada 3-chome, Toshima-ku Tokyo 171-8531 JP

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES
74/F, VENUS WORLI SEA FACE MUMBAI 400018

Proposed to be Used
IR DIVISION
Cl.16;Plastic materials for packaging and wrapping purposes, namely super-hydrophobic plastic materials for 
packaging and wrapping purposes; plastic films for packaging and wrapping purposes, namely super-hydrophobic plastic
films for packaging and wrapping purposes.

Cl.17;Plastics in the form of sheet, film, foil, tape, plate or tube for use in manufacturing, technology, construction, 
weather solutions and general use, namely super-hydrophobic sheet, film, foil, tape, plate or tube.
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3594748    20/04/2017
[International Registration No. : 1355397]
OPUS GROUP AB
Bäckstersgatan 11 SE-431 49 Mölndal Sweden

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.37;Vehicle maintenance; vehicle maintenance; vehicle maintenance; vehicle maintenance; service stations for the 
maintenance of vehicles; inspection of vehicles prior to maintenance; vehicle maintenance and repair; vehicle 
maintenance and repair; vehicle maintenance and repair; vehicle maintenance and repair; vehicle maintenance and repair; 
vehicle maintenance and repair; vehicle maintenance and repair; vehicle maintenance and repair; vehicle service, repair, 
maintenance and refuelling; provision of information relating to the maintenance of vehicles; vehicle maintenance and 
repair.

Cl.41;Provision of training courses; provision of tuition; training services; educational examination; provision of 
tuition; computer training; driver safety training; driving instruction; training of car drivers; driving instruction; driver 
training; advanced driving instruction for drivers of motor cars; providing training in motor vehicle driving; school 
services.

Cl.42;Automotive inspections; testing of vehicles; testing [inspection] of vehicles for roadworthiness; testing 
[inspection] of vehicles for roadworthiness; sampling for pollution; greenhouse gas emission measuring and analysis; 
surveying; technical inspection services; surveying and exploration; inspection of motor vehicles [for roadworthiness]; 
inspection of motor land vehicles [for roadworthiness]; surveying; surveys (conducting -); vehicle roadworthiness testing.
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Priority claimed from 22/12/2016; Application No. : 87278365 ;United States of America 

3595713    31/05/2017
[International Registration No. : 1357089]
SIENNA BIOPHARMACEUTICALS, INC.
30699 Russell Ranch Road, Suite 140 Westlake Village CA 91362 United States of America

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.1;Metallic nanoparticles; non-carbon nanoparticles; plasmonic materials used as ingredient in the manufacture of 
dermatological preparations.

Cl.3;Disposable wipes impregnated with cleansing chemicals or compounds for dermatological use; wipes impregnated 
with a cleaning preparation.

Cl.10;Massage apparatus; medical devices for use in treating or diagnosing acne or excess hair growth; medical 
instruments for use in enhancing laser therapy; medical instruments for use in dermatological procedures; medical 
ultrasound apparatus.

Cl.44;Dermatology services; medical services, namely, providing localized heating to facilitate laser therapy for treating 
medical conditions; non-invasive cosmetic medical procedures.
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3595716    15/05/2017
[International Registration No. : 1357060]
TRADE PROMOTERS INTERNATIONAL PTE. LTD
200 Tagore Lane Singapore 787590 Singapore

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES
74/F, VENUS WORLI SEA FACE MUMBAI 400018

Proposed to be Used
IR DIVISION
Cl.7;Belts for conveyors; belts for machines; transmission belts for industrial applications; power transmission belts for
sea craft; power transmission belts for mechanical excavators; power transmission belts for machines; power 
transmission belts for industrial machines; power transmission belts for aircraft; power transmission belts for agricultural 
machines; power transmission belts (other than for land vehicles); belts for use with machinery for transmission 
purposes; parts and fittings for the aforesaid goods.

Cl.12;Drive transmission devices (belts) for land vehicles; engine transmission belts for land vehicles; power 
transmission apparatus for land vehicles; power transmission parts for land vehicles; transmission belts for land 
vehicles; parts and fittings for the aforesaid goods.
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Priority claimed from 03/11/2016; Application No. : TO/M/16/03313 ;Tonga 

3597756    14/03/2017
[International Registration No. : 1356559]
CAPITALG MANAGEMENT COMPANY LLC
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Business advisory services relating to the cultivation of inventions; business advisory services relating to 
commercial planning; advice relating to the organization and management of business; business advisory services 
relating to product manufacturing; business advisory services relating to product development; business advisory 
services relating to company performance; consultancy and advisory services in the field of business strategy; 
consultancy relating to the establishment and running of businesses; providing statistical information to others for 
business or commercial purposes.

Cl.36;Financing services for companies; venture capital financing and services for the provision of venture capital, in 
particular venture capital funding services to emerging and start-up companies; investment and financial consulting and 
advisory services for others; investment and financial planning; investment and financial management; financial 
investment analysis and financial analysis in the nature of financial performance analysis; research and analysis in the 
fields of financial investment and finance; providing on-line information on investment and financial topics; consulting 
services in the areas of financial planning, control and management.

Cl.41;Educational services, namely, conducting seminars on financial topics; providing educational services, namely, 
providing business training workshops; conducting seminars and training in the fields of management and leadership, 
collaboration and supervision, and printed materials distributed in connection therewith.
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3597789    15/09/2016
[International Registration No. : 1356484]
CANTEL MEDICAL CORP.
9th Floor, 150 Clove Road Little Falls NJ 074242139 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.1;House mark for a full line of water conditioning, filtering, purification, sterilization and decontaminating chemical 
additives for use in medical, pharmaceutical, biotech, beverage and commercial and industrial applications.

Cl.3;House mark for a full line of detergents and soaps for cleaning medical and dental devices and apparatus and 
related medical and dental device accessories.

Cl.5;House mark for a full line of water conditioning, filtering, purification, sterilization and decontaminating 
preparations for use in medical, pharmaceutical, biotech, beverage and commercial and industrial applications; house 
mark for a full line of disinfectants, sterilants and antimicrobial preparations for use in cleansing and disinfecting medical 
devices and apparatus and medical and dental waterlines; gauze pads and lubricating jelly for inclusion in valve and 
connector kits for endoscopy reprocessing apparatus.

Cl.9;Diagnostic and testing machines, namely, leak testers for endoscopes.

Cl.10;House mark for a full line of endoscopy reprocessing apparatus and parts and fittings therefor, namely, 
endoscope reprocessors, endoscopy medical procedure kits consisting of a disposable pad for in hospital transport of 
endoscopes, water and suction disposable buttons, valve and connector kit consisting of water and suction valves and 
connectors, suction tubing, and syringes; endoscopy medical disposable pads for use in hospital transport of 
endoscopes; medical devices, namely, endoscope biopsy valves for providing sealable access to the accessory 
instrument channel of an endoscope; biopsy valve irrigators; endoscope accessories, namely, non-metal water bottle 
adapters for medical use; endoscopy irrigation tubing; medical apparatus and their parts being tubing components, gas 
flow regulators, and electric motor peristaltic pumps used to supply water from a water bottle and to supply medical gas 
from a gas source with the ability to heat the water and medical gas; pumps for flushing cleaning and rinsing solutions 
through the channels of an endoscope; patient bite blocks; medical specimen containers for polyp tissue; house mark for 
a full line of medical devices and apparatus for infection prevention and control for use in medical, dental and surgical 
procedures; masks for medical, dental and surgical use; disposable towels for medical and dental use; bibs for dental 
use, dental tray covers made of paper; medical examination gloves; medical reverse osmosis water purification system 
consisting of filter, storage tank and distribution pump, and related components for use in connection with medical 
dialysis.

Cl.11;House mark for a full line of water conditioning, filtering, purification and decontaminating apparatus and related 
accessories, namely, filters, storage tanks and pumps, for use in medical, pharmaceutical, biotech, beverage, commercial 
and industrial applications; disposable medical and dental sterilization pouches and sterilization monitoring strips; house 
mark for a full line of reverse osmosis water purification apparatus for use in medical dialysis.

Cl.12;House mark for a full line of medical carts and mobile trolleys and lockable medical carts and mobile trolleys for 
use in transporting medical apparatus and instruments.

Cl.21;Disposable paper and plastic cups for use in the dental and medical fields.

Cl.37;Installation, maintenance and repair of water treatment units.
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Priority claimed from 09/09/2016; Application No. : 1339040 ;Benelux 

3597863    07/03/2017
[International Registration No. : 1356797]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.
No. 120 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Appliances for household purposes not included in other classes, electric blenders, electric can openers, food 
processors, electric fruit presses, mills [machines] and mixers [kitchen machines], electric knifes; electric kitchen 
appliances for food; parts and fittings of the aforesaid goods.

Cl.8;Hand tools and implements (hand-operated); electrical hand instruments; electric shavers, blades for electric 
shavers, hair clippers, hair and beard trimmers; depilation appliances; nail clippers; nail files; manicure and pedicure 
apparatus; emery boards, electric or non-electric; all aforesaid goods, electric or non- electric; parts and fittings for all 
aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmitting and reproducing 
of sound or images; magnetic data carriers, compact discs, DVDs and other digital storage media; apparatus for storing 
data; digital storage for recording sound, video, data, images, games, text, programs or information; data processing 
equipment; computers; computer software programs; mobile apps; software and applications for mobile phones and 
other handheld mobile digital electronic devices; application software for mobile devices; computer programs for 
providing access, browsing and searching online databases; computer software and firmware, namely, operating system 
programs, programs for synchronizing data and application software for personal and handheld computers; monitors 
(hardware); electrical monitoring apparatus; electronic sensing and monitoring devices; DECT monitors; electronic baby 
monitoring devices; digital video monitors; central processing units for baby monitors; electronic publications, provided 
on digital data carriers or via the internet, online or via other (electronic) channel; software for use in the field of 
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healthcare; cloud-based digital healthcare computer software platform, all aforesaid products a o for facilitating the 
capturing, combining and connecting of personal health data (both professional healthcare-delivered data and self- 
generated health data); control apparatus and software programs for controlling light and light therapy devices; charging 
apparatus including chargers for light therapy devices and chargers for batteries; alarms; scales for babies; digital 
photograph frames; thermometers and electronic thermometers, other than for medical purposes; electronic publications, 
provided online from databases or on the internet; batteries; stress meters; smart watches.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; massage apparatus, including massage 
sticks and foot massagers; inhalers and vaporizers for medical use; feeding aids for babies and infants including bottles 
and nipples; nursing appliances for use in breast feeding; medical apparatus for administering medicines; medical 
supportive devices for positioning and stabilizing babies and infants namely rolls, bars, pillows and cushions; soothing 
products for babies and infants including pacifiers; breast pumps; apparatus and instruments for electrical stimulation of 
the human body for the purpose of relieving pain and parts of such apparatus and instruments; lamps and lighting 
products for medical, curative and surgical use; wearable light-emitting pads for use in medical treatment and therapeutic 
skin care treatment; lighting apparatus for use in medical treatment and therapeutic skin care treatment; light therapy and 
phototherapy apparatus; incubators; thermometers; arm bands, not included in other classes, for measuring and 
monitoring various bodily parameters; medical pouches and containers for collection, deep-freezing, storing, transport 
and reheating breast milk for medical purposes; apparatus for removing nasal mucus, namely, external nasal dilators, 
nasal aspirators, nasal irrigation vessel, naval lavage vessel; feeding bottles; aspirators for cleaning noses; parts and 
fittings for all the aforesaid goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply, 
sterilizing and sanitary purposes; facial vaporizers, facial saunas and vaporizers; ultra-violet lamps, not for medical use; 
apparatus for tanning the skin; bottle warmers; sterilizers; heaters and warmers for feeding bottles, foodstuffs, liquids 
and solids; coffee maker; boiler kettle (to boil water) made of both glass / stainless steel; air purifiers; humidifiers; wake 
up lights; guide lights and soothing lights; hot water bottles; disposable sterilization pouches; disposable sterilizing bags 
for microwave; medical coolers for breast milk; parts and fittings for all the aforesaid goods; facial saunas; sterilizing 
apparatus and parts therefor.

Cl.14;Horological and chronometric instruments.

Cl.21;Household or kitchen utensils and containers; brushes; toothbrushes including electric toothbrushes; water 
picks for oral use, not for dental purposes; flossing instruments for dental care; steamers [cookware]; (scrubbers) for 
facial cleansing; apparatus for cleaning teeth and gums, not for medical purposes; apparatus for cleaning teeth and gums 
not for medical purposes, including apparatus which use water and air for dental care; parts and fittings for all aforesaid 
products.

Cl.35;Database management (computerized-); compilation of data into computer databases; systemization of data into 
computer databases; updating and maintenance of data in computer databases; collating of data in computer databases; 
computer inputting services; healthcare data and healthcare database management services; all aforesaid services for 
facilitating the capturing, combining and connecting of personal health data (both professional healthcare- delivered data 
and self-generated health data); advisory and consultancy services regarding the aforesaid services whether or not via 
the internet.

Cl.38;Telecommunication services; provision of access to content, websites and portals; providing access to electronic
communications networks; providing access to databases; communication services, electronic exchange and 
interchange of data; provision of access to healthcare content, healthcare websites and healthcare portals whether or not 
in a global healthcare information and communication network; providing access to healthcare data and databases 
whether on a computer or on the internet or on medical devices; communication, exchange and interchange services for 
the transmission of healthcare data and healthcare information; all aforesaid services also for facilitating the capturing, 
combining and connecting of personal health data (both professional healthcare- delivered data and self- generated 
health data).

Cl.41;Education; providing of training.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer software in the field of healthcare; platform as a service [PaaS] including 
cloud- based digital healthcare platform as a service; software as a service [SaaS] including healthcare software as a 
service; cloud computing; hosting services including hosting of databases, web- portals, websites, platforms, digital 
content; all aforesaid services also for facilitating the capturing, combining and connecting of personal health data (both 
professional healthcare- delivered data and self- generated health data); data security services; design and development 
of electronic data security systems; electronic and computerized data storage; information technology support for the 
analysis of healthcare data.

Cl.44;Medical and healthcare services, including advice, consultancy, providing information, professional healthcare 
and medical care delivery and continuous personal health measurement, monitoring and motivation, for medical 
purposes; medical assistance through remote medical services; all aforesaid services also for facilitating the capturing, 
combining and connecting of personal health data (both professional healthcare-delivered data and self- generated health 
data); rental of medical and healthcare equipment; all aforesaid services provided whether or not on-line by means of the 
internet or a cloud- based digital healthcare platform; medical security services for the protection of individuals namely e 
g, emergency response medical alarm monitoring services.

Cl.45;Security services for the protection of individuals namely e.g., emergency response alarm monitoring services; 
monitoring alarm signals for reacting to emergency situations; services for protection of elderly or disabled persons 
related to potential falls; monitoring of alarm signals related to potential falls for elderly or disabled persons.
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Priority claimed from 23/05/2016; Application No. : 1332772 ;Benelux 

3602108    22/11/2016
[International Registration No. : 1357572]
TEMPTING BRANDS NETHERLANDS B.V.
De Smalle Zijde 3 NL-3903 LL Veenendaal

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES
74/F, VENUS WORLI SEA FACE MUMBAI 400018

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; scented wood; potpourris 
[fragrances]; air fragrancing preparations; shoe polish; bath preparations, not for medical purposes; deodorants; shaving 
preparations; cosmetics for animals.

Cl.4;Compositions for absorbing, wetting and binding dust; illuminants; candles and wicks for lighting; christmas tree 
candles; perfumed candles.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; air deodorising preparations; air purifying preparations; absorbent cotton; babies" 
diapers [napkins].
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Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; doors of metal; nuts of metal; tin; ladders of metal; works of art of common metal; tinplate 
packings; towel dispensers, fixed, of metal; rods of metal for brazing and welding; nails; bells; metal cages for wild 
animals; anchors; identification bracelets of metal; weather vanes of metal; tree protectors of metal; traps for wild 
animals.

Cl.8;Hand tools and implements, hand-operated; table cutlery [knives, forks and spoons]; razors; scissors; hand 
operated sharpening tools and instruments; agricultural implements, hand-operated; garden tools, hand-operated; oyster 
openers; curling irons; manicure appliances; pedicure appliances; depilation appliances, electric and non-electric; non-
electric hair clippers; hair cutting and removal implements; hammers [hand tools]; axes; hand operated lifting jacks; 
tattoo needles; glazier diamond as part of hand tools; hunting knives; non-electric cheese slicers; edged and blunt 
weapons.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; mechanisms for coin- operated apparatus; cash registers, calculating machines, data processing 
equipment and computers; computer software; fire extinguishers; alarm and warning devices; security and safety 
devices; containers for the storage of cds; blank dvds; magnetic data carriers [empty]; dashboard mounts for navigation 
devices; watch bands for communications with smartphones; smart watches; computer bags; sleeves for laptops; scales; 
directional compasses; covers for mobile phones; dashboard mounts for mobile phones; mobile-phone holders; cell 
phone straps; telephone earpieces; selfie sticks [hand-held monopods]; baby monitors; headphones; cases for electronic 
diaries; cases for pocket calculators; mobile phone cases; devices for hands-free use of mobile phones; barometers; 
sports eyewear; goggles to protect the eyes; protective sports helmets; protective helmets for motorcyclists; eyewear; 
sunglasses; spectacle frames; 3d spectacles; contact lenses; containers for contact lenses; spectacle cases; eyeglass 
cords; reading glasses; lens blanks for eyesight correction; decorative magnets; computer peripheral equipment.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; feeding bottles and dummies [teats] for babies; hearing aids.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.14;Precious metals and their alloys; jewellery, precious stones and semi-precious stones; horological and 
chronometric instruments; pearls [jewellery]; figurines [statuettes] of precious metal; jewellery boxes.

Cl.15;Musical instruments; musical accessories.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists" materials; paintbrushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging, not included in other classes; copying paper 
[stationery]; toilet paper; envelopes [stationery]; cardboard picture mounts; cardboard boxes; bags [envelopes, pouches] 
of paper or plastics, for packaging; paper for wrapping and packaging; cardboard packaging; plastic garbage bags; 
bubble wrap; office perforators; paper cutters for office use; writing board erasers; rubber erasers; writing ink; ink 
stones; stamp pads; sealing stamps; pen holders; pens; drawing instruments; rulers; stencil plates; canvas for painting; 
painters" easels; blackboards; molds for modeling clay (artists" materials).

Cl.18;Leather and imitation of leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; 
whips and saddlery; bags; handbags, sport bags, briefcases, book bags, satchels, shopping bags, evening bags, toweling 
bags, shopping bags, travel bags, boston bags and backpacks; collars for animals; purses, credit card holders and 
wallets; covers for umbrellas and leather cases; vanity cases; clothing for animals; leather shoulder straps; saddle cloths 
for horses made in leather; leather laces.

Cl.20;Furniture, mirrors, picture frames; mattresses; pillows; seat cushions; beds; sleeping bags; clothes hangers, not 
of metal; containers, not of metal; storing boxes, not of metal; tool boxes, not of metal; baskets, not of metal; ladders and 
movable steps, not of metal; furniture fittings (not of metal); mannequins and tailors" dummies.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); material for 
brush-making; cleaning articles; steelwool; unworked or semi-worked glass (except glass used in building); glassware, 
porcelain and earthenware not included in other classes; vases, flower pots, sprinklers; teapots; articles for the 
bathroom; toilet utensils; cosmetic utensils; perfume vaporizers; bins; ironing boards; shoehorns; toothbrushes; 
toothpicks; dental floss; brooms; insulating flasks; birdcages; indoor aquaria.

Cl.24;Textiles and textile goods, not included in other classes; quilts; tablecloths; curtains; linens; household linen; 
table linen; bed linen; blankets; bath linen; furniture coverings [unfitted]; printed textile labels; wall hangings of textile; 
flags; toilet seat covers.

Cl.25;Clothing, footwear, headgear; swimwear for gentlemen and ladies; wedding dresses; lingerie; nightwear; 
beachwear; baby clothes; bathing caps; swimwear; sportswear; rainwear; rainproof clothing; theatrical costumes; 
halloween costumes; masquerade costumes; dance clothing; sports shoes; bath slippers; socks and stockings; leggings; 
gloves [clothing]; bandanas; neckerchiefs; scarves; veils; neckties; stoles; shawls; kerchiefs [clothing]; belts [clothing]; 
braces for clothing [suspenders].

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; ornaments 
for the hair; toupees; curling pins; bows for the hair; hair bands; hair pins; wigs; false hair; buckles; beads; sewing 
boxes; monogram tabs for marking linen; zippers; hat ornaments; thimbles; lapel buttons, not of precious metal; shoulder 
pads; artificial fruit; feathers [clothing accessories]; badges for wear, not of precious metal; heat adhesive patches.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); artificial turf; carpets for automobiles; gymnastic mats.
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Cl.28;Games and playthings; gymnastic and sporting articles; decorations for Christmas trees; novelties for parties, 
dances; lures for hunting or fishing; swimming pools [play articles]; balls for games; targets; protective paddings [parts 
of sports suits]; shin guards [sports articles]; chessboards; computer game joysticks; fitness equipment; roller skates; 
camouflage huts for duck hunting [sporting goods].

Cl.30;Coffee, tea, cocoa, coffee; rice, tapioca, sago; flour and preparations made from cereals, bread, pastry and 
confectionery, edible ices; sugar; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces; spices; ice; 
chocolates; pizzas; rice; noodles; spaghetti; popcorn; edible gluten.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services.
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Priority claimed from 22/06/2016; Application No. : 285816 ;Israel 
3602112    23/06/2016
[International Registration No. : 1357904]
WIX.COM LTD.
40 HaNamal street Tel Aviv Israel

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, software and software development tools and applications for designing, editing, 
creating, hosting, customizing, modifying, building, maintaining and updating websites, web pages for others, interactive 
applications and market places, on a global computer network, mobile devices and social media sites and applications; 
providing downloadable software for use by others to create, customize, design, edit, modify, maintain and update 
websites, web pages, interactive applications and market places, on a global computer network, mobile devices and 
social media sites and applications; interactive multimedia computer program for use by others in designing, editing, 
creating, modifying, customizing and updating websites, web pages and interactive applications and market places, on a 
global computer network, mobile devices and social media sites and applications; computer software for importing and 
extracting information from on-line resources, social presence resources and off-line resources; computer software for 
analysis of users behavior, responses and on-line activities to improve website design, creation and editing; tutorial 
computer software for design of websites, webpages, interactive applications and market places; artificial intelligence 
software that creates websites, web pages, interactive applications and market places; computer e-commerce software to 
allow users to perform electronic business transactions via a global computer network, mobile devices and social media 
sites and applications; downloadable software for transaction processing, payment and billing systems; downloadable 
software in the nature of a mobile application for transaction processing, payment and billing systems; computer 
software, namely, electronic financial platform that accommodates multiple types of payment and debt transactions in an 
integrated mobile phone, PDA, and web based environment; media platform comprised of hardware and software 
enabling e-commerce, maximization of media presentation saving and media storage; computer software platform 
enabling users to create, author, distribute, download, transmit, receive, play, edit, purchase, sell, extract, encode, 
decode, transcode, convert, display, store, and organize text, data, graphics, images, audio, video, and other multimedia 
content; computer application software for sharing, publishing, uploading, displaying, viewing and transmitting digital 
content, namely, photos, videos, blog posts, and articles, to wireless devices and communications networks; software 
and software applications to enable transmission, access, organization, and management of text messaging, instant 
messaging, online blog journals, text, weblinks, and images via the internet and other communications networks; 
downloadable software in the nature of a mobile application for social networking; downloadable software in the nature of 
a mobile application for real-time delivery of data, messages, location, photographs, links, text and other data related 
thereto; downloadable software to facilitate online advertising; computer software for design, building and creation of 
websites, webpages, applications and market places for others.

Cl.41;Non-downloadable blog postings, and digital publications.

Cl.42;Providing temporary use of online non-downloadable software for designing, creating, hosting, customizing, 
editing, modifying, building, maintaining and updating websites, web pages for others, interactive applications and 
market places, on a global computer network, mobile devices and social media sites and applications; application 
services provider (ASP) featuring software for use in designing, editing, creating, hosting, customizing, modifying, 
building, maintaining and updating websites, web pages of others, interactive applications and market places, on a global 
computer network, mobile devices and social media sites and applications; non-downloadable software for importing and 
extracting information from on-line resources, social presence resources and off-line resources (terms considered too 
vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); non-downloadable software for analysis of 
users" behavior, responses and on-line activities to improve website design, creation and editing (terms considered too 
vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); non-downloadable tutorial software for 
design of websites, webpages, interactive applications and market places (terms considered too vague by the 
International Bureau - Rule 13(2)(b) of the Common Regulations); non-downloadable artificial intelligence software that 
creates websites, web pages, interactive applications and market places (terms considered too vague by the International 
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Bureau - Rule 13(2)(b) of the Common Regulations); cloud computing featuring software for use by others in designing, 
creating, customizing, modifying, editing, maintaining and updating websites, web pages, interactive applications and 
market places, on a global computer network, mobile devices and social media sites and applications (terms considered 
too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); computer services, namely, cloud 
hosting provider services; providing virtual computer systems and virtual computer environments through cloud 
computing; consulting services in the field of cloud computing; consulting services in the field of software development 
tools and applications for designing and creating websites, web pages, interactive applications and market places; 
providing consultation services in the field of website development and website building, including via automated means; 
developing and hosting a server on a global computer network for the purpose of facilitating e-commerce transactions; 
providing on-line non-downloadable software for supporting and managing the creation and sending of bulk electronic 
mail which customers can use to design and send email advertising and promotional campaigns and to manage such 
campaigns; providing temporary use of online non-downloadable software for use by others to customize, modify, edit, 
maintain, build and update websites, web pages, interactive applications and market places, on a global computer 
network, mobile devices and social media sites and applications; website design and development for others; Internet 
and mobile Internet application development for others; computer user interface design for others; design of computer 
programs for others in the field of performance-based marketing and sales on the Internet and mobile Internet, and for 
systems for administering Internet and mobile Internet sales, marketing and booking activities; computer systems 
analysis, namely tracking and measuring Internet and mobile Internet activities; design of software packages in the field 
of digital marketing and advertising for others and monitoring, testing, analyzing, and reporting on the Internet traffic 
control and content control of the web sites of others; providing a website featuring non-downloadable soltware for 
transaction processing, payment and billing systems; event scheduler tool (terms considered too vague by the 
International Bureau - Rule 13(2)(b) of the Common Regulations); call center services, e-support services (terms 
considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); software support services; 
software troubleshooting services; non- downloadable computer application software enabling management of online 
waitlists in restaurants, reservations and customer loyalty programs; platform as a service (PAAS) featuring computer 
software platforms for hosting an interactive websites that allow users to build an interactive marketplace; design, 
building and creation of websites, webpages, applications and market places for others.

Cl.43;Restaurant and hotel guide information provided via an on-line computer services.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

 

Priority claimed from 13/09/2016; Application No. : 30 2016 108 274 ;Germany 

3607793    25/01/2017
[International Registration No. : 1358716]
ALBRECHT JUNG GMBH & CO. KG
Volmestraße 1 58579 Schalksmühle Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.9;Electric connectors, in particular electric connection devices, couplings, adapters, electric sockets, plugs, 
terminals for electric cables; branch boxes (electricity); junction boxes (electricity); antennas; switchboards; alarms and 
alarm systems; indicators (electric/electronic); covering plates for covering of electro-technical and electronic apparatus 
for home and building technology; limiters (electricity); computer programs, recorded; computer software (recorded); 
inductor coils; anti-interference devices (electricity); remote control devices; fire alarms; electric/electronic 
equipment/apparatus, for house and building technology, connected using wireless and/or cable technology, in particular 
via an installation bus system, and for transmitting commands to modulate regulating, controlling, checking 
(supervision), measuring, transmission and recording apparatus and instruments; interfaces, in particular for home 
automation and building technology; couplers (data processing equipment); optical lamps; light emitting diodes (LEDs); 
light signalling apparatus, light regulators, in particular dimmers; photometers; regulating, controlling, checking 
(supervision), measuring, monitoring, switching and recording apparatus and instruments, in particular for home 
automation and building technology; electric/electronic switches, in particular installation switches, built-in switches for 
equipment, toggle switches, rocker switches, rotary switches, press-button switches, touch contacts, pull switches, slide 
switches and multiple circuit breakers; control consoles and panels (electricity); transmitters of electric and electronic 
signals; smart cards [integrated circuit cards]; battery chargers; coils (electric and electromagnetic); electronic controls; 
rectifiers; converters, electric; current relays, in particular for lighting devices; sensors for detecting movements 
(movement indicators), sounds, brightness, gases, smoke, temperature and other physical variables for home automation 
and building technology, in particular for the control of lighting, room and building surveillance; electric/electronic 
transformers; distribution boxes and boards (electricity); time switch apparatus, in particular for controlling electric 
equipment, lighting devices, blinds, roller blinds.

Cl.11;Lighting apparatus and installations; lighting apparatus utilising light emitting diodes (LEDs); lamps (electric and 
electronic); light diffusers; protective casings for lighting.

Cl.37;Installation, maintenance and repair of electric apparatus (servicing).
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 03/03/2017; Application No. : 1827961 ;Australia 

3613045    28/03/2017
[International Registration No. : 1359985]
REBEL GROUP LIMITED
751 Gympie Rd LAWNTON QLD 4501 Australia

Address for service in India/Attorney address:
BRANDS & BONDS
B3, 4TH FLOOR, KOPARAMBIL HEIGHTS, MANAKAPADI, SEA-PORT AIRPORT ROAD, IRUMPANAM, ERNAKULAM, 
INDIA.

Proposed to be Used
IR DIVISION
Cl.10;Massage apparatus; massage appliances; appliances for physical exercise (adapted for medical use); machines 
for physical exercise (medical use); respiratory exercisers; mobile stretchers for carrying patients; stretchers, wheeled; 
blood pressure monitors; monitoring apparatus for medical use; heart rate monitoring apparatus; kits comprising thermal 
packs for first aid purposes, sports supports, supportive adhesive and non-adhesive bandages and elastic adhesive and 
non-adhesive bandages; thermal packs for first aid purposes; adhesive bandages (supportive) having elastic properties; 
compression clothing for support purposes; back supports for medical purposes; bandages for support purposes; body 
supports; materials for bandaging (supportive); materials prepared for bandaging (supporting); sports supports; 
supportive bandages; crutches; bandages (elastic); apparatus for achieving physical fitness (for medical use).

Cl.18;Articles of luggage; luggage; baggage; backpacks; covers specially adapted for bags.

Cl.21;Bottles; refrigerating bottles; drinking flasks; combined glass and rubber stoppers for kitchen containers; coolers
(ice pails); coolers (non-electric containers); portable coolers, non-electric; portable refrigerating boxes (non-electric); 
cups; containers for beverages; containers for food.

Cl.24;Beach towels; face towels of textile; golf towels; hand towels of textile; terry towels; towels (textile); towels of 
textile.

Cl.25;Clothing, footwear and headgear.

Cl.27;Floor mats; gymnasium mats; gymnastic mats; mats; runners (mats); carpets.

Cl.28;Balls for games; games; playthings; toys (playthings); sporting apparatus; gymnastic apparatus; gymnastic 
articles; apparatus for playing sports; apparatus for use in sports; articles of sports apparatus; nets for sports; balls 
being sporting articles; balls for play; basketball hoops; stationary exercise bicycles; machines incorporating weights for 
use in physical exercise; weights for physical exercise (other than adapted for medical use); bar-bells; chest expanders 
(exercisers); body-building apparatus; treadmills for use in physical exercise; apparatus for use in toning muscles, other 
than for medical rehabilitation; muscle building apparatus (other than for medical use); muscle exercising apparatus 
(other than for medical use); articles of sporting apparatus; body rehabilitation apparatus; trampolines; apparatus for use 
in playing a paintball combat game; apparatus for boxing; boxing gloves; skipping ropes; punching bags; exercise 
apparatus, other than for medical rehabilitative purposes; exercise devices, other than for medical rehabilitative 
purposes; exercise equipment, other than for medical rehabilitative purposes; exercise machines, other than for medical 
rehabilitative purposes; punching-balls; knee pads adapted for use whilst playing sports; pads for protecting the body 
against accident or injury (adapted for sports); shock absorption pads for protection against injury (sporting articles); 
bags adapted for sporting articles; protective covers for sporting articles; skateboards; skates; in-line roller skates; roller 
skate boots; roller skates; rollers for stationary exercise bicycles; scooters (toys); bodyboards; climbing harnesses 
(sporting equipment); sport bags adapted (shaped) to contain sporting equipment; sporting equipment for the disabled; 
gliders (playthings); hang gliders; fencing weapons; punching toys; protective padded articles for use in playing a 
specific sport; sporting articles (padding) for protective purposes (adapted for use in a specific sport); back supports 
(belts) for weightlifters; fitness apparatus.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 23/01/2017; Application No. : 1347063 ;Benelux 

3613273    09/06/2017
[International Registration No. : 1359136]
PHILIPS LIGHTING HOLDING B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; lighting control systems; lighting control 
apparatus; ballasts for lighting installations; light emitting diodes (LEDs), laser diodes and zener diodes; electronic 
components for lighting, in particular led modules, electronic circuits; sensors and detectors; software applications 
[apps] for electrical and communication devices.

Cl.11;Apparatus for lighting; lighting fixtures and lighting installations; parts of the aforesaid goods.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

 

Priority claimed from 21/09/2016; Application No. : 015851471 ;European Union 

3613503    21/03/2017
[International Registration No. : 1359116]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Address for service in India/Attorney address:
DE PENNING & DE PENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Electric power supply units; electronic signs; electrical circuits and circuit boards; lighting control apparatus; LED 
microscopes; road signs (luminous); LED position sensors; light emitting diodes (LEDs); light emitting diode (LED) 
displays; battery charge devices; beacon lights [safety equipment]; computer software for the remote control of electric 
lighting apparatus.

Cl.11;Flameless light-emitting diode candles; electric candles; LED flashlights; lamps; LED landscape lights; LED light 
bulbs; LED light machines; LED light strips; LED lighting assemblies for illuminated signs; lighting fixtures; LED lighting 
installations; lighting apparatus; LED mood lights; light emitting diode lights for automobiles; LED underwater lights; light
emitting diodes (LED) lighting apparatus.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

3615846    19/06/2017
[International Registration No. : 1261690]
EUROPCAR GROUPE
2 rue René Caudron, Bâtiment OP F-78960 Voisins le Bretonneux France

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water; vehicles for locomotion by air, land or water; vehicles for
travel by land, air, rail or water; motor vehicles for use in the transporting of people; automobiles for carrying goods; 
motor cars; cars for transporting people; cars for transporting goods; sports cars; touring cars; motor homes; mobile 
homes (caravans); motor caravans; vehicles in the nature of vans; motor vans; camper vans; camping cars; trucks being 
motor land vehicles; trucks for transporting; commercial trucks; industrial trucks; lorries; coaches; buses; all of the 
aforesaid goods excluding supermarket trolleys, car accessories and other fittings of car accessories.

Cl.35;Advertising; business management; business administration; office functions; organisation, operation and 
supervision of loyalty and incentive schemes; advertising services provided via the Internet; production of television and 
radio advertisements; accountancy; auctioneering; trade fairs; opinion polling; data processing; provision of business 
information; marketing services; promotion services; database management services; business information services 
provided online from a computer database or the Internet; composing advertisements for use as web pages; market 
surveys; analysis of advertising response and market research; business administration services in the field of the rental 
of vehicles; business management services relating to fleet vehicles; analysis of cost and business statistics relating to 
vehicles; business enquiries; business investigations; demonstration of computer products; computerised file 
management; collection, systematization and compilation of business data in a master file in the field of automobile 
advertising and vehicle rental; organisation of exhibitions for advertising purposes relating to the automobile and vehicle 
rental fields; retail services connected with the sale of vehicles and apparatus for travel by land, air, rail or water, 
information and advice relating to all these services; all of the aforesaid services excluding services relating to 
supermarket trolleys.

Cl.39;Transport; packaging and storage of goods; travel arrangement; transportation of persons or merchandise (by 
air, land or water); arranging for the transportation of persons or merchandise (by air, land or water); rental of vehicles for 
locomotion by air, land or water; rental of cars, camping cars, trucks, lorries, vans, coaches, buses, caravans; vehicle 
leasing services; arranging for the rental of vehicles for locomotion by air, land or water; rental of vehicle equipment and 
accessories; vehicle and transport reservation services; chauffeur services; rental of chauffeur driven vehicles; haulage 
services; courier services (messages or merchandise); vehicle towing services; hiring of transportation vehicles; 
information and advice relating to all these services; all of the aforesaid services excluding services relating to 
supermarket trolleys.

Cl.39;Transport; packaging and storage of goods; travel arrangement; transportation of persons or merchandise (by 
air, land or water); arranging for the transportation of persons or merchandise (by air, land or water); rental of vehicles for 
locomotion by air, land or water; rental of cars, camping cars, trucks, lorries, vans, coaches, buses, caravans; vehicle 
leasing services; arranging for the rental of vehicles for locomotion by air, land or water; rental of vehicle equipment and 
accessories; vehicle and transport reservation services; chauffeur services; rental of chauffeur driven vehicles; haulage 
services; courier services (messages or merchandise); vehicle towing services; hiring of transportation vehicles; 
information and advice relating to all these services; all of the aforesaid services excluding services relating to 
supermarket trolleys.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

 

Priority claimed from 22/06/2016; Application No. : 87080888 ;United States of America 

3615907    21/12/2016
[International Registration No. : 1360636]
TESLA, INC.
3500 Deer Creek Road Palo Alto CA 94304 US

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.7;Equipment for use in collecting and converting solar energy into electricity, namely, solar powered electricity 
generators.

Cl.9;Solar energy equipment, namely, photo-voltaic solar modules for converting electronic radiation to electrical 
energy; and equipment for use in collecting and converting solar into electricity, namely, solar cells and inverters; the 
aforementioned not including power instruments and equipment in relation to transformers and welding parts included in 
Class 9.

Cl.36;Solar panel financing services.

Cl.37;Installation, maintenance and repair of solar panels and other equipment for use in converting solar energy into 
electricity; installation of solar energy systems and consulting related thereto.

Cl.42;Monitoring of solar panels and other equipment for use in converting solar energy into electricity; monitoring of 
efficiency, production levels and other performance data of solar panels and other equipment for use in converting solar 
energy into electricity; consultation in the field of energy efficiency pertaining to solar and renewable energy.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 02/09/2016; Application No. : 87160344 ;United States of America 

3621322    25/02/2017
[International Registration No. : 1362067]
10X GENOMICS, INC.
7068 Koll Center Parkway, Suite 401 Pleasanton CA 94566 United States of America

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.1;Reagents and kits comprising DNA sequences, nucleotides for scientific research and diagnostic use in connection
with DNA sequencing and genetic analysis for non-medical purposes.

Cl.5;Reagents and kits comprising DNA sequences and nucleotides for medical and medical diagnostic use in 
connection with DNA sequencing and genetic analysis for medical purposes.

Cl.9;Laboratory equipment, namely, devices for analysis of nucleic acids and for DNA sequencing; software for use in 
analyzing, managing and visualizing DNA sequencing data; chips for scientific research and diagnostic use in connection 
with DNA sequencing and genetic analysis for non-medical purposes; chips for medical and medical diagnostic use in 
connection with DNA sequencing and genetic analysis for medical purposes; software for use with medical equipment, 
namely, devices for analyzing nucleic acids and for DNA sequencing for the purpose of rendering medical treatment and 
diagnosis.

Cl.10;Medical equipment, namely, devices for analyzing nucleic acids and for DNA sequencing for the purpose of 
rendering medical treatment and diagnosis.

Cl.42;Laboratory research services in the fields of DNA sequencing and genetic analysis.

Cl.44;Medical diagnostic testing and reporting services in the fields of DNA sequencing.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

 

Priority claimed from 29/11/2016; Application No. : 289942 ;Israel 
3621325    25/05/2017
[International Registration No. : 1362453]
NANO DIMENSION LTD.
2 Ilan Ramon Street 7403635 NES ZIYYONA Israel

Address for service in India/Attorney address:
ASHOKA LAW ASSOCIATES
Ashoka House, 8 Central Lane, Bengali Market, New Delhi - 110001.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.2;Printing ink for electrical circuit 3D printers; printing ink; printing ink made of nano-particles; printing ink for 3D 
printers.

Cl.7;Machine tools; printing machines; parts or accessories of printing machines and printing machine tools; 3D 
printers; 3D circuit-board printers; printers for printing; multi-layer printed circuit boards; printers for use in additive 
manufacturing.

Cl.9;Printers; printed circuit boards; multi-layer printed circuit boards.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 09/12/2016; Application No. : 4321166 ;France 

3627452    06/06/2017
[International Registration No. : 1362728]
THE NASH EDUCATION PROGRAM A GENFIT INITIATIVE
885 avenue Eugène Avinée, Parc Eurasanté F-59120 LOOS France

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS
4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.36;Company financing; financing of development projects; philanthropic services concerning financial donations; 
arranging of financing for humanitarian projects and projects in the field of health; charitable services, namely financing 
services; organization of charitable collections; investment of funds for charitable purposes; fundraising for charitable 
purposes.

Cl.41;Education; training; entertainment; cultural activities; entertainment information; information relating to 
education; publication of books; book lending; motion picture production; organization of competitions (education or 
entertainment); organization and conducting of colloquiums; organization and conducting of conferences; organization 
and conducting of congresses; organization of exhibitions for cultural or educational purposes; electronic publication of 
books and journals online.

Cl.44;Advisory services relating to health [medical] care; medical information; compilation of medical reports [medical 
information]; medical information services provided via the Internet.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 09/03/2017; Application No. : 1350032 ;Benelux 

3627553    14/07/2017
[International Registration No. : 1362718]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.
2B, GROUND FLOOR, SOLITAIRE PLAZA MG ROAD GURGAON 122002

Proposed to be Used
IR DIVISION
Cl.8;Electric irons and steam irons; electric ironing appliances for domestic use, consisting of a steam generating 
apparatus.

Cl.11;Steam generation apparatus to generate steam for ironing purposes, for domestic use.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

3630317    23/03/2017
[International Registration No. : 1364473]
FLABEG AUTOMOTIVE HOLDING GMBH
Waldaustraße 13 90441 Nürnberg Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Glass, included in this class, with the exception of glass used in solar installations; glass as parts of vehicle 
displays and display-instruments for vehicles included in this class; optical glass.

Cl.11;Lighting fixtures, lamps and shiners, accessories for before-mentioned goods; lamp-glasses included in this 
class, especially for the before- mentioned goods.

Cl.12;Vehicle mirrors, especially interior and exterior mirrors; rear mirror; mirrors for apparatus for locomotion by land, 
air or water included in this class; glass (windows for vehicles); antidazzle-device for vehicles; parts and fittings for 
vehicles.

Cl.20;Mirrors, picture and photograph frames, with the exception of frames used in solar installations; glass (silvered), 
included in this class with the exception of glass used in solar installations.

Cl.21;Unworked or semi-worked glass (except glass used in building) with the exception for use in solar installations; 
plate glass (raw material) with the exception for use in solar installations; glass for vehicle windows (semi-finished 
products).

Cl.40;Manufacture and production of glass and mirrors tailor made for customer of automobile industry; surface 
treatment of glass with the exception of glass used in solar installations; treatment of materials, namely treatment of 
glass and mirror with the exception of glass used in solar installations.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

3631770    10/04/2017
[International Registration No. : 1364219]
KIM, JIN SU
(Purgiocity Apt,,SongDo-dong), A-1503, 203, Art center-daero, Yeonsu-gu Incheon 22008 Republic of Korea

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.35;Production of advertising videos for technology transfer; production of advertising photographs for technology 
transfer; production of advertising videos for promoting technology; production of advertising photographs for promoting
technology; arranging of technology trading; technology trading; arranging of commercial transactions for technology 
transfer; online arranging of technology trading; business intermediary services for technology transfer via online 
networks; online technology trading.

Cl.36;Financial valuation services relating to technology licensing.

Cl.45;Licensing of technology via online networks.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 02/12/2016; Application No. : 87256010 ;United States of America 

3632491    02/06/2017
[International Registration No. : 1363853]
UBER TECHNOLOGIES, INC.
1455 Market Street, 4th Floor San Francisco CA 94103 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Signaling device comprised of receivers and transmitters of electronic signals for matching drivers to passengers.

Cl.16;Maps; gift cards.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 16/11/2016; Application No. : TO/M/16/03316 ;Tonga 

3633261    15/05/2017
[International Registration No. : 1363723]
WAYMO LLC
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; computer software for vehicle navigation; computer software for vehicle 
fleet management; computer software for coordinating, scheduling, booking, and dispatching vehicles for passenger and 
freight transport; computer software for managing freight transportation by truck and autonomous vehicles; navigation 
apparatus for vehicles; navigational instruments; steering apparatus, automatic, for vehicles.

Cl.12;Land vehicles; automobiles; autonomous cars; autonomous vehicles.

Cl.39;Transportation services; transportation services, namely, making reservations and bookings for transportation; 
transportation of passengers by vehicle; transportation services, namely, providing temporary use of vehicles; 
transportation services, namely, providing vehicle fleet management; arranging of travel by autonomous vehicles; car 
rental services; transport reservation services; freighting services; freight transportation by trucks and autonomous 
vehicles; transportation of passengers and freight; passenger transport; freighting services; providing via a website 
information regarding autonomous car transportation services and scheduling transportation services.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 29/04/2016; Application No. : 30 2016 104 041 ;Germany 

3633309    31/10/2016
[International Registration No. : 1364393]
LEROY SANÉ
Josef-Haumann-Str. 5 44866 Bochum Germany

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.3;Preparations for body and beauty care; cosmetics; perfumery; perfume; shampoos; shower gels; hand creams; 
hair creams; face creams for cosmetic use; skin cream; deodorants for human beings; breath freshening sprays; 
essential oils; scented water; hair gel; hair spray; hair rinses [conditioners]; hair lotion; skin care preparations; oils for 
toilet purposes; pomades for cosmetic purposes; soaps; sunscreen preparations; dentifrices.

Cl.9;Information technology and audiovisual equipment; equipment for the recording, transmission and reproduction of 
sound and images; pre-recorded games on CD, DVD, as software, on video game cartridges and stored on other types of 
recording media; headphones; CDs, DVDs and other digital recording media; chronographs for use as spezialized time 
recording apparatus; cases adapted for telephones, cellular phones and smartphones; magnetic data carriers, recording 
discs; optical devices and accessories therefor (included in this class), in particular spectacles (optics), sunglasses, 
sports glasses, spectacle cases; mouth guards for sports.

Cl.14;Jewellery; ornaments (jewellery); precious stones; pendants [jewellery]; bracelets [jewellery]; chains (jewellery); 
clocks; chronometric instruments; wristwatches; digital clocks; clocks and watches, electric; sports watches; busts, 
figures, statuettes and/or statues of precious metal; chronographs (watches); boxes of precious metal; precious metals 
and their alloys; key rings (trinkets or fobs); jewellery boxes and watch boxes; desk clocks; stopwatches; alarm clocks; 
clocks incorporating radios.

Cl.18;Luggage, bags, wallets and other carriers; bags for sports; sports packs; beach bags; bags; gentlemen"s 
handbags; toiletry bags; leather and imitations of leather; umbrellas and parasols; rucksacks; shoe bags; school 
backpacks; school satchels; cross-body bags; parasols.

Cl.21;Glassware, porcelain and earthenware, included in this class; busts, figures, statuettes and/or statues of 
porcelain, ceramic, earthenware or glass; containers for household and kitchen use (not of precious metal or coated 
therewith); mugs, not of precious metal; drinking bottles for sports; beer mugs; brushes and brush goods, included in 
this class; butter dishes; buckets; coolers (ice pails); bottles; bottle openers, electric and non-electric; combs; sponges; 
comb cases; pitchers and/or decanters, not of precious metal; cookie jars; ceramics for household purposes; corkscrews,
electric and non-electric; vacuum jugs; heat-insulated containers, insulating flasks, in particular isothermic bags; cups of 
paper and/or plastic; plates of paper and/or plastic; lunch boxes; signboards of porcelain or glass; soap boxes, holders 
and dispensers; non-metal coin banks; toothbrushes.

Cl.25;Clothing; gym suits; leisurewear; tee-shirts; sports jerseys; boots for sports; football shoes; shoes; leisure 
shoes; headgear; caps (headwear); bathrobes; bath sandals; bath slippers; boardshorts; flip-flops; menswear; jackets 
(clothing); jackets being sports clothing; jogging pants; shell suits; sweatpants; jogging tops; running shoes; slippers; 
polo shirts; pullovers; pajamas; protective rainwear; sweatbands; socks; headbands; studs for football boots; beach 
shoes; stockings; sweat-absorbent stockings; football socks; sweaters; tracksuit bottoms; sweat jackets; sweat shirts; 
gym shorts; underwear; sweat-absorbent underwear.

Cl.28;Sporting articles and equipment; toys, games, playthings and novelties; cases adapted for sporting articles; 
electronic games; soccer balls; soccer goals; shin guards (sports articles); protective paddings (parts of sports suits); 
balls for games; toy figures; indoor football tables; toy figures; sport balls; sports equipment for ball games; sports 
games; toy clocks and watches.
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Cl.7;Motors and engines, engine-transmission units, drives and drive units, gears, gear units, other devices for power 
transmission, electronic motor, gear and drive controllers and regulators for industrial applications; motors and engines, 
engine-transmission units, drives and drive units, gears, gear units, other devices for power transmission, electronic 
motor, gear and drive controllers and regulators for medical applications all such goods excluding alternators; bicycle 
dynamos; electric current generators; igniting magnetos; stators [parts of machines]; brushes, electrically operated; 
compressors for refrigerators."

Cl.9;Computers; embedded computer systems; single-board computers; single board computers (sbc); data processing 
systems; embedded data processing modules; software, in particular operating software for embedded systems; 
apparatus and systems for receiving, generating and processing signals; apparatus and systems for data 
communications; interfaces; apparatus and systems for automated data exchange between terminals (machine-to-
machine communications); apparatus and systems for man-machine interfaces, in particular controllers, indicators, and 
input and output apparatus; smart cards [integrated circuit cards], in particular printed circuit boards; integrated circuits; 
microcontrollers, controller and microcontroller modules; apparatus for wireless transmission of sound, data, images or 
videos; electric and electronic components, in particular electronic controllers; commutation (electric apparatus for -); 
apparatus and accessories for power electronics, in particular switching apparatus, inverters and chargers; measuring 
apparatus and measuring instruments, in particular analogue and digital measuring apparatus; systems for testing 
electronic components, modules and systems; electronic assemblies and systems; electronic apparatus and systems for 
recording, storing, evaluating and transmitting the consumption of consumables, in particular electric consumption; 
apparatus for measuring and recording of distance; apparatus for recording, transmission and/or reproduction of sound 
and/or images.

Cl.12;Vehicles and vehicle components, included in this class; electrically powered vehicles, in particular land 
vehicles; motors and engines, engine-transmission units, drives and drive units, gears, gear units, other devices for 
power transmission, electronic motor, gear and drive controllers and regulators for the aforesaid vehicles; aeronautical 
apparatus, machines and appliances; the aforesaid goods not including brakes, brake shoes, brake components, namely 
rotors, drums, brake calipers, brake linings, brake cylinder repair kits, and parts and fittings for the aforesaid goods.

Cl.37;Maintenance and repair of motor vehicles, land vehicles, bicycles; vehicle maintenance, vehicle servicing 
(charging and maintenance), vehicle service stations (refuelling and maintenance); vehicle modification services.

Cl.39;Storage of goods; rental of warehouses; logistics, namely storage, order picking and shipping in relation to 
electric and electronic components, assemblies, apparatus and systems; refrigerator rental.

Cl.40;Custom manufacture in the field of electrical engineering, in particular manufacture of electric and electronic 
components, assemblies, apparatus and switching installations, for others; treatment of materials in relation to electric, 
mechatronic and mechanical components, in particular mechanical treatment of materials.

Cl.42;Design and development of computer hardware and computer software; maintenance of software; advisory 
services relating to computer programming; computer system analysis; consultancy in connection with computer system 
design and development; computer programming; technological consultancy being parts of product life-cycle 
management and obsolescence management for technical products; development in the fields of electrical engineering, 
vehicle and drive technology, mechanical engineering, automation technology, medical engineering, and aeronautics and 
space travel; research in the field of electrical engineering, vehicle and drive technology, mechanical engineering, 
automation technology, medical engineering, and aeronautics and space travel; construction drafting in the fields of 
electrical engineering, drive technology, mechanical engineering, automation technology, medical engineering, and 
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aeronautics and space travel; engineering, in particular development and construction of vehicles and vehicle 
components; development of models and prototypes for research purposes and for technical product development; 
conducting and evaluating technical and scientific simulations, tests and trials in the field of vehicle construction, and 
control and regulation systems; technological advice and consultancy.
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Cl.9;Computer software to enable uploading, downloading, accessing, posting, displaying, blogging, linking, sharing or 
otherwise providing electronic media or information via computer, the internet and other communication networks; 
computer application software for mobile communication devices, namely, software to enable uploading, downloading, 
accessing, posting, displaying, blogging, linking, sharing or otherwise providing electronic media or information via 
computer and communication networks; downloadable electronic publications, namely, journals featuring user-specified 
content in the field of general interest; downloadable software in the nature of a mobile application for use with 
computers, portable handheld digital electronic communication devices, mobile communication devices, and wired and 
wireless communication devices for creating, sharing, and posting content and blogs on the internet; computer software 
development tools; computer software for use as an application programming interface (API) for use in developing other 
applications software; computer software for uploading, manipulating, and enhancing digital content, documents, images,
video, and audio; computer software for linking metadata tags with photographic and other media files to enable search 
engine retrieval and database software collections of files and their online sharing, and for linking metadata tags with web 
pages visited, to create links which users can maintain for themselves and share with online groups and website tagging; 
computer software for accessing information directories that may be downloaded from the global computer network, 
networked computers, communications services, the internet, and other communications networks; software for 
browsing and searching the internet; computer application software for mobile phones, portable media players, handheld 
computers, namely, software for use in database management, use in electronic storage of data; computer database 
management software for use in personalizing the content of e-mail communications; computer software for digital 
content delivery; computer software for transmitting, delivering, broadcasting, receiving, playing, and viewing video, 
audio, graphics, text, messages, multimedia content, trip planning, electronic map display and other data via the internet 
and other communications networks; computer anti-virus software; downloadable software in the nature of a mobile 
application for viewing video, audio, graphics, text, messages, multimedia content, and other data.

Cl.35;Business development services; advertising and marketing services provided by means of indirect methods of 
marketing communications, namely, social media, search engine marketing, inquiry marketing, internet marketing, mobile 
marketing, blogging and other forms of passive, sharable or viral communications channels; promoting the goods and 
services of others by means of operating an online shopping mall with links to the retail web sites of others; search 
engine optimization for sales promotion; advertising, marketing, and promotional services; incubation services, namely, 
providing work space containing business equipment to entrepreneurs, freelancers, existing businesses and non-profits; 
advertising and directory services, namely, promoting the services of others by providing a web page featuring links to 
the websites of others; consulting services in the field of advertising and marketing; employment hiring, recruiting, 
placement, staffing and career networking services; talent recruiting services in the field of technology, media, 
engineering, and advertising; providing consumer product information via the internet; business consulting and 
information services; general business networking referral services, namely, promoting the goods and services of others 
by passing business leads and referrals among group members; promoting and marketing the goods and services of 
others by distributing advertising material, coupons and discount offers via text messages marketing, advertising, and 
promoting the retail goods and services of others through wireless electronic devices; business monitoring and 
consulting services, namely, tracking websites and applications of others to provide business information in relation to 
strategy, insight, marketing, sales, operation, product design, particularly specializing in the use of analytic and statistic 
models for the understanding and predicting of consumers, businesses, and market trends and actions; charitable 
services, namely, connecting people who have service needs with people willing to provide volunteer services through an 
online resource in the nature of a website; placement, dissemination, tracking, measuring, and targeting of advertising for 
others via computer networks.

Cl.36;Charitable foundation services, namely, providing financial assistance for programs and services of others.

Cl.38;Electronic transmission of data, messages, images, documents, animation, multimedia content, video and audio 
via computer terminals and electronic devices; providing multiple user access global computer information networks for 
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the transfer and dissemination of a wide range of information; providing online forums for transmission of messages 
among computer users; video and audio broadcasting services via computer networks; streaming of audio, video, 
audiovisual, and multimedia content on the internet and other communication networks; video-on-demand transmission 
services via the internet; electronic transmission of e-mail; computer services, namely, providing online facilities for real-
time interaction between and among users of computers, mobile and handheld computers, and wired and wireless 
communication devices concerning topics of general interest; providing multiple-user access to computer networks for 
the transfer and dissemination of a wide range of information; providing online communications links which transfer 
website users to other websites; providing online electronic bulletin boards for transmission of messages among 
computer users concerning personal photographs; providing online forums for discussion and electronic 
bulletin/message boards for transmission of messages among users in the field of general interest; peer-to-peer photo 
sharing services, namely, electronic transmission of digital photo files among internet users; delivery of digital music by 
electronic transmission; communication services by electronic computer terminals and cell phones; computer services, 
namely, domain forwarding services.

Cl.41;Publishing of electronic publications; film studios; education and entertainment services, namely, providing 
audio clips, video clips, musical performances, musical videos, film clips, photographs, and other multimedia materials in 
the field of education and entertainment via computer networks; online journals, namely, blogs featuring topics of general 
interest; arranging, organizing, conducting, and hosting social entertainment events; providing non-downloadable videos 
in the field of news, entertainment, sports, technology, business, lifestyle, education, style, beauty, music, comedy, 
documentary, reality, lifestyles, finance, politics, popular culture, celebrities, travel, science, employment, and health via a 
website; provision of non-downloadable films and movies via a video-on-demand service; providing information, news, 
and commentary in the fields of entertainment and education; providing news stories and articles in the field of current 
events through links from an internet portal; providing sports news featuring sports news stories and articles in the field 
of sports through links from an internet portal; providing an online publication in the nature of an interactive encyclopedia
in the field of general encyclopedic knowledge via the internet; online electronic publishing of text and graphic works of 
others featuring information regarding securities market services and securities trading activity, information regarding 
publicly-traded companies and other financial and business information; entertainment services in the nature of fantasy 
sports contests and leagues; web syndication of content, namely, the online publishing of video and audio for others on 
multiple websites and networks; production services, namely, multimedia recording and editing of sound, video, and 
images for distribution via computer networks; online publishing of the blogs of others; film and video production and 
distribution.

Cl.42;Maintaining blogs for others; electronic storage of digital content including text, photographs, images, video, and 
audio; software as a service (SAAS) services featuring software for use by digital advertisers and publishers for the 
purpose of placing digital advertising, managing digital advertising campaigns, optimizing advertising impressions, 
targeting advertising to customer populations, tracking, analyzing, and reporting on advertising campaigns, managing 
advertising inventory, matching digital advertisers with publishers, participating in advertising auctions and exchanges, 
and buying and selling advertising; providing temporary use of online non-downloadable software for use by digital 
advertisers and publishers for the purpose of placing digital advertising, managing digital advertising campaigns, 
optimizing advertising impressions, targeting advertising to customer populations, tracking, analyzing, and reporting on 
advertising campaigns, managing advertising inventory, matching digital advertisers with publishers, participating in 
advertising auctions and exchanges, and buying and selling advertising; application service provider (ASP) featuring 
software for use by digital advertisers and publishers for the purpose of placing digital advertising, managing digital 
advertising campaigns, optimizing advertising impressions, targeting advertising to customer populations, tracking, 
analyzing, and reporting on advertising campaigns, managing advertising inventory, matching digital advertisers with 
publishers, participating in advertising auctions and exchanges, and buying and selling advertising; providing temporary 
use of online non-downloadable software for streaming videos and for the integration of video content onto the websites 
of others; providing computer programming services to customers that enables them to provide video content on their 
websites; application service provider (asp) featuring software for use to enable or facilitate the uploading, downloading, 
streaming, posting, displaying, blogging, linking, sharing or provision of electronic media or information over 
communication networks; providing temporary use of non-downloadable software applications for social networking, 
creating a virtual community, and transmission of audio, video, music, photographic images, text, graphics and data; 
providing technology in the nature of online, non-downloadable software that enables users to upload and share video, 
music, photos, text, graphics and data via a website; hosting an online community website for users to share information, 
photos, music, audio and video content, to get feedback from their peers, to form virtual communities, and to engage in 
social networking; computer technical support services, namely, 24/7 service desk or help desk services for IT 
infrastructure, operating systems, database systems, and web applications; providing on-line non-downloadable software 
for research, development, design, and engineering of mobile applications and virtual reality software; charitable 
services, namely, providing computer software for those in need; parking domain names for others, namely, providing 
computer servers for electronic storage of domain name addresses; platform as a service (PAAS) featuring computer 
software platforms for facilitating digital image interactivity; platform as a service (PAAS) for digital advertisers and 
publishers for purposes of brand advertising; providing temporary use of online non-downloadable software for users to 
manage and analyze inventory, projects, order processing, schedules, shipments, transactions, contacts, and related 
items; computer services, namely, integration of computer software for point-of-sale (POS) systems; designing, creating, 
hosting, and maintenance of websites for general interest for others; providing use of software applications through a 
personalized web-page interface; charitable services, namely, providing website design; electronic storage of messages 
and data; provision of Internet search engines for searching and retrieving information, sites, and other resources 
available on computer networks for others; domain name search services, namely, conducting online computerized 
searching for others for the availability of domain names; design of entertainment multimedia software.

Cl.44;Providing beauty care information.

Cl.45;Online social networking services; domain name registration services.
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Cl.9;Computer software for processing biological data; computer software for controlling medical electromedical and 
biomedical apparatus or equipment: computer software for processing medical electromedical and biomedical apparatus 
or equipment; biological analysis systems and bio-chips.

Cl.10;Surgical and medical instruments and apparatus; bioelectronic treatment devices; implantable electrodes; 
apparatus and instruments for diagnostic, biomedical, bioelectronic and biotechnological and therapeutic research; 
adaptive open and/or closed-loop bioelectronic devices that deliver stimulation and/or blocking to a nerve and optionally 
can record incoming action potentials and physiological parameters, analyse data in real time and modulate neural 
signalling; parts and fittings for all the aforesaid goods; all included in this class.

Cl.41;Educational services, namely, conducting seminars regarding health and health awareness and distributing 
course material in connection therewith; academic education, instruction and training in the field of science, 
biotechnology, biology and life sciences; conducting, organising and arranging conferences, seminars and exhibitions; 
training in the operation, repair and maintenance of bioelectronic devices, accessory devices related to bioelectronic 
devices and systems and software for use with such instruments in the fields of life science research, bioelectronics 
development, clinical care and biotechnology; provision of information, consultancy and advisory services relating to any 
of the aforesaid services.

Cl.42;Research and development services in the fields of bioelectronics, drug discovery, drug discovery products, 
pharmaceuticals, medicinal diagnostics, biochemicals, biotechnology, biological products, medical apparatus, devices 
and instruments; development of new technology in the fields of bioelectronics; conducting clinical trials; scientific 
consulting; supply of scientific research information in the area of laboratory technology; medical research laboratory 
services; provision of scientific information via Internet portals.
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Cl.2;Printing ink; printing ink made of nano-particles; printing ink for 3D printers; printing ink for electrical circuit 3D 
printers.

Cl.7;Machine tools; printing machines; parts or accessories of printing machines and printing machine tools; 3D 
printers; 3D circuit-board printers; printers for printing multi-layer printed circuit boards; printers for use in additive 
manufacturing.

Cl.9;Printers; printed circuit boards; multi-layer printed circuit boards.
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Cl.9;Scientific, surveying, electric, photographic, cinematographic, optical, measuring, signaling, checking and teaching
apparatus; apparatus for recording, transmission or reproduction of sounds and images; data processing equipment and 
computers; chargers for accumulators.

Cl.20;Furniture.
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Cl.1;Cells for medical and scientific research; cells for medical and scientific research.

Cl.5;Cells for medical or clinical use for the treatment of a variety of human and animal diseases and conditions, 
namely, cancer, immunological disease, cardiovascular disease, infectious disease, metabolic disease; pharmaceutical 
preparations of cells for treating cancer, immunological disease, cardiovascular disease, infectious disease, metabolic 
disease.

Cl.42;Scientific research, pharmaceutical research, medical research; technical scientific and manufacturing 
consultation and product development for others in the field of biotechnology and development of pharmaceuticals.
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Cl.9;Computer software, namely, software for data warehousing, data management, data mining, data monitoring, data 
optimization, data retention, advanced analytics, and data and marketing analytics; computer software for data security 
and recovery; computer software in the field of information management, namely, computer software for capturing, 
storing, analyzing and managing data across multiple data platforms; computer software for use in big data analysis.

Cl.35;Business consulting in the field of big data analytics.

Cl.42;Computer software consultation services in connection with data warehousing, data management, data mining, 
data monitoring, data optimization, data retention, advanced analytics, and data and marketing analytics; consulting 
services in the field of cloud computing; providing temporary use of non-downloadable software for data warehousing, 
data management, data mining, data monitoring, data optimization, data retention, advanced analytics, and data and 
marketing analytics; software as a service (SAAS), platforms as a service (PAAS) featuring computer software platforms, 
and infrastructure as a service (IaaS), all featuring software for data warehousing, data management, data mining, data 
monitoring, data optimization, data retention, advanced data analytics, and data and marketing analytics; technical 
support services, namely, technical advice related to the implementation of computer software and troubleshooting in the 
nature of diagnosing software problems, both of the foregoing in connection with data warehousing, data management, 
data mining, data monitoring, data optimization, data retention, advanced analytics, and data and marketing analytics; 
computer services, namely, integration of private and public cloud computing environments; software as a service 
(SAAS) featuring self-service cloud software for data warehousing, data management, data mining, data monitoring, data 
optimization, data retention, advanced analytics, and data and marketing analytics; hosting a web-based portal to allow 
users the ability to control and adjust computer software and services.
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Cl.38;Providing computer network access for the transfer and dissemination of information in a wide variety of fields by
means of a global computer network.

Cl.42;Computer services, namely, cloud hosting provider services; providing virtual computer systems and virtual 
computer environments through cloud computing; technical support services, namely, remote and on-site infrastructure 
management services for monitoring, administration and management of public and private cloud computing it and 
application systems; managed cloud infrastructure services; managed cloud-based infrastructure software as a service 
(SAAS), including monitoring and managing of cloud servers, storage, networks, and bandwidth; cloud desktop services 
(DAAS), hosting services; cloud-based virtual consulting services provided in relation with desktop management, 
implementation, and image management; data protection services; application service provider (ASP), namely, hosting 
and managing computer software applications of independent software vendors; turn-key computer software application 
services for third parties conducting online businesses, e-commerce and advertising, namely, providing, hosting, 
managing, developing, researching, analyzing, reporting, and maintaining applications of others; enterprise hosting 
solutions and services, namely, hosting the web sites of others on a computer service for a global computer network; 
managed cloud infrastructure services, namely, remote computer network technical monitoring and software 
maintenance services; providing secure, reliable, scalable, on-demand and fully managed computing power, namely, 
hosting computer software applications of others; computer web site hosting services for others; computer services, 
namely, remote and on-site management of electronic messaging systems; collaboration solutions hosted and fully 
managed on secure and reliable dedicated and virtualized infrastructure, namely, hosting on-line web facilities for others 
for organizing and conducting online meetings, gatherings, and interactive discussions; computer consulting services.
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Cl.9;Computer software; computer software applications; electronic publications; electronic databases; all of the 
aforesaid goods for use in relation to the design of pipe, pipe insulation, pipe hanger or pipe support assemblies or 
components in relation to piping analysis or pipe hanger or support assembly drawings.

Cl.42;Scientific and technological services and research, engineering, industrial analysis and research services; design 
and development of products; design and development of computer hardware and computer software; installation, 
programming, updating, support and maintenance of computer software; technical support services; providing technical 
and engineering reports; technical preparation of building projects; information, advice and consultancy provided in 
respect of all the aforesaid services; all of the aforesaid services for use in relation to the design of pipe, pipe insulation, 
pipe hanger or pipe support assemblies or components or in relation to piping analysis or pipe hanger or support 
assembly drawings.
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Cl.5;Dietary supplements and dietetic preparations; Hygienic preparations and articles; Pest control preparations and 
articles; Dental preparations and articles; Food for babies; Dietary supplements for animals; Slimming pills; Antioxidants; 
Anti-oxidant food supplements; Appetite stimulant preparations; Appetite suppressants; Asthmatic tea; Infant formula; 
Dietary fiber; Dietary fiber to aid digestion; Bee pollen for use as a dietary food supplement; Bread products for diabetics; 
Dietetic substances for babies; Dietetic preparations for children; Dietetic products for invalids; Herbal dietary 
supplements for persons special dietary requirements; Dietary supplements for pets in the nature of a powdered drink 
mix; Liquid vitamin supplements; Nutraceuticals for use as a dietary supplement; Cereals prepared for use as 
invalids&quot; foods; Powdered fruit-flavored dietary supplement drink mix; Dietary supplements consisting primarily of 
calcium; Artificial sweeteners adapted for diabetics; Cod liver oil; Cod-liver oil capsules; Cod-liver oil drops; Liquid herbal 
supplements; Ground flaxseed fiber for use as a dietary supplement; Dietetic foods adapted for invalids; Nutritional 
supplement meal replacement bars for boosting energy; Protein dietary supplements; Propolis dietary supplements; 
Linseed oil dietary supplements; Linseed dietary supplements; Royal jelly dietary supplements; Alginate dietary 
supplements; Albumin dietary supplements; Dietary supplemental drinks; Nutritional supplements; Multi-vitamin 
preparations; Calcium fortified candy; Mineral water salts; Mineral dietary supplements for humans; Mineral food 
supplements; Melissa water for pharmaceutical purposes; Milk sugar; Medicinal tea; Meal replacement powders; Lysine 
preparations; Mint for pharmaceutical purposes; Neutraceutical preparations for humans; Food supplements for non-
medical purposes; By-products of the processing of cereals for dietetic purposes; Natural dietary supplements for 
treating claustrophobia; Powdered nutritional supplement drink mix; Dietary supplements for infants; Health food 
supplements for persons with special dietary requirements; Dietary supplements for controlling cholesterol; Food 
supplements; Dietary supplements for humans not for medical purposes; Dietary supplements for humans; Wheat germ 
dietary supplements; Dietary supplements consisting of vitamins; Food supplements consisting of trace elements; Pollen 
dietary supplements; Lecithin dietary supplements; Casein dietary supplements; Yeast dietary supplements; Glucose 
dietary supplements; Enzyme dietary supplements; Food supplements consisting of amino acids; Wheat dietary 
supplements; Mineral nutritional supplements; Health food supplements made principally of vitamins; Health food 
supplements made principally of minerals; Vitamin preparations in the nature of food supplements; Prenatal vitamins; 
Vitamin preparations; Mixed vitamin preparations; Vitamin drinks; Vitamins and vitamin preparations; Vitamin enriched 
bread for therapeutic purposes; Gummy vitamins; Vitamin D preparations; Vitamin C preparations; Effervescent vitamin 
tablets; Vitamin B preparations; Vitamin A preparations; Vitamin and mineral supplements; Artificial tea [for medicinal 
use]; Starch for dietetic use; Food for diabetics; Soy protein dietary supplements; Low-salt bread adapted for medical 
use; Lipotropic factor preparations; Diet capsules; Protein supplements for animals; Probiotic supplements; Sugar 
substitutes for diabetics; Sugar for medical purposes; Zinc supplement lozenges; Delivery agents in the form of coatings 
for tablets that facilitate the delivery of nutritional supplements; Delivery agents in the form of dissolvable films that 
facilitate the delivery of nutritional supplements; Nutritional supplements consisting primarily of zinc; Nutritional 
supplements consisting of fungal extracts; Nutritional supplements consisting primarily of magnesium; Dietary 
supplements consisting primarily of magnesium; Nutritional supplements consisting primarily of calcium; Nutritional 
supplements consisting primarily of iron; Dietary supplements consisting primarily of iron; Vitamin tablets; Vitamin 
drops; Vitamin supplements; Vitamin supplements for use in renal dialysis; Absorbent articles for personal hygiene; 
Deodorizers and air purifiers; Disinfectants and antiseptics; Eye-washes; Chemical preparations for sanitary purposes; 
Lubricant gels for personal use; Silicone-based personal lubricants; First-aid boxes, filled; Substances in tablet form for 
use in the sterilisation of water; Sanitary sterilising preparations; Cleaning solvents for removing adhesive plasters; 
Cleaners [preparations] for sterilising surgical instruments; Nail sanitizing preparations; Compounds for sanitising eggs; 
Mud for baths; Collyrium; Egg sanitizing preparations; Iodoform; Personal sexual lubricants; Hygienic lubricants; 
Hygienic preparations for veterinary use; Water-based personal lubricants; Diapers for pets; Pharmaceuticals and natural 
remedies; Diagnostic preparations; Live organs and tissues for surgical purpose; Medical dressings, coverings and 
applicators.
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Cl.8;Hand-operated tools and implements for treatment of materials, and for construction, repair and maintenance; 
hygienic and beauty implements for humans and animals; lifting tools; edged and blunt weapons; hand-operated 
implements for chopping, dicing, mincing or slicing food; kitchen knives and cutlery; hair cutting and removal 
implements; hair styling appliances; manicure and pedicure tools; body art tools; stripping knives; trimming knives; flat 
irons; electric irons; electric steam irons; electric irons for styling hair; electric hair straightening irons; electric hair 
crimper; tweezers; hand tools for use in beauty care; manual clippers; hand-pumped sprayers; cuticle scissors; hackles 
[hand tools]; farriers" knives; clippers for personal use [electric and non electric]; pedicure implements; scissors; shears; 
shears [hand operated tools]; shear blades; sprays [hand-operated tools]; eyelash curlers; temperature controlled electric 
flat irons; shearers [hand instruments]; scissor holders; fire tending implements; hand tools for construction, repair and 
maintenance; agricultural, gardening and landscaping tools; animal slaughtering and butchering implements; priming 
irons [hand tools]; ice axes for mountaineering; hand-operated implements; tin openers (hand-operated -); sheeting 
grippers (hand-operated -); diving knife holders; pans for panning for gold; nail drawers [hand tools]; miter vises being 
hand tools; goffering irons; palette knives; thread snips; ice picks; ice axes; ice hammers; irons [non-electric hand tools]; 
can openers, non-electric; non-electric flat irons; ratchets [hand tools]; mortars and pestles; knife holders; knives for 
hobby use; knives made of precious metal; knives; machetes; wick trimmers [scissors]; ratchet handles [hand-operated 
tools]; scissors for children; instruments for punching tickets; drain rods; japanese grip scissors [japanese thread 
clippers]; log splitters [hand-operated tools]; hand pumps; hand operated cement mixers; hand tools for use in ice 
sculpting; hand-operated tile spacer removal tools; hand tools and implements (hand operated); positioning tools for 
setting (hand operated -); tufting tools (hand-operated -); hand tools, hand-operated; hand shears (hand operated -); snow 
shovels; spindle shafts [parts of hand-operated tools]; skimmers [hand-operated tools]; scissors for household use; 
sauna ladles; string tensioning device for rackets [hand tools]; stirrers [hand tools]; chimney sweeping implements; 
squeegees [hand-operated tools]; pumps for liquids [hand-operated]; pikes [hand tools]; seam rippers; nail extractors; 
non-electric soldering irons; paper shears; needle-threaders; money scoops; multi-purpose shears; throwing knives; tool 
pouches for attachment to tool belts; hand-operated hand tool bags [filled]; tool aprons; tool holders; tool belts [holders]; 
extension bars for hand tools; extensions for hand tools; diving knives; pocket shears; pocket knives with multi-purpose 
attachments; japanese style wooden pestles [surikogi]; paring irons [hand tools]; paring irons; spool unwinders [hand-
operated tools]; metal vices; bench vices [hand implements]; vice workpiece stops; golf shoe spike wrenches; fishing line 
cutters; cutters; die wrenches; vehicle trolley jacks [hand-operated]; hand jacks [hand tools]; manually operated 
motorcycle lifts; stands for hand jacks; lifting jacks, hand-operated; working knives; bayonets; bayonets [swords]; 
daggers; harpoons; sword scabbards; sabres [sword]; sabres; sword canes; spears; truncheons; swords; punch rings 
[knuckle dusters]; blades for knives; knife bags; blades [weapons]; japanese swords; side arms, other than firearms; 
harpoons for fishing; fishing knives; apple corers; oyster openers; bagel slicers [knives]; fruit muddlers; canteens of 
cutlery made of precious metal; boxes adapted for cutlery; fish scalers; filleting knives; cutlery for use by children; 
cutlery for use by babies; cutlery of precious metals; table cutlery [knives, forks and spoons]; strawberry hullers; ice 
tongs; disposable tableware [cutlery] made of plastics; egg slicers; egg slicers, non-electric; bread knives [hand 
operated]; bread slicers [hand-operated]; bread tongs; butter curlers; pasta cutters (hand operated -); french fry cutters; 
implements (hand operated -) for cracking lobsters; hand-operated vegetable shredders; vegetable slicers (hand-operated 
-); vegetable choppers (hand-operated -); vegetable corers (hand-operated -); non-electric mincers; barbecue tongs; 
barbecue forks; grapefruit trimmers; vegetable tongs; vegetable peelers [hand operated knives]; vegetable slicers; 
vegetable corers; canteens of cutlery; forks and spoons; forks made of precious metal; forks; table forks; non-electric 
fruit peelers; meat tongs; mincing knives [hand tools]; meat choppers [cleavers]; fish scoops; non-electric garlic peelers; 
non-electric garlic cutters; cutlery of precious metal for cutting; cutlery; scaling knives; spoons; spoons made of precious
metal; fish slicing kitchen knives; thin-bladed kitchen knives; kitchen knives; cheese slicers, non-electric; cheese slicers; 
cheese slicers [hand-operated]; chef knives; cherry pitters; ceramic knives; ladles [hand tools]; potato peelers [knives]; 
potato peelers [hand implements]; japanese chopping kitchen knives; household knives; implements for decanting 
liquids [hand tools]; carving knives (hand operated -) for household use; hand operated tool for making shaved ice; hand-
operated tools for shaving ice; silver plate [knives, forks and spoons]; serving tongs; serving knives; serving spoons; 
serving ladles; pasta serving forks; serving forks; ladles for wine; peeling knives; paring knives; hand-operated slicers; 
scissors for kitchen use; bulk sugar scoops; bulk rice scoops; rice scoops; pizza cutters, non-electric; pizza slicers; fruit 
knives; nutcrackers not of precious metal; nutcrackers of precious metal; nutcrackers; non-electric pasta makers for 
domestic use; non-electric garlic choppers; kitchen knives (non-electric -); sugar tongs; sugar scoops; zesters; hand 
operated food dicers; hand-operated choppers; vegetable choppers; choppers [knives]; hand-operated food processors; 
carving knives; carving forks; cake cutters; stainless steel table knives; stainless steel table spoons; stainless steel table 
forks; spoons for tea; sterling silver table knives; table knives; sterling silver table spoons; sterling silver table forks; 
japanese style earthenware mortars [suribachi]; vegetable spiralizer; pestles for pounding; non-electric vegetable peelers; 
spatulas [hand tools]; souvenir collector spoons.

Cl.10;Hearing protection devices; physical therapy equipment; feeding aids and pacifiers; medical clothing; medical 
furniture and bedding, equipment for moving patients; medical and veterinary apparatus and instruments; orthopedic and 
mobility aids; prosthetics and artificial implants; sex aids; anal plugs; electrically operated massagers; adult sexual aids; 
artificial penises [adult sexual stimulation aids]; artificial penises, being adult sexual aids; artificial vaginas, being adult 
sexual aids; benwa balls, being adult sexual aids; penis enlargers, being adult sexual aids; love dolls [sex dolls]; sex 
toys; vibrators, being adult sexual aids; condoms; ear plugs for medical purposes; sound excluding instruments for 
medical use; noise protection means in the form of deformable ear plugs; ear plugs [ear protection devices]; ear plugs for 
protection against noise; ear plugs for sleeping; hearing aids; artificial organs and implants; dentures; triangular 
bandages [supportive]; callipers [splints]; insole-shells [orthopaedic]; insoles for corrective treatment of conditions of the 
lower limbs; insoles for corrective treatment of conditions of the feet; bandages, elastic; knee supports for medical use; 
braces for joint fixation; pillows for orthopedic use; corsets for medical purposes; orthopaedic detachable insoles; 
orthopedic belts; plaster bandages for orthopedic purposes; bandages for joints; invalid walkers; walking aids [for 
medical purposes]; foot orthoses; arch cushions [orthopaedic]; finger splints; heel pads for orthopaedic use; tips for 
crutches for invalids; medical elbow braces; tubular elastic bandages for supporting joints; tubular elastic bandages for 
supporting limbs; supportive bandages; orthopaedic foot cushions; orthopedic fixation devices; orthopaedic inner soles 
incorporating arch supports; arch supports for footwear; orthopaedic bandages; orthopaedic strappings; orthopedic 
articles; orthopedic apparatus for talipes; orthotic inserts for footwear; orthoses; spine seats [medical apparatus]; 
medical supports for the body; medical braces; templates for orthopedic purposes; lumbar belts; wheels for pets 
[mobility aids]; crutch cushion covers; ankle supports for medical use; crutches; medical ankle braces; knee crutches; 
knee guards in the nature of supports [other than sports articles]; medical knee braces; knee bandages [supportive]; 
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tubular bandages [supportive]; braces for application to the human body; splinting materials for medical use; back 
supports for medical purposes; wheeled trolleys adapted for use as walking aids; rollators; padding for orthopedic casts; 
pads for shoes [orthopaedic]; pads for slippers [orthopaedic]; orthopaedic supports for feet; orthopedic support 
bandages; orthopaedic supports for heels; orthopaedic hosiery; orthopedic soles; orthopedic footwear; orthopaedic 
splints; orthopedic cushions; orthopaedic sheets adapted for use during orthopaedic operations; orthopaedic 
compression supports; vertebral orthopedic apparatus; orthopaedic healing aids; orthopaedic braces; knee bandages, 
orthopedic; orthopaedic instruments; silicone orthopedic devices; crutch handle covers; toe relief pads [orthopaedic]; toe 
props [orthopaedic]; toe separators [orthopaedic]; toe regulators [orthopaedic]; toe inserts for footwear [orthopaedic]; 
spine plates [medical apparatus]; soft insoles [orthopaedic]; quad canes for medical purposes; exercise boots for medical 
rehabilitative purposes; exercise boots [orthopaedic footwear]; suspensory bandages for joints; lag screws in the nature 
of orthopaedic surgical instruments; soles made of leather [orthopaedic]; pads for seats for wheelchairs [for medical 
use]; arch supports for orthopaedic boots; arch supports for orthopaedic shoes; arch supports for flat feet; arch supports 
[orthopaedic]; supports for flat feet; shoe insoles for orthopedic use; corsets for therapeutic use; slings [supporting 
bandages]; teething soothers; non-spill medicine spoons for infants; dissecting tables; covers for baby feeding bottles; 
pacifier clips; babies" pacifiers [teats]; neonatal pacifiers; feeding cups [for medical purposes]; intravenous feeding 
tubes; feeding bottle valves; feeding bottles for babies; feeding bottles; breast pumps; paediatric pacifiers; feeding bottle 
teats; intravenous feeding bottles; enteral feeding pumps; disposable teats; breast pumps for use by nursing mothers; 
breast shields; teething rings; teething rings incorporating baby rattles; breast milk storage bottles; weight training 
apparatus adapted for medical use; weights for physical exercise [adapted for medical use]; apparatus for achieving 
physical fitness [for medical use]; physical exercise apparatus for therapeutic use; galvanic therapeutic appliances; low 
frequency electric therapy apparatus; electric warming pads for medical use; cushions (heating -), electric, for medical 
purposes; computer controlled exercise apparatus for therapeutic use; computer controlled training apparatus for 
therapeutic use; chiropractic instruments; parallel bars for medical therapeutic use; respiratory therapy instruments; 
asymmetrical bars for physical exercise [adapted for medical use]; apparatus for the therapeutic stimulation of the body; 
apparatus for the therapeutic stimulation of the muscles; apparatus for the electrical stimulation of groups of muscles; 
apparatus for the therapeutic toning of the muscles; apparatus for use in toning muscles for medical rehabilitation; 
apparatus for use in exercising muscles for medical use; lavage apparatus for therapeutic purposes; apparatus for 
electrical muscle stimulation; apparatus for the therapeutic toning of the body; physiotherapy and rehabilitation 
equipment; massage apparatus; transcutaneous electrical nerve stimulation electrodes; transcutaneous electrical muscle 
stimulators; exercise simulating apparatus for medical purposes; deep heat massage apparatus; therapeutic apparatus 
for children with autism; therapeutic nose clips for the prevention of snoring; therapeutic mouthpieces for the prevention 
of snoring; hot air therapeutic apparatus; electrotherapy instruments for slimming treatments; step-up machines for use 
in physiotherapy; rowing machines for physical exercise [for medical use]; electro-stimulation apparatus for use in 
therapeutic treatment; mercury arc lamp units for therapeutic purposes; quartz lamps for medical purposes; nerve muscle 
stimulators; physical exercise articles for physical training [for medical purposes]; physical exercise apparatus, for 
medical purposes; medical apparatus for strengthening muscles of the pelvic floor; treadmills for medical use in 
physiotherapeutic exercise; infrared radiator units for therapeutic purposes; hot air vibrators for medical purposes; 
heating cushions [pads], electric, for medical purposes; heating cushions [pads], non-electric for medical purposes; hand 
exercisers for therapeutic use; belts, electric, for medical purposes; exercising apparatus for medical rehabilitative 
purposes; respiratory exercisers; exercisers [expanders] for medical therapy; heat therapy instruments; heat lamps for 
medical use; heat dispensing containers for relieving pain in the ear; heat treatment apparatus; heat dispensing 
containers for relieving muscle pain; ultraviolet ray lamps for medical purposes; ultrasonic aspirators for separating soft 
tissue parts; exercise machines for therapeutic purposes; stair climbing machines for medical therapeutic use; 
transcutaneous electrical nerve stimulators; anaesthetic drapes; cushioning devices for medical use; anti-pressure sore 
mattresses; apparatus for the turning of patients; armboards [surgical splints]; inflatable mattresses for orthopaedic 
purposes; baths (hoists for assisting invalids out of -); baths (hoists for assisting invalids entry into -); beds for surgical 
use; bed bases for beds especially made for medical purposes; blankets for medical purposes; pressure relief pads and 
cushions; electric blankets [bed] for medical use; obstetric beds; obstetric tables; birthing chairs; contoured cushions for 
patients" use on chairs [adapted for medical purposes]; contoured inflated pads for patients; padded cushions for 
medical purposes; stretcher straps; adhesive drapes for surgical use; invalids" hoists; blankets, electric, for medical 
purposes; assist poles for lifting patients; medical patient treatment chairs; air mattresses, for medical purposes; air 
mattresses for infants [for medical purposes]; air cushions for medical purposes; air pillows for infants [medical 
purposes]; air pillows for medical purposes; sheets [drapes] for medical use; support mattresses for medical use; draw-
sheets for sick beds; hospital gurneys; ambulance stretchers; invalid lifts; beds specially made for use by burn patients; 
soporific pillows for insomnia; pads [pouches] for preventing pressure sores on patient bodies; pillows (soporific -) filled 
with down; pillows for therapeutic use; cushions for medical use, adapted to support the face; cushions for medical use 
for supporting infants being examined; cushions for medical use for supporting infants while being bathed; cushions for 
medical purposes; hybrid beds being soft sided waterbeds [for medical use]; incontinence sheets for use with babies; 
incontinence sheets for use with infants; medical instrument tables; medical instrument cabinets; slings for patient lifting 
hoists; tables for radiology; contoured cushions for patients" use on beds [adapted for medical purposes]; retaining belts 
for restraining patients on stretchers; patient examination tables; patient litters in the nature of stretchers; surgical 
drapes; operating tables; anaesthesia screens; commode chairs; furniture for endoscopic examination purposes; medical 
examination sheets; medical tables for examination or treatment purposes; medical stretchers; medical blankets for the 
warming of patients; medical blankets for the cooling of patients; medical procedure chairs; furniture adapted for medical 
treatment purposes; incontinence mattress protectors; mattresses for medical use; mattresses for hospital patient 
trolleys; childbirth mattresses; sheets made of rubber for incontinence; operating theatre sheets; patient stretchers; 
stretchers [for patient transport]; stretchers, wheeled; medical procedure tables; tables specially made for medical 
examination; tables for use in the treatment of patients; support mattresses for preventing pressure sores; medical 
instrument stands; sterilised sheets for use on patients during surgery; sterile sheets, surgical; nurses" trolleys adapted 
to contain drugs for dispensing to patients; chairs especially made for medical use; furniture especially made for dental 
use; furniture especially made for medical purposes; furniture especially made for surgical use; beds, specially made for 
medical purposes; beds specially made for use by burn patients; patient safety restraints; armchairs especially made for 
dental purposes; armchairs especially made for medical purposes; armchairs especially made for surgical purposes; 
protective structures against radiation [for medical use]; protective screens for protection whilst exposed to x-rays 
[medical use]; cervical pillows for medical use; dentists" armchairs; heat beds for medical treatment; alternating pressure 
mattresses for medical use; water pillows for medical purposes; hydrostatic [water] beds for medical purposes; bases for 
waterbeds [adapted for medical use]; patient positioning tools; bed vibrators; low air loss sectional pneumatic therapeutic
mattresses; surgical examination drapes; hospital examination tables; examination chairs specially made for dental use; 
examination chairs specially made for medical use; hospital examination chairs; examination couches specially made for 
dental use; examination couches specially made for medical use; incontinence sheets.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 04/05/2017; Application No. : 2017-363 ;Leichtenstein 

3648689    12/05/2017
[International Registration No. : 1366598]
DRONE CHAMPIONS AG
Industriering 3 FL-9491 Ruggell Liechtenstein

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software; computer software downloadable from the Internet; computer application software for cellular 
phones; computer game software; computer game programs downloadable via the Internet; downloadable computer 
games; electronic game software; electronic game software for cellular phones; virtual reality game software; flight 
simulators; remote controls; remote control apparatus and instruments; spectacles.

Cl.12;Helicopters; aeroplanes; civilian drones.

Cl.25;Clothing, footwear, headgear; skull caps; T-shirts.

Cl.28;Games, toys; sporting articles; toy models; drones (toys).

Cl.35;Advertising; event marketing; merchandising (sales promotion); sponsorship search; consultancy relating to 
sponsorship search.

Cl.41;Education; training; entertainment services; sporting and cultural activities; arranging and conducting of 
competitions; organization of sports competitions; organization and presentation of shows, competitions, games, 
concerts and entertainment events; conducting of competitions on the Internet; organization and provision of games and 
competitions via the Internet, none of the above services pertaining to cricket&quot;.
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Priority claimed from 10/04/2017; Application No. : 016580862 ;European Union 

3648736    18/08/2017
[International Registration No. : 1366720]
EFAFLEX Tor - und Sicherheitssysteme GmbH & Co. KG
Fliederstr. 14 Bruckberg DE

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal, namely gates and doors and respective parts therefor; industrial gates 
and parts therefor, including runners, handles, profiled bars and connecting joints therefor; gates, in particular spiral 
gates; roller doors; sliding gates and parts therefor.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; electric apparatus and instruments, namely safety 
devices for gates, doors and rolling gates; apparatus for recording, transmission or reproduction of sound, images or 
data; data-recording media; automated machines and mechanisms for apparatus operated by data carriers, namely 
apparatus and mechanisms for controlling gates and doors; data processing apparatus and computers; fire-extinguishing 
apparatus.

Cl.37;Building construction; maintenance and repair of mechanical engineering products, electrotechnical products 
and industrial gates; installation services, namely installation of gates, doors, roller doors, folding doors, industrial gates 
and fittings therefor; the aforesaid services in particular in the field of gate and security systems.
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Priority claimed from 07/12/2016; Application No. : 87261166 ;United States of America 

3649168    02/06/2017
[International Registration No. : 1366296]
GRAIL, INC.
1525 O'Brien Drive Menlo Park CA 94025 United States of America

Address for service in India/Attorney address:
LALL LAHIRI & SALHOTRA
LLL HOUSE, PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001 - HARYANA

Proposed to be Used
IR DIVISION
Cl.1;Assays, reagents, enzymes, and nucleotides for scientific or research purposes; diagnostic or screening assays, 
reagents, enzymes, and nucleotides for scientific or research purposes; reagents for medical and genetic research use.

Cl.5;Clinical diagnostic reagents and clinical diagnostic kits comprised of clinical diagnostic reagents; medical 
diagnostic reagents and medical diagnostic kits comprised of medical diagnostic reagents; reagents for medical use and 
medical diagnostics or screening kits comprised of reagents for medical diagnostics and screening use; reagents for use 
in genetic testing for medical and medical diagnostic purposes; diagnostic preparations for medical purposes; assays, 
reagents, enzymes, and nucleotides for medical or clinical laboratory purposes; diagnostic assays, reagents, enzymes, 
and nucleotides for clinical or medical laboratory purposes; chemical reagents and diagnostic preparations for clinical or 
medical laboratory use.

Cl.42;Scientific and medical research services; providing information in the field of genetics and cancer for medical or 
scientific research via an online database; providing temporary use of on-line non-downloadable software and 
applications for use in studying, diagnosing or screening for cancer and studying genetics and DNA; providing temporary 
use of on-line non-downloadable cloud computing software for use in studying, diagnosing or screening cancer and 
studying genetics and DNA.

Cl.44;Genetic testing and reporting for medical purposes; medical testing for screening, diagnostic or treatment 
purposes; medical diagnostic testing, monitoring and reporting services; providing medical information regarding 
genetics via a website; genetic analysis and reporting services for medical purposes.
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3649227    03/04/2017
[International Registration No. : 1366212]
ABOUT, INC.
6th Floor, 1500 Broadway New York NY 10036 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.41;Publication of blogs and non-downloadable publications in the nature of articles and columns in the field(s) of 
technology, electronics, tech business and industry and entertainment via a website; providing on-line publications in the 
nature of articles columns and blogs in the field of technology, electronics, tech business and industry and entertainment.

Cl.42;Computer services, namely, providing search engines for obtaining data on a global computer network; computer 
services, namely, providing search engines for obtaining information, expert content and articles in the fields of 
technology, electronics, tech business and industry and entertainment on a global computer network; developing 
customized web pages and other data feed formats featuring user-defined information in the field of technology, 
electronics, tech business and industry and entertainment; providing customized on-line web pages and data feeds 
featuring user-defined information, which includes blog posts, new media content, other on-line content, and on-line web 
links to other websites; providing customized on-line web pages featuring user-defined information, which includes 
search engines and on-line web links to other web sites.
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3649623    03/04/2017
[International Registration No. : 1367320]
ABOUT, INC.
6th Floor, 1500 Broadway New York NY 10036 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.41;Publication of blogs and non-downloadable publications in the nature of articles and columns in the field(s) of 
technology, electronics, tech business and industry and entertainment via a website; providing on-line publications in the 
nature of articles, columns and blogs in the field of technology, electronics, tech business and industry and 
entertainment.

Cl.42;Computer services, namely, providing search engines for obtaining data on a global computer network; computer 
services, namely, providing search engines for obtaining information, expert content and articles in the fields of 
technology, electronics, tech business and industry and entertainment on a global computer network; developing 
customized web pages and other data feed formats featuring user-defined information in the field of technology, 
electronics, tech business and industry and entertainment; providing customized on-line web pages and data feeds 
featuring user-defined information, which includes blog posts, new media content, other on-line content, and on-line web 
links to other websites; providing customized on-line web pages featuring user-defined information, which includes 
search engines and on-line web links to other web sites.
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3650155    11/08/2017
[International Registration No. : 1367530]
PANDA MEDIA LTD
Level 2&3 The Space, Alfred Craig Street, Pieta PTA 1313

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.35;Promotional marketing; marketing services; product marketing; business marketing services; advertisement via 
mobile phone networks; distribution of advertisements and commercial announcements; compilation of advertisements 
for use on the internet; advertisement and publicity services by television, radio, mail; compilation of advertisements for 
use as web pages on the internet; promoting the sale of the services [on behalf of others] by arranging advertisements.

Cl.38;Telecommunication services; internet based telecommunication services; mobile telecommunication network 
services; digital communications services; on-line communication services; computer intercommunication; 
communication by computer; communications by cellular phones; communications by computer terminals; electronic 
network communications; network transmission of sound, data or images; providing access to databases; providing 
access to databases.
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Priority claimed from 16/01/2017; Application No. : 703698 ;Switzerland 

3651072    16/06/2017
[International Registration No. : 1367838]
KRAFTWERK EUROPE AG
Mettlenbachstrasse 23 CH-8617 Mönchaltorf Switzerland

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.7;Electric and pneumatic hand tools; machine tools.

Cl.8;Hand-operated tools and implements.

Cl.11;Apparatus for lighting, electric lamps and battery-powered lamps.

Cl.25;Work clothing, other than protective clothing, for exclusive use in the control of machines and tools.
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Priority claimed from 01/11/2016; Application No. : 30 2016 031 201 ;Germany 

3651348    27/04/2017
[International Registration No. : 1367866]
MERCK KGAA
Frankfurter Str. 250 64293 Darmstadt Germany

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Laundry detergents; household detergents; cleaning preparations; soaps; shampoos; body shampoos; 
antiperspirant soaps; deodorants and antiperspirants; perfumery, essential oils, cosmetics, hair lotions; skin creams; 
skin lotions; shower gels; massage creams, not for medical purposes; massage oils and lotions; dentifrices; sunblock 
[cosmetics]; sunscreen preparations.

Cl.5;Pharmaceutical preparations; medical preparations; sanitary preparations for medical purposes; dietetic foods 
adapted for medical use; dietary supplements for humans with added vitamins, minerals, medicinal herbs, oil and fat 
derivatives and trace elements; cod liver oil; laxatives; plasters, materials for dressings, medicated patches; medicated 
creams; disinfectants; preparations for destroying vermin; fungicides; medicated soaps; antibacterial soaps; disinfectant 
soaps.

Cl.9;Communication devices featuring voice, data or image transmission; digital electronic devices for recording, 
organizing, transmitting, manipulating, reviewing and receiving text, data, images and audio files; personal electronic 
devices for recording, organizing, transmitting, manipulating, reviewing and receiving text, data, images and audio files; 
downloadable computer software for recording, organizing, transmitting, receiving, manipulating, reviewing and 
transcribing text, data, audio and video content for use with communications equipment, devices and accessories; data 
processing equipment; computer software; electric conductivity measuring apparatus; software applications for health 
and wellness purposes.

Cl.10;Electrodes for medical use; apparatus for use in medical analysis, body electric conductivity measuring and 
recording apparatus; medical instruments; therapeutic apparatus; medicine dispensers, especially for pills, capsules, 
tablets and syrup; mechanical, electric or electronical containers (dispensers) for medication.

Cl.21;Electric combs and other apparatus for the treatment of the hair and scalp.

Cl.28;Dolls; electronic games; games; toys.

Cl.29;Protein-milk-based nutritional drink mixes as meal replacement; processed meat, fish, poultry, game, fruit and 
vegetables (preserved, frozen, dried and cooked); jellies, jams, compotes; edible oils and fats; edible oils derived from 
fish and seafood; edible seaweed; foods prepared from fish; dairy products; milk beverages (milk predominating); 
fermented milk; beverages containing lactic acid bacteria; instant soup; soup mixes.

Cl.30;Coffee, tea, cocoa and artificial coffee; carbohydrate-based nutritional drink mixes as meal replacement; 
carbohydrate preparations for food; honey and other bee products for nutritional purposes; yeast and other yeast 
products for food; sugar, rice, tapioca, sago, flour and cereal preparations, bread, pastry and confectionery, ices; treacle; 
baking powder; salt, mustard; vinegar, sauces, in particular fondue and barbecue sauces, seasoning sauces, pasta 
sauces, tomato sauces and ketchup; ready-made pasta meals; pasta and noodles; pastry seasoning products and sauces,
including concentrates; culinary binding agents for preparing sauces, soups and casseroles of all kinds; snacks, ready-
made and semi-prepared meals as well as partial preparations, mainly consisting of carbohydrates; breakfast cereals 
containing fibre.

Cl.32;Non-alcoholic drinks; fruit beverages and fruit juices; syrups for beverages; preparations for making beverages; 
powders for effervescing beverages; pastilles for effervescing beverages; energy drinks.

Cl.35;Advertising; business management; business administration; personnel management consultancy; career 
consultancy (other than education, vocational training and teaching consultancy); support for employees with regard to 
business matters; retail store services concerning healthcare products, medicines, pharmaceutical products, medical 
devices, vitamins and supplements; updating of medical and scientific information and data in computer databases.

Cl.39;Packaging of goods; delivery of goods; chauffeur services; storage/warehousing.

Cl.41;Education; providing of training; sporting and cultural activities.
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Cl.42;Medical research including the collection and analysis of data, that have been imposed with medical apparatus 
and instruments; software-design; technical analysis of data; digitalization of documents (scan) with medical and 
scientific information and data; assessment of scientific information and data.

Cl.44;Medical analysis services relating to the treatment of persons; pharmacy advice; advice in the field of health and 
wellness via a website providing health and wellness services, including personal and group assessments, routine and 
maintenance schedules; medical evaluation, also online medical services and care; advisory services relating to medical 
problems, nutrition and weight control; healthcare consultancy; services provided by convalescent homes; domestic 
healthcare services; assessment of medical information and data.
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Priority claimed from 08/02/2017; Application No. : 30 2017 003 131 ;Germany 

3652494    28/07/2017
[International Registration No. : 1368058]
MERCK KGAA
Frankfurter Strasse 250 64293 Darmstadt Germany

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.1;Culture media for microorganisms, other than for medical and veterinary purposes.

Cl.9;Scientific apparatus for counting colonies of microorganisms; scanners, cameras and software for use in 
microbiological laboratories.
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Priority claimed from 20/01/2017; Application No. : UK00003207929 ;United Kingdom 

3652969    25/04/2017
[International Registration No. : 1368526]
NUVEEN INVESTMENTS, INC.
333 W. Wacker Drive Chicago IL 60606 United States of America

Address for service in India/Attorney address:
LALL LAHIRI AND SALHOTRA
RCY HOUSE, PLOT NO. B-28, SECTOR-32, INSTITUTIONAL AREA, GURGAON-122001 (HARYANA)

Proposed to be Used
IR DIVISION
Cl.35;Distribution of advertising, marketing and promotional materials and promotion services relating to the sale of 
real estate, financial and investment products and services

Cl.36;Real estate affairs; financial affairs; monetary affairs; insurance; real estate appraisal; leasing real estate; real 
estate site selection; real estate valuation; real estate acquisition; real estate brokerage; real estate management; real 
estate investment; real estate advisory and consultation services; real estate management, namely management of 
agriculture property; investment services; funds investment services; investment services in connection with real estate, 
exchange traded funds, UCITS funds, education savings plans, mutual funds, fixed income products and services, 
collective investment trusts, private funds, collateralized debt obligations, annuities, closed-end funds, separate 
accounts, retirement accounts, commodity pools, exchange-traded products and unit trusts in fixed income, equities, 
commodities- and alternative asset classes; financial, investment, fund, portfolio and asset management services; 
financial, investment, fund, portfolio and asset consultation services; financial, investment, fund, portfolio and asset 
advisory services; financial, investment, fund, portfolio and asset valuation services; financial, investment, fund, portfolio 
and asset management services in connection with real estate, exchange traded funds, UCITS funds, education savings 
plans, mutual funds, fixed income products and services, collective investment trusts, private funds, collateralized debt 
obligations, annuities, closed-end funds, separate accounts, retirement accounts, commodity pools, exchange-traded 
products and unit trusts in fixed income, equities, commodities and alternative asset classes; financial, investment, fund, 
portfolio and asset consultation services in connection with real estate, exchange traded funds, UCITS funds, education 
savings plans, mutual funds, fixed income products and services, collective investment trusts, private funds, 
collateralized debt obligations, annuities, closed-end funds, separate accounts, retirement accounts, commodity pools, 
exchange-traded products and unit trusts in fixed income, equities, commodities and alternative asset classes; financial, 
investment, fund, portfolio and asset advisory services in connection with real estate, exchange traded funds, UCITS 
funds, education savings plans, mutual funds, fixed income products and services, collective investment trusts, private 
funds, collateralized debt obligations, annuities, closed-end funds, separate accounts, retirement accounts, commodity 
pools, exchange-traded products and unit trusts in fixed income, equities, commodities and alternative asset classes; 
financial, investment, fund, portfolio and asset valuation services in connection with real estate, exchange traded funds, 
UCITS funds, education savings plans, mutual funds, fixed income products and services, collective investment trusts, 
private funds, collateralized debt obligations, annuities, closed-end funds, separate accounts, retirement accounts, 
commodity pools, exchange-traded products and unit trusts in fixed income, equities, commodities and alternative asset 
classes; lending; loan services, namely, provision of syndicated loans; brokerage; brokerage in connection with real 
estate, exchange traded funds, UCITS funds, education savings plans, mutual funds, fixed income products and services, 
collective investment trusts, private funds, collateralized debt obligations, and annuities, closed-end funds, separate 
accounts, commodity pools, exchange-traded products and unit trusts in fixed income, equities, commodities and 
alternative asset classes; financial, investment, real estate and fund research services; tax and regulatory structuring 
services; escrow services; closing and settlement services; investment of funds for institutional and individual investors; 
investment of funds for institutional and individual investors, namely providing investment solutions and strategies in 
relation to exchange traded funds, UCITS funds, education savings plans, mutual funds, fixed income products and 
services, collective investment trusts, private funds, collateralized debt obligations, annuities, closed-end funds, separate 
accounts, retirement accounts, commodity pools, exchange-traded products and unit trusts in fixed income, equities, 
commodities, real estate and alternative asset classes; financial investment and underwriting services in the field of 
stocks, bonds, securities. exchange traded funds, UCITS funds, mutual funds, collective investment trusts, private funds, 
collateralized debt obligations, annuities, closed-end funds, commodity pools, exchange-traded products and unit trusts; 
investment advisory services, namely, in relation to direct investment, equity and debt investments, fund of funds and 
multi-manager investments, investments through pooled funds, retirement accounts, club deals and segregated 
accounts; insurance brokerage, underwriting, consultancy and information services; life insurance brokerage, 
underwriting, consultancy and information services; investment advisory and investment portfolio management services; 
investment management, structuring and acting as the collateral manager and investment advisor of collateralized debt 
obligations and collateralized loan obligations
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Cl.41;Educational services, namely conducting training, conferences, seminars and workshops in the fields of financial 
planning, mutual funds, retirement planning, financial investments and client development.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 06/02/2017; Application No. : 1348014 ;Benelux 

3652978    04/08/2017
[International Registration No. : 1368661]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.
2B, GROUND FLOOR, SOLITAIRE PLAZA MG ROAD GURGAON 122002

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the field of medical and healthcare diagnostic testing.

Cl.10;Medical, surgical and healthcare apparatus and instruments in particular such apparatus and instruments for use 
in medical and healthcare diagnostic testing.

Cl.42;Medical and healthcare research; development of computer programs for use in the medical and healthcare field; 
design and development of medical and healthcare diagnostic apparatus, instruments, test and testing procedures.

Cl.44;Medical and healthcare services, including medical and healthcare testing services relating to the diagnosis and 
treatment of disease.
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Priority claimed from 30/06/2016; Application No. : 015598444 ;European Union 

3659561    22/12/2016
[International Registration No. : 1370017]
MAGIX SOFTWARE GMBH
Quedlinburger Str. 1 10589 Berlin Germany

Address for service in India/Attorney address:
INTEPAT IP SERVICES PVT LTD
NO.8, 1ST FLOOR, 15TH CROSS, 100FT RING ROAD, JP NAGAR, 6TH PHASE, BANGALORE-560078.

Proposed to be Used
IR DIVISION
Cl.9;Software, including for mobile terminals, in particular in relation to the creation and editing of audio, video and 
other multimedia files and for the creation and editing of audio, music, video, MIDI and multimedia and metadata; 
computer software for sound development, generation and editing; recorded audio loops (terms considered too vague by 
the International Bureau - Rule 13(2)(b) of the Common Regulations); interfaces (for computers); apparatus for receiving, 
recording, transmission, processing, transforming, output and reproduction of data, speech, text, signals, sound and 
images, including multimedia apparatus; apparatus, including multimedia apparatus, for connecting and controlling 
audio, video and telecommunications apparatus and computers, including apparatus with electronic program guides; 
software manuals in electronic format.

Cl.42;Providing of software updates via the internet; providing information, advice and consultancy services in the field 
of computer software; hosting services and software as a service and rental of software.
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Priority claimed from 15/02/2017; Application No. : 87337425 ;United States of America 

3659636    11/08/2017
[International Registration No. : 1368988]
MICROMIDAS, INC.
930 Riverside Parkway West Sacramento CA 95605 United States of America

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacturing of plastics, fabrics, textiles and product packaging.

Cl.40;Manufacture and processing of bioplastics to order and/or specification of others.

Cl.42;Research and development services for others in the field of bio-based chemistry.
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3659992    23/11/2016
[International Registration No. : 1369734]
DJO, LLC
1430 Decision St. Vista CA 92081 United States of America

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.10;Medical appliances, namely, knee splints, supports and braces; elbow wraps for orthopedic purposes; wrist 
splints, braces and supports; ankle splints, wraps for orthopedic purposes; post-operative shoes and cast shoes; cervical 
collars; traction apparatus for medical purposes; clavicle splints, braces and supports; shoulder immobilizers; slings, 
halters and harnesses for medical and orthopedic purposes; sacro-lumbar and abdominal supports; patient restraints, 
safety vests and belts and comfort pads and protectors.

Cl.28;Sports appliances, namely, knee supports; elbow wraps and supports for sports use; athletic wrist supports; 
ankle wraps and supports for sports use.
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3660967    24/07/2017
[International Registration No. : 1369465]
SHENZHEN DYWX TECH CO., LTD
2301B, Bike Building, No. 9, Keyan Road, Nanshan Dist. 518057 Shenzhen China

Address for service in India/Attorney address:
CHADHA & CHADHA IP
F-46, HIMALAYA HOUSE, 23 K.G. ROAD, NEW DELHI-110001, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computers; computer software, recorded; computer programs 
[downloadable software]; computer game software; downloadable music files; downloadable image files; computer 
hardware; computer software applications, downloadable; data processing apparatus.

Cl.35;Advertising; publicity agencies; on-line advertising on a computer network; rental of advertising space; rental of 
advertising time on communication media; pay per click advertising; drafting of publicity material; providing business 
information via a web site; import-export agencies; negotiation and conclusion of commercial transactions for third 
parties.

Cl.42;Computer programming; computer software design; updating of computer software; computer system design; 
installation of computer software; providing search engines for the Internet; software as a service [SaaS]; providing 
information on computer technology and programming via a web site; conversion of data or documents from physical to 
electronic media; technical project studies.
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Priority claimed from 22/02/2017; Application No. : 30 2017 101 847 ;Germany 

3663545    09/08/2017
[International Registration No. : 1371381]
PLASSER & THEURER, EXPORT VON BAHNBAUMASCHINEN, GESELLSCHAFT M.B.H.
Johannesgasse 3 A-1010 Wien AT

Address for service in India/Attorney address:
DE PENNING & DE PENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications and audio and video data in the field of rail track building and of rail track 
construction machines.

Cl.41;Provision of non-downloadable electronic publications and audio and video data in the field of rail track building 
and of rail track construction machines.
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3663625    20/06/2017
[International Registration No. : 1370824]
INTERHEALTH NUTRACEUTICALS INCORPORATED
5451 Industrial Way Benicia CA 94510 United States of America

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
Express Towers, Nariman Point, Mumbai 400 021

Proposed to be Used
IR DIVISION
Cl.1;Hydroxycitrate chemical preparation used in the manufacture of nutritional supplements, foods, beverages, and 
cosmetics.

Cl.5;Dietary hydroxicitric acid preparations for use as a component part of dietary supplements.
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Priority claimed from 06/03/2017; Application No. : 87360292 ;United States of America 

3663787    05/09/2017
[International Registration No. : 1371431]
ADVANSIX RESINS & CHEMICALS LLC
300 Kimball Drive, Suite 101 Parsippany NJ 07054 US

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Acetone; ketones; carbon dioxide in gas form, delivered through pipelines; ammonia for industrial purposes; 
sulfuric acid; ammonium sulfate fertilizer; phenol; phenol derivatives; oximes; chemicals for use in industry, namely, 
caprolactam, cyclohexanone, cyclohexanol, and other derivative industrial solvents and alpha-methylstyrene; 
unprocessed polymer resins used in the manufacture of resins and other fiber composites; unprocessed nylon resin used 
in plastics forming, extrusion, molding and co-injection industries; unprocessed synthetic resins for use in the 
manufacture of plastic molding compounds.

Cl.17;Semi-processed resins.

8252



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

 

Priority claimed from 04/11/2016; Application No. : 4312301 ;France 

3664616    10/04/2017
[International Registration No. : 1371678]
FORGES DE COURCELLES
F-52800 NOGENT France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Parts of motors and engines (other than for land vehicles), namely cylinder heads, ignition devices, injectors and 
injector holders for motors and engines, anti-pollution devices for motors and engines, cylinders, exhausts for motors 
and engines, pistons for engines, speed regulators for motors and engines, silencers for motors and engines, pumps 
(machine, motor or engine parts), connecting rods, cooling radiators for motors and engines, valves (parts of machines, 
motors or engines), fans for motors and engines; machine couplings and transmission components (other than for land 
vehicles); transmission shafts, transmission mechanisms; suspension ball joints [parts of machines].

Cl.12;Motors and engines for land vehicles; couplings for land vehicles; suspension systems for land vehicles; 
suspension shock absorbers for land vehicles; shock absorbing springs for vehicles; suspension arms for vehicles, 
torsion bar / anti-roll bar [parts of land vehicles]; transmission mechanisms and shafts for land vehicles; automobile 
chassis; differential housings; gear boxes for land vehicles; gear changing sprockets; transmission chains for land 
vehicles; gears and clutches for land vehicles; turbines for land vehicles; axles; steering systems for land vehicles; wheel 
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bearings for land vehicles; hubs for vehicle wheels.

Cl.40;Treatment of materials, namely assembly of materials to order for third parties, assembly of parts in large series, 
forging, hot forging, treatment of metals [stamping], cold and semi-hot forging by extrusion, milling, machining, metal 
casting, metal tempering and treatment, heat treatment of vehicle parts.

Cl.42;Industrial research services, namely testing of materials, technical project study and technical research in the 
field of forging and machining.
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Priority claimed from 14/06/2016; Application No. : 1776724 ;Australia 

3664644    01/12/2016
[International Registration No. : 1372127]
CCL SECURE PTY LTD
1-17 Potter St CRAIGIEBURN VIC 3064 AU

Address for service in India/Attorney address:
OBHAN & ASSOCIATES
N-94, SECOND FLOOR, PANCHSHILA PARK, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.2;Printing inks for use in the manufacture of banknotes and checks, credit cards, passports and identification 
documents; security inks, namely, inks for use in the printing of banknotes and checks, credit cards, passports and 
identification document; intaglio inks; printing inks and coatings including taggants and security features for detection by 
currency authentication equipment and apparatus.

Cl.9;Currency authentication apparatus and equipment; optically variable devices; diffraction gratings.

Cl.16;Banknotes, cheques, credit cards, passports, and other security and identification documents; banknotes and 
other security documents or devices having printed or other security features; bank notes and security documents or 
devices made from plastic or polymeric materials; press-ready paper substitutes; bank notes and other security 
documents or devices formed from films of plastics materials, combined or not with paper.

Cl.17;Laminated polymer films for use as currency or as security documents or devices, including press-ready 
laminated polymer films for the printing of bank notes and other security documents or devices; bank notes and other 
security documents or devices formed from films of plastics materials, combined or not with paper.

Cl.40;Printing services; security printing; lithographic printing; offset printing; intaglio printing; services relating to the 
printing and production of bank notes and other security documents and devices; information services relating to printing
and printed matter, including information relating to security printing and security documents; treatment of paper and 
paper substrates; paper and paper substrate finishing; consultancy and advisory services relating to printing and to the 
production of security documents and security devices; printing services, being consultancy and advisory services 
relating to anti-counterfeiting of bank notes and other security documents.

8255



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

3665099    30/06/2017
[International Registration No. : 1372357]
SPACE RACE, LLC
271 Madison Avenue, 7th Floor New York NY 10016 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Children"s educational software; computer game software for personal computers and home video game consoles; 
digital media, namely, DVDs and downloadable audiovisual files featuring animated children"s entertainment programs; 
interactive video game programs; motion picture films and films for television featuring children"s entertainment.

Cl.16;Calendars; children"s books; coloring books; decals; flash cards; notebooks; pens; posters; stickers.

Cl.25;Shirts.

Cl.28;Balloons; card games; toy balloons.

Cl.41;Educational and entertainment services, namely, a continuing program about animated cartoon characters 
accessible by means of television, Internet, satellite, video, web-based applications, mobile phone applications, computer 
networks, and mobile communications networks; entertainment services in the nature of ongoing television programs in 
the field of children"s entertainment; providing via website information in the fields of education and entertainment for 
children.
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Priority claimed from 26/10/2016; Application No. : 87216536 ;United States of America 

3665359    26/04/2017
[International Registration No. : 1371534]
MASSACHUSETTS INSTITUTE OF TECHNOLOGY
77 Massachusetts Avenue Cambridge MA 02139 United States of America

Address for service in India/Attorney address:
AZB & PARTNERS
AZB HOUSE, PENINSULA CORPORATE PARK, GANPATRAO KADAM MARG, LOWER PAREL (WEST), MUMBAI 400013.

Proposed to be Used
IR DIVISION
Cl.35;New business venture development and formation consulting services; incubation services, namely, providing 
work facilities for the use of business equipment to start-ups and existing businesses; providing assistance and advice 
regarding business organization and management; business consulting services in business leadership development; 
consulting services in the fields of business management, human resources, and business organizational design; 
providing business support services, namely, business consultation services in the fields of business operating 
procedures, work visas, technology licensing, business accounting, and legal and regulatory compliance; arranging and 
conducting special events and meetings for business purposes; promoting technical and scientific investigation, 
research, and experimentation in the field of scientific discovery and innovation through the support of educational 
institutions and scientific organizations; business administration assistance; business consulting services relating to the 
integration of the areas of business process technology, organizational learning, change management, and operational 
sustainability; providing management consulting and advisory services in the areas of corporate growth strategy, 
organizational transformation, and talent management and development strategies; providing business management 
information in connection with consulting and advisory services in the field of strategic planning; providing an in-person 
business forum in the fields of science, technology, leadership, innovation, entrepreneurship, finance, venture funding, 
and business networking, namely, providing business networking services via organized special events for commercial 
purposes.

Cl.36;Providing funding structures for new ventures, namely, venture capital funding services to emerging and start-up 
companies; venture capital advisory services; providing venture capital, development capital, private equity, and 
investment funding; financial services, namely, funding research and development awards in the fields of scientific and 
technological innovation, product innovation, product incubation, business leadership, and business development; 
advisory services related to grants; providing venture capital funding services to emerging and early-stage businesses in 
the nature of seed funding, early-stage development funding, proof of concept funding, and product incubation and 
product scale-up funding; incubation services, namely, rental of office space to start-ups, early-stage companies, and 
existing businesses; incubation services in the nature of providing financing for start-ups, early-stage companies, and 
existing businesses; providing financial consultation and advisory services to new businesses and businesses with high 
growth potential.
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Priority claimed from 12/09/2017; Application No. : 1872551 ;Australia 

3672214    20/09/2017
[International Registration No. : 1373435]
VISION TECH BIO PTY LTD
L17, 500 Collins St MELBOURNE VIC 3000 Australia

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.5;Biochemical preparations for diagnostic use; chemical diagnostic reagents for medical and veterinary use; 
chemical products and preparations for diagnostic purposes (medical and veterinary); diagnostic biomarker reagents for 
medical purposes; diagnostic preparations for medical use for sale in kit form; diagnostic products for medical purposes; 
diagnostic reagents for medical use; diagnostic reagents for medical use for sale in kit form; diagnostic substances for 
medical use; diagnostic testing materials for medical use; reagents for use in diagnostic tests (for medical and veterinary 
purposes); reagents for analytical purposes (for medical and veterinary purposes); reagents for laboratory purposes (for 
medical and veterinary purposes); diagnostic reagents (for medical purposes); none of the foregoing being in the nature 
of pharmaceuticals.

Cl.10;Apparatus for carrying-out diagnostic tests for medical purposes; apparatus for diagnostic purposes (medical); 
apparatus for medical diagnostic purposes; apparatus for sale in kit form for medical diagnostic purposes; diagnostic 
apparatus for medical purposes; diagnostic test kits for the detection of haemoglobin in faeces; medical apparatus for 
diagnostic purposes; medical diagnostic apparatus; medical diagnostic apparatus for sale in kit form; medical diagnostic 
instruments; medical diagnostic testing apparatus; medical electronic diagnostic apparatus; scientific apparatus for use 
in diagnostic applications (medical use); tools for medical diagnostics; medical apparatus instruments; in vitro diagnostic 
testing apparatus for medical use; veterinary apparatus and instruments.

Cl.44;Medical diagnostic services (testing and analysis); surgical diagnostic services; veterinary services; providing 
medical information; medical services; medical treatment and diagnostic (testing and analysis) services; genetic testing 
services (for medical purposes); health and medical screening services; advisory services relating to disease including 
providing disease risk assessment and related information.
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Priority claimed from 06/09/2016; Application No. : 2016-097361 ;Japan 

3672356    25/11/2016
[International Registration No. : 1372849]
PHC HOLDINGS CORPORATION
2-38-5 Nishishimbashi, Minato-ku Tokyo 105-8433 JP

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; test strips for monitoring blood glucose levels; 
test papers impregnated with diagnostic reagents for monitoring blood glucose; diagnostic preparations for blood 
testing; medical diagnostic reagents for the analysis of body fluids

Cl.9;Laboratory apparatus and instruments; incubators for laboratory use; incubators with built-in microscopes for 
laboratory use; containers for cell culture for laboratory use; equipments for cell culture for laboratory use; shakers for 
laboratory use; constant temperature drying apparatus for laboratory use; light-emitting diode [led] light sources for 
laboratory use; growth chamber for laboratory use; plant growth chamber for laboratory use; racks for culturing with 
lighting apparatus for laboratory use; biohazard safety cabinets; clean benches for laboratory use; apparatus for cell 
observation for laboratory use; photographic apparatus and instruments; cinematographic apparatus and instruments; 
optical apparatus and instruments; measuring machines and instruments; glucose monitoring apparatus; research 
laboratory analyzers for measuring, testing and analyzing blood and other bodily fluids; measuring instruments for 
bacterial count; electronic scales for pharmaceutical purposes; telecommunications devices, apparatus and instruments; 
electronic machines, apparatus and their parts; personal computers; computers; computers for use in hospitals, clinics 
or pharmacies; electronic apparatus for use in medical processes and management; apparatus for recording electronic 
medical records; computer software; computer application software for smartphones; computer application software for 
personal digital assistants; computer application software cooperating with computer systems for use in automatic 
prescription reading, pharmaceutical processes, and preparation and dispensing of medications; computer software for 
automatic dispensing systems for injection drugs; computer software for electronic medical records; computer software 
for assisting medical operation; computer software for generating, filing, searching, aggregating and storing health 
insurance claims; computer software for picture archiving and communication system [pacs]; computer software for 
checking dispensing of pharmaceuticals for use in hospitals, clinics or pharmacies; computer hardware and software 
used for diabetes monitoring and management; mobile terminal devices; bar code readers; gas detectors, residual gas 
analyzers, gas analysis apparatus; gloves for protection against accidents

Cl.10;Medical apparatus and instruments; medical diagnostic instruments for the analysis of body fluids; medical 
devices for obtaining blood samples; clinical apparatus for chemical analysis; cold insulation boxes for medical 
purposes, especially for transportation and preservation of blood, pharmaceutical preparations, vaccines or organs; 
incubators for medical purposes; shakers for medical purposes; tissue culture rack incorporating lighting apparatus; 
diagnostic imaging apparatus for medical purposes; image storage devices for medical purposes; surgery simulators for 
medical purposes; surgery navigation systems for medical purposes; medical apparatus for analyzing glucose; blood 
testing apparatus; syringes for medical purposes and for injections; blood collection apparatus; diagnostic apparatus for 
breath analysis; medical apparatus and instruments for use in cell observation; medical apparatus and instruments for 
use in cell cultures; automatic dispensers for injection drugs for use in hospitals, clinics or pharmacies; medical imaging 
apparatus for organizing and viewing digital images; medical imaging apparatus for organizing and viewing digital 
images, which can control displayed images; gloves for medical purposes; disposable gloves for medical purposes

Cl.11;Drying apparatus; recuperators [for chemical processing]; steamers [for chemical processing]; evaporators; 
distillation apparatus; heat exchangers [for chemical processing]; constant temperature drying apparatus; air-
conditioning apparatus for industrial purposes; industrial air purifiers; air purifiers for use in clean rooms for laboratory, 
medical or industrial use; freezing machines and apparatus; refrigerators for industrial purposes; freezers for industrial 
purposes; sterilizers for industrial purposes; sterilizers for laboratory use; sterilizers for medical purposes; refrigerating 
cabinets for industrial purposes; refrigerators for laboratory use; refrigerators for laboratory use, especially to store 
blood; refrigerators to store pharmaceuticals and chemicals for laboratory use; biomedical freezers for laboratory use; 
Ultra Low Temperature freezers for laboratory use; freezers for laboratory use; refrigerating display cabinets for 
laboratory use; refrigerators for medical purposes; refrigerators for medical purposes, especially to store blood; 
refrigerators to store medicines; refrigerators to store pharmaceutical preparations; refrigerating display cabinets to store 
pharmaceutical preparations; biomedical freezers; Ultra Low Temperature freezers for medical purposes; freezers for 
medical purposes

Cl.37;Repair or maintenance of laboratory apparatus and instruments; repair or maintenance of medical apparatus and 
instruments; repair or maintenance of freezing machines and apparatus; repair or maintenance of medicine packaging 
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machines and apparatus; repair or maintenance of chemical processing machines and apparatus; repair or maintenance 
of electronic machines and apparatus; repair or maintenance of telecommunication machines and apparatus [other than 
telephone apparatus, radio receivers and television receivers].
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Priority claimed from 18/05/2016; Application No. : 015451115 ;European Union 

3676479    17/11/2016
[International Registration No. : 1374062]
OTIS ELEVATOR COMPANY
One Carrier Place Farmington, CT 06032 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.7;Elevators; construction elevators; elevators for use in the field of construction, maintenance and repair; lifts; 
construction lifts; lifts for use in the field of construction, maintenance and repair; parts and fittings for the aforesaid 
goods.

Cl.37;Installation, maintenance and repair of elevators and lifts.
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Priority claimed from 05/08/2016; Application No. : 87128521 ;United States of America 

3679415    30/01/2017
[International Registration No. : 1375424]
ABOUT, INC.
1500 Broadway New York NY 10036 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.41;Publication of blogs and non-downloadable publications in the nature of articles and columns in the fields of 
finance and financial services via a website.

Cl.42;Computer services, namely, providing search engines for obtaining data on a global computer network; computer 
services, namely, providing search engines for obtaining information, expert content and articles in the fields of finance 
and financial services on a global computer network; developing customized web pages and other data feed formats 
featuring user-defined information in the fields of finance and financial services; creating customized on-line web pages 
and data feeds featuring user-defined information, which includes blog posts, new media content, other on-line content, 
and on-line web links to other websites; creating customized on-line web pages featuring user-defined information, which 
includes search engines and on-line web links to other web sites.

8262



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 16/11/2016; Application No. : 2016-128511 ;Japan 

3686725    25/01/2017
[International Registration No. : 1376102]
DAIDO STEEL CO., LTD.
1-10, Higashisakura 1-chome, Higashi-ku, Nagoya Aichi 461-8581 Japan

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.6;Iron and steel; nonferrous metals and their alloys; metal junctions for pipes; metal flanges; metal hardware; 
springs of metal, not machine elements; metals in powder form; metals in foil or powder form for 3D printers; rods of 
metal for welding; rods of metal for brazing; sputtering targets of metal.

Cl.7;Machine elements not for land vehicles; shafts, axles or spindles not for land vehicles; bearings, machine elements 
not for land vehicles; shaft couplings or connectors, machine elements not for land vehicles; power transmissions and 
gearing for machines, not for land vehicles; shock absorbers, machine elements not for land vehicles; springs, machine 
elements not for land vehicles; metalworking machines and tools; metalworking machine tools; primary metal forming 
machines; rolling mills for metalworking; tubing mills for metalworking; wire extruding machines; wire drawing machines; 
secondary metal forming machines and apparatus; mechanical presses for metalworking; forging machines; bending 
machines for metalworking; cutting tools for machinery; cemented carbide machine tools; moulds and dies for metal-
forming; press dies for metal forming; forging moulds; waste compacting machines and apparatus; waste crushing 
machines; electric arc welding apparatus; electric metal cutting machines by arc, gas or plasma; gas welding machines; 
oxy-acetylene welding and cutting machines; electric welding machines; atomizers for industrial or commercial use, other 
than hand-operated; spraying machines; parts for non-electric prime movers, other than "water mills" and "wind mills"; 
boiler tubes as parts of machines; parts of internal combustion engines; exhaust gas recirculation [EGR] valves for 
motors and engines; shafts of jet engines for airplanes as parts of machines; gaskets for internal combustion engines; 
turbochargers for machines; exhaust manifold for engines; parts and fittings for marine engines; superchargers; turbine 
blades; turbine rotors.

Cl.8;Bladed or pointed hand tools; hand-operated hand tools.

Cl.9;Power distribution or control machines and apparatus; measuring or testing machines and instruments; light-
emitting diodes [LED]; semi-conductor elements; computers; computer peripherals; computer programs and software; 
magnetic object detectors; ultrasonic flaw detectors; ultrasonic sensors; electric or magnetic meters and testers; 
magnetic cores; resistance wires; electrodes, other than welding electrodes or medical electrodes; magnetic sensors; 
permanent magnets; electromagnets; magnetic particles for permanent magnets.

Cl.11;Waste melting apparatus; heat exchangers for chemical processing; drying apparatus for chemical processing; 
industrial furnaces; scrap preheating units for arc furnaces; metallic pipes and tubes as parts of naphtha cracking tubular 
furnaces; burners for industrial furnaces; waste incinerators for industrial purposes; dust collectors for industrial 
furnaces; garbage incinerators for industrial purposes; waste water treatment tanks for industrial purposes; water 
purifying apparatus.

Cl.12;Machine elements for land vehicles; shafts, axles or spindles for land vehicles; bearings for land vehicles; shaft 
couplings for land vehicles; power transmissions and gearings for land vehicles; shock absorbers for land vehicles; 
springs for land vehicles.

8263



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 07/04/2017; Application No. : 87402732 ;United States of America 

3686901    04/10/2017
[International Registration No. : 1376332]
DRIFTY CO.
121 S. Pinckney St., Suite 300 Madison WI 53703 United States of America

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS
4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software, namely, software development tools for designing mobile applications and 
mobile websites.

Cl.42;Platform as a service [PAAS] featuring computer software platform for designing, managing, testing, deploying 
and maintaining mobile applications and mobile websites; platform as a service [PAAS] featuring computer software 
platform for development tracking, user management, user authentication, data analytics, and developer team 
collaboration for mobile application and website development.
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Priority claimed from 04/03/2017; Application No. : UK00003216630 ;United Kingdom 

3688329    07/08/2017
[International Registration No. : 1375932]
STANDARD LIFE EMPLOYEE SERVICES LIMITED
Standard Life House, 30 Lothian Road Edinburgh, Midlothian EH1 2DH United Kingdom

Address for service in India/Attorney address:
DE PENNING & DE PENNING
2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.35;Business services; business consultancy services; business management services; business information 
services; accounting and auditing services; tax and taxation planning (accountancy); personnel services; personnel and 
human resources consultancy and information services; payroll processing services; computerised database 
management services; data processing; provision and compilation of business information; business services relating to 
the provision of sponsorship; promotional services; advisory, consultancy and information services all relating to all the 
aforesaid services; all the aforesaid services including those provided online from a computer database or the Internet.

Cl.36;Financial services; financial consultancy; asset management services; financial management and administration; 
financial sponsorship; financial analysis and evaluation; financial portfolio management services; provision of financial 
information; banking; investments; insurance; trust management, unit trust and mutual fund services, financial 
trusteeship, fund investment management; pension services; loan services, personal loan financing, arranging of loans; 
mortgage and mortgage broking services; real estate agency, real estate management and real estate leasing services; 
leasing of commercial properties; property and real estate financing and investment; property management and valuation;
credit services; actuarial services; financial appraisal services; assurance services; actuarial services; underwriting 
services; insurance underwriting; insurance brokerage; financial risk assessment and risk consultancy and management 
services; advisory, consultancy and information services relating to all the aforesaid services; all the aforesaid services 
including those provided online from a computer database or the Internet.
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Priority claimed from 16/11/2016; Application No. : 2016-128512 ;Japan 

3688600    25/01/2017
[International Registration No. : 1376954]
DAIDO STEEL CO., LTD.
1-10, Higashisakura 1-chome, Higashi-ku, Nagoya Aichi 461-8581 Japan

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.6;Iron and steel; nonferrous metals and their alloys; metal junctions for pipes; metal flanges; metal hardware; 
springs of metal, not machine elements; metals in powder form; metals in foil or powder form for 3D printers; rods of 
metal for welding; rods of metal for brazing; sputtering targets of metal.

Cl.7;Machine elements not for land vehicles; shafts, axles or spindles not for land vehicles; bearings, machine elements 
not for land vehicles; shaft couplings or connectors, machine elements not for land vehicles; power transmissions and 
gearing for machines, not for land vehicles; shock absorbers, machine elements not for land vehicles; springs, machine 
elements not for land vehicles; metalworking machines and tools; metalworking machine tools; primary metal forming 
machines; rolling mills for metalworking; tubing mills for metalworking; wire extruding machines; wire drawing machines; 
secondary metal forming machines and apparatus; mechanical presses for metalworking; forging machines; bending 
machines for metalworking; cutting tools for machinery; cemented carbide machine tools; moulds and dies for metal-
forming; press dies for metal forming; forging moulds; waste compacting machines and apparatus; waste crushing 
machines; electric arc welding apparatus; electric metal cutting machines by arc, gas or plasma; gas welding machines; 
oxy-acetylene welding and cutting machines; electric welding machines; atomizers; spraying machines; parts for non-
electric prime movers, other than "water mills" and "wind mills"; boiler tubes as parts of machines; parts of internal 
combustion engines; exhaust gas recirculation [EGR] valves for motors and engines; shafts of jet engines for airplanes 
as parts of machines; gaskets for internal combustion engines; turbochargers for machines; exhaust manifold for 
engines; parts and fittings for marine engines; superchargers; turbine blades; turbine rotors.

Cl.8;Shear blades; scissor blades; kitchen knives; razor blades; hand drills, hand-operated; hand-operated hand tools.

Cl.9;Power distribution or control machines and apparatus; measuring or testing machines and instruments; light-
emitting diodes [LED]; semi-conductor elements; computers; computer peripherals; computer programs and software; 
magnetic object detectors; ultrasonic flaw detectors; ultrasonic sensors; electric or magnetic meters and testers; 
magnetic cores; resistance wires; electrodes, other than welding electrodes or medical electrodes; magnetic sensors; 
permanent magnets; electromagnets; magnetic particles for permanent magnets.

Cl.11;Waste disposal furnaces; heat exchangers for chemical processing; drying apparatus for chemical processing; 
industrial furnaces; scrap preheating units for arc furnaces; metallic pipes and tubes as parts of naphtha cracking tubular 
furnaces; burners for industrial furnaces; waste incinerators for industrial purposes; garbage incinerators for industrial 
purposes; waste water treatment tanks for industrial purposes; water purifying apparatus.

Cl.12;Machine elements for land vehicles; shafts, axles or spindles for land vehicles; bearings for land vehicles; shaft 
couplings for land vehicles; power transmissions and gearings for land vehicles; shock absorbers for land vehicles; 
springs for land vehicles.
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Priority claimed from 25/10/2016; Application No. : 30 2016 029 165 ;Germany 

3693604    04/04/2017
[International Registration No. : 1377473]
AUDI AG
85045 Ingolstadt Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Interactive, computerized automotive control system for integrating, managing and providing driver access to 
functions of automobile navigation system, entertainment features, namely, CD players, DVD players, MP3 players, tape 
players and radio, communications equipment, namely, telephones, vehicle environmental information and controls 
regarding heating and cooling and automobile control systems, all incorporated into a motor vehicle; keyless entry 
system and keyless ignition switch system for automotive vehicles comprised of a microprocessor, electronic signal 
receiver, and keyfob with electronic signal transponder; digital switching systems comprised of interconnected 
electromechanical and solid-state power management enclosures with standard and custom keypads for user remote 
control, the foregoing for use on automotive vehicle dashboards; dashboard cruise controls and tachometers for motor 
vehicles.

Cl.12;Vehicles and their constructive parts; apparatus for locomotion by land, air or water.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile).

Cl.28;Model cars and toy cars.
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Priority claimed from 22/12/2016; Application No. : 30 2016 035 697 ;Germany 

3694725    14/11/2017
[International Registration No. : 1366463]
COMPO EXPERT GMBH
Krögerweg 10 48155 Münster Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING
2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry and in landscaping and sports field construction; earth for 
plants; soil-conditioning chemicals; peat; plant growth regulators; manures.

Cl.5;Preparations for destroying vermin; fungicides; herbicides; pesticides; pheromones; repellents and protective 
substances to combat fungi, spores and vermin.
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Priority claimed from 03/03/2017; Application No. : 87358384 ;United States of America 

3694896    01/09/2017
[International Registration No. : 1377186]
WORLDWIDE INNOVATIVE HEALTHCARE, INC.
250 Main Street, P.O. Box 425584 Cambridge MA 02142-9998 US

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.5;Wound dressings; kits for dressing wounds; wound dressing applicators; adhesive coverings for wound care; 
adhesive covering applicators for wound care.

Cl.10;Negative pressure wound therapy devices; surgical drains.
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3705375    03/03/2017
[International Registration No. : 1378151]
PUBLIC JOINT STOCK COMPANY «KAZAN HELICOPTER COMPANY»
Tetsevskaya str., 14, Kazan RU-420085 Republic of Tatarstan Russian Federation

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.12;Aircraft; aeronautical apparatus, machines and appliances; air cushion vehicles; hot air balloons; hydroplanes; 
seaplanes; ejector seats for aircraft; air vehicles; vehicles for locomotion by land, air, water or rail.

Cl.16;Fountain pens; albums; almanacs; atlases; posters; paper bows; table linen of paper; tickets; forms, printed; note 
books; drawing pads; pads [stationery]; loose-leaf binders; wristbands for the retention of writing instruments; 
pamphlets; booklets; wrapping paper; newsletters; signboards of paper or cardboard; newspapers; engravings; 
blackboards; bookmarkers; printed publications; bags [envelopes, pouches] of paper or plastics, for packaging; packing 
[cushioning, stuffing] materials of paper or cardboard; calendars; calendars; pencils; pencil lead holders; charcoal 
pencils; pictures; transfers [decalcomanias]; cards; charts; geographical maps; catalogues; books; envelopes 
[stationery]; postage stamps; printing sets, portable [office requisites]; bottle envelopes of cardboard or paper; greeting 
cards; postcards; folders for papers; periodicals; seals [stamps]; bookends; stands for pens and pencils; photograph 
stands; stamp pads; writing cases [sets]; writing materials; printed matter; prospectuses; printed timetables; indexes; 
graphic reproductions; writing or drawing books; stationery; transparencies [stationery]; stencils; bottle wrappers of 
cardboard or paper; manuals [handbooks]; advertisement boards of paper or cardboard; prints; labels, not of textile.

Cl.28;Toy vehicles; spinning tops [toys]; jigsaw puzzles; flying discs [toys]; dominoes; chessboards; checkerboards; 
darts; kites; toys; toys for domestic pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; playing cards; 
rocking horses; skittles; skittles [games]; billiard cues; dolls" rooms; dice; dolls" beds; building blocks [toys]; dolls; 
masks [playthings]; matryoshka dolls [wooden nested Russian dolls]; teddy bears; toy models; scale model kits [toys]; 
balls for games; dolls" clothes; toy pistols; air pistols [toys]; percussion caps [toys]; caps for pistols [toys]; rattles 
[playthings]; horseshoe games; soap bubbles [toys]; scooters [toys]; slides [playthings]; radio-controlled toy vehicles; 
apparatus for games; toy figures; counters [discs] for games; foosball tables; marbles for games; playing balls; play 
balloons; chess games; checkers [games]; drones [toys].

Cl.37;Rebuilding engines that have been worn or partially destroyed; rebuilding machines that have been worn or 
partially destroyed; anti-rust treatment for vehicles; vehicle maintenance; vehicle breakdown assistance [repair]; vehicle 
lubrication [greasing].

Cl.39;Garage rental; rental of vehicle roof racks; aircraft rental; parking place rental; transport reservation; traffic 
information; transportation information; transportation logistics; rescue operations [transport]; arranging of travel tours; 
transport of travellers; transport brokerage; freight brokerage [forwarding (Am.)]; vehicle rental; escorting of travelers; 
chauffeur services; pleasure boat transport; courier services [messages or merchandise]; providing driving directions for 
travel purposes; taxi transport.

Cl.42;Industrial design; technical project studies; mechanical research; chemical research; research and development 
of new products for others; technical research; calibration [measuring]; quality control; vehicle roadworthiness testing; 
scientific laboratory services; surveying.
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3705413    22/05/2017
[International Registration No. : 1380049]
EARTHX, INC.
39 Mesa Street, Suite 111 San Francisco CA 94129 United States of America

Address for service in India/Attorney address:
DE PENNING & DE PENNING
2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for visualizing and analyzing geospatial content and data relating to the three-
dimensional earth; computer software for visualizing and analyzing geospatial data relating to the three-dimensional earth 
for educational and scientific purposes; computer software for augmented reality and virtual reality used to visualize and 
interact with geospatial content in the form of the three dimensional earth; pre-recorded digital media devices featuring 
content and realistic and nonfictional stories about planet earth including global and regional phenomenon relating to 
chemical, physical, biological, technology, and anthropogenic data and events; downloadable video, music and image 
files featuring geospatial content for visualizing and analyzing geospatial data relating to the three-dimensional earth; 
downloadable electronic publications in the nature of ebooks and eguides featuring geospatial content for visualizing and 
analyzing geospatial data relating to the three-dimensional earth.

Cl.16;Printed materials featuring geographic and geospatial content relating to the three-dimensional earth, namely 
globes, maps, atlases, flash cards, and charts; printed photographs; printed books featuring geographic and geospatial 
information; printed curriculum featuring geographic and geospatial information; learning materials in the nature of 
atlases, maps, flash cards, brochures, pamphlets, newsletters, information cards and books featuring geographic and 
geospatial information; printed kits comprising pamphlets, books, flash cards and informational cards with game and 
learning experiences in the field of earth and geography.

Cl.35;Online retail and wholesale store services featuring downloadable and physical geospatial content and tools, 
educational applications in the nature of downloadable software; and educational curriculum materials and downloadable 
compilations of mathematical or statistical data for the purpose of presenting geospatial visualizations and data.

Cl.38;Providing access to geospatial content websites on the internet relating to the three-dimensional earth; providing 
access to geospatial databases relating to the three-dimensional earth; providing tools and services for telepresence 
using a 3d globe and maps, namely, providing web-based and telephone conferencing services utilizing 3d globes and 
maps.

Cl.41;Providing geovisualization and scientific visualization services in the nature of educational classes on creating 
geovisualization and scientific visualizations; arranging and conducting conferences, workshops and symposia for 
educational purposes; provision of educational services relating to interactive maps and globes via a website.

Cl.42;Providing software design, development, programming, and implementation services; hosting software of others 
as a service; geospatial and scientific visualization design services in the nature of design of surveys, design of 
information graphics and data visualization materials; hosting of a website featuring technology for viewing geospatial 
and scientific data and information via digital globes and maps; hosting of a website featuring scientific information about 
geospatial and scientific data and information via digital globes and maps; hosting a website and portal featuring 
geospatial content and tools in the nature of non-downloadable technology for viewing geospatial content relating to the 
three-dimensional earth; hosting a website featuring non-downloadable technology for accessing tools and services for 
telepresence using a 3d globe and maps; hosting a website featuring nondownloadable software for computer-aided 
sharing of messages, images and files; computer services, namely, hosting a web hosting platform for social networking 
in the fields of geospatial content and tools in the nature of non-downloadable software for analyzing, viewing and sorting 
geospatial data relating to the three-dimensional earth; computer services, namely, hosting a web platform for social 
networking that features geospatial content and tools in the nature of non-downloadable software for analyzing, viewing 
and sorting geospatial data in the fields of earth and geography.

Cl.45;Providing internet-based social networking services in the fields of geospatial content relating to the three-
dimensional earth; providing online social networking services in the fields of science, technology, engineering, social 
science, agriculture, cartography, modeling, and mathematics; providing social networking services in the field of 
visualization of a three-dimensional earth provided via a website; providing online social networking services in the field 
of earth and geography; providing online social networking services via a social networking website which features 
technology that enables users to view geospatial data relating to the three-dimensional earth.
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Priority claimed from 24/02/2017; Application No. : UK00003214957 ;United Kingdom 

3705710    23/08/2017
[International Registration No. : 1380111]
THE CULTURE TRIP LTD
16-25 Bastwick Street London EC1V 3PS United Kingdom

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications; downloadable electronic publications in the nature of newspapers, 
magazines, periodicals, leaflets, newsletters, maps, directories and books; articles, columns or written/published articles 
contained and/or supplied in or by electronic media; downloadable podcasts; downloadable vodcasts; downloadable 
blogs; visual images, video, audio material, audio visual material, information, graphics, data and other information 
provided online via the Internet or via other communication networks; computer software; computer software 
applications; augmented reality software; virtual reality software; computer software downloaded via the Internet or other 
communication networks; application software for social networking services via the Internet; computer software for the 
creation, management, development, provision, design, editing and transmission and/or sharing of data, text, images, 
graphics, audio visual material including online, via the Internet or via other communication networks; computer software 
for the creation, management, development, provision, design and/or editing of websites; computer software to enable 
connection to databases online, via the Internet or via other communication networks; computer software to enable 
searching of visual images, video material, audio visual material, information, graphics, data and other information online, 
via the Internet or via other communication networks; computer software for the collection and the distribution of visual 
images, data, video, audio material, audio visual material and information.

Cl.39;Information services and/or the listing of information relating to travel, tourism, holidays, sightseeing, 
geographical locations and/or to places of interest; information, consultancy and advisory services in relation to 
organisation and arrangement of holidays, day trips, travel, transport and tours; ticketing services for travel and tours; 
transport reservation and booking services; information, consultancy and advisory services in relation to the aforesaid.

Cl.41;Arranging, planning and conducting conferences, meetings, seminars and workshops; organization of 
competitions, awards, quizzes, games and recreational activities; organizing and arranging of sporting, cultural and 
entertainment events; education services; training services; publishing services; publishing of reviews; publication of 
online reviews; library services provided by means of a computer database; design and provision of educational and 
training programmes, courses and examinations; news reporting services; on-line publication services; electronic 
publication services; providing online electronic publications including non-downloadable content; production, 
presentation, provision and distribution of films, television and radio programmes, blogs, webinars, podcasts, vodcasts 
and news feeds; online publication of journals or diaries [blog services]; entertainment services; ticket procurement, 
booking and reservation services for entertainment and cultural activities; providing reviews of nightclubs, entertainment 
venues, sports venues and cultural venues; provision of the aforesaid services in electronic or computerized form; 
information, advisory and consultancy services relating to all the aforesaid services.

Cl.43;Booking and reservation services for restaurants, bars, temporary accommodation and hotels; providing reviews 
of hotels, temporary accommodation, restaurants, and bars; information relating to hotels, temporary accommodation, 
restaurants, bars.
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3754039    22/11/2017
[International Registration No. : 1387769]
NINGBO HONGDI MEASURING TAPE INDUSTRY CO., LTD.
CW4, Far-East Industry Park, Yuyao City Zhejiang China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.8;Knives; blades [hand tools]; shearers; lawn clippers [hand instruments]; scissors; pruning shears; tree pruners; 
border shears; cutters; screwdrivers, not electric; pincers; tongs; wire strippers [hand tools]; awls; bits [parts of hand 
tools]; saws [hand tools]; garden tools, hand-operated; hobby knives [scalpels].

Cl.9;Slide-rules; gasometers [measuring instruments]; levels [instruments for determining the horizontal]; levelling 
staffs [surveying instruments]; surveyors levels; measures; rulers [measuring instruments]; rules [measuring 
instruments]; range finders; logs [measuring instruments]; steel tape measures [measuring instruments].
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3926072    15/03/2018
[International Registration No. : 1418444]
Chanel SARL
Quai du Général-Guisan 24 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; locks of metal; metal components for leather goods, 
in particular locking systems; rings of common metal for keys; locks of metal for bags; closures of metal for bags; 
clothes hooks of metal; buckles of common metal (hardware); chains of metal; baskets of metal or common metals; snap-
hooks of metal (climbing irons); fastening elements or fasteners (metal); ornaments for bags, namely letters and numerals 
of common metal except type; common metals, unwrought or semi-wrought; metal packaging containers; signboards of 
metal; works of art of common metal; ores of metal; monuments of metal.

Cl.9;Apparatus and instruments for teaching and education; electronic learning aids; photographic apparatus; straps 
and lanyards for photographic cameras; spectacles, eye glasses, sunglasses, glasses for optical use; contact lenses; 
straps, cords and chains for spectacles and sunglasses; spectacle and eyeglass frames; cases for eyeglasses and 
sunglasses; contact lenses and cases for eyewear; earphones; telephones; mobile telephones; smartphones; mouse 
pads; MP3 players; computers; tablets; GPS [global positioning systems]; straps for mobile telephones; LCD screen 
protection film for mobile telephones; protective films for tablet PCs; bags for computers and tablet PCs; electric audio 
and video apparatus and instruments; telecommunication apparatus and instruments; electromagnetic wave shield 
stickers for mobile telephones; protective covers and cases for mobile telephones; computers and PC tablets; portable 
media players; personal digital assistants; electronic diaries and electronic notepads; downloadable computer games; 
hands-free kits for telephones; televisions; video screens; headphone set; video recorders; [audio, video, and radio] 
receivers; tape recorders; microphones; DVD players; computer software; juke boxes for computers; pre-recorded 
electronic media containing music; downloadable electronic publications; electronic publications in the form of 
magazines and journals readable by electronic means, electronic publications provided online via databases or via the 
Internet (including Web sites); cash registers; calculating machines; fire extinguishers; clothing, gloves and shoes for 
protection against accidents, radiation and fire; protective helmets for sports and horse-riding helmets; goggles for 
sports; decorative magnets; chronographs [time recording apparatus]; facsimile machines; weighing machines; 
measures; luminous or mechanical signals; cinematographic cameras; surveying apparatus and instruments; optical 
apparatus and instruments; materials for electricity mains [wires, cables]; electric regulating apparatus; lightning 
conductors [rods]; electrolyzers; radiological apparatus for industrial use; alarms (instruments); electric cells (batteries); 
exposed cinematographic films; chains not of precious metal and cords for mobile telephones.

Cl.14;Fashion jewelry.
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Cl.18;Leather, raw or semi-worked, imitation leather; mountaineering sticks; backpacks; handbags; briefcases of 
leather or imitation leather; furs [animal skins]; key cases of leather; leather pouches; parasols; purses; riding saddles; 
umbrellas; school satchels; shopping bags; sports bags; suitcases [carrying cases]; traveling bags; traveling trunks; 
umbrella sticks; vanity cases; walking stick; wallets; whips; furniture coverings of leather; leather straps; clothing for 
animals; beauty cases, sold empty); collars for animals; boxes of leather; leather bags for packaging; trimmings of leather 
for furniture; harnesses for animals; equipment for horse riding (saddlery); horse blankets; covers for horse-saddles; 
leashes for animals.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; shawls; neckties; hosiery; socks; bedroom slippers; stockings; tights; beach, ski or sports 
footwear; underwear; sleep masks; uniforms; money belts [clothing].

Cl.26;Artificial flowers; badges (for wear) not of precious metal; beads other than for making jewelry; belt clasps; hair 
barrettes; bows for the hair; brooches [clothing accessories] not of precious metal; buckles [clothing accessories] not of 
precious metal; elastic bands, embroidery, buttons, hooks and eyelets for clothing and footwear; false hair; fastenings for 
clothing; hair bands; hair grips; decorative articles for the hair; hair extensions; hair nets; hair pins; lace for edgings; heat 
patches for repairing textile articles; needle cases; numerals and letters for marking linen; ribbons; sewing needles; shoe 
buckles; shoe fasteners; shoe ornaments; shoulder pads for clothing; wigs; zip fasteners; embroidering crochet hooks; 
lace trimmings; hair curlers; lace and embroidery; needles; haberdashery, except yarns; hair coloring caps; hair curling 
papers; rug hooks; shoe laces; tapes for curtain headings; expanding bands for holding sleeves; spangles for clothing.
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3928057    13/11/2017
[International Registration No. : 1418979]
STATARE BRANDS LTD
Tassou Papadopoulou, 173, Vasiliko, 1st Floor, Flat/Office 111-113 CY-8021 Paphos Cyprus

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; artists' and drawing materials; paintbrushes; instructional and 
teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing blocks; boxes of 
cardboard or paper; covers (stationery), wrapping paper; time managers (diaries); spiral-bound notebooks; sports trading 
cards; stationery boxes; stationery cases; sticker books; stick markers; sticks of writing chalk; teaching materials of 
paper; training manuals; trash can liners [trash or garbage bags]; treated paper for wrapping flowers and floral displays; 
ungraduated rulers; wall covering sample books; wallpaper sample books; waterproof paper; wedding albums; wedding 
books; wirebound books; boxes of paper; brag books [photograph albums]; business cards; cake boxes of cardboard; 
calendar desk pads; cardboard boxes; cardboard carriers for food and beverages; cardboard packaging boxes in 
collapsible form; cardboard packaging boxes in made-up form; carrying cases made of paper; cat box liners in the form of
plastic bags; christmas cards; coasters of cardboard; coin albums; collapsible cardboard boxes; coloring books; 
commemorative books; composition books; computer game hint books; containers made of cardboard; containers made 
of paper; containers, made of paper or cardboard, for ice; corkboard pins; corners for mounting photographs; magnetic 
boards [office requisites]; manuscript books; marking tabs; masking paper; mechanical pencils; memorandum boards 
[office requisites]; memorandum books; mini photograph albums; motivational cards; murals; name badges of paper; 
notebook paper; grocery bags of paper or plastic; guest books; guide books; gummed tape for stationery or household 
purposes; hand towels of paper; hanging folders; hat boxes of paper; heat sensitive paper; holders for adhesive tapes; 
holders for desk accessories; holders for notepads; hole punches [office requisites]; honeycomb paper; hosho-gami 
[thick Japanese paper]; hymn books; invitation cards; iron-on transfers of paper; knitting patterns; laminated paper; letter 
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files; letter openers of precious metal; letters and numbers made of paper; logbooks [aviation]; lunch bags of paper or 
plastic; magnetic boards for scheduling activities and appointments; address plates; paper sacks; paper sandwich bags; 
paper take-out cartons for food; pencil cases; pennants made of paper; photograph albums; photograph mounts of paper 
or cardboard; photograph storage boxes; picture books; picture mounts made of cardboard; picture mounts made of 
paper; plastic bags for packing; plastic pages with pockets for holding photographs; plastic pages with pockets for 
holding receipts; plastic pages with pockets for holding trading cards; plastic sandwich bags; pop-up books; prescription 
reminder pads; appointment diaries; art pads; art pictures; bags [envelopes, pouches] of paper or plastics, for 
merchandise packaging; ball-point pens; binding materials for books and papers; birthday books; blackboards for school 
and home use; blank or partially printed paper labels; blank or partially printed postcards; duplicating paper; event 
albums; exercise books [blank]; felt-tip pens; file folders; flip charts; fluting paper [corrugating medium]; gift bags of 
paper or plastic; gift books; gift boxes of cardboard or paper; gift tags of paper; corrugated paper; date indicators; date 
stamps [daters]; day planners; decorative paper bows for wrapping; desk baskets for desk accessories; opaque paper; 
organizers for stationery use; packaging containers of paper; packing cardboard; paint boxes and brushes; paint 
paddles; paper and cardboard; paper bags; paper boxes for storing greeting cards; paper cartons for delivering goods; 
paper clip holders; paper closures for containers; paper folding machines for office use; protective covers for books; 
recycled paper; religious books; resource books; road maps; rubber document stamps; rubber finger tips [office 
requisites]; rubber stamps; school yearbooks; scorebooks; score pads.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber; furnishings for wardrobes being partitions, 
doors, brackets and drawers (furniture parts); wardrobes; sliding doors [furniture accessories]; storage furniture being 
boxes, containers, shelves, book shelves, cupboards, lockers and drawers (furniture parts) not of metal; parts and 
components of the aforesaid goods; accessories for the aforesaid goods, namely handles, furniture legs, drawers, poles 
for wardrobes, baskets, wire baskets, basket dividers, rods, bar stools, pulls and holders for trousers, shoes, ties, belts, 
the aforementioned goods not of metal; computer furniture; computer keyboard trays; computer workstations [furniture]; 
decorations of plastic for cakes; desktop statuary made of bone, ivory, plaster, plastic, wax or wood; doorknobs of 
plastic; doorknobs of porcelain; doorknobs of wood; door stops of plastic; door stops of wood; dovecotes; workstations 
having multi-use work surfaces for use in a wide variety of fields; worktables; worktops; hutches for animals; infant beds; 
letter boxes of plastic; letter boxes of wood; portable baby bath seats for use in bath tubs; portable back supports for use 
with chairs; portable bath seats; portable beds for pets; portable desks; portable kennels; shaving mirrors; maternity 
pillows; egg cartons of plastic for commercial use; ergonomic chairs for seated massage; expanding sleeves, not of 
metal, for affixing screws; figures made of rattan; figures of bone, ivory, plaster, plastic, wax or wood; fishing chairs; 
fishing rod racks; fishing stools; floating recreational lounge chairs; folding beds; movable office partitions [furniture]; 
novelty license plates of plastic; pet crates; photograph frames; photograph frames made of paper; picture frames made 
of leather; picture frames, not of precious metal; picture frames of precious metal; picture hangers, not of metal; plant 
hangers, not of metal; plugs for showers, not of metal or rubber; shower curtain hooks, shower curtain rods; shower grab 
bars, not of metal; shower rods; shower seats; shower shelves; tubs of plastic; arm rests for furniture; baby bolsters; 
baby bouncers [seats]; baby changing tables; baby gates; baby gates of metal; bamboo blinds; baseball and softball bat 
racks; bath pillows; bathroom furniture; bathroom mirrors; bathroom stools; bathroom vanities [furniture]; bathtub rails, 
not of metal; benches for sports fields; billiard cue racks; boxes of plastic; boxes of wood; busts of bone or ivory; 
butsudan [Buddhist family altars]; caps of plastic; carpet coasters for protecting furniture legs; CD storage racks 
[furniture]; furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber; clips, not of metal, for cables and pipes; 
casks of wood for decanting wine; benches [furniture]; fishing baskets; library shelves; corks for bottles; bottle racks; 
embroidery frames; brush mountings; filing cabinets; containers, not of metal, for liquid fuel; counters [tables]; 
containers, not of metal [storage, transport]; floating containers, not of metal; tables; trays, not of metal; tea carts; towel 
dispensers, fixed, not of metal; divans; packaging containers of plastic; furniture fittings, not of metal; flower-stands 
[furniture]; door fittings, not of metal; newspaper display stands; latches, not of metal; plaited straw, except matting; 
bakers' bread baskets; table tops; doors for furniture; tanks, not of metal nor of masonry; tables of metal; vice benches 
[furniture]; dinner wagons [furniture]; busts of wood, wax, plaster or plastic; bottle casings of wood; bamboo curtains; 
high chairs for babies; book rests [furniture]; door handles, not of metal; knobs, not of metal; door bolts, not of metal; 
door bells, not of metal, non-electric; door knockers, not of metal; bathtub grab bars, not of metal; dispensers for dog 
waste bags, fixed, not of metal; door stops, not of metal or rubber; labels of plastic; bookcases; boxes of wood or plastic; 
moses baskets; footstools; air mattress for recreation purpose; scratching mats for pets; scratching posts for pets; clear 
plastic holders for badges; clips of plastic for sealing bags; closures for containers, not of metal, nor of paper; closures 
of plastic for containers; clothes rods; coat racks; cold cast resin figurines; combination kneeler and seat for gardening; 
cookbook holders; cotter pins, not of metal; crates of plastic; crates of wood; cup hooks, not of metal; curtain rings, not 
of metal; curtain rings of metal, dog beds; dog gates of metal [furniture]; door viewers, not of metal [non-magnified]; 
headboards for beds; holders of plastic for signboards; holders of wood for signboards; hooks, not of metal; 
identification bands, not of metal, for blood collection systems; indoor blinds of textile; industrial worktables; kimono 
racks; kitchen cabinets; knobs of plastic; knobs of wood; lap desks; lockboxes, not of metal; locker mirrors; recliners 
[furniture]; safety gates, not of metal, for babies, children, and pets [furniture]; safety gates of metal for babies, children, 
and pets [furniture]; shelf brackets, not of metal; shelving of metal; shims, not of metal; mattress cushions; engine 
stands, not of metal; entertainment centers [furniture]; floor units of cardboard for displaying merchandise; freestanding 
office partitions [furniture]; freestanding tool racks; freestanding towel racks [furniture]; furniture chests; furniture for 
camping; furniture for displaying goods; furniture frames; furniture handles, not of metal; furniture handles of plastic; 
furniture made from steel tubing; furniture made of wood or wood substitutes; furniture, mirrors, picture frames; furniture 
moldings; furniture partitions; furniture parts; futon mattresses; futons [furniture]; garden furniture; garden furniture of 
plastic; gift package decorations made of plastic; glass knobs; hand-held fans; hand-held flat fans; hand-held folding 
fans; hand-operated garden hose reels, not of metal; hat racks of metal; mattresses made of flexible wood; mattress 
toppers; nursing pillows; office armchairs; office chairs; office tables; pet grooming tables; plastic medication containers 
for commercial use; playhouses for pets; shipping and storage boxes of plastic; storage cabinets of metal; storage 
containers of plastic for commercial or industrial use; storage drums of plastic; storage racks; storage racks for athletic 
training equipment; storage racks for firewood; storage racks for paintball guns; storage racks for ski and sports 
equipment; storage racks for storing works of art; storage racks for surfboards; storage racks for water sports 
equipment; storage racks to hold vehicle mats; threaded fasteners, not of metal; towel hooks, not of metal; wardrobes; 
wazukue [Japanese style low desks]; air mattresses; air mattresses for recreational use; air mattresses for use when 
camping; antlers; casters, not of metal; casters of plastic; ceramic knobs; ceramic pulls for cabinets; ceramic pulls for 
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cabinets, drawers and furniture; ceramic pulls for drawers; ceramic pulls for furniture; chains, not of metal; kennels for 
household pets; curtain rings; medicine cabinets; playpens for babies; corks; office furniture; furniture; taps, not of 
metal, for casks; index cabinets [furniture]; head-rests [furniture]; hat stands; loading pallets, not of metal; hinges, not of 
metal; dog kennels; coat hangers; shelves for file cabinets; armchairs; mannequins; chests of drawers; coral; mattresses; 
hooks, not of metal, for clothes rails; vats, not of metal; cabinet work; nuts, not of metal; meerschaum; curtain holders, 
not of textile material; closures, not of metal, for containers; gun racks; curtain rollers; meat safes; crates; covers for 
clothing [wardrobe]; furniture of metal; hampers [baskets] for the transport of items; coatstands; furniture partitions of 
wood; standing desks; identity plates, not of metal; house numbers, not of metal, non-luminous; pillows; air pillows, not 
for medical purposes; straw mattresses; straw plaits; clothes hooks, not of metal; curtain rails; furniture shelves; curtain 
rods; curtain hooks; curtain tie-backs; locks, not of metal, for vehicles; settees; shelves for storage; deck chairs; 
wickerwork; showcases [furniture]; works of art of wood, wax, plaster or plastic; troughs, not of metal, for mixing mortar; 
chests, not of metal; barrels, not of metal; rivets, not of metal; bottle closures, not of metal; identification bracelets, not of 
metal; binding screws, not of metal, for cables; picture frame brackets; massage tables; stools; locks, other than electric, 
not of metal; baskets, not of metal; garment covers [storage]; chests for toys; infant walkers; scratching posts for cats; 
indoor window blinds [shades] [furniture]; hand-held mirrors [toilet mirrors]; mats for infant playpens; towel stands 
[furniture]; step stools, not of metal; collars, not of metal, for fastening pipes; sleeping mats; door fasteners, not of metal; 
shelving units; console tables; jerrycans, not of metal; birdhouses; legs for furniture; feet for furniture; wardrobes; 
kitchen interiors being kitchen benches, kitchen drawers, kitchen door handles and kitchen drawer handles; kitchen 
modules being kitchen frames, kitchen cupboards, kitchen doors, kitchen drawers, kitchen drawer fronts, kitchen shelves,
kitchen benches, kitchen drawer handles, kitchen door handles, and kitchen knobs not of metal; bean bag chairs; screw 
tops, not of metal for bottles; seating pads; chair legs; chair pads; cheval glasses; cushions filled with hair; dining chairs; 
dining tables; display cabinets; display cases; display cases for merchandise; display stands of metal; display tables; 
door latches, not of metal; drawer dividers; wine racks; wooden beds; hose clamps, not of metal; hose hangers, not of 
metal; inflatable float mattresses or pads for recreational use; inflatable mattresses; inflatable neck support cushions; key 
cabinets; ladders, not of metal; life-size forms of the human body to display clothes; living room furniture; love seats; 
mailing tubes of plastic; presentation boards; reed, unworked or semi-worked; rollers of plastic for garage doors; room 
dividers; scoreboards for sports, other than mechanical or electrical; screens made of reed or reed substitutes [furniture]; 
sculptures of bone, ivory, plaster, plastic, wax or wood; sculptures of plastic; seat cushions; seating furniture; security 
cabinets; drawer pulls, not of metal; drawer pulls of glass; drawer pulls of glass, porcelain or earthenware; drawer pulls of 
plastics or wood, cork, reed, cane, wicker, horn, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and 
substitutes for all these materials; drawers [furniture parts]; drawer trims, not of metal; extendible sofas; fair stands 
[display stands]; figurines [statuettes] of bone or ivory; fitted furniture covers, not of fabric; fitted furniture covers of 
fabric; fitted plastic inserts for use as container liners; folding shelves; gazing globes; general purpose storage 
containers, not of metal; gun cabinets; mirrored cabinets; mirror frames; mirror hangers, not of metal; mirrors enhanced 
by electric lights; mirrors [furniture]; name badges of plastic; nap mats [cushions or mattresses]; neck support cushions; 
nesting boxes for animals; nightstands; ornaments of bone, ivory, plaster, plastic, wax or wood, other than Christmas tree 
ornaments; outdoor furniture; pallets, not of metal; paper racks [furniture]; pedestals; personal compact mirrors; pin 
boards of cork [notice boards]; pipe clips, not of metal; plant stands; plaques of bone, ivory, plastic, wax or wood; plastic 
covers for metal hose clamps; plastic drawer lining material; plastic handcuffs in the nature of plastic strips to immobilize 
the hands of individuals; plastic handcuff strips; plastic inserts for papermill cores used to facilitate roll winding; plastic 
inserts for use as container liners; plastic mesh cushioning sheets for lining shelves; plastic molds for making soap; 
plastic squeeze tubes, empty; plugs for sinks, not of metal or rubber; point- of-purchase displays [furniture]; porcelain 
knobs; porcelain pulls; shoe cabinets; shoe dowels, not of metal; shoe racks; signboards of plastic; sink liners; slanted 
shelves; stadium cushions; statues of bone, ivory, plaster, plastic, wax or wood; surfboard display racks; tack racks for 
equestrian equipment; tea tables; three-mirror dressing tables; tie racks; tool boxes, not of metal [furniture]; tool cabinets 
of metal; tool chests, not of metal [furniture]; tsuitate [oriental single-panel standing partitions]; upholstered furniture; 
upright signboards of wood or plastics; valves of plastic, other than parts of machines; wall-mounted gun racks; wall-
mounted tool racks; wall plaques made of plastic or wood; water beds; water tanks of plastic; water tanks of plastic for 
agricultural purposes; water tanks of plastic for household purposes; water tanks of plastic for industrial purposes; 
weather vanes, not of metal; back support cushions, not for medical purposes; bag closures, not of metal; barrels of 
wood; bed frames; bed frames of metal; bed rails; bedroom furniture; bedsprings; bicycle locks, not of metal; bicycle 
racing number plates, not of metal; blinds of reed, rattan or bamboo [sudare]; box springs; byoubu [oriental folding 
partition screens]; cabinet door catches, not of metal; cabinets for tea services; cabinets of metal; cabinet stops, not of 
metal; cast stone household and garden furniture; chair beds; display boards; decorations of plastic for foodstuffs; beds 
for household pets; silvered glass [mirrors]; cupboards; cradles; bedsteads of wood; wood ribbon; sideboards; desks; 
costume stands; imitation tortoiseshell; bird houses.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes, except paintbrushes; brush-making 
materials; articles for cleaning purposes; unworked or semi-worked glass, except building glass; glassware, porcelain 
and earthenware; mixing bowls; neoprene zippered bottle holders; non-electric frying pans; pastry boards; pastry molds; 
personal dispensers for pills or capsules for domestic use; pet feeding and drinking bowls; pet feeding dishes; pillar 
candle plates; place card holders; plastic egg holders for household purposes; plates for hors d'oeuvres; shaving bowls; 
shaving pots; steamer baskets; tablecloth holders; tempered glass, not for building; thermally insulated containers for 
food or beverages; thermally insulated tote bags for food or beverages; trash containers for household purposes; trays 
for use in fingernail polishing; trouser presses, non-electric; trouser stretchers; water bottles, empty, for bicycles; water 
bottles for bicycles; wine coasters of precious metal; colanders for household purposes; colored sheet glass, not for 
building; compostable bowls; compostable cups; compostable plates; compostable trays for domestic purposes; 
confectioners' molds; containers for ice, for household purposes; containers of precious metal for household or kitchen 
use; cooling racks for baked goods; cotton ball dispensers; cotton ball jars; coupes [bowls]; cream and sugar sets; cream
jugs; cruets, not of precious metal; cruets of precious metal; cruet stands of precious metal, for oil or vinegar; cupcake 
molds; decorations of porcelain for cakes; decorative ceramic tiles, not for use as building materials; decorative crystal 
prisms; decorative glass, not for building; decorative plates; decorative sand bottles; decorative stained glass; dessert 
plates; dispensers for cellulose wipes, for household purposes; dispensers for facial tissues; disposable gloves for 
household purposes; disposable paperboard bakeware; double boilers; drinking cups, not of precious metal; drinking 
cups of precious metal; drinking troughs for animals; dustpans; egg cups, not of precious metal, egg cups of precious 
metal; egg poachers; egg separators; electrically heated hair brushes; electric lint removers; electric rotating hair 
brushes; electronic pet feeders; epergnes, not of precious metal; epergnes of precious metal; flower baskets; flower 
bowls of precious metal; flower pots of porcelain; flower syringes; flower vases; foot exfoliating pads; fruit bowls; fruit 
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bowls of glass; greenhouse syringes; hair combs, electric; hard brooms; household containers for storing pet food; 
insulated containers for beverage cans, for household purposes; insulated containers for food or beverages, for 
household purposes; insulated lids for plates and dishes; luminous glass, not for building; shower caddies; apparatus for 
cleaning teeth and gums using high-pressure water for home use; appliances for removing make-up, electric; appliances 
for removing make-up, non-electric; applicator sticks for applying make-up; articles for cleaning purposes; baby bath 
tubs; bait buckets; baking cups of paper; bath brushes; bath sponges; bathtub brushes; beverage stirrers; beverage 
ware; biodegradable bowls; biodegradable cups; biodegradable paper pulp-based bowls; biodegradable paper pulp-based
cups; biodegradable paper pulp-based plates; biodegradable paper pulp-based plates, bowls and cups; biodegradable 
plates; biodegradable trays for domestic purposes; bird baths, not being structures; bird feeders; bird feeding tables; 
bota bags; bottle brushes; bottles for applying hair color; bottle stands; brushes for basting meat; brushes for cleaning 
automobile wheels; brushes for cleaning bicycle components; brushes for cleaning for household purposes; brushes for 
cleaning golf equipment; brushes for cleaning medical instruments; brushes for cleaning musical instruments; brushes 
for grooming golf putting greens; brushes for parquet floors; brushes for pets; brushes for pipes, brushes for use in hair 
tinting; brushes for use on tree bark; busts of china, terra-cotta or glass; camping grills [cooking utensils]; carver rests; 
cattle hair for brushes; ceramic figurines; champagne buckets; champagne flutes; chocolate molds; cleaning cotton; 
coasters of leather; coasters of plastic; file brushes; filters for use in cat litter boxes; window-boxes; electric devices for 
attracting and killing insects; baking mats; fly traps; food steamers, non-electric; cooling bags; cooling backpacks; mug 
trees; non-electric griddles [cooking utensils]; non-electric wall sconces [candle holders]; non-mechanized animal 
feeders; ornamental glass spheres; oven-to-table racks; ovenware; pet brushes, electric; pot and pan scrapers; pot 
cleaning brushes; pouring spouts for household purposes; preserve jars; roasting dishes; rubber gloves for household 
purposes; ship-scrubbing brushes; slotted spoons [kitchen utensils]; solid glass beads to be used as fillers for plastic 
and rubber compounds; spice mills, hand-operated; spice racks; squeeze bottles; stone floor vases; thermally insulated 
wraps for cans to keep the contents hot or cold; towel racks [bathroom fixtures]; towel rings; training cups for babies and 
children; vegetable mashers; wine drip collars specially adapted for use around the top of wine bottles to stop drips; wine 
pourers; coffee grinders, non-electric; coffee servers, non-electric, of precious metal; coffee services, not of precious 
metal; coffee services of precious metal; coffee stirrers; cold packs used to keep food and drink cold; combs and 
sponges; combs for back combing hair; compost containers for household purposes; cookie sheets; cooking pans, non-
electric; cooking pots and pans, non-electric; cookware for use in microwave ovens; crumb brushes; cups, not of 
precious metal; cups of precious metal; dusting gloves; egg beaters, non-electric; floor vases; floor wax applicators 
mountable on a mop handle; food blenders, non-electric; food preserving jars of glass; garden syringes; glass carafes; 
glass dishes; glass floor vases; glass goldfish bowls; glass mugs; glass pans; glass rods; glass statues; glass tubing for 
use in making signs; glassware, porcelain and earthenware; grass sprinklers; grilling planks of wood; hairbrushes; 
holders for cutting boards; holders for household irons; holders for plastic bags, for household purposes; holiday 
ornaments of ceramic, other than tree ornaments; holiday ornaments of porcelain, other than tree ornaments; hollow 
ware; horse brushes of wire; horsehair for brushes; household containers; household gloves for general use; household 
or kitchen utensils and containers; ice cream makers, non-electric; ice cream scoops; ice cube molds for refrigerators; 
indoor terrariums for animals or insects; insulated jars; insulating sleeves for holding beverage cans; insulating sleeves 
for holding bottles; jars for cooking grease, empty; jars for pet treats; jugs, not of precious metal; jugs of precious metal; 
juice box holders made of plastic; juicers, non-electric; kitchen utensils, not of precious metal; knife blocks; knife boards; 
knife rests; metal cooking pans; back scratchers; bathroom glass holders; bottle stoppers of glass; brushes, except 
paintbrushes; brushes for billiard tables; cake brushes; cake rings; cake stands; candy boxes, not of precious metal; 
candy boxes of precious metal; cat litter boxes; caviar coolers [dishes]; ceramic grinding beads for use in wet milling; 
chawan [Japanese rice bowls]; chawan [Japanese rice bowls], not of precious metal; clothes brushes; clothes drying 
hangers; clothes drying hangers specially designed for specialty clothing; cloths for polishing; cloths for polishing 
shoes; coal scuttles; coffee cups; fireplace brushes; coffee filters, not of paper, being part of non-electric coffee makers; 
floor brushes; crushers for kitchen use, non-electric; potholders; oven mitts; make-up brushes; cold packs for chilling 
food and beverages; reusable ice cubes; decanter tags; pig bristles for brush-making; horsehair for brush-making; ice 
tongs; ice cream scoops; broom handles; glass bulbs [receptacles]; cooking pot sets; pouring spouts; glass jars 
[carboys]; demijohns; glass stoppers; corkscrews, electric and non-electric; glass bowls; refrigerating bottles; cruets; 
decanters; menu card holders; stew-pans; ceramics for household purposes; cauldrons; horse brushes; combs for 
animals; combs; microdermabrasion sponges for cosmetic use; milk cans; modified sheet glass, not for building; money 
boxes made of precious metal; money boxes, not of metal; money boxes of metal; mosaics of glass and ceramic tiles, not 
for building; muffin pans; mugs, not of precious metal; mugs of precious metal; mustard pots; napkin holders, not of 
precious metal; napkin holders of precious metal; napkin rings, not of precious metal; napkin rings of precious metal; 
pads of metal for cleaning; paper cups; perches for birdcages; perfume atomizers, empty; pie pans; pill boxes for 
personal use; pill boxes [not for medical purposes]; pilsner glasses; pizza peels; pizza stones; plant baskets; plant 
syringes; plastic buckets; plastic buckets for storing bath toys; plastic cups; plastic gloves for household purposes; 
plastic molds for household use in making soap; plastic molds for ice pops; plastic plates; popcorn tins, empty, for 
household purposes; porcelain eggs; porcelain mugs; potpourri dishes; potties for children; powder compacts of 
precious metal; powder compacts sold empty; pressed glass; pudding molds; reusable plastic water bottles; reusable 
plastic water bottles, empty; reusable stainless steel water bottles; reusable stainless steel water bottles, empty; rings for 
identifying birds; ritual flower vases; rotary cheese graters, non-electric; sake cups; salad spinners; salt and pepper 
shakers; salt cellars of precious metal; sandwich boxes; saucepan scourers; serving bowls; serving dishes; serving 
platters; serving platters of precious metal; serving trays; serving trays made of rattan; serving trays of precious metal; 
shamoji [Japanese-style scoops for cooked rice]; shirt stretchers; shot glasses; squeegees for dishes; squeegees for 
household purposes; stands for dishes; storage jars of glass; Swedish pancake pans; syrup jugs; tankards of precious 
metal; tissue box covers of ceramic; tokkuri [sake serving bottles]; whistling kettles; wooden cutting boards for kitchen 
use; works of art made of glass; zen [Japanese-style personal dining trays or stands]; commemorative plates; common 
sheet glass, not for building; corn holders; cutting boards; demitasse sets comprised of cups and saucers; dish drying 
racks; facial cleansing sponges; facial sponges for applying make-up; flour sifters; food grinders, hand-operated; frames 
for drying and maintaining the shape of clothing items; gravy boats; grinders, hand-operated [kitchen utensils]; hachi 
[Japanese-style serving bowls]; incense burners; jubako [Japanese nests of food boxes]; laminated flat glass, not for 
building; laundry bins for household purposes; laundry sorters for household purposes; lemon squeezers; lids of plastic 
for plant pots; lint brushes; lip brushes; lockable household containers, not of metal, for food; lunch boxes made of 
metal; lunch boxes made of plastic; lunch pails; mane brushes; meal trays; medicated dental floss; menorahs; 
signboards of glass; signboards of porcelain; all-purpose portable household containers; animal-activated animal 
feeders; animal-activated livestock feeders; animal-activated livestock waterers; baskets for domestic use, not of metal; 
boxes of metal, for dispensing paper towels; candle extinguishers, not of precious metal; candle extinguishers of 
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precious metal; candle rings, not of precious metal; candle rings of precious metal; candlesticks of glass; candlesticks 
with wind protection; canister sets; cheese graters; china mugs; citrus reamers; cleaning combs; cloths for cleaning 
camera lenses; cloths for cleaning optical fiber connectors; cloths for cleaning spectacles; cocktail picks; mop wringers; 
waste paper baskets; hip flasks; dripping pans; candle jars [holders]; bulb basters; ski wax brushes; plug-in diffusers for 
mosquito repellents; lint removers, electric or non-electric; polishing cloths; serving ladles; mortars for kitchen use; 
nutcrackers; poultry rings; nozzles for watering hose; rings for birds; boxes for dispensing paper towels; wet mops; metal
wool for cleaning; mirror balls; mitts for polishing shoes; money boxes, not of precious metal; mushroom brushes; non-
electric teapots; non-electric woks; plastic bath racks [caddies]; raccoon dog hair for brushes; rinsing buckets; rinsing 
tubs; saucers for flower pots; scoops for the disposal of pet waste; scouring pads for household purposes; scouring 
sponges; scrapers for household purposes; scrub sponges; shoe stretchers of wood; small animal feeders; souvenir 
plates; sponges; sponges for applying body powder; spoon rests; spray bottles; spray bottles, empty; sprayers for 
cleaning gums and teeth; spray nozzles for garden hoses; stained glass figurines; statues of porcelain, terra-cotta or 
glass; stemware; sugar bowls of precious metal; tea infusers of precious metal; teapots of precious metal; tea services of 
precious metal; terra cotta figurines; tetsubin [Japanese cast iron kettles], non-electric; toilet brush holders; toothbrush 
cases; toothbrushes, non-electric; toothbrush holders; toothpick holders of precious metal; upright signboards of glass 
or ceramic; vacuum pumps for wine bottles; vases of precious metal; wall-mounted soap dishes; wan [Japanese-style 
soup bowls]; washing brushes; window glass for vehicles, unfinished; wine bottle cradles; wine buckets; wine glasses; 
wine jugs; wine strainers; wire brushes, except parts of machines; woks; wooden chopping blocks [utensils]; yunomi 
[Japanese-style teacups]; cooking skewers; cosmetic spatulas for use with depilatory preparations; dental care kits 
comprising toothbrushes and floss; dental floss dispensers; dental tape; droppers, empty, for cosmetic purposes; 
dusters; dusting brushes; Dutch ovens; exfoliating gloves; exfoliating pads; exfoliating slippers; eyelash separators; 
feather brooms; fiberglass figurines; foam toe separators for use in pedicures; funnels for kitchen use; glass cartridges 
for medication, empty; glass grinding beads for use in wet milling; hot air hair brushes; insulated bags for food or 
beverages, for household purposes; kotedai [Japanese-style ironing boards]; kyusu [Japanese-style teapots]; lotion 
containers, empty, for household purposes; mesh sponges for scrubbing the body; mesh sponges made of nylon for 
cleaning the body; skillets; acid- proof wash brushes used for the application of acid to vehicles for cleaning purposes; 
aluminum water bottles, empty; beer pitchers; boot stretchers of wood; bottles, empty, for pharmaceuticals; bowls of 
precious metal; butter coolers; butter pans; carpet cleaners, non-electric; carpet sweepers, non-electric; chopstick cases; 
chopstick rests; cleaning mitts of fabric; cleaning sponges; figurines [statuettes] of porcelain, terra-cotta or glass; 
filaments for making brushes; finger bowls; fitted trash receptacle covers; flavored toothpicks; drinking straws; tea 
cosies; make-up removing appliances; boot trees [stretchers]; cosmetic spatulas; make-up sponges; car washing mitts; 
tortilla presses, non-electric [kitchen utensils]; eyelash brushes; foam toe separators for use in pedicures; place mats, not
of paper or textile; wine aerators; coin banks; pestles for kitchen use; sugar tongs; ladles for serving wine; household or 
kitchen utensils and containers; combs and sponges; brushes [except paintbrushes]; brush-making materials; articles for 
cleaning purposes; unworked or semi-worked glass, except building glass; glassware, porcelain and earthenware; 
drinking troughs; steel wool for cleaning; washing boards; thermally insulated containers for food; carpet beaters [hand 
instruments]; watering devices; sprinklers; watering cans; carpet sweepers; basins [receptacles]; currycombs; butter 
dishes; butter-dish covers; beer mugs; heat-insulated containers for beverages; soap boxes; tea caddies; bowls [basins]; 
boot jacks; insulating flasks; cooking skewers of metal; toilet brushes; heat-insulated containers; saucepan scourers of 
metal; toothpicks; washtubs; dusting apparatus, non-electric; flat-iron stands; toilet cases; broom handles of wood; 
accessories for furniture, furnishings for wardrobes, wardrobes, sliding doors [furniture accessories] and storage 
furniture namely laundry bins and laundry sorters for household purposes, and ironing board.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

 

Priority claimed from 12/01/2018; Application No. : 87752939 ;United States of America 

3947979    10/07/2018
[International Registration No. : 1422946]
FIGURE TECHNOLOGIES, INC.
2637 Lyon Street San Francisco CA 94123 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software for managing digital assets; computer software for completing financial and investment 
transactions for equities.

Cl.35;Business consultation services in the field of digital asset management using blockchain technology.

Cl.36;Equity release services, namely, assisting others with the completion of financial and investment transactions for 
equities; unsecured lending services; financial asset management services.

Cl.42;Providing temporary use of non-downloadable computer software for managing digital assets; providing 
temporary use of non-downloadable computer software for completing financial and investment transactions for equities.
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Priority claimed from 22/12/2017; Application No. : 30 2017 113 358 ;Germany 

3962352    20/06/2018
[International Registration No. : 1425189]
Vogelsitze GmbH
Kleinsteinbacher Str. 44 76228 Karlsruhe Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal hardware; nuts, bolts and fasteners, of metal; metal springs.

Cl.9;Apparatus, instruments and cables for electricity; plugs, sockets and other contacts [electric connections]; 
electrical sockets; electrical and electronic components; information technology and audio-visual, multimedia and 
photographic devices; communications equipment; parts and fittings for communications apparatus; signal cables for IT, 
AV and telecommunication.

Cl.12;Seats for automotive vehicles; vehicle seats; seat covers for vehicles; safety restraints for use in vehicles; 
backrests for vehicle seats; head-rests for vehicle seats; safety belts for vehicle seats; upholstery for vehicle seats; 
vehicle seat subsystems; seat trays adapted for use in vehicles; seat covers [shaped] for use in automobiles; cushions 
adapted for use in vehicles; ashtrays for vehicles; armrests for automobile seats; arm rests for vehicles; luggage nets for 
vehicles; children's seats for use in vehicles; parts and fittings for vehicles; parts and fittings for land vehicles.
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Priority claimed from 01/03/2018; Application No. : 017866636 ;European Union 

3980169    06/06/2018
[International Registration No. : 1427988]
Boards & More Holding GmbH
Keltenring 9 82041 Oberhaching Germany

Proposed to be Used
IR DIVISION
Cl.22;Ropes; sacks; sails for stand-up paddle boards and for windsurfing boards; sailcloth for making sails; material 
for making kites, namely polyester fabrics for kites canopies; tents; tarpaulins; fibres for making sailcloth/kites.

Cl.25;Clothing, including sportswear and special-purpose clothing for water sports; swimming costumes; sportswear 
and clothing especially for cycling; protective trousers (clothing); protective socks (clothing); footwear; shoes; athletics 
shoes; cycling shorts, cycling shirts, cycling trousers, hooded pullovers for cycling, cycling jackets, neck warmers for 
cycling, cycling socks, cycling caps, arm warmers for cycling, cycling vests; neoprene suits; neoprene gloves (clothing); 
neoprene socks; neoprene hoods; neoprene boots; thermal tops; neoprene slippers; neoprene shorts; neoprene shirts.

Cl.28;Gymnastic and sporting articles; boards and sporting articles for water sports and accessories therefor; boards 
for surfboarding, kitesurfing and windsurfing; boards and paddles for stand-up paddling; masts and booms for 
windsurfing boards; kites (stunt kites and kites for kitesurfing and snowkiting); kiteboards; kitesurfing accessories, in 
particular handlebars, chicken loops and strings for kites; windsurfing harness and kitesurfing harness; protectors, knee 
protectors, elbow protectors, hip protectors, throat/neck protectors, shoulder protectors and chest protectors for bike 
sports.
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3981213    28/03/2018
[International Registration No. : 1429275]
Kamiguchi Takehide
Urban komazawa 8F, 3-28-11, Komazawa, Setagaya-ku Tokyo 154-0012 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; electronic publications; downloadable image files; recorded video discs and video tapes; 
downloadable music file; telecommunication machines and apparatus.

Cl.35;Business organisation and management of shopping mall; promoting the goods and services of others by 
distributing coupons and point; advisory and consultancy relating to promoting the goods and services of others; 
promoting the goods and services of others through the administration of sales and promotional incentive schemes 
involving trading stamps; advertising and publicity services; business management analysis or business consultancy; 
marketing research or analysis; providing information concerning commercial sales; business management of hotels; 
retail services or wholesale services for woven fabrics and bedding; retail services or wholesale services for clothing; 
retail services or wholesale services for footwear; retail services or wholesale services for bags and pouches; retail 
services or wholesale services for personal articles.

Cl.36;Electronic processing of payments; issuance of electronic prepaid cards; electronic financial trading services; 
organization of charitable collections.

Cl.38;Electronic bulletin board services [telecommunications services]; transmission of electronic mail; 
telecommunication, other than broadcasting; rental of access time to social networking website.

Cl.41;Providing on-line electronic publications; providing electronic publications; reference libraries of literature and 
documentary records; book rental; movie theatre presentations or movie film production and distribution; providing on-
line videos, not downloadable; videos presentations; educational and instruction services relating to arts, crafts, sports 
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or general knowledge; design of educational courses, examinations and qualifications; organization, arranging and 
conducting of qualification certificate examination; arranging, conducting and organization of seminars; organization of 
entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races; arranging and planning of movies, shows, plays or musical performances; production of videotape 
film in the field of education, culture, entertainment or sports [not for movies or television programs and not for 
advertising or publicity].

Cl.42;Rental of storage space for social networking for internet user; providing online information of storage space on 
the server for social networking; providing computer programs for backup; providing computer programs for social 
networking website; providing computer programs to enable the transmission of digital video having been downloaded to 
computer terminals to mobile phones; providing computer programs on data networks; electronic data backup services; 
computer programming design services.

Cl.45;Online social networking services, namely, provision of personal information via interactive online websites in 
the field of dating and to facilitate introduction of individuals and development of relationships and friendships; on-line 
social networking services; marriage agency services, providing information on the marriage agency services; dating 
services, providing information on the dating services.
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3981250    06/06/2018
[International Registration No. : 1429246]
GU ZHI PING
Industrial Park, Tianfen Town, 226244 Qidong City, Jiangsu China

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.7;Electric lawnmowers; woodworking machines; engraving machines; electric wood routers; electric food 
processors; polishing glass machines; concrete vibrators, machines; electric marble cutters; electric rotary hammers; 
metalworking machines; cutting machines; electric machines and apparatus for polishing; hand-held tools other than 
hand-operated; spray-paint machines; stators being parts of machines; electric motors, other than for land vehicles; 
carbon brushes being parts of machines; air compressors; gears other than for land vehicles; electric welding apparatus; 
electric cleaning machines & apparatus for garbage disposal.

Cl.8;Hand-operated hand tools, namely, emery grinding wheels, bush hammers, pick hammers, wrenches, spanners, 
pliers, cutting tools, riveters, graving tools, drills, chisels, screwdrivers, files, knives, bits, shears, scissors; hand-
operated lawn and garden tools, namely, cultivators, trowels.

8286



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

3982751    30/01/2018
[International Registration No. : 1428467]
SENA E.i N. Grzadka Spólka jawna
Ptasia 12A PL-26-600 Radom Poland

Proposed to be Used
IR DIVISION
Cl.3;Fragrances for automobiles, air fragrancing preparations, scented air-freshening products, air fragrancing 
preparations.

Cl.5;Air deodorizing preparations, room and car deodorants, deodorants other than for personal use, odour killers, 
disinfectants, bactericidal preparations, hanging air deodorants for cars or homes, air deodorants, air-deodorising 
products and scents for homes or cars, scented air deodorants, scented air deodorant sprays for rooms or cars, all listed 
products in the form of scented paper sheets and plastic soaked in aroma essence and in the form of oils, sprays or gels.

Cl.35;Services of retail or wholesale sales of air deodorants products, air deodorants for the house and the car, 
deodorants other than personal products, preparations for neutralizing odours, disinfectants, antibacterial products, 
hanging scented products for the house or car, air deodorants, air deodorization agents and/or products for the house or 
car, products for perfuming the air, air sprays for perfuming the house or car, all these products in paper leaf or plastic 
form soaked in a fragrance essence and in the form of oils, sprays and gels, presentation of the listed products in the 
media for sales purposes, promotion of the listed products for sales purposes, presentation of the listed products in the 
media for sales purposes, promotion of the listed products for sales purposes, advertising services relating to the 
aforementioned goods and services, providing consumer product information relating to the aforementioned services.
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Priority claimed from 18/07/2017; Application No. : V0105567 ;Iceland 

3982757    17/01/2018
[International Registration No. : 1428581]
BLUE LAGOON LTD. (BLAA LONID HF.)
Nordurljosavegi 9 IS-240 Grindavik Iceland

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; non-medicated soaps; perfumery, essential oils, non-medicated cosmetics, non-medicated hair lotions; 
non-medicated dentifrices; cosmetics, skin care and skin protection products; creams for the prevention of ageing of the 
skin; bath salts, bath oils, bath soaps, hand soaps, shower soaps/gels, shampoo, conditioner; shaving cream; face and 
body masks; cleansing milk, cleansing cream, facial toner, day and night cream; hand lotion, foot and leg lotion, lip balm, 
lotion oil and cream for topical application to the face and body; refreshing, moisturizing and calming water for spraying 
on the face and body; skin serum, not for medical use; antiperspirants, deodorants for personal use; perfumery and 
essential oils; sunscreen oils and creams; clay and mud for topical application to the skin and scalp, face and body 
scrub; make-up preparations; cosmetic preparations; dentifrices, mouthwash; incense; room fragrances, home 
fragrances; fragrance stones; cream for the prevention of ageing of the skin.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin fungicides, herbicides; biological preparations for medical purposes; medical oils; pharmaceutical preparations 
for the treatment of psoriasis; salts for medical purposes; pharmaceutical preparations for the treatment of skin; serum; 
skin care and bath products intended for medical use, particularly for treating skin diseases, particularly dermatitis and 
psoriasis; balms for medical purposes; hair balm for medical purposes; face and body scrub for medical purposes; clay, 
mud and cream for topical application to the skin and scalp, for medical purposes; lotions, oils and creams for topical 
application to the body, for medical purposes, clay for baths; clay for healing purposes; cream preparations and lotions 
for the treatment of blackheads and acne; air deodorizing preparations, air purifying preparations; bath salts for medical 
purposes; salts for mineral baths; seawater for medical baths; geothermal water; medicated shampoo; medicated skin 
balm, particularly medicated geothermal skin balm; medicated bath preparations, particularly medicated geothermal oils; 
medicated bath salts and medicated salts for mineral baths, particularly medicated geothermal salts; clay for medical 
purposes, particularly medicated scrubs and mud for the treatment of dermatitis; poultices; health drinks intended for 
medical purposes; algae drinks intended for medical purposes; silica drinks intended for medical purposes; mineral 
drinks intended for medical purposes.

Cl.39;Travel arrangement.

Cl.43;Services for providing food and drink; temporary accommodation; bar services; cafés; cafeterias; restaurants.

Cl.44;Medical services; hygienic and beauty care for human beings and animals; health spa services; medical clinic 
services; beauty salons; healthcare services; massage services.

8288



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

3982788    04/04/2018
[International Registration No. : 1429704]
Zima Roman
Krkonošská 1511/5 CZ-120 00 Praha 2 Czech Republic

Proposed to be Used
IR DIVISION
Cl.10;Face masks for respiratory system protection.

Cl.11;Filters for air and fluids, namely for water.

Cl.20;Mattresses.

Cl.24;Antiallergic bed clothes, pillows and blankets, antiallergic bed linen, mattress covers and mattress protectors, all 
included in this class, filtering materials of textile against smog, filter fabrics against smog.
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Priority claimed from 20/06/2017; Application No. : 4370242 ;France 

3985940    12/12/2017
[International Registration No. : 1430417]
PUBLICIS GROUPE SA
133 avenue des Champs Elysées F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications and downloadable computer software applications for humanitarian and 
charitable purposes.

Cl.35;Advice in business management and organization for humanitarian and charitable purposes, drawing up and 
coordinating volunteer projects for charitable organizations; drawing up, developing and implementing communication 
strategies for humanitarian and charitable purposes; marketing research and marketing studies for humanitarian and 
charitable purposes; research, compilation, processing and analysis of data for humanitarian and charitable purposes; 
advertising and marketing services for charitable and humanitarian purposes; design and management of advertising 
materials and media for humanitarian and charitable purposes; creating, drafting, editing, publishing and distributing 
texts, advertising content and material (leaflets, prospectuses, printed matter, samples, tarpaulins, promotional products 
not intended for sale) for humanitarian and charitable purposes; promoting the products and services of others for 
humanitarian and charitable purposes; production, post-production, editing, distribution, rental and projection of audio, 
video and cinematographic works intended to promote humanitarian and charitable operations; organization, 
development and conducting of advertising events intended to promote humanitarian and charitable operations; public 
relations; marketing management of social media communities in the context of operations intended to promote 
humanitarian and charitable operations; economic forecasting relating to humanitarian and charitable operations; on-line 
advertising on a computer network for humanitarian and charitable purposes; distribution of products intended for 
promoting humanitarian and charitable operations.

Cl.38;Transmission, broadcasting and reception of audio and video content, still and moving images, text and data for 
humanitarian and charitable purposes; provision of access to databases and transmission of data for humanitarian and 
charitable purposes; provision of interactive forums online for humanitarian and charitable purposes; provision of user 
access to global computer networks for humanitarian and charitable purposes.

Cl.41;Creating, writing, editing and publishing of texts, images, content and material other than advertising materials 
for humanitarian and charitable purposes; publication of the editorial content for websites accessible via a global 
computer network for humanitarian and charitable purposes; on-line publication of periodicals for humanitarian and 
charitable purposes; electronic desktop publishing for humanitarian and charitable purposes; production, post-
production, editing, distributing, rental and projection of audio, video and cinematographic works other than advertising 
works for humanitarian and charitable purposes; education and information relating to education for humanitarian and 
charitable purposes; organizing and conducting of sporting or cultural events for humanitarian and charitable purposes; 
providing texts, visuals and on-line non-downloadable electronic content for humanitarian and charitable purposes.

Cl.42;Creation of content, text, sounds, music and video for web pages and websites for humanitarian and charitable 
purposes; design, consulting and development of applications, software and websites for humanitarian and charitable 
purposes; project engineering for humanitarian and charitable purposes; electronic storage of computer data for 
humanitarian and charitable purposes; programming of on-line chat rooms for humanitarian and charitable purposes; 
provision of search engines for accessing audio, video and cinematographic works for humanitarian and charitable 
purposes.
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Priority claimed from 19/06/2018; Application No. : 40201811822Q ;Singapore 

3986849    10/07/2018
[International Registration No. : 1430635]
PACIFIC PHARMACEUTICALS PTE LTD
101 Cecil Street, 17-07 Tong Eng Building Singapore 069533 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; non-medicated preparations for oral hygiene purposes; perfumery; fragrance preparations; cleaning 
preparations for use on the body; beauty care preparations; make-up; soaps; bath preparations, not medicated; skin care 
preparations; hair preparations; shaving preparations; essential oils; cleaning preparations; laundry preparations; hair 
treatment preparations.

Cl.4;Lubricants.

Cl.5;Mineral dietary supplements for humans; pharmaceutical drugs.

Cl.12;Automobiles.
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Priority claimed from 19/06/2018; Application No. : 40201811820P ;Singapore 

3987303    10/07/2018
[International Registration No. : 1430115]
PACIFIC PHARMACEUTICALS PTE LTD
101 Cecil Street, 17-07 Tong Eng Building Singapore 069533 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; non-medicated preparations for oral hygiene purposes; perfumery; cleaning preparations for use on 
the body; beauty care preparations; make-up; soaps; bath preparations, not medicated; skin care preparations; hair 
preparations; shaving preparations; essential oils; cleaning preparations; fragrance preparations; laundry preparations; 
hair treatment preparations.

Cl.5;Mineral dietary supplements for humans; pharmaceutical drugs.

8292



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 12/04/2018; Application No. : 017886988 ;European Union 

3989333    31/07/2018
[International Registration No. : 1430245]
Baden-Württemberg International - Gesellschaft für internationale wirtschaftliche und wissenschaftliche Zusammenarbeit mbH
Willi-Bleicher-Straße 19 70174 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.35;Arranging of business introductions; business intermediary services relating to the matching of potential private 
investors with entrepreneurs needing funding; organization of events, exhibitions, fairs and shows for commercial, 
promotional and advertising purposes; marketing studies; personnel placement and recruitment; provision of commercial 
and business contact information; career networking services; public relations services; marketing; marketing advice; 
assessment analysis relating to business management; conducting of business feasibility studies; business analysis of 
markets; market research and business analyses; market studies; advertising; professional business consultancy.

Cl.39;Arranging and booking of travel tours for business purposes.

Cl.41;Organisation of entertainment and cultural events; interpretation and translation services; arranging of training 
courses; conducting of educational events.

Cl.42;Advisory services relating to science; scientific analysis; scientific and technological services; conducting of 
scientific studies; provision of information relating to scientific research.
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Priority claimed from 13/12/2017; Application No. : 4412531 ;France 

3994422    23/03/2018
[International Registration No. : 1431222]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, computer printers, interfaces (IT), readers (IT), software 
(recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, computer 
peripherals, recorded computer programs and software; computer adapters; computer components; data processing 
equipment; computer equipment for information management and for data management; semi-conductors; electronic 
data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; calculating machines; 
cash registers; facsimile machines; video game software; video recorders; videotapes; electric cells and electric 
batteries; computer chips; boards for integrated circuits; computer accessories, namely, computer communication 
servers; carrying cases for computers; interface cards for computers; computer cables and computer cable parts; fax 
modem cards for computers; computer accessories, namely, screen filters, computer mouse pads, electric converters, 
namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer control joysticks, 
computer mice; electronic publications, namely books, magazines and manuals containing information on computer 
technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; readers for 
integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors (projection 
apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power supply devices; 
point-of-sale terminals; computer operating system software; software for accessing a global computer network; 
computer database management software; document management software; software for locating, recovering and 
receiving text, electronic documents, graphic illustrations and audiovisual information on company-scale internal 
computer networks and on local, wide-area and global computer networks; software for developing and software for 
designing websites and user manuals, in electronic format, sold as a set; documentation and instruction manuals 
recorded on electronic data media that can be operated by machine and relating to computers or computer programs; 
computer software, namely a tool chain for early-stage design-space exploration of large-scale computer systems; 
computer software for workload analysis, design of experiments, software-property scaling, system model (performance, 
power, cost), memory power model.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail services; news and information agencies; telecommunication and electronic messaging services via 
computer networks; computer-aided transmission of data; telecommunication services enabling commercial interaction 
over a global computer network; electronic messaging via computer network; computer-aided transmission of data; 
telecommunication services enabling commercial interaction over a global computer network.

Cl.42;Computer programming; computer research, development, programming and consulting for information 
management; programming of software for database management; cloud computing; software design, updating and 
maintenance; design of software and computer hardware design for third parties, and technical support services, namely 
troubleshooting of computer hardware problems provided by computer experts, computer services, namely design, 
creation and maintenance of web sites for third parties; analysis of computer systems, integration of computer networks 
and databases, computer programming for third parties, all relating to commercial interactions on global computer 
networks; technical support services, namely troubleshooting of computer program and hardware problems provided by 
computer experts; design of computer and software interconnection systems, namely: electronic interconnection of 
computers and software; testing of computer programs (software) and hardware (quality control and technical control); 
technical project studies in the field of computer hardware and software; computer consulting in connection with 
computer hardware, namely consulting in computer research and development; computer system analysis; computer 
advice and assistance concerning Internet use; rental of computers and software; scientific and industrial research, 
namely research and development of new products, biological research, bacteriological research, chemical research, 
cosmetology research, mechanical research, geological research, technical research, pharmaceutical research, scientific 
research for medical purposes.

8294



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 20/05/2015; Application No. : 40201508424W ;Singapore 

3998394    27/09/2018
[International Registration No. : 1288617]
COOLPAY PTE LTD
2 Battery Road 28-01 Maybank tower Singapore 049907 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Cards incorporating microchips; reading devices for cards incorporating electronic chips; fingerprint identification 
systems and apparatus; apparatus for payment with fingerprint identification systems; apparatus for payment with 
magnetically encoded cards; payment cards being magnetically encoded; electronic cards containing information; 
magnetic cards for the recording of data; cards bearing electronically recorded data; cards for storing electronic data for 
use with electronic reading devices; cards for use as data carriers [encoded or magnetic]; cards incorporating electronic 
chips; cards made of plastic [encoded or magnetic]; cash cards [encoded]; cash cards [magnetic]; computer cards 
containing chips; discount cards [encoded]; discount cards [magnetic]; encoded cards for use in point of sale 
transactions; computer terminals for use with encoded cards at point of sale; value cards [machine readable]; value cards 
[magnetic]; stored value cards; computer cards [smart]; smart cards [machine readable cards]; cards encoded with 
security features for identification purposes; electronic identification cards for use in paying for services; electronic 
identification cards for use in obtaining services; identification cards [encoded]; identification cards [machine readable]; 
information supports [cards, encoded] recorded with personal identification data; information supports [cards, magnetic] 
recorded with personal identification data; electronic cards containing commercial information; computer programmes 
for promotional purposes; computer programs [downloadable software]; computer software downloaded from the 
Internet; computer software programs for database management; database programs; databases; all included in this 
class.

Cl.35;Advertising services through the provision of customer loyalty incentive schemes; advertising; administration 
relating to marketing; marketing; organisation, operation and supervision of customer loyalty schemes; organisation, 
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operation and supervision of an incentive scheme; promotional services; business promotion through customer loyalty 
programmes (for others); compilation and systemization of information into computer databases; compilation of 
advertisements; publicity services provided by electronic commerce services linking merchants and customers; 
computerised data processing; business management of points based on incentive customer loyalty, value added and 
reward programs and schemes via the Internet; provision of space on web sites for advertising goods and services; all 
included in this class.

Cl.36;Electronic fund-transfer services; financial services; financial services relating to bill payment; financial services 
relating to stored value cards; financial services relating to point of transaction services; financial services for the 
processing and transmission of bills and payments thereof; financial information services for banks provided via 
computer networks and satellite transmissions; financial information provided over the Internet or other electronic 
means; automated funds transfer services; computerised transfer of funds; computerised financial services; money 
transfer services utilising electronic cards; information services relating to the automated transfer of funds; processing of 
payments for banks; payment transaction card services; payment transaction authentication and verification services; 
payment transaction verification services; financial services relating to stored valued cards; clearing house financial 
services; cash card services; issue of tokens of value; issuing of tokens of value in relation to customer loyalty schemes; 
issuing of tokens of value in relation to incentive schemes; issuance of pre-paid cards and stored value cards; payment 
services with discount card; organisation of financial collections; all included in this class.

Cl.42;Installation, maintenance and updating of computer software; computer software advisory services; computer 
software consultancy; computer programming; computer software programming services; writing of computer software; 
web site design; provision of information relating to information technology; consultancy services relating to information 
technology; professional consultancy relating to computer security; all included in this class.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 17/10/2017; Application No. : 017357286 ;European Union 

4002287    01/11/2018
[International Registration No. : 1401456]
A Society AB
S. Förstadsgatan 2 SE-211 43 MALMÖ Sweden

Proposed to be Used
IR DIVISION
Cl.35;Business management; business administration; consultancy regarding personnel and personnel administration; 
professional business consultancy; business project management; business management and organization consultancy; 
business consultancy and advisory services; business management analysis; personnel recruitment; personnel 
recruitment consultancy; human resources management and recruitment services; temporary personnel services; 
personnel placement and recruitment; consultancy relating to data processing; consultancy services regarding business 
strategies.

Cl.36;Financial affairs; financial consulting; administration of financial affairs; computerised financial services; 
computerised financial analysis; financial information, data, advice and consultancy services; insurance underwriting.

Cl.42;Information technology [it] consultancy; computer engineering consultancy services; consultancy relating to the 
design and development of computer programs; it consultancy, advisory and information services; engineering services 
relating to the design of electronic systems; consultancy in the field of electronics and information technology; 
development of computer based networks, computer software consultancy; consultancy and information services relating
to information technology; scientific and technological services and research and design relating thereto; industrial 
analysis and research; engineering services; engineering consultancy services.
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Priority claimed from 13/04/2018; Application No. : 87876698 ;United States of America 

4004464    11/10/2018
[International Registration No. : 1434290]
Knotel, Inc.
33 West 17th Street New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Real estate services, namely, leasing of office spaces; management of commercial real estate and buildings.

Cl.41;Providing facilities for entertainment and educational purposes, namely, providing media room facilities featuring 
audio-visual equipment; sporting and cultural activities, namely, organizing community sporting and cultural events for 
entertainment purposes; rental services for audio and video equipment; translation services; translation services for 
businesses and travelers; educational and entertainment services, namely, providing motivational and educational 
speakers; educational services, namely, conducting seminars, workshops, lectures and classes in the fields of media, 
science, engineering, mathematics, entrepreneurship, popular culture, civics and public advocacy, charitable giving, 
publishing, psychology, exercise, sexuality, fitness, and professional advancement.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

4004473    12/10/2018
[International Registration No. : 1434523]
Copernica B.V.
De Ruijterkade 112 NL-1011 AB Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Downloadable email software; electronic mail and messaging software; software for ensuring the security of 
electronic mail.

Cl.38;Email services; email data services; data transmission by electronic mail; telecommunications by email; data 
communication by electronic mail; transmission of electronic mail; electronic messaging; electronic mail and mailbox 
services; secure e-mail services; rental of electronic mail-boxes; providing an electronic mailbox; electronic mail services 
for data and voice; transmission of electronic mail [email data services]; providing e-mail fax services; collection and 
delivery of messages by electronic mail; electronic mail and facsimile transmission services; short message services; 
transmission of short messages [sms], images, speech, sound, music and text communications between mobile 
telecommunications devices.

Cl.42;Electronic storage of archived e-mails; electronic storage of documents and archived e-mails; software as a 
service [saas]; hosting services and software as a service and rental of software; software development.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

4004481    10/08/2018
[International Registration No. : 1434538]
Ping An Insurance (Group) Company of China, Ltd.
15-18F, Galaxy Center, Fuhua Road, Futian District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; downloadable image files; computer programs, recorded; 
electronic publications, downloadable; computer peripheral devices; magnetic data media; computer software, recorded; 
electronic notice boards; Global Positioning System [GPS] apparatus; portable media players.

Cl.35;Advertising; business management assistance; marketing; procurement services for others [purchasing goods 
and services for other businesses]; personnel management consultancy; relocation services for businesses; 
computerized file management; accounting; sponsorship search; retail or wholesale services for medical supplies.

Cl.36;Insurance underwriting; banking; financial services; art appraisal; real estate agency services; brokerage; surety 
services; charitable fund raising; trusteeship; lending against security.

Cl.38;Television broadcasting; message sending; providing internet chatrooms; transmission of digital files; 
videoconferencing services; electronic mailing services; communications by computer terminals; providing user access 
to global computer networks; computer aided transmission of messages and images; electronic bulletin board services 
[telecommunications services].

Cl.42;Research and development of new products for others; meteorological information; information technology [IT] 
consultancy; providing search engines for the internet; outsource service providers in the field of information technology;
computer system design; computer programming; conversion of data or documents from physical to electronic media; 
providing information on computer technology and programming via a web site; Software as a service [SaaS].

8300



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 23/10/2017; Application No. : 2017-139679 ;Japan 

4004581    17/04/2018
[International Registration No. : 1434180]
Nissan Chemical Industries, Ltd.
7-1, Kanda-Nishiki-cho 3-chome, Chiyoda-ku Tokyo 101-0054 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; chemicals used in industry, science and photography; chemical reagents, other than for medical or 
veterinary purposes; glue and adhesives for industrial purposes; plant growth regulating preparations; fertilizers; reagent 
paper [not for medical purposes]; chemical compositions for developing photographs; unprocessed plastics [plastics in 
primary form]; agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; active chemical 
ingredients for use in the manufacture of pharmaceuticals.

Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; fumigants [only for agricultural purposes]; 
fungicides [only for agricultural purposes]; rodenticides [only for agricultural purposes]; insecticides [only for agricultural
purposes]; herbicides [weedkillers]; insect-repellents [only for agricultural purposes]; antiseptics [only for agricultural 
purposes]; gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; 
menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; 
bandages for dressings; liquid bandages; breast-nursing pads; cotton swabs for medical purposes; dental materials; 
mothproofing paper; dietary supplements for humans; nutritional supplements for animal foodstuffs; medicines for 
veterinary purposes; chemical reagents for medical or veterinary purposes; diagnostic test reagents for medical or 
veterinary purposes.

Cl.35;Advertising and publicity services; provision of information concerning commercial sales; import-export agency 
services; compiling of information into computer databases; rental of publicity and marketing materials; retail services or 
wholesale services for pharmaceutical, veterinary and sanitary preparations; retail services or wholesale services for 
pharmaceutical preparations and other preparations for destroying vermin, fungicides, herbicides; retail services or 
wholesale services for medicines for veterinary purposes; retail services or wholesale services for fertilizers; retail 
services or wholesale services for dietary supplements for humans; retail services or wholesale services for dietary 
supplements for animals; retail services or wholesale services for chemicals, hydrochloric acid, sulphuric acid, nitric 
acid, phosphoric acid, acetic acid, ammonia water, caustic soda, calcium carbonate, chlorine, hydrogen peroxide, methyl 
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alcohol, ethyl acetate, butyl acetate, benzene, toluene, xylene, zinc chloride, sodium sulfate, sodium thiosulfate, cyanuric 
chloride, sodium dichloroisocyanuate, trichloroisocyanuric acid, sodium dichloroisocyanuate dehydrate, higher alcohols, 
higher fatty alcohols, colloidal silica, organic colloidal silica, lithium silicate, colloidal alumina, colloidal antimony, 
antimony oxide, colloidal zirconium, melaminecyanurate, cross-linking agents, solder resist chemicals, ammonium 
hydrogencarbonate, melamine, and sulfamic acid.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 04/02/2014; Application No. : 658723 ;Switzerland 

4004822    29/10/2018
[International Registration No. : 1228552]
Officine Panerai AG
Hinterbergstrasse 22, CH-6312 Steinhausen Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Watches, chronometers, wristwatches, bracelets for watches, boxes of precious metal for watches and jewelry; 
buttons for cuffs, tie clips, rings, bracelets.

Cl.35;The bringing together, for the benefit of others, of a variety of goods (excluding the transport thereof) enabling 
customers to conveniently view and purchase those goods in a store; the bringing together, for the benefit of others, of a 
variety of goods (excluding the transport thereof) enabling customers to conveniently view and purchase those goods 
from a catalog containing a variety of goods by mail order or by telecommunication means; the bringing together, for the 
benefit of others, of a variety of goods (excluding the transport thereof) enabling customers to conveniently view and 
purchase those goods from a commercial Website; advertising and retail sale.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 05/02/2018; Application No. : 2018-014435 ;Japan 

4006604    23/04/2018
[International Registration No. : 1433852]
FAST RETAILING CO., LTD.
717-1, Sayama, Yamaguchi City Yamaguchi 754-0894 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus; computer programs; application software; electronic machines, 
apparatus and their parts; spectacles [eyeglasses and goggles]; sunglasses; goggles for sports; parts and accessories 
for spectacles; spectacle cases; consumer video game programs; electronic circuits and CD-ROMs recorded with 
programs for hand-held games with liquid crystal displays; electronic circuits and CD-ROMs recorded with automatic 
performance programs for electronic musical instruments; downloadable music files; downloadable image files; 
electronic publications; electronic notice boards; electric installations for the remote control of industrial operations; 
remote control apparatus; computers and their peripherals; chips [integrated circuits]; electronic tags for goods; readers 
[data processing equipment] for electronic tags for goods; semi-conductors; portable media players; multimedia 
projectors; tablet monitors; personal digital assistants in the shape of a watch; smartphones; covers for smartphones; 
fireproof garments; diving suits; recorded compact discs; humanoid robots with artificial intelligence; measuring or 
testing machines and instruments; cases for smartphones; fashion spectacles.

Cl.14;Precious metals; unwrought and semi-wrought precious stones and their imitations; jewelry; key rings; jewelry 
boxes; ornaments of precious metal in the nature of jewelry; shoe ornaments of precious metal; hat jewellery; clocks and 
watches; necklaces; cuff links; tie pins; badges of precious metal; wristwatches; parts and accessories of clocks and 
watches; watch bands and straps; bracelets; pendants; medals; ornamental pins; bracelets made of embroidered textile 
[jewellery]; pierced earrings; earrings; brooches [jewellery]; charms for key chains; charms for necklaces; charms for 
bracelets; charms for jewellery; bonnet pins, not of precious metal.

Cl.18;Bags; pouches; vanity cases, not fitted; umbrellas; umbrella covers; rainproof parasols; leather; fur; industrial 
packaging containers of leather; purses; handbags; luggage; book bags; suitcases; carry-on bags; trunks [luggage]; 
boston bags; backpacks [rucksacks]; card cases [notecases]; key cases; business card cases; shopping bags, including 
wheeled shopping bags; commutation-ticket holders; garment bags for travel; bags for sports; leather straps; furniture 
coverings of leather; clothing for pets; handbag frames; purse frames; belts for bags and pouches; leather shoulder belts;
tote bags; shoulder bags; clutch bags.

Cl.24;Textile material; cloth; tick [linen]; fabric; woven fabrics; knitted fabrics; jersey [fabric]; sheets [textile]; felts; non-
woven textile fabrics; oilcloth; gummed waterproof cloth; rubberized cloth; filtering materials of textile; plastic material 
[substitute for fabrics]; woven textile goods for personal use (not for wear); towels of textile; face towels of textile; 
handkerchiefs of textile; household linen; bed linen; bedsheets; quilts; futon quilts; kakebuton [futon quilts]; covers for 
futon quilts; quilt covers; bed covers; mattress covers; pillow covers; blankets; bed blankets; lap blankets; lap robes; 
baby buntings; tablecloths, not of paper; dish towels for drying; table napkins of textile; bath linen, except clothing; 
curtains; draperies [thick drop curtains]; loose covers for furniture; covers for cushions; wall hangings of textile; seat 
covers of textile; toilet seat covers of textile; labels of textile; sleeping bags.

Cl.25;Clothing; outerclothing; jackets; down jackets; wind resistant jackets; coats; overcoats; jumpers; rainwear; 
anoraks [parkas]; sweaters; knitwear [clothing]; cardigans; vests; waistcoats; shirts; blouses; polo shirts; layettes 
[clothing]; maternity clothing; waterproof clothing; pullovers; trousers; stretch pants; jogging pants; sweatshirts; sweat 
pants; suits; skirts; dresses; wedding dresses; leggings [trousers]; beach clothes; swimwear [bathing suits]; night 
gowns; dressing gowns; negligees; sleeping garments; sleepwear; Japanese sleeping robes [nemaki]; pajamas; 
bathrobes; underwear; undershirts; girdles; corsets [underclothing]; combinations [clothing]; chemises; drawers and 
underpants; slips; panties, shorts and briefs; trunks [underwear]; brassieres; petticoats; camisoles; tee-shirts; tank tops; 
frocks; jerseys [clothing]; clothes for sports; masquerade costumes; Japanese traditional clothing; jeans; gloves and 
mittens [clothing]; scarves [scarfs]; bow ties; neckties; shawls; bandanas [neckerchiefs]; mufflers [clothing]; ear muffs 
[clothing]; headgear; hats; caps [headwear]; hosiery; socks; stockings; tights; garters; sock suspenders; suspenders 
[braces]; wristbands [clothing]; waistbands; belts for clothing; chasubles; sashes for wear; wimples; maniples; shower 
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caps; sleep masks; footwear; Japanese style wooden clogs [geta]; Japanese style sandals [zori]; slippers; sandals; 
boots; shoes; sports shoes; boots for sports; football boots.

Cl.26;Tapes [haberdashery]; ribbons; lace for edgings; arm bands [clothing accessories]; armbands for holding 
sleeves; insignias for wear, not of precious metal; buckles [clothing accessories]; badges for wear, not of precious metal; 
ornamental novelty badges [buttons]; brooches [clothing accessories]; special sash clips for obi (obi-dome); brassards; 
buttons; shoe ornaments, not of precious metal; shoe trimmings; shoe eyelets; shoe laces; metal fasteners for shoes and 
boots; fastenings for clothing; slide fasteners [zippers]; hat trimmings; charms, other than for jewellery, key rings or key 
chains; spangles for clothing; hair ornaments; decorative articles for the hair; barrettes [hair-slides]; hair bands; hair 
elastics; fancy goods [embroidery]; ornamental adhesive patches for jackets; heat adhesive patches for decoration of 
textile articles [haberdashery]; heat adhesive patches for repairing textile articles; appliques [haberdashery]; pins, other 
than jewellery; haberdashery [dressmakers' articles], except thread; sewing kits; hosiery loom needles; hair curlers, other 
than hand implements; artificial corsages; bag charms.

Cl.35;Advertising; promoting the goods and services of others through the administration of sales and promotional 
incentive schemes involving trading stamps; sales promotion for others; marketing; business management; commercial 
or industrial management assistance; organization of fashion shows for promotional purposes; organization of 
exhibitions and trade fairs for commercial or advertising purposes; office functions; retail services or wholesale services 
for woven fabrics and beddings; retail services or wholesale services for towels; retail services or wholesale services for 
clothing; retail services or wholesale services for headgear for wear; retail services or wholesale services for diapers; 
retail services or wholesale services for footwear; retail services or wholesale services for bags and pouches; retail 
services or wholesale services for purses; retail services or wholesale services for personal articles; retail services or 
wholesale services for personal ornaments [jewellery, jewelry (Am.)]; administrative processing of purchase orders; sales 
promotion for others in relation to woven fabrics and beddings; sales promotion for others in relation to clothing; sales 
promotion for others in relation to diapers; sales promotion for others in relation to footwear; sales promotion for others 
in relation to bags and pouches; sales promotion for others in relation to personal articles.

Cl.42;Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; design and development of new products; architectural services; surveying; designing, other 
than for advertising purposes; fashion design; design, programming, and maintenance of computer programs; software 
as a service [SaaS]; technological advice relating to computers, automobiles and industrial machines; providing technical 
advice relating to computers; rental of computers; providing computer programs on data networks; creating and 
maintaining web sites for mobile phones; design, creation and programming of web pages; rental of memory space on 
servers for web sites featuring social networking; testing, inspection or research of pharmaceuticals, cosmetics or 
foodstuffs; providing search engines for the Internet sites; providing temporary use of non-downloadable software 
applications accessible via a web site; rental of memory space on servers for hosting electronic bulletin boards on the 
Internet; leasing of application software; providing temporary use of web-based applications; providing temporary use of 
on-line applications and software tools; hosting computer software applications for others; hosting of multimedia and 
interactive applications; design and development of software in the field of mobile applications.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 26/07/2018; Application No. : 88054255 ;United States of America 

4006650    13/09/2018
[International Registration No. : 1433937]
Epic Games, Inc.
620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Stands for handheld digital electronic devices, namely, cell phones.

Cl.14;Charms for key rings or key chains; key chains; pins being jewelry.

Cl.18;Backpacks.

Cl.25;Costumes for use in role-playing games; halloween costumes; socks; sweatshirts.

Cl.26;Ornamental novelty pins; wigs.

Cl.28;Bobble head dolls; collectable toy figures; halloween masks; modeled plastic toy figurines; play figures; toy 
action figures and accessories therefor; toy figures; toy vehicles; toy vehicles and accessories therefor; toys, namely, 
children's dress-up accessories.
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Priority claimed from 02/02/2018; Application No. : 3.702.272 ;Spain 

4006659    06/06/2018
[International Registration No. : 1433849]
SIMON, S.A.U.
c/Diputación, n° 390-392 E-08013 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.9;Electric couplings; electric terminals; push buttons for bells; electric wires; branch boxes (electricity); distribution 
boxes (electricity); junction boxes (electricity); connectors (electricity); switchboxes (electricity); electric apparatus for 
commutation; distribution consoles (electricity); electric contacts; control panels (electricity); electro-dynamic apparatus 
for the remote control of signals; electric converters; light-emitting diodes [LED]; contacts (electric couplings); remote 
electric igniting devices; sockets, plugs and other contacts [electric connections]; electric coils; interfaces [computers]; 
electric switches; inverters [electricity]; limiters [electricity]; remote control apparatus; audio and video-receivers; current 
rectifiers; cell switches [electricity]; electric control apparatus; electric light dimmers [regulators]; electric relays; covers 
for electric outlets; electric alarm bells; electric door bells; transformers [electricity]; indicators [luminous signals]; 
luminous signs; fuse wire; ammeters; distribution boards [electricity]; luminous beacons; identification threads for 
electric wires; electric accumulators for vehicles; chargers for electric accumulators; insulated copper wire; circuit 
breakers; printed circuits; printed circuit boards; temperature indicators; electric measuring apparatus; measuring 
instruments; voltage surge protectors; electrified rails for mounting spotlights [lights]; loudspeakers; cabinets for 
loudspeakers; lighting ballasts; battery chargers; thermostats; coaxial cables; fiber-optic cables; detectors; smoke 
detectors; sound recording apparatus; video recorders; measuring apparatus; computer programs [downloadable 
software]; radio-wave transmission antennas; chronographs [time recording apparatus]; buzzers; recorded computer 
programs; recorded computer operating programs; software [recorded programs]; hardware for computers; electrical 
adapters; antennas; batteries for lighting; electric batteries; circuit closers; ducts [electricity]; electricity conduits; fuses; 
integrated circuits; integrated circuit cards; light-emitting electronic pointers; lightning conductors [rods]; electric locks; 
electric loss indicators; microphones; monitors [computer hardware]; neon signs; pressure gauges; readers [data 
processing equipment]; signal bells; luminous or mechanical signaling panels; signaling whistles; solar batteries; 
telephone transmitters; transmitters of electronic signals; transmitters [telecommunication]; transmitting sets 
[telecommunication]; USB flash drives; video telephones; voltmeters; whistle alarms, computer programs.

Cl.11;Arc lamps; ceiling lights [lamps]; electric discharge tubes for lighting; electric lamps; lamp mantles; brackets for 
lamps; hanging supports for lamps; lamp chimneys; lamp glasses; lamp globes; lamp reflectors; lamp shades; lamps 
[lighting apparatus]; lampshade holders; lanterns for lighting; light bulbs; electric light bulbs; light diffusers; lighting 
apparatus with light-emitting diodes [LED]; lighting apparatus and installations; luminous tubes for lighting; projector 
lamps; sockets for electric lamps; floor lamps; street lamps.
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Priority claimed from 28/02/2018; Application No. : 017866473 ;European Union 

4006662    27/08/2018
[International Registration No. : 1433885]
Mercodia AB
Sylveniusgatan 8 A SE-754 50 Uppsala Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemical kits for analysing proteins; diagnostic preparations and reagents, other than for medical or veterinary 
purposes.

Cl.5;Clinical diagnostic reagents; medical diagnostic reagents and test strips; diagnostic agents, preparations, 
substances, test reagents and reagents for medical and veterinary purposes and use; medical diagnostic reagents and 
assays for testing of body fluids.

Cl.42;Quality control.
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Priority claimed from 15/02/2018; Application No. : 87799448 ;United States of America 

4006663    14/08/2018
[International Registration No. : 1434241]
Midmark Corporation
60 Vista Drive Versailles OH 45380 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Medical diagnostic equipment comprised of computer hardware and software for gathering and transmitting patient 
physiological and radiographic data; veterinary weighing scales; diagnostic software for use in the analysis of 
electrocardiographic (ECG) data; software for linking multiple medical diagnostic equipment, namely, software for linking 
electrocardiographic (ECG) measurement and analysis equipment, spirometers, cardiac holter monitors, and vital signs 
monitors with other medical devices, software and databases in a clinical space; electronic pinch and collision avoidance 
system consisting primarily of sensors, a computer, and related software sold as a feature of patient examination and 
procedure tables; infrared and radio frequency locating and tracking systems for locating and tracking persons and 
equipment within a defined area; computer hardware and software for remotely tracking, managing, monitoring and 
locating persons and equipment within a defined area.

Cl.10;Sterilizers for medical, dental, and veterinary use; ultrasonic cleaning units for cleaning medical, dental, and 
veterinary instruments; medical, dental, and veterinary examination and procedure lights; seating used for medical, 
dental, and veterinary examination and treatment, namely, chairs, stools, side chairs, physician stools, dentist stools; 
waste receivers for receiving wastes during medical, dental, and veterinary examinations; medical procedure chairs and 
tables, medical examination tables, medical treatment tables; electrocardiograph apparatus, spirometers, cardiac holter 
monitors, medical vital signs acquisition apparatus, medical diagnostic instruments; mobile clinical workstations, 
stationary clinical workstations; dental and veterinary radiographic imaging apparatus; digital dental and veterinary 
radiographic sensors, digital dental and veterinary radiographic readers; dental examination and treatment chairs, 
overhead track mounted display monitors for use in dental clinics, dental and veterinary treatment instrument delivery 
systems; air compressors for use in dental clinics, vacuum systems for use in dental clinics; veterinary anesthesia 
machines, veterinary anesthesia vaporizers, veterinary anesthesia masks, veterinary vital signs monitor, veterinary vital 
signs acquisition apparatus; veterinary examination tables, veterinary treatment tables, veterinary surgery tables; 
veterinary boarding and containment cages, veterinary scrub sinks and grooming tubs.

Cl.20;Cabinets used to store and organize medical, dental, and veterinary equipment and supplies.

Cl.37;Set up and repair of clinical equipment in healthcare facilities; set up and repair of infrared and radio frequency 
locating and tracking systems in healthcare facilities; consulting services in regard to set up and repair of clinical 
equipment and infrared and radio frequency locating and tracking systems in healthcare facilities; technical support 
services, namely, providing technical advice relating to the repair, installation and maintenance of clinical equipment in 
healthcare facilities and of hardware and software for infrared and radio frequency locating and tracking systems.

Cl.41;Training in the use and operation of clinical equipment in healthcare facilities; business training in the field of 
operating healthcare facilities; training in the use of infrared and radio frequency locating and tracking systems and 
related hardware and software.
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Priority claimed from 01/03/2018; Application No. : 017866871 ;European Union 

4006677    07/08/2018
[International Registration No. : 1433839]
Rittal GmbH & Co. KG
Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.6;Safes and vaults, in particular safes and vaults for information technology; containers of metal for burglar-proof 
and fire-proof storage and protection, in particular of computer hardware components; buildings of metal, in particular 
security rooms, in particular fire-proof areas; metallic divisions [partitions]; components of metal for furniture; space 
systems consisting of cabinet and housing modules, wall modules, in particular modular security spaces, linings of sheet 
metal, namely doors, walls; door locks of metal; positioning and movement devices of metal, namely bases and rollers; 
fixed or mobile mounting equipment and mounting aids of metal, namely mounting plates, swivel frames for mounting, 
mounting shelves of metal, namely mounting brackets; common metals and their alloys; fastening devices of metal, 
namely bearing angles; metal building materials; transportable buildings of metal; non-electric cables and wires of 
common metal; ironmongery, small items of metal hardware; pipes and tubes of metal; safes.

Cl.9;Electric switch cabinets and fitted cupboards of metal and/or plastic for electric apparatus, including racks, 
housings and consoles for industry, installation, electronics, computers, interactive terminal systems and data 
transmission, including in connection with support arm systems, including being air-conditioned and/or earthquake-proof 
and/or vandal-proof and/or explosion-proof; switch cabinets and switch desks consisting of metal and/or plastic, for use 
in industry, installation, electronics, telecommunications, data processing, interactive terminal systems and data 
transmission; (electric) cable carrying bracket systems of metal and/or plastic, consisting of load bearing profiles and 
wall fixings and/or floor fixings and/or housing fixings and/or wall, connection and/or intermediate joints and/or couplings 
and/or tilting and/or connecting adapters and/or elbows; including all the aforesaid goods being earthquake and/or vandal 
and/or explosion-proof; signalling devices for monitoring and safeguarding switch cupboards; current distribution 
components, included in this class, in particular adaptors for connectors and devices, and load-breakers; modules and 
system components for energy sub-distribution, power supplies, namely power supply units, power-supplying apparatus, 
including uninterruptible power-supplying apparatus, including in modular form; power converters; power inverters; 
overload protection devices for sensitive electronic apparatus and computers, namely fuses and monitoring units; alarm 
installations, in particular fire alarms, extinguishing apparatus and systems constructed therefrom; water warning 
apparatus and installations constructed thereof; computer control stations; electronic control stations; electric power 
units; electric and/or electronic access control apparatus and installations constructed therefrom, access control 
apparatus and installations constructed therefrom; electric and electronic control apparatus and installations constructed 
thereof, electric and electronic apparatus and instruments (included in class 9), namely for control stations, control 
rooms, console workstations, CAD workstations; electric apparatus for cupboard and system monitoring, control and 
regulation, monitoring, including in connection with building monitoring; configuration and monitoring software for 
security areas for information technology; auxiliary cabling devices for electrical purposes, of metal or plastic, namely 
cable management modules consisting of cable guide channels, cable rerouting channels and/or cable fasteners, namely 
cable support rails, cable entries; cable bushings for housings for electric fittings; rubber clamping sections, inscription 
panels adapted for housings for electric fittings; plug-in units for sub-racks, namely plug-in cards, bus boards, casettes, 
pin and socket connectors; mains supply circuit, namely power supply units; electronic devices for monitoring gas 
pipelines; parts for all the aforesaid goods; scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; data processing apparatus and computers; fire-
extinguishing apparatus; data processing equipment; computers; computer software; components for electric switch 
cabinets, namely rack frames, profiles, support bases, guide rails, support rails, shelves, cable glands of metal; 
components of metal for computer control stations; housings of metal for electric apparatus; casings for cpus; housings 
of metal for electric apparatus, computer housings.
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Priority claimed from 31/05/2018; Application No. : 302018000019201 ;Italy 

4007261    05/06/2018
[International Registration No. : 1434613]
CONCETTI S.P.A.
Strada Statale 75 Centrale Umbra KM 4, 190 Frazione Ospedalicchio I-06083 BASTIA UMBRA (PG) Italy

Proposed to be Used
IR DIVISION
Cl.7;Bailing machines; packaging machines; balers for industrial use; vacuum packaging machines; packing 
installations; packaging machines for food; machines for the manufacture of packaging; machines for forming pouches; 
bagging machines; bag compactors [machines]; industrial bag filling machines; sack filling machines; machines for the 
manufacture of sachets; wrapping machines; robotic filling machines; bottle filling machines; machines for filling 
containers with liquid; machines for filling packaging containers; machines for filling containers; machines for filling 
cartons; automatic packing machines for food; stretch-wrapping machines for applying plastics material to palletised 
loads; stretch-wrapping machines for applying plastics film to palletised loads; numerically controlled machining stations 
for boring with palletising system; depalletisers [machines]; winding machines; electric bag sealers; sack sealing 
machines; machines for use in the sealing of cartons filled with food; electric vacuum food sealers for household 
purposes; machines for sealing packaging containers; food processors, electric; machine operated platforms capable of 
elevation above ground level and used for storage; belt conveyors; machine tools.

Cl.9;Weighing apparatus and instruments; separation columns for weighing purposes; electrical weighing apparatus; 
scales; precision balances; electrical scales; weights for use with weighing scales; weighbridges; weighing machines; 
filling level detectors; measuring apparatus and instruments; precision measuring apparatus; digital measuring 
apparatus; dosimeters; liquid dosage devices that measure the amounts to be dispensed; scientific, nautical, surveying, 
photographic, cinematographic, optical, measuring, signalling, checking [supervision] and life-saving apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity.
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Priority claimed from 09/02/2018; Application No. : UK00003289026 ;United Kingdom 

4007269    08/08/2018
[International Registration No. : 1433890]
One Pro Group Limited
27 High Street, Godstone Surrey RH9 8LS United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances adapted for medical use.

Cl.12;Apparatus for locomotion by land; bicycles; parts and fittings for the aforementioned.

Cl.21;Household utensils and containers; water bottles.

Cl.25;Clothing; footwear; headgear.

Cl.28;Sports and gymnastic equipment and apparatus.

Cl.29;Preserved, dried and cooked fruits and vegetables; edible oils and fats.

Cl.30;Sugar; flour; preparations made from cereals, bread, pastry and confectionery; condiments; spices; ice; biscuits.

Cl.32;Mineral and aerated waters and other non-alcoholic drinks; fruit drinks and juices; syrups and other preparations 
for making beverages.

Cl.36;Insurance services.

Cl.41;Sporting and cultural activities.
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Priority claimed from 25/05/2018; Application No. : 30 2018 105 772 ;Germany 

4007278    31/07/2018
[International Registration No. : 1433979]
TCNLG Group AG i.G.
Löwentorbogen 9b 70376 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic control, regulating and monitoring apparatus and instruments, also as component parts for heating, air 
conditioning and ventilating installations for use in clean room installations or for building control technology.

Cl.11;Fans, filters for the industrial air purification, air filter ventilator units, lights, ventilating apparatus for air 
conditioning as well as air conditioning apparatus, all being for use in clean rooms, climatic chambers, clean room 
ceilings, rotation locks and tunnel locks; all the aforementioned goods fitted to the use in grid ceilings, walls, floors, 
covering plates and partitions; heating and air conditioning installations for building technology; refrigerating, heating, 
drying and ventilating installations, equipment and apparatus; air conditioning equipment and apparatus and installations 
consisting thereof; dust, solvent vapour and oil mist extraction and separating apparatus and installations, all being for 
use in clean room installations or for use in the treatment of atmospheric gases; fans for the aforementioned goods.

Cl.37;Building construction supervision, assembly services relating to the installation and installation services in the 
field of building technology and process technology installations for air conditioning technology, clean room technology, 
building technology, electrical engineering, supply technology, sanitation technology, environmental control, 
computerization and media supply purposes; maintenance in the field of repair and cleaning of semi-conductor factories; 
construction of semi-conductor factories, assembly services relating to the installation and installation services relating 
to the building of semi-conductor factories; installation and assembly services relating to the installation of heating, 
refrigerating, air conditioning, drying, ventilating, extraction and separating installations and apparatus; implementation 
of maintenance and inspection works in the context of maintenance and inspection intervals stipulated by the 
manufacturer and repair and maintenance of heating, refrigerating, air conditioning, drying, ventilating, extraction and 
separating installations and apparatus; assembly services relating to the installation and installation of environmental 
protection apparatus and devices for existing factories.

Cl.42;Technical planning of building technology and process technology installations for the air conditioning 
technology, clean room technology, building technology, electrical engineering, supply technology, sanitation 
technology, environmental control, computerization and media supply purposes; performance of technical inspections of 
statutory operability of heating, refrigerating, air conditioning, drying, ventilating, extraction and separating installations 
and apparatus; building technology services, namely performance of technical inspections of operability of building 
technology installations and of technical production and process flow; technical planning and consultancy therefor 
relating to implementation of production process and flow in the field of microelectronics, the pharmaceutical industry 
and the food industry; technical planning and consultancy therefor relating to environmentally-friendly microelectronics 
manufacture; technological consultancy for the implementation of environmentally-friendly microelectronics 
manufacture; technical consultancy in the redesigning of semi-conductor factories; technical consultancy for improving 
ecological efficiency and energy saving and recycling technology; technical planning of semi-conductor factories; 
technical planning, performance of technical inspection, also with regard to legal requirements, as well as certification of 
clean rooms and all types of technical building equipment at the stages of planning, installation, function and 
performance, and of the documentation therefore in the context of technical project management and performance of 
technical inspections; technical planning of building and process technology installations.
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4007346    27/06/2018
[International Registration No. : 1433837]
GW Cosmetics GmbH
Achauerstr. 49a A-2333 Leopoldsdorf Austria

Proposed to be Used
IR DIVISION
Cl.3;Mascara; eyelashes (false -); eyebrow cosmetics; eyebrow pencils; make-up removing preparations; mascara 
removing preparations, preparations for removing eye make-up; make-up removing milks; eyelash and eyebrow dyes; 
dyes (cosmetic -); oxidation preparations for use in dyeing hair, eyelashes and eyebrows; beard dyes; bleaching 
preparations [decolorants] for cosmetic purposes; depilatory preparations; wax (depilatory -); adhesives for cosmetic 
purposes; eyelashes (adhesives for affixing false -); skin cream; skin care preparations; cotton wool and cotton sticks for 
cosmetic purposes; cosmetics; cosmetic pencils; eyelid shadow; concealers; liners [cosmetics] for the eyes; lip stains 
[cosmetics]; lip stains [cosmetics]; cosmetic kits; powder compact refills [cosmetics]; make-up preparations; make-up 
foundations; make up foundations; powder for make-up; make-up pencils; make-up for the face; make-up kits; make-up 
foundations; powder for make-up; compacts containing make-up; make-up for compacts; skin make-up; make-up for the 
face; eyelid doubling makeup; eye make-up; eyelid shadow; eyelid shadow; cosmetics in the form of eye shadow; 
eyebrow powder; eyebrow mascara; eyebrow colors in the form of pencils and powders; cosmetics for eyelashes; rouges;
blush pencils; cosmetic rouges; liquid rouge; cosmetic rouges; cosmetic rouges; cosmetics in the form of rouge; lipstick; 
dusting powder; powder for make-up; solid powder for compacts [cosmetics]; perfumed powder [for cosmetic use]; 
cosmetics in the form of powders; cosmetic face powders; eyelid shadow; make-up for the face and body; cosmetic eye 
pencils; make-up preparations for the face and body.

Cl.9;Training guides in electronic format; downloadable educational course materials; training software; instruction 
manuals in electronic format; training manuals in the form of a computer program; e-books; books recorded on tape; 
books recorded on disc; digital books downloadable from the internet; dvds; interactive dvds; prerecorded exercise dvds; 
compact discs [read-only memory]; video compact discs; compact discs; audio compact discs.

Cl.16;Paper tissues for cosmetic use; tissues of paper for removing make-up; instructional manuals for teaching 
purposes; books.

Cl.21;Cosmetic trays of plastic or glass, applicators of plastic for cosmetic purposes; cosmetic brushes; cosmetic 
sponges; cosmetic powder compacts; applicators for cosmetics; cosmetic brushes; dispensers for cosmetics; cosmetic 
brushes; cosmetic brushes; applicators for cosmetics; applicators for cosmetics; applicators for cosmetics; applicators 
for cosmetics; containers for cosmetics; cosmetic brushes; cosmetic brushes; cosmetic brushes; eye make-up 
applicators; facial sponges for applying make-up; applicator sticks for applying make-up; applicators for applying eye 
make-up; dusting brushes.

Cl.35;Mail order retail services for cosmetics; mail order retail services for cosmetics; advertising services relating to 
cosmetics; providing consumer product advice relating to cosmetics; online retail store services relating to cosmetic and 
beauty products; providing consumer product information relating to cosmetics; commercial information and advice 
services for consumers in the field of make-up products.

Cl.41;Providing of training; training; vocational training services; coaching [training]; education services relating to 
vocational training; training; educational instruction; staff training services; educational services in the nature of beauty 
schools; training and instruction; provision of training courses; provision of training courses; conducting of exhibitions 
for training purposes (education); organisation of training courses; provision of training facilities; hire of teaching 
materials; setting of training standards; educational seminars; conducting of instructional seminars; definition of training 
standards for a training institute; organisation of seminars relating to training; arrangement of conferences for 
educational purposes; providing of education; organisation of training courses; arrangement of conferences for 
educational purposes; dissemination of educational material; provision of training facilities; recreation and training 
services; educational services provided by institutes of further education; instructional and training services; education 
services provided by television; provision of training facilities for young people; organising of competitions for 
education; organisation of seminars relating to education; organising of education exhibitions; provision of training 
courses; arranging of exhibitions for educational purposes; provision of online training; computer education training 
services; entertainment, education and instruction services; conducting instructional courses; provision of training 
courses; education services provided by television programmes; provision of training and education; management of 
education services; provision of education courses; arranging of competitions for education or entertainment; workshops 
for educational purposes; arrangement of seminars for educational purposes; arranging of presentations for educational 
purposes; planning of seminars for educational purposes; arranging of exhibitions for educational purposes; arranging of 
exhibitions for training purposes; conducting of exhibitions for educational purposes; arranging of demonstrations for 
training purposes; arranging and conducting of educational courses; preparation of educational courses and 
examinations; planning of lectures for educational purposes; conducting of instructional seminars; arranging of festivals 
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for training purposes; organising of competitions for education; arranging of displays for training purposes (education); 
arranging of displays for educational purposes; workshops (arranging and conducting of -) [training]; arranging for 
students to participate in educational activities; organisation of youth training schemes; educational services in the 
nature of correspondence courses; educational services relating to beauty therapy; vocational skills training; workshops 
(arranging and conducting of -) [training]; arranging professional workshop and training courses; provision of education 
courses; organisation of seminars relating to training; conducting of instructional seminars; arranging and conducting of 
seminars and workshops; educational and training services relating to healthcare; educational services for providing 
courses of instruction; educational services for providing courses of education; provision of education on-line from a 
computer database or via the internet or extranets; conducting of instructional, educational and training courses for 
young people and adults; providing on-line information and news in the field of employment training; consultancy and 
information services relating to arranging, conducting and organisation of workshops; conducting of classes; provision 
of training courses; organisation of courses using distance learning methods; provision of training courses; conducting 
of educational courses; arranging of workshops and seminars; conducting courses, seminars and workshops; production
of course material distributed at professional seminars; production of course material distributed at professional lectures;
production of course material distributed at professional courses; provision of training courses; providing computer 
assisted courses of instruction; computer training; beauty arts instruction; vocational training services and vocational 
training; provision of training courses; arranging of courses of instruction; arranging of training courses; conducting 
instructional courses; provision of training courses; organisation of training courses; practical training [demonstration]; 
hire of teaching materials; conducting of courses; conducting of instructional seminars; provision of training courses; 
provision of training courses; publication of instructional literature; hire of teaching materials; provision of training 
courses; publication of training manuals; publication of instructional literature; provision of facilities for tuition; 
conducting workshops [training]; training relating to employment skills; vocational training courses (provision of -); 
teaching of cosmetic skills and teaching of beauty skills; conducting instructional courses; workshops for training 
purposes (education); providing courses of instruction for young people; workshops (arranging and conducting of -) 
[training]; arranging and conducting of training courses; coaching; provision of training courses; provision of training 
courses; beauty school services; hairdressing instruction; publication of books; publication of books; publishing 
services for books and magazines; publishing services for books and magazines; publishing services for books and 
magazines; publishing services for books and magazines; electronic online publication of periodicals and books; 
publication of electronic books and journals on-line; publication of electronic books and periodicals on the internet; 
publication of periodicals and books in electronic form; on-line publication of electronic books and journals (non-
downloadable).
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4007348    13/03/2018
[International Registration No. : 1433843]
TJ Fechser
3605 S. Town Center Drive, Suite A Las Vegas NV 89135 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer games, software for online games, software application featuring a game.

Cl.28;Board games; board games; strategy games, namely, strategy card games and strategy board games.
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Priority claimed from 28/11/2017; Application No. : 87699924 ;United States of America 

4007359    25/05/2018
[International Registration No. : 1433818]
CNU Online Holdings, LLC
175 West Jackson Blvd., Suite 1000 Chicago IL 60604 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for use in conducting and managing consumer 
financing transactions and applying for and managing personal loans in the field of consumer lending.

Cl.36;Arranging of loans; consumer lending services; electronic loan origination services; electronic loan preparation 
services; financial services, namely, money lending; financing and loan services; loan financing; temporary loans.

Cl.42;Providing temporary use of non- downloadable software for use in consumer financing transactions and applying 
for and managing consumer loans, via a web site.
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Priority claimed from 19/02/2018; Application No. : 2018-19556 ;Japan 

4007636    07/08/2018
[International Registration No. : 1434705]
Astool Inc.
505 Syoho building, 1-4-1 Higashi, Shibuya-ku Tokyo 150-0011 Japan

Proposed to be Used
IR DIVISION
Cl.9;Application software; downloadable computer software programs.

Cl.42;Software as a service [SaaS]; providing search engines for the Internet; design, development and programming of
computer software.
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Priority claimed from 29/03/2018; Application No. : 4441726 ;France 

4007652    21/08/2018
[International Registration No. : 1434720]
SAINT-GOBAIN WEBER
rue de Brie F-77170 Servon France

Proposed to be Used
IR DIVISION
Cl.17;Packing, stopping and insulating materials; materials for heat insulation, particularly reinforcing fabrics; 
materials for sound insulation; insulating material, plates, panels, bands and materials; sealant compounds for joints; 
grouting coatings; sealing membranes and strips; adhesive bands not for medical, stationery or household use; 
insulating paints; polyurethane foam; insulating foam for building and construction; sealing compounds; caulking 
sealants; adhesive jointing sealants.

Cl.19;Non-metallic building materials; building mortars; concrete; cement; lime; coatings (building materials); 
aggregates; asphalt, bitumen, bituminous preparations for building.
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Priority claimed from 09/11/2017; Application No. : 302017000128117 ;Italy 

4007662    30/03/2018
[International Registration No. : 1434675]
DANIELI & C. OFFICINE MECCANICHE S.P.A.
Via Nazionale, 41 I-33042 BUTTRIO (UD) Italy

Proposed to be Used
IR DIVISION
Cl.7;Ore treating machines; mineworking machines, namely stone crushers, excavators, mine borers; mineral 
separation jigs; machines for removing mineral impurities; haulage apparatus for use in mineworking namely ore hauling 
machines, steam driver hauling machines, conveyor bands, lifting apparatus, namely hoists, tail lifts, lifting platforms, 
elevators; cargo handling machines and apparatus for loading and unloading, namely loading and unloading machines; 
hammers for civil engineering, namely engine driven hammers; hammers for mining, namely engine driven hammers; 
hammers for metal processing, namely engine driven hammers; eroding knives as parts of machines; plants for the 
treatment of coal and ores, namely crushing machines for industrial purposes; plants for the reduction of ores and 
minerals, namely screening plants; plants, namely machines to treat minerals and coals; material sorting machines for 
industrial use; disintegrators for chemical processing; machines for pelletizing; direct reduction iron manufacturing 
machines, catalytic; converters for steel works; metal foundry machines; injector for injecting oxygen and fuel as parts of 
machines; vacuum degassing plants; vacuum oxygen decarburization plants; machines for pneumatic transporting and 
injecting carbon and lime as parts of machines; electric machines and apparatus for cleaning furnace slag doors; electric 
machines and apparatus for waste disposals; waste disposers machines; dust exhausting apparatus for cleaning 
purposes; plants, namely machines for treating solid, liquid and gaseous industrial and civil wastes; machines to treat 
solid wastes; slag granulation installations for blast furnaces; continuous casting machines for billets/blooms/ near net 
shape/thick-medium-thin slabs; casting machines for curved and rectilinear ingot molds; casting machines for horizontal 
ingot molds; casting machines on wheels; ingot moulds as parts of machines; ladle supports for casting machines; 
oscillating system for casting machines moulds; roller guides for casting machines; spraying devices for cooling 
products of casting machines; straighteners for casting machines; withdrawal assemblies for casting machines, power 
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operated; shears for cast products; high-speed billet casters; highspeed slab casters; endless casting and rolling plants; 
metal rolling stands; hot and cold rolling stands as parts of machines; rolling mills; housings for roller as parts of 
machines; machine parts namely hydro dynamic bearings for rolling mills; thin slab rolling mills; hot strip mills; plate 
mills; steckel mills; tandem cold mills; reversing cold mills; hot and cold skin pass mills; temper mills; 
heavy/medium/light section and rail rolling mills; high speed wire rod rolling mills; high speed bar mills; special steels bar 
and rod mills; bar and wire rod rolling mills; slitting machines; laying heads for wire [parts of machines]; endless welding 
rolling plant; welding machines for endless rolling plants; machines for pickling steel strip; annealing machines; washing 
machines for industrial plants; cleaning machines for industrial plants; steel strip coating machines; painting machines; 
air knifes in the nature of pneumatic knives; winders for mechanical wire and accessories; reels as parts of machines; 
winding machines; mechanical wire winders; unwinding machines; spooling machines for bar coiling; sheaf-binding 
machines; packing machines; packaging machines for metals; load manipulators, packagers and folders for 
manufactured or semi-finished products; machines for packing and binding metal profiles; stacking machines; hoists; 
capstans in the nature of winding machines for metal wire; elevating apparatus, namely, hoists; conveyors machines; 
cranes; power operated lifts; power operated conveyor belts; power operated roller conveyors; conveyors for industrial 
transport operations; conveyor belts for machines; forging and extrusion presses; power operated mechanical presses; 
wire extruders; metal extruding machines; plastic extruding machines; extrusion presses; swaging machines; forging 
machines; metal drawing machines; cold wire drawing machines; cold drawing machines; machines for surface finishing 
of metal; bar-to-bar drawing benches for bars and tubular products; machines suitable for detecting and eliminating 
surface defects on cast and rolled metal products; vertical turning machines; lathes for metalworking; reeling and 
centerless grinding machines; circular saws; ingot milling machines; machines and parts thereof for plants to grind 
metals; straighteners for manufacturing billet/bars/wires/rails; metal straightening machines; cutting machines; electric 
shears; shearing machines for metalworking; pneumatic shears; cutting machines for metalworking; high speed cropping 
shears for wire rod mills; seamless tube hot rolling plants; supersonic waves welding machines; electron beam welding 
machines; gas welding machines; electric welding machines; finishing machines for steel seamless tubes; retained 
mandrel mills; tube sizing and stretch reducing mills; rail-laying machines; railroad constructing machines; machines to 
fasten and secure metal rails; tamping machines; power operated cutters for metal rails; road making machines; lathes as 
machine tools; tables for machines; industrial robots; machining centers; driving mechanical motors other than for land 
vehicles; dynamos; armature winding machines and stator winding machines; machines for the production of metallic 
spheres; servo motors other than for vehicles; shredder machine for metallic scrap; electric hammers; pressure 
regulators as parts of machines; electric motors other than for land vehicles; material handling machines namely 
palletizers; regulators being parts of machines for electrical motors and generators; heat exchangers as parts of 
machines; servo-mechanism for process machines; elevator operating apparatus.

Cl.9;Inspection and conditioning equipment for cast and rolled products in the nature of electrical eddy current test 
equipment, electrical eddy current test probes, magna flow leakage detectors, rotating head ultrasonic scanners, phase 
array equipment, namely ultrasonic inspection systems comprised of ultrasonic sensors for industrial non-destructive 
testing; holders for electric coils; electric transformers; electric regulating apparatus in the nature of voltage regulators 
for electric power; electric control panels; electric installations for the remote control of industrial operation; integrated 
circuits; electric distribution boxes; electric distribution consoles; electric relays; electric indicators boards and panels; 
panels for electric motor and generator control circuits; automation relay panels; process control and programming units; 
electronic relays for frequency and current threshold and phase readers; electric transformers for process machines; 
electrical control panels; panels with electrical relays for automation; descriptive electrical circuits; process programmers 
and regulators; electrical transformers; installations for the distribution of electrical power, namely, electrical power 
distribution units; mechanisms for counter-operated apparatus, namely point-of-sale terminals; electronic controller to 
manage the power, movement and functions of an elevator; electrical substations; photocells; magnetic surveying 
machines; seismic wave surveying machines; speed measuring devices, namely speed indicators, laser speed detectors; 
distance measuring apparatus; electricity measuring instruments, namely electricity meters or electricity meter readers; 
volumetric measuring devices, namely derived-unit measuring apparatus; fluid level measuring apparatus, namely 
contact or non-contact ultrasonic sensors; capacitance level sensors; capacity measuring apparatus, namely instruments 
for measuring charge; pressure measuring apparatus namely instruments for measuring the pressure in a machine tool, 
pressure gauges; fuel gauges; pressure gauges; temperature gauges, namely thermometer; physical and chemical 
measurers and indicators, namely particle counters for air quality measurement, electromagnetic apparatus used to 
measure magnetic fields; luminous and electric magnetic radiation detectors and indicators; electronic sensors for 
measuring and indicating physical and chemical values; luminous or electromagnetic radiation detectors; industrial 
photoelectric cells; electronic relays for current, frequency and phase detection; testing apparatus not for medical 
purposes for testing printed circuit boards and testing machine parts; science diagnostic apparatus not for medical 
purposes for research use, namely laser and/or X-rays producing apparatus and installations, namely, x-ray CT scanners 
(term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); chemical diagnostic 
apparatus not for medical purposes, namely, for gas emissions analysis, namely gas analyzers and systems comprised of 
residual gas analyzers for industrial, environmental and process emissions; contact-free optical gauges; computer 
software programs for controlling and regulating continuous casting machines; control and regulating apparatus or 
equipment for controlling, regulating and recording data of continuous casting machines namely control panels, 
computers and computer software; computer software programs for controlling and regulating rolling mill plants; control 
and regulating apparatus or equipment for controlling, regulating and recording data of rolling mill plants namely control 
panels/computer.
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Priority claimed from 21/03/2018; Application No. : UK00003298414 ;United Kingdom 

4007663    30/08/2018
[International Registration No. : 1434644]
LGC Genomics GmbH
Ostendstr. 25 Berlin 12459 Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in science (other than medical or veterinary use); chemical products for diagnostic use 
(scientific); chemical products for laboratory analysis (other than for medical or veterinary use); biological substances 
(other than for medical or veterinary use); biological preparations (other than for medical or veterinary use); biological 
preparations for use in industry and science; biological agents for use in laboratories (other than for medical or veterinary 
use).

Cl.5;Chemical reagents for medical use; chemical reagents for veterinary use; diagnostic preparations; medical 
diagnostic reagents; veterinary diagnostic reagents; diagnostic preparations for medical purposes; diagnostic 
preparations for veterinary purposes.

Cl.42;Biological research; biological laboratory services; biological analysis.
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Priority claimed from 13/04/2018; Application No. : 30236654 ;China 

4007689    10/08/2018
[International Registration No. : 1434641]
Zhejiang Red Dragonfly Footwear Co., Ltd.
Wangjiaxu Road, Dong'ou Industrial Area, Oubei Town, Yongjia, Wenzhou 325100 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.18;Pelts; school bags; travelling trunks; handbags; bags; backpacks; walking sticks; briefcases; key cases; bags for 
sports; leather trimmings for furniture; umbrellas; clothing for pets; pocket wallets; leather trunk; leather straps.

Cl.25;Clothing; ready-made clothing; layettes [clothing]; waterproof clothing; swimsuits; dance clothes; shoes; boots; 
hats; hosiery; gloves [clothing]; girdles; sleep masks; wedding dresses; shower caps.
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4007784    12/10/2017
[International Registration No. : 1436191]
KRZYSZTOF ADAMCZYK
ul. Generala St. Skalskiego 5 lokal 15 PL-03-982 WARSZAWA Poland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for construction, chemicals for aerating and preserving concrete with the exception of paints and oils, 
chemical preservatives for bricks and ceramics, masonry preservatives except paints and varnishes, chemical for 
cleaning chimneys, organic chemicals for cleaning, synthetic resins in the raw state, industrial and construction 
adhesives, adhesives and adhesives for construction industry, solvents for varnishes, plasticizers, fireproof materials, 
agglutinants for concrete, bricks, ceramics; adhesives for industrial purposes, kits consisting of industrial chemicals; 
adhesives for industrial purposes, artificial resins in the raw state; chemical substances for preserving foodstuffs.

Cl.2;Paints, varnishes, varnishes, pigments, stains, pigments for paints and varnishes, paint binders, preparations for 
wood preservation, anti-corrosive preparations, liquid-tight substances and coatings for concrete and reinforced concrete 
buildings and structures, insulating coatings for use on industrial floors, substances and coatings for the protection of 
horizontal and vertical concrete surfaces in buildings; natural resins in the raw state.

Cl.6;Construction metal materials, metal plates for the building industry, metal ceilings, metal reinforcement materials 
for construction industry, metal construction materials, building metal lining, metal paneling, metal constructions, 
constructions for constructive and portable constructions, metal proof parts, metal roofing, metal roofing accessories 
including metallic metal roofing hooks, sheet metal, metal chimney, metal weather vane, metal gutters, metal cornices, 
metal letter box, metal identification plates, metal windows, metal hardware for windows, metal blinds, metal blinds, metal 
exterior blinds, metal doors, metal door parts, gates, metal wickets, metal fences and metal fence parts, metal footings, 
metal stairs and stair parts included in this class, metal pipes, metal tubes, non-electric cables, metal fittings for pipes, 
tubes and pipes, including connectors, handles, guard rails of metal, ropes, belts of base metal, metal loading pallets, 
metal cargo accessories, including clamps, metal storage and transport containers, metal tool boxes, fine hardware, 
goods of base metal not included in other classes, metal grates, metal screens [partitions], grids including insect grids, 
metal baskets, metal ladders, metal frame construction elements for assembly of non-metallic building boards, gypsum 
boards, plasterboard, gypsum-nonwoven and ceiling tiles, corners and metal profiles designed for finishing works; metal 
mechanical fasteners especially screws, dowels, fittings, hangers for metal structures for fixing and assembly of gypsum 
boards, plasterboard and non-woven gypsum tiles.

Cl.19;Non-metallic building materials, construction timber, building glass, building stone, concrete, bituminous 
materials for the building industry, non-metallic structural components, non-metal girders, non-metallic scaffolding, non-
metallic ceilings, non-metallic walls, non-metallic reinforcement materials for construction, non-metallic building boards, 
non-metallic manhole covers, grilles, non-metallic roof trusses, bricks, clinker, cement and building products from 
cement, silica, plaster, lime, non-metallic pipes, non-metallic pressure pipes, non-metallic ducts for ventilation and air 
conditioning systems, non-metallic stairs and stairs elements, fireplace enclosures, non-metallic chimneys, non-metallic 
fences and parts thereof, non-metallic roofing, non-metallic roofing materials containing electrical cells, non-metallic 
finishing elements of roofs, non-metallic roof components, non-metallic windows and non-metallic window parts, non-
metallic shutters, outdoor blinds, not of metal and not of textile; non-metal doors and non-metal door parts, non-metallic 
construction elements, non-metallic floor and wall tiles, terracotta, non-metallic coverings for the building industry, non-
metallic coverings and coating for the building industry, paneling, marble, mosaics for the building industry, non-metallic 
strips, wooden paving blocks, veneers, partially processed wood, treated wood, logs, compressed logs, felt for 
constructions, binding materials for bricks, products made of stone, concrete, or marble, panels of prefabricated partition 
walls, adhesive mortar for use in building, filling cement, expansion joints, not of metal, for floors and walls, non-metallic 
construction boards, gypsum boards and plasterboard, non-metallic building materials in the form of tapes for 
reinforcing; plaster and gypsum plasters, gypsum lime, mortar, masonry plaster, fireproof plaster, prefabricated non-
metallic building elements, cement boards, gypsum boards, plasterboard, gypsum-fiber boards, fiber reinforced boards, 
ceiling panels, non-metallic tape for joining building boards, in particular gypsum boards, plasterboard, ceiling panels, 
strip joints in ceramic tiles and dilatation joints; gypsum and plasterboard; building stone.

Cl.35;Retail and wholesale store services and mail order retail services for: articles and tools for the construction 
industry, chemicals for the construction industry, chemicals for aerating and preserving concrete with the exception of 
paints and oils, brickwork and ceramic preservatives, except paints and varnishes, chemicals for cleaning chimneys, 
organic chemicals for cleaning, synthetic resin in the raw state, industrial glues for construction industry, adhesives and 
coating for the building industry, solvents for varnishes, plasticizers, fireproof materials, binders for concrete, bricks and 
ceramics, silicones, binders, kits, viscous, adhesive for industrial purposes, artificial resins in the raw state, paints, 
varnishes, pigments, stains, paint for paints and varnishes, binders for paints, preparation for wood preservation, anti-
corrosive preparations, plastic semi-processed, substances for insulation, insulation materials and insulation for damp 
insulation, liquid-tight substances and coatings for concrete and reinforced concrete buildings and structures, insulating 
materials and insulating coatings for use on industrial floors, substances and coatings for the protection of horizontal 
and vertical concrete surfaces in buildings in industrial foodstuffs, natural resins in the raw state, construction metal 
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materials, metal plates for the building industry, metal ceilings, metal reinforcement materials for construction industry, 
metal construction materials, building metal lining, metal paneling, metal constructions, constructions for constructive 
and portable constructions, metal proof parts, metal roofing, metal roofing accessories including metallic metal roofing 
hooks, sheet metal, metal chimney, metal weather vane, metal gutters, metal cornices, metal letterbox, metal identification 
plates, metal windows, metal hardware for windows, metal blinds, metal exterior blinds, metal doors, metal door parts, 
gates, metal wickets, metal fences and metal fence parts, metal cobblestone, metal footings, metal stairs and stair parts, 
metal pipes, metal tubes, non-electric cables, metal fittings for pipes, tubes and pipes, including connectors, handles, 
guards, ropes, belts of base metal, metal loading pallets, metal cargo accessories including clamps, metal storage and 
transport containers, metal toolbox, fine hardware, goods of metal and base metal, metal grates, metal screens, grids 
including insect grids, metal baskets, metal ladders, metal frame construction elements for assembly such as: non-
metallic building boards, gypsum boards, plasterboard, gypsum-nonwoven and ceiling tiles, corners and metal profiles 
designed for finishing works.
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4007888    03/05/2018
[International Registration No. : 1436126]
State Power Investment Corporation
Building 3, No. 28, Financial Street, Xicheng District Beijing China

Proposed to be Used
IR DIVISION
Cl.1;Ammonia; aluminium hydrate; aluminium chloride; anti-frothing solutions for accumulators; biochemical catalysts; 
epoxy resins, unprocessed; tire extinguishing compositions; metal annealing preparations; brazing preparations; 
bacteriological preparations for acetification.

Cl.4;Non-slipping preparations for belts; industrial oil; oil-gas; petrol; firelighters; beeswax; paper spills for lighting; 
dust binding compositions for sweeping; electrical energy.

Cl.7;Agricultural machines; agitators; battery powered motors; machinery for bulb making; converters for steelworks; 
industrial machines for generating static electricity; optics cold processing equipment; alternators; dynamos; current 
generators; hydroelectric power generating equipment; wind driven power generation assembly; dynamos; generators of 
electricity; alternators; dust removing installations for cleaning purposes; machines and apparatus for cleaning, electric.

Cl.9;Computers; acidimeters for batteries; sheaths for electric cables; galena crystals [detectors]; printed circuits; coils,
electric; transformers [electricity]; remote control apparatus; light conducting filaments [optical fibers [fibres]]; 
electrolysers.

Cl.11;Light bulbs; lighting installations for air vehicles; germicidal lamps for purifying air; curling lamps; acetylene 
flares; framework of metal for ovens; refrigerating cabinets; heat accumulators; friction lighters for igniting gas; 
installations for processing nuclear fuel and nuclear moderating material.

Cl.35;Advertising; business management assistance; import-export agency services; employment agency services; 
relocation services for businesses; photocopying services; accounting; sponsorship search; rental of sales stands; retail 
or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.37;Building construction supervision; asphalting; mining extraction; cleaning of buildings [interior]; electric 
appliance installation and repair; interference suppression in electrical apparatus; installation and repair of medical 
equipment; airplane maintenance and repair; clock and watch repair; repair of power lines.

Cl.39;Packaging of goods; pleasure boat transport; air transport; car rental; carting; storage of goods; parcel delivery; 
escorting of travellers; transport by pipeline; launching of satellites for others; electricity distribution; distribution of 
energy.

Cl.40;Abrasion; magnetization; recycling of waste and trash; air purification; water treating; production of energy; 
rental of generators; medicinal materials processing; fuel processing; chemistry reagent processing and management.

Cl.42;Technical research; quality control; analysis for oil-field exploitation; chemical analysis; bacteriological research; 
material testing; industrial design; architectural services; computer rental; cartography services.
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4007899    31/07/2018
[International Registration No. : 1436210]
GREENFISH SA
Avenue Louise 279 Bruxelles B-1050

Proposed to be Used
IR DIVISION
Cl.35;Commercial information agency; commercial or industrial company management assistance; business 
management and organization consultancy; professional business consultancy; business management consultancy; 
commercial business appraisal; business appraisals; market studies; computer file management; business information; 
business investigations; projects (business management assistance); advertising; business research; collection of data 
in a central file; writing of advertising texts; business inquiries; opinion polling; systematization of data in a central file.

Cl.42;Database reconstitution; technical project study; research in the field of environmental protection; advice related 
to energy saving; research and development of new products for others.
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Priority claimed from 13/10/2017; Application No. : 017336017 ;European Union 

4008417    03/04/2018
[International Registration No. : 1435754]
Coty Brands Management GmbH
Rheinstraße 4E 55116 Mainz Germany

Proposed to be Used
IR DIVISION
Cl.3;Toilet soaps; perfumes; eau de toilette; eau de cologne; essential oils for personal use; cosmetics; colour 
cosmetics; cosmetic preparations; milks [cosmetics]; skin lotions; skin creams; skincare cosmetics; deodorants for 
personal use; hair care preparations; hair lotions; make-up; nail polish; nail care preparations.

Cl.35;Retail services, wholesale services, mail order retail services, direct and online retail and wholesale services in 
relation to soaps, perfumery, non-medicated cosmetics, colour cosmetics, non-medicated hair care preparation, nail 
polishes, and nail care preparations; advertising services relating to soaps, perfumery, non-medicated cosmetics, colour 
cosmetics, non-medicated hair care preparation, nail polishes, and nail care preparations; providing consumer product 
information relating to soaps, perfumery, non-medicated cosmetics, colour cosmetics, non-medicated hair care 
preparation, nail polishes, and nail care preparations; providing consumer product advice relating to soaps, perfumery, 
non-medicated cosmetics, colour cosmetics, non-medicated hair care preparation, nail polishes, and nail care 
preparations; marketing research in the fields of soaps, perfumery, non-medicated cosmetics, colour cosmetics, non-
medicated hair care preparation, nail polishes, and nail care preparations; retail and wholesale services by 
distributorships in the field of soaps, perfumery, non-medicated cosmetics, colour cosmetics, non-medicated hair care 
preparation, nail polishes, and nail care preparations.
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4008422    26/07/2018
[International Registration No. : 1435901]
MEIZU TECHNOLOGY CO., LTD.
Meizu Technology Building, Technology & Innovation Coast, Zhuhai Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; face recognition device; network communications facility; wearable activity trackers; 
cameras [photography]; selfie sticks [hand-held monopods]; connected bracelets [measuring instruments]; tablet 
computers; smartwatches; hands-free kits for telephones; protective films adapted for smartphones; set-top boxes; air 
analysis apparatus; materials for electricity mains [wires, cables]; power bank (rechargeable battery); humanoid robots 
with artificial intelligence; smartglasses; photocopiers [photographic, electrostatic, thermic]; scales; car video recorders; 
electrical adapters; plugs, sockets and other contacts [electric connections]; 3D spectacles; chargers for electric 
batteries; data processing apparatus; smartphone software applications, downloadable; electronic notice boards; 
smartphones; global positioning system [GPS] apparatus; covers for smartphones; television apparatus; earphones; 
camcorders; virtual reality headsets; cabinets for loudspeakers; batteries, electric.

Cl.35;Commercial administration of the licensing of the goods and services of others; systemization of information into 
computer databases; updating and maintenance of data in computer databases; advertising; presentation of goods on 
communication media, for retail purposes; providing business information via a web site; sales promotion for others; 
provision of an on-line marketplace for buyers and sellers of goods and services; organization of exhibitions for 
commercial or advertising purposes; import-export agency services.
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4008423    27/08/2018
[International Registration No. : 1435775]
BROADSPOT IMAGING CORPORATION
3260 Blume Drive, Suite 324 Richmond CA 94806 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for use in connection with medical diagnostic eye care devices; software for use in connection with 
medical imaging devices for eyes.

Cl.10;Medical diagnostic eye care devices, namely, medical imaging device for eyes; medical devices in the field of eye 
care, namely, eye testing machines; medical imaging devices for eyes; medical imaging apparatus, namely, retinal camera 
and computerized system for use therewith; medical imaging apparatus, namely, anterior segment camera and 
computerized system for use therewith.

Cl.42;Providing temporary use of non-downloadable cloud-based software for use in connection with medical 
diagnostic eye care devices and medical imaging devices for eyes.
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4008424    22/05/2018
[International Registration No. : 1435771]
Yekalon Industry, Inc.
3rd Floor, Jinxiu Bldg., Wen Jin Middle Road, Luohu District 518003 Shenzhen China

Proposed to be Used
IR DIVISION
Cl.1;Adhesives for industrial purposes; adhesives for paperhanging; adhesives for wallpaper; adhesives for wall tiles; 
gums [adhesives] for industrial purposes; adhesives for floors, ceilings and wall tiles; adhesives for building industry; 
adhesives for ceramic tiles; viscose; sizing preparations.

Cl.2;Wood stains; metals in powder form for use in painting, decorating, printing and art; paints; wood coatings 
[paints]; ceramic paints; lime wash; thinners for lacquers; coatings [paints]; wood preservatives; anti-rust preparations.

Cl.6;Steel strip; pipes of metal; ladders of metal; doors of metal; door handles of metal; floors of metal; building 
materials of metal; windows of metal; hinges of metal; sleeves [metal hardware].

Cl.7;Concrete pouring machines; excavators; earth moving machines; concrete paving machines; disintegrators; rams 
[machines]; stone working machines; concrete mixers [machines]; bulldozers; elevating apparatus.

Cl.9;Data processing apparatus; computer operating programs, recorded; computer peripheral devices; computer 
software, recorded; couplers [data processing equipment]; electronic publications, downloadable; computer programs 
[downloadable software]; downloadable image files; computer software applications, downloadable; computer hardware.

Cl.11;Hot air bath fittings; bath tubs; shower cubicles [enclosures (Am.)]; showers; toilets, portable; water flushing 
installations; sauna bath installations; sanitary apparatus and installations; sinks; urinals [sanitary fixtures].

Cl.17;Soundproofing materials; non-conducting materials for retaining heat; boiler composition to prevent the radiation 
of heat; asbestos sheets; substances for insulating buildings against moisture; electrical insulating materials; insulating 
paper; insulating refractory materials; asbestos fibers; insulating materials.

Cl.19;Planks of wood for building; wooden floor boards; floor tiles, not of metal; doors, not of metal; marble; floors, not 
of metal; ceilings, not of metal; roofing, not of metal; cement; coatings [building materials].

Cl.20;Furniture; window fittings, not of metal; mirrors [looking glasses]; bamboo; bamboo curtains; furniture partitions 
of wood; doors for furniture; curtain rails; curtain rods; seats of metal.

Cl.24;Curtain holders of textile material; net curtains; curtains of textile or plastic; shower curtains of textile or plastic; 
mosquito nets; bed linen; bed blankets; quilts; household linen; towels of textile.

Cl.27;Wallpaper; textile wallpaper; non-slip mats; artificial turf; bath mats; vinyl floor coverings; anti-slip floor 
coverings for use on staircases; mats; carpets; door mats.

Cl.35;On-line advertising on a computer network; presentation of goods on communication media, for retail purposes; 
organization of trade fairs for commercial or advertising purposes; commercial administration of the licensing of the 
goods and services of others; negotiation and conclusion of commercial transactions for third parties; business project 
management services for construction projects; import-export agency services; sales promotion for others; procurement 
services for others [purchasing goods and services for other businesses]; provision of an on-line marketplace for buyers 
and sellers of goods and services.

Cl.36;Real estate agency services; real estate management; real estate brokerage; arranging finance for construction 
projects; financial evaluation of standing timber; capital investment; debt collection agency services; instalment loans; 
brokerage; business liquidation services, financial.

Cl.37;Construction consultancy; installation of doors and windows; upholstering; furniture restoration; kitchen 
equipment installation; building construction supervision; furniture maintenance; elevator installation and repair; electric 
appliance installation and repair; paper hanging.

Cl.38;Message sending; communications by telephone; communications by computer terminals; computer aided 
transmission of messages and images; providing telecommunications connections to a global computer network; 
providing user access to global computer networks; providing telecommunication channels for teleshopping services; 
providing internet chatrooms; providing online forums; videoconferencing services.
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Cl.42;Research and development of new products for others; quality evaluation of standing timber; information 
technology [IT] consultancy; technical project planning; material testing; hosting computer sites [web sites]; styling 
[industrial design]; construction drafting; design of interior decor; software as a service [SaaS].
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Priority claimed from 17/11/2017; Application No. : 1364715 ;Benelux 

4008434    04/05/2018
[International Registration No. : 1435889]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)
1, Toyota-cho, Toyota-shi Aichi-ken 471-8571 Japan

Proposed to be Used
IR DIVISION
Cl.7;Engines, other than for land vehicles; gas turbines, other than for land vehicles; gasoline engines, other than for 
land vehicles; jet engines, other than for land vehicles; turbines, other than for land vehicles; turbojet engines for aircraft; 
turboprop engines for aircraft; diesel engines, other than for land vehicles; ramjet engines, other than for land vehicles; 
rocket engines, other than for land vehicles; compressed air engines; driving motors, other than for land vehicles; air 
turbines, other than for land vehicles; motors, other than for land vehicles; aircraft engines; steam turbines, other than for 
land vehicles; steam engines; propulsion mechanisms, other than for land vehicles; hydraulic engines and motors; 
hydraulic turbines; engines for marine vessels; internal combustion engines, not for land vehicles; engine mounts, other 
than for land vehicles; steam engine boilers; pistons for machines; camshafts, other than for land vehicles; pistons for 
cylinders; superchargers; pistons for engines; fuel injectors; mechanical engine parts for land vehicles; fuel injection 
devices for internal combustion engines; ignition coils [parts of engines]; engine bearings; crank shafts; journals [parts 
of machines]; bushings for use as parts of machines; shafts for pumps; bearings as parts of machines; shaft couplings 
for machines; bearings for machines; axles for machines; couplings, other than for land vehicles; ball rings for bearings; 
journal boxes [parts of machines]; transmission shafts, other than for land vehicles; bearings for transmission shafts; 
power transmissions and gearing, machine elements not for land vehicles; cam sprockets; gears, other than for land 
vehicles; clutches, other than for land vehicles; torque converters, other than for land vehicles; pulleys being parts of 
machines; linear actuators; speed governors for machines, engines and motors; belts for machines; transmission gears 
for machines; power transmission belts for machines; driving chains, other than for land vehicles; pneumatic valve 
actuators; belts for motors and engines; reduction gears, other than for land vehicles; transmission belts, other than for 
land vehicles; transmissions, other than for land vehicles; dynamo belts; speed change gears being parts of machines; 
connecting rods for land vehicle engines; fluid couplings, machine elements not for land vehicles; springs being parts of 
machines; spring shock absorbers for machines; shock absorbers for machines; brakes for machines; brake shoes, other 
than for vehicles; brake segments, other than for vehicles; brake linings, other than for vehicles; block brakes [machine 
elements], other than for land vehicles; brake linings for machines; disc brakes for machines; brake pads, other than for 
vehicles; valves being parts of pumps; valves being parts of machines; pressure regulators being parts of machines; 
clack valves for machine; pressure reducers being parts of machines; drain cocks; proportional flow valves being parts of 
machines; starters for engines; starters for motors; ac generators [alternators]; dc generators; electric motors and parts 
thereof, other than for land vehicles; dynamos.

Cl.9;Telecommunication devices and apparatus; microphones for telecommunication apparatus; digital signage 
monitors; transmitters of electronic signals; radio frequency receivers; wireless receivers; radio frequency transmitters; 
radio signal tuners; radio transceivers; wireless transmitters; radio communication machines and apparatus; antennas for
wireless communications apparatus; radio signal antennas; dvd players and recorders; ear buds; audio equipment; 
cordless telephone apparatus; loudspeakers; smartphones; cases for smartphones; digital cameras; digital video 
cameras; television antennas; transceivers; electronic navigational and positioning apparatus and instruments; video 
recorders for vehicles; headphones; radar apparatus; lcd monitors; remote control apparatus and instruments; apparatus 
and instruments for recording, transmission or reproduction of sound or images; cellular telephone apparatus; cases for 
mobile phones; aeronautical radio communication machines and apparatus; air traffic control radio equipment; automatic 
switching apparatus for telecommunications; car antennas; automatic telegraph apparatus; car broadcasting tuners; 
vehicle radios; signal processors; global positioning systems apparatus; capacitors; mobile phone neck straps; mobile 
phone straps; dustproof plugs for mobile phone jacks; covers for mobile phones; downloadable graphics for mobile 
phones; downloadable ring tones for mobile phones; holders for mobile phones; hands-free devices for mobile phones; 
battery chargers for mobile phones; radio pagers; chip cards; application software; computer apparatus; computer game 
programs; navigation computers for motor vehicles and aircraft; electronic control apparatus and instruments for 
vehicles and aircraft; downloadable computer software programs; touch pads; data processing systems; blank flash 
memory cards; lasers, not for medical purposes; apparatus and installations for the production of x-rays not for medical 
purposes; personal digital assistants; protective cases for personal digital assistants; electronic controllers for motor 
vehicle braking; vehicle safety apparatus in the nature of an on-board vehicular video surveillance systems; personal 
computers for vehicles and aircraft; electronic display units for vehicles; integrated circuits; computer programs for 
driving diagnosis devices on fuel saving; computer software and hardware for motor vehicles and aircraft for use in 
collision warning; locks for vehicles, electric; biometric scanners; computer software for global positioning systems 
[gps]; central processing units [processors]; computers for use in remote monitoring of fuel cell power generators using 
communication networks; communications software; electric safety monitoring apparatus; communications computers; 
electronic calculators; electronic advertising displays; electronic speed controllers; light-emitting diodes (led); semi-
conductor devices; computers for managing control devices for aircraft; encoded electronic chip cards; blank magnetic 
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data carriers; radio-frequency controlled locks; computer operating programs, recorded; computer programs, recorded; 
electrical and electronic control apparatus and instruments; eyeglasses; goggles for sports; sunglasses; eyeglass cases; 
eyeglass chains; eyeglass cords; eyeglass frames; contact lenses; containers for contact lenses; spectacle lenses; 
protective goggles; protective helmets for automobile races; downloadable image files; pre-recorded video discs; pre-
recorded videos; exposed cinematographic films; exposed slide films; slide film mounts; downloadable electronic 
publications; protective helmets; lifesaving apparatus and equipment; life jackets; vehicle driving simulators for training 
purposes; flight simulators for aircraft; sports training simulators; solar cells; solar batteries; batteries; batteries, electric, 
for vehicles; electric batteries for powering electric vehicles; fuel cells; gasoline gauges; gyrocompasses; tire pressure 
gauges; event recorders; pressure sensors; position sensors; temperature sensors; acceleration sensors; barometers; 
meteorological instruments; distance recording apparatus; proximity sensors; air/fuel ratio gauges; inclinometers; alarm 
sensors; marine compasses; nautical apparatus and instruments; altimeters; magnetic compasses for surveying; vehicle 
dipsticks; speedometers for vehicles; kilometre recorders for vehicles; odometers; measuring or testing machines and 
instruments; directional compasses; flowmeters; fire-resistant flying suits; clothing for protection against accidents; fire 
engines; electronic game programs; video game discs; video game programs.

Cl.12;Driving motors for land vehicles; engine mounts for land vehicles; engines for land vehicles; jet engines for land 
vehicles; motors for land vehicles; propulsion mechanisms for land vehicles; turbines for land vehicles; axle bearings for 
land vehicles; axles for land vehicles; axle journals; axles for vehicles; cardan shafts for vehicles; universal joints for land 
vehicles; wheel bearings for land vehicles; automobile chains; connecting rods for land vehicles, other than parts of 
motors and engines; gear boxes for land vehicles; gearing for land vehicles; hydraulic circuits for vehicles; reduction 
gears for land vehicles; torque converters for land vehicles; transmission chains for land vehicles; transmission shafts 
for land vehicles; transmissions for land vehicles; power transmission belts for land vehicles; shock absorbing springs 
for vehicles; suspension shock absorbers for vehicles; torsion bars for vehicles; vehicle suspension springs; brake discs 
for vehicles; brake linings for vehicles; brake pads for automobiles; brake segments for vehicles; brake shoes for 
vehicles; brakes for vehicles; boats and ships; structural parts for boats; structural parts for ships; aircraft; structural 
parts for aircraft; airplanes; structural parts for airplanes; autogyros; gliders and structural parts therefor; turbo-jet 
airplanes; turbo-prop airplanes; tilt rotor aircraft; propeller airplanes; helicopters; structural parts for helicopters; 
empennages; propellers for aircraft; propeller blade protectors for aircraft; landing gear for aircraft; landing gear wheels 
for aircraft; fuselages for aircraft; hot air balloons; seaplanes; airships; rotor blades for helicopters; aircraft wings; fuel 
tanks for aircraft; tires for aircraft; civilian drones; airplane seat; electrically powered motor vehicles and structural parts 
therefor; electric tricycles and structural parts therefor; buses; trucks; ambulances; racing cars; amphibious vehicles; 
snowmobiles; armoured vehicles; fork lift trucks; camping cars; tractors; trailers; trolley buses; automobiles and 
structural parts therefor; automobile tires; automobile wheels; seat covers for automobiles; steering wheel covers for 
automobiles; electric vehicles; amphibious airplanes; flying cars and structural parts therefor; shaped covers for flying 
cars; air vehicles; structural parts for air vehicles; shaped covers for air vehicles; powered motor vehicles for use in the 
air; structural parts for powered motor vehicles for use in the air; shaped covers for powered motor vehicles for use in the 
air; roadable aircrafts; structural parts for roadable aircrafts; shaped covers for roadable aircrafts; aircraft having function 
of traveling on land; structural parts for aircraft having function of traveling on land; shaped covers for aircraft having 
function of traveling on land; rotorcraft; vertical take-off and landing propeller airplanes; vertical take-off and landing 
aircraft capable of road travel; vertical take-off and landing aircraft; short take-off and landing aircraft; structural parts for 
vertical take-off and landing aircraft capable of road travel; shaped covers for vertical take-off and landing aircraft capable 
of road travel; two-wheeled motor vehicles; bicycles; structural parts for motorcycles; structural parts for bicycles; 
covers for vehicle steering wheels; tires for vehicles; seat covers for vehicles; bodies for vehicles; propellers for vehicles; 
upholstery for vehicles; vehicle bumpers; vehicle dashboards; vehicle seats; vehicle windows; security harness for 
vehicle seats; parachutes; electric motors for automobiles; electric motors for land vehicles; antitheft alarms for vehicles.

Cl.14;Key rings; jewelry cases of precious metal; trophies of precious metal; commemorative shields; pin badges of 
precious metal; ornaments of precious metal; bracelets (jewelry); brooches (jewelry); necklaces (jewelry); pendants 
(jewelry); tie pins; badges of precious metal; charms for jewelry; cuff links; shoe ornaments of precious metal; clocks; 
watches; horological and chronometric instruments and cases therefor; horological and chronometric instruments and 
parts thereof.

Cl.16;Pastes and other adhesives for stationery or household purposes; paper gift bags for wine; bags of paper for 
packaging; boxes of cardboard or paper; bags of plastics, for packaging; paper; cardboard; tissue paper; banners of 
paper; flags of paper; hygienic hand towels of paper; hand towels of paper; stickers; cards; pocket memorandum books; 
paper notebooks; writing instruments; erasers; seals (stationery); bookmarkers; rulers for stationery and office use; 
pouches for writing instruments; drawing pads; memo blocks; stationery-type portfolios; file folders; terrestrial globes; 
paper bows for gift wrap; stationery; picture postcards; catalogues; calendars; magazines; books; pamphlets; 
newsletters; printed matter; photographs; photograph stands; plastic shopping bags; mats for writing paper [stationery]; 
writing cases [stationery]; neck straps (lanyards) for name cards.

Cl.18;Handbag frames; purse frames; horseshoes, not of metal; bags of leather, for packaging; boxes of leather or 
leather board; envelopes of leather, for packaging; pouches of leather, for packaging; leads for pets; collars for pets; 
clothing for pets; holders for vehicle inspection certificate; card cases; credit card cases of leather; purses; wallets; 
pocket wallets; coin purses, not of precious metal; suitcases; handbags; rucksacks; key cases; business card cases; 
bags; drawstring pouches; briefcases; wheeled shopping bags; attaché cases; shopping bags; bags for sports; small 
backpacks; school satchels; travelling bags; tote bags; travelling cases of leather; luggage tags of leather; straps for 
luggage; vanity cases, not fitted; umbrellas; walking sticks; canes; metal parts of canes and walking-sticks; handles for 
canes and walking sticks.

Cl.25;Camisoles; t-shirts; clothing; coats; sweaters; cardigans; vests; waistcoats; shirts; cuffs; sport shirts; dresses; 
skirts; blouses; polo shirts; shirts for suits; sweatshirts; trousers; wind-resistant jackets; jerseys; nightwear; underwear; 
swimsuits; swimming caps (bathing caps); traditional japanese clothing; aprons; collar protectors for wear; socks; 
stockings other than special sportswear; puttees and gaiters; fur stoles; shawls; scarves; japanese style socks (tabi); 
japanese style socks covers (tabi covers); gloves (clothing); neckties; neckerchiefs; bandanas; mufflers; ear muffs; sleep 
masks; nightcaps; headgear for wear; caps (headwear); hats; visors; garters; sock suspenders; braces for clothing; 
waistbands; belts for clothing; footwear, excluding shoe dowels, shoe pegs, tongue or pull strap for shoes and boots, 
hobnails, protective metal members for shoes and boots; driving shoes other than special shoes for sports; sandals; 
slippers; mules; sports shoes; driving shoes.
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Cl.28;Arcade game machines; apparatus for playing video games; fairground ride apparatus; toys for domestic pets; 
home video game machines; hand-held games with liquid crystal displays; toys; stuffed toys; toy vehicles; teddy bears; 
dolls; kites; parafoil kites; drones [toys]; model aircraft; toy aircraft; model car; toy cars; toy vehicle; scale model 
vehicles; mobiles [toys]; flying toys; flying toy vehicles; unmanned aerial vehicles (toys); remote controlled flying toy 
vehicles; go games; japanese playing cards (utagaruta); japanese chess (shogi games); dice; japanese dice games 
(sugoroku); dice cups; chinese checkers games; chess games; checkers games; conjuring apparatus; dominoes; playing 
cards; japanese playing cards (hanafuda); mah-jong; slot machines [gaming machines]; game machines and apparatus; 
billiard equipment; sports equipment, other than for climbing, surfing, water-skiing and scuba diving; golf equipment; golf 
balls; golf ball markers; golf gloves; golf clubs; golf club heads; fitted head covers for golf clubs; golf bags, with or 
without wheels; tennis implements; tennis rackets; tennis balls; paragliders; fishing tackle; butterfly nets.

Cl.35;Advertising and publicity services; outdoor advertising; advertising of vehicle bodies; rental of advertising 
material; retail services or wholesale services for automobiles and their parts and fittings; retail services or wholesale 
services for two-wheeled motor vehicles and their parts and fittings; retail services or wholesale services for bicycles and 
their parts and fittings; retail services or wholesale services for aircraft and their parts and fittings; retail services or 
wholesale services for flying cars and their parts and fittings; retail services or wholesale services for air vehicles and 
their parts and fittings; retail services or wholesale services for roadable aircrafts and their parts and fittings; retail 
services or wholesale services for aircraft having function of traveling on land and their parts and fittings; retail services 
or wholesale services for vertical take-off and landing aircraft capable of road travel and their parts and fittings.

Cl.37;Repair or maintenance of aircraft; repair of bicycles; repair or maintenance of automobiles; repair or maintenance 
of two-wheeled motor vehicles; repair or maintenance of electronic machines and apparatus; repair or maintenance of 
telecommunication machines and apparatus; repair or maintenance of radio communication machines and apparatus; 
repair or maintenance of electric motors; repair or maintenance of power distribution or control machines and apparatus; 
repair or maintenance of power generators; repair or maintenance of measuring and testing machines and instruments; 
repair or maintenance of mechanical parking systems; repair or maintenance of bicycle parking apparatus; repair or 
maintenance of vehicle washing installations; repair or maintenance of amusement machines and apparatus; cleaning of 
vehicles; vehicle battery charging; repair or maintenance of flying cars; repair or maintenance of air vehicles; repair or 
maintenance of roadable aircrafts; repair or maintenance of vertical take-off and landing aircraft capable of road travel; 
repair or maintenance of aircraft having function of traveling on land; cleaning of flying cars; cleaning of air vehicles; 
cleaning of roadable aircrafts; cleaning of vertical take-off and landing aircraft capable of road travel; cleaning of aircraft 
having function of traveling on land.

Cl.39;Car transport; provision of road and traffic information; vehicle-driving services; airline transport services; 
transportation of goods and passengers by air; freight brokerage; electricity distribution; provision of parking spaces; 
airport services; air traffic control services; rental of cars; rental of automobiles; rental of electric cars; rental of bicycles; 
rental of aircraft; rental of mechanical parking systems; conducting of travel tours; travel tour guide services; travel 
arrangement and reservation services, excluding those for lodging; transport services for sightseeing tours; transport of 
travellers; rescue operations [transport]; rental of aircraft engines; gps navigation services; rental of flying cars; rental of 
air vehicles; rental of roadable aircrafts; rental of vertical take-off and landing aircraft capable of road travel; rental of 
aircraft having function of traveling on land; transport by flying cars; transport by air vehicles; transport by roadable 
aircrafts; transport by vertical take-off and landing aircraft capable of road travel; transport by aircraft having function of 
traveling on land.

Cl.41;Vehicle-driving instruction; driver safety training; educational and instruction services; educational and 
instruction services relating to arts and crafts; educational and instruction services relating to sport; educational and 
instruction services relating to music and dance; educational and training services relating to games; educational 
services provided by schools; provision of educational examinations and tests; provision of educational information; 
educational and instruction services in the field of driving flying cars; educational and instruction services in the field of 
air vehicle operation; educational and instruction services in the field of flying and driving roadable aircrafts; educational 
and instruction services in the field of flying and driving vertical take-off and landing aircraft capable of road travel; 
educational and instruction services in the field of flying and driving aircraft having function of traveling on land; 
arranging, conducting and organization of seminars; providing electronic publications from a global computer network or 
the internet, not downloadable; reference libraries of literature and documentary records; book rental; organization of 
sports events and competitions; organization of professional golf tournaments or competitions; organization, arranging 
and conducting of soccer games; organization, arranging and conducting of sumo wrestling competitions; organization, 
arranging and conducting of boxing matches; organization, arranging and conducting of baseball games; organization of 
entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races; arranging award ceremonies and gala evenings for entertainment purposes; conducting of live 
entertainment events and film festivals; organization of ice-skating shows; organization, arranging and conducting of 
auto races; providing amusement facilities; amusement park and funfair services; organization, arranging and conducting 
of races for flying cars; organization, arranging and conducting of races for air vehicles; organization, arranging and 
conducting of races for roadable aircrafts; organization, arranging and conducting of races for vertical take-off and 
landing aircraft capable of road travel; organization, arranging and conducting of races for aircraft having function of 
traveling on land; toy rental; rental of amusement machines and apparatus; rental of game machines and apparatus; 
providing facilities for recreation; providing sports facilities.
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Priority claimed from 21/07/2018; Application No. : 30 2018 017 972 ;Germany 

4008454    21/07/2018
[International Registration No. : 1435843]
manroland Goss web systems GmbH
Alois-Senefelder-Allee 1 86153 Augsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Printing machines, in particular for reel-fed presses for newspaper, commercial and packaging and book printing 
and their parts, as far as included in this class; machines for preparing and finishing stereotype printing plates and parts 
thereof; machines for tying and wrapping bundles of newspapers and parts thereof; machines for plastic processing, in 
particular more preferably for varnishing and for print refinement, mechanical folding apparatuses, feed and discharge 
machines for printing products; folding machines, printing plate bending and punching machines, cutting, punching, 
sewing, gluing and proof machines and their parts, as far as included in this class, in particular also in form of wear parts; 
printing rollers and printing cylinders as machine parts; printing plates and sleeve- shaped printing plates, each as 
machine parts, sleeve-shaped printing and rubber blankets as machine parts; recycling devices for the recycling of 
printing machine consumables, namely mechanical equipment for the cleaning and for the mechanical machining of 
printing supplies, more preferably for the agitating, pressing and crushing of said supplies; printing and rubber blankets 
for offset printing machines; all the aforesaid goods for use with or as parts or as supplies' material for gravure, 
letterpress, offset or digital printing presses; filters for industrial fluids being parts of printing machines.

Cl.9;Electrical and electronic control, regulating, switching, monitoring, display and information input and output units, 
process computers and computer programs and software stored on data carrier (as far as contained in this class); 
computer programs and data carriers in the field of engineering, more preferably for design, planning and manufacture of 
machine construction products; advertising and communication media, stored on electronic or optical data carriers as far 
as included in this class, in particular films, videos, measuring and electronic control devices for printing machines and 
their accessories; electronic devices for computer-supported manufacture of printing plates (as far as contained in this 
class); electronic devices for print pre-stages, namely RIP (Raster Image Processor); exposed films for print pre-stages; 
all the aforesaid goods for use with or as parts or as supplies' material for letterpress, gravure, offset or digital printing 
presses.

Cl.16;Addressing machines, printed documents for advertising and communication purposes in as far as included in 
this class, in particular for internal and external communication in form of brochures, invitations, flyers, customer 
magazines, corporate presentations, newsletters, adverts also presented in exhibition stands; office requisites for 
advertising and public relations purposes (except for furniture); all the aforesaid goods for use with or as parts or as 
supplies' material for letterpress, gravure, offset or digital printing presses; adhesive tapes and binding strips (not for 
medical use) for printing material and paper goods, in particular for printing materials and paper webs.

Cl.37;Commissioning of turnkey printing works, namely installation and assembly of printing works buildings, printing 
machines and their equipment; service and maintenance and repair of machines, in particular of printing machines.

Cl.41;Training; training consultation and further education consultation; training and further education relating to 
personal development; all the aforementioned services in connection with letterpress, gravure, offset or digital printing 
presses or with parts or supplies' material for letterpress, gravure, offset or digital printing presses.

Cl.42;Technical project planning; technical project management in the EDP sector; design, installation, maintenance 
and rental of computer software for use in the field of operation, management, execution of transactions and commercial 
activities of industrial or commercial enterprises as well as for development of utilization and strategic building and 
production process concepts; design, installation, maintenance and rental of computer software for use in the field of 
production data acquisition as well as for analysis, optimization, quality control and management of industrial enterprises 
activities; drawing up, rental, installation, service and maintenance of software including EDP data bases for the operation
or the management of an industrial or commercial enterprise, for carrying out transactions or commercial activities of an 
industrial or commercial enterprise, for the development of utilization concepts for real estate and machines with regard 
to economics and for the development of strategic building and production process concepts as basis for investment 
planning or building planning; design and development of computer databases for the production data acquisition as well 
as for analysis, optimization, quality control and management of industrial enterprises activities; design and hosting of 
computer application software for the networking of production processes pre-stage, printing and further processing, 
dispatch and administration, including the integration of a machine presetting computer system of a printing machine in a 
workflow for digitized print production, in particular in publishing houses and printing works; design and development of 
software applications for customers and printing work suppliers to process on-line orders; all the aforesaid services in 
connection with letterpress, gravure, offset or digital printing presses or with parts or supplies' material for letterpress, 
gravure, offset or digital printing presses.
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4008459    26/07/2018
[International Registration No. : 1434658]
JIANGSU SFERE ELECTRIC CO., LTD.
99 Chengjiang R.(E), Jiangyin 214429 Jiangsu China

Proposed to be Used
IR DIVISION
Cl.9;Measuring instruments; electronic measuring instruments; electrolysis device; electronic bell; computer software; 
power quality monitor; surge protector; current transformer; active power filter; computer programs [downloadable 
software]; computer hardware; interactive touch screen terminals; downloadable mobile applications; computer 
programmes [programs], recorded; computer software, recorded; network communication equipment; meters; detectors; 
measuring apparatus; ammeters; galvanometers; dynamometers; frequency meters; voltmeters; electricity meter; 
distribution boxes [electricity]; capacitors; relays, electric; inverters [electricity]; mutual inductor; transducer; fire alarms; 
signal lanterns; power station automatization equipment.

Cl.42;Computer software design; monitoring of computer systems by remote access.
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Priority claimed from 25/04/2018; Application No. : UK0000306489 ;United Kingdom 

4008482    20/06/2018
[International Registration No. : 1435794]
Molly Mathilda Goddard
20 Clifford Court, Westbourne Park Villas LONDON W2 5EE United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Handbags; luggage; bags; bags made from woven and knitted materials; carrying bags; garment bags for travel; 
travel bags made of plastic materials; trunks and travelling bags; holdalls; key cases; leather; imitations of leather; cases 
of leather or leather board; suit carriers; document holders [carrying cases]; credit card cases; wallets; purses; coin 
purses; bags made of leather and imitations of leather.

Cl.25;Clothing; headgear; footwear; woven and knitted articles of clothing and articles of clothing made from woven 
and knitted materials; clothing, headgear and footwear for men and women; denim jeans; denim shirts; denim jackets; 
denim skirts; denim dresses; coats; raincoats; anoraks; parkas; blazers; jackets; cardigans; boleros; capes; sport coats; 
suits; tuxedos; dresses; evening gowns; skirts; pants; jeans; dungarees; jump suits; overalls; gym suits; jogging suits; 
sweat pants; slacks; trousers; shorts; rompers; culottes; shortalls; vests; jumpers; shirts; sweaters; jerseys; waistcoats; 
blouses; tunics; sweatshirts; T-shirts; halter tops; tank tops; bodysuits; unitards; underwear; camisoles; chemises; 
undershirts; slips; brassieres; bustiers; panties; lingerie; briefs; boxer shorts; underpants; tights; hosiery; pantyhose; 
knee highs; leggings; socks; scarves; shoes; boots; sandals; sneakers; athletic shoes; athletic footwear; swimwear; 
bathing suits; beachwear.

Cl.35;Retail and wholesale services for clothing, headgear, footwear, bags, luggage, belts, cases, covers, holders, 
jewellery, perfumery, toiletries and cosmetics, watches, glasses, sunglasses and accessories for glasses and sunglasses, 
textiles and textile goods, furniture, all the foregoing provided through retail and wholesale outlets, through mail order 
catalogues or by means of electronic media, including through web sites.
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4008484    31/07/2018
[International Registration No. : 1435956]
Rübig Gesellschaft m.b.H. & Co. KG.
Schafwiesenstr. 56 A-4600 Wels Austria

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; coating machines; galvanizing 
machines; machines for processing metals; metalworking machines; nitriding installations; nitriding machines; plasma 
nitriding machines; plasma nitriding installations; plasma welding machines; welders; electric welding machines.

Cl.37;Machinery installation, maintenance and repair.

Cl.40;Metal treating; welding; metal hardening; surface treatments; firing pottery; ceramic processing; coating by 
plasma nitriding; heat treatment of metals; heat treatment, coating and plasma nitriding of steel, metal, metal alloys and 
ceramics (treatment of materials).

8339



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 07/06/2018; Application No. : 30 2018 014 047 ;Germany 

4008522    23/07/2018
[International Registration No. : 1436161]
Mauser-Werke GmbH
Schildgesstr. 71 - 163 50321 Brühl Germany

Proposed to be Used
IR DIVISION
Cl.6;Containers made of metal, especially industrial packaging containers such as storage and transport containers, 
canisters, cans, hobbocks, drums, barrels, lidded barrels, barrels with bung openings, open top drums with removable 
cover, pallet containers incorporating metal tube cage, pallet containers incorporating steel pallets, metal fluid storage 
tanks; transport pallets made of metal; thin-walled metal inserts for use as container linings, namely fitted foil sacks or 
bags; metal containers incorporating fitted plastic inserts; accessory parts for all of the aforementioned containers, 
predominantly or entirely made of metal, such as lids, clamping rings, screw caps, screw lids, sealing caps, bung plugs, 
relief valves for preventing overpressure in metal containers, relief valves for preventing negative pressure in metal 
containers, removal fittings for the removal of liquid contents; metal taps for casks; metal valves, other than parts of 
machines; metal closures for cans or containers; metal coffee cans sold empty; metal paint cans sold empty; metal lighter
fluid cans sold empty; metal aerosol cans and containers sold empty; metal oil cans sold empty; metal lids for cans and 
tin cans sold empty; metal drums sold empty; metal bucket-shaped containers.

Cl.20;Containers made of plastic, especially industrial packaging containers, such as storage and transport containers 
made by blow moulding or injection moulding processes, canisters, hobbocks, cans, barrels, lidded barrels and barrels 
with bung openings, containers incorporating an outer metal tube frame and base pallet, pallet containers, pallet 
containers having an inner plastic container, pallet containers incorporating fitted plastic inserts, transport pallets, plastic 
tanks not of metal or masonry for hazardous liquids, fuel oil, beverages, water, chemicals; blow molded technical parts 
made of plastic, namely hollow bodies; fuel containers of plastic; plastic containers and protective covers for the 
containers especially shaped therefor; accessory parts for all of the aforementioned containers, at least predominantly 
made of plastic, namely, lids, clamping rings, screw caps, screw lids, sealed caps, bung plugs, inner containers for pallet 
containers, fitted plastic inserts for use as container linings, namely fitted foil sacks or bags, relief valves for preventing 
overpressure in plastic containers, valves for preventing negative pressure in plastic containers, plastic valves, other 
than for medical use or being parts of machines, removal fittings for the removal of liquid filling goods; non-metal taps for 
casks; non-metal covers and lids for containers; plastic handles for buckets and pails; cylindrical plastic containers with 
or without lids and covers for commercial use; plastic boxes; containers not of metal for commercial use, in particular 
wood or plastic crates, wood or plastic boxes, non-metal bins; non-metal rings for retaining covers on pressurized 
containers; cylindrical containers of plastic; plastic containers for holding liquids; cylindrical or slightly conical plastic 
containers; plastic drums with removable cover [other than for household or kitchen use].

Cl.21;Pails; pails and lids and covers therefor; plastic buckets and lids and covers therefor; plastic handle for buckets 
and pails; rigid plastic pails and lids and covers therefor; containers for domestic use and lids therefor, including lids with
tear strips.

Cl.37;Maintenance work related to packing, storage and/or transport containers, especially dent removal from steel 
containers; cleaning, repairing, changing or replacing defective parts, such as gaskets, lids, screw caps, clamping rings 
or inner plastic containers for pallet containers.
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Priority claimed from 08/12/2017; Application No. : 87714185 ;United States of America 

4008531    08/06/2018
[International Registration No. : 1435760]
Auto Titles of America LLC
1150 N. Alma School Road Mesa AZ 85201 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and mobile applications for toll and fee tracking, and payment, and access to a database; 
computer software and mobile applications for tracking, processing, estimating and paying of tolls and fees for use of 
roadways and parking spaces; computer software and mobile applications for providing notification of tolls and fees and 
recording incurred toll and fee charges; computer software and mobile applications for processing and maintaining 
vehicle and tag registrations, renewals and title transfers; computer software and mobile applications for planning routes 
and calculating tolls.

Cl.35;Computerized database management, and data management services involving production and generation of toll 
and parking usage reports; business information services, namely, recording of incurred toll and fee charges and 
generating an itemized listing of toll and fee charges for others; providing online vehicle registration services for initial 
registration, registration renewal and title transfer; providing online vehicle registration, renewal and title transfer 
services; consulting services relating to the processing and maintenance of vehicle registrations, renewals and title 
transfers; state vehicular registration, title transfer and commercial administration of the licensing services for tags, 
namely, processing of vehicle and license tags registrations, renewals and title transfers; compilation and systemization 
of graphical and textual data to enable automated collection of toll payments.

Cl.36;Collecting and remitting tolls and fees for use of roadways and parking spaces for others; online payment 
services, namely, providing bill payment services to facilitate toll and fee collection and payment; providing information in
the field of road toll and parking fee collections.

Cl.42;Computer services, namely, hosting an interactive website featuring technology that allows drivers to review and 
pay toll charges; software as a service for tracking, processing, estimating and paying tolls and fees for use of roadways 
and parking spaces; software as a service for providing notification of tolls and fees and recording incurred toll and fee 
charges; providing online non-downloadable software for processing and maintaining vehicle and tag registrations, 
renewals and title transfers; providing online non-downloadable software for planning routes and calculating tolls.

Cl.45;Providing public vehicle record databases relating to security and law services for the protection of vehicles, 
namely, providing vehicle registration and toll and parking payment information; legal administrative support and 
investigation of toll and fee charges and payments.
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4008534    02/08/2018
[International Registration No. : 1435854]
Zhangyue Technology Co., Ltd.
Room 2307, No. 23, Jianwai SOHO, No. 39, Road of East 3rd Ring, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; downloadable mobile application software; computer programmes [programs], 
recorded; electronic publications, downloadable; electronic book readers; electronic pocket translators; computer game 
software; computer programs [downloadable software]; readers [data processing equipment]; covers for personal digital 
assistants [PDAs].

Cl.16;Books; printed publications; pictures; newspapers; newsletters; periodicals; magazines [periodicals]; posters; 
comic books; children's books with electronic sound devices.

Cl.41;Game services provided on-line from a computer network; education; education information; bookmobile 
services; providing on-line electronic publications, not downloadable; online publication of electronic books and 
magazines; writing and publication of texts, other than publicity texts; writing of film screenplays; entertainment services.

Cl.42;Creating and designing website-based indexes of information for others [information technology services]; 
design and development of multimedia products; recovery of computer data; technical project studies; conversion of data 
or documents from physical to electronic media; digitization of documents [scanning]; creating and maintaining web sites 
for others; research and development of new products for others; electronic data storage; data conversion of computer 
programs and data [not physical conversion]; computer system design; computer programming; updating of computer 
software; maintenance of computer software; computer software design; off-site data backup; installation of computer 
software.
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Priority claimed from 27/10/2017; Application No. : 30 2017 111 017 ;Germany 

4008536    01/03/2018
[International Registration No. : 1436046]
HNC Healthy Nutrition Company GmbH
Senefelderstr. 44 51469 Bergisch-Gladbach Germany

Proposed to be Used
IR DIVISION
Cl.21;Household or kitchen utensils; household or kitchen containers; shakers; manual mixers; drinking bottles; 
drinking vessels; bottles; flasks; vacuum flasks; sports bottles; water bottles containing a water filter; insulated water 
bottles; insulated sports bottles; cups; insulated drinking cups; insulated coffee cups, insulated tea cups; travel cups; 
hydration systems, consisting of a drink reservoir, a drinking tube and a mouthpiece; dish holders for use in backpacks; 
resealable paper cups; paper cups with lids; resealable drinking bottles; resealable drinking cups; resealable insulated 
drinking bottles; resealable insulated drinking cups.

Cl.29;Processed fruits; dried fruit; prepared fruit; preserved fruit; frozen fruit; cooked fruit; fruit salads; fruit snacks; 
fruit bars; fruit purée; fruit pulp; fruit chips; fruit pastes; fruit jellies; fruit peel; fruit desserts; fruit concentrates; snack 
bars, consisting wholly or predominantly of fruit, fruit concentrates or dried fruit; fruit powder; processed vegetables; 
dried vegetables; prepared vegetables; preserved vegetables; frozen vegetables; cooked vegetables; vegetable snacks; 
vegetable bars; vegetable purée; vegetable pulp; vegetable chips; vegetable pastes; vegetable powder; vegetable jellies; 
vegetable peel; vegetable concentrates; snack bars, consisting wholly or predominantly of vegetables, vegetable 
concentrates or dried vegetables; milk and milk products; milk beverages, yoghurt beverages, buttermilk beverages, kefir 
(milk beverage) or mixed milk beverages, milk predominating, including with fruit, vegetables, singly or in combination; 
yoghurt; kefir (milk beverage); spreads consisting predominantly of eggs and vegetables; fat-containing mixtures for 
bread slices; fruit-based spreads; vegetable-based spreads, nut-based spreads, jams; jam preparations; albuminous milk 
and protein milk; meat extracts for use in sports nutrition, consisting predominantly of proteins; prepared nuts; seaweed 
extracts for food.

Cl.30;Porridge; muesli; muesli desserts; muesli and cereal-based energy bars, high-protein energy bars; cereal-based 
bars; muesli-based snacks; cereal-based snacks; preparations made from cereals; carbohydrate-based foodstuffs, 
namely bread and buns; cereal preparations; extracts other than essential oils, for flavoring foodstuffs, for use in sports 
nutrition, consisting predominantly of carbohydrates; seaweed (condiment); coffee, tea, milk, cocoa or chocolate, 
including packaged in individual portions, in particular in capsule form or pad form; tea; tea mixtures; tea-based 
beverages; cold tea-based beverages; iced tea; fruit tea; infusions, not medicinal; fruit sauces; fructose; fruit bread; ice; 
ice cream; edible ices, refreshing boiled sweets; ice confectionery; ice cream preparations; coffee; coffee mixtures; 
coffee-based beverages; iced coffee; cold coffee-based beverages; frozen yoghurt; chocolate; chocolate mixtures; 
chocolate-based beverages; drinking chocolate; cocoa and cocoa substitutes; cocoa mixtures; cocoa-based beverages; 
cold cocoa-based beverages; chocolate-based spreads; honey; chocolate-based spreads; chocolate-based spreads 
containing nuts; starch syrup for culinary purposes; treacle; single-use beverage capsules for making coffee-based 
beverages, in particular cold coffee-based beverages, iced coffee, tea-based beverages, in particular cold tea-based 
beverages, iced tea, fruit tea-based beverages, in particular cold fruit tea-based beverages, cocoa-based beverages, in 
particular cold cocoa-based beverages, drinking chocolate, tea and cocoa, in particular cold drinking chocolate, single-
use beverage concentrate capsules for making coffee-based beverages, in particular cold coffee-based beverages, iced 
coffee, tea-based beverages, in particular cold tea-based beverages, iced tea, fruit tea-based beverages, in particular cold 
fruit tea-based beverages, cocoa-based beverages, in particular cold cocoa-based beverages, drinking chocolate, 
beverages containing caffeine, tea and cocoa, in particular cold drinking chocolate.
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Priority claimed from 21/05/2018; Application No. : 87929902 ;United States of America 

4008631    02/08/2018
[International Registration No. : 1436124]
Synventive Molding Solutions, Inc
10 Centennial Drive Peabody MA 01960 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Injection molding equipment, namely, actuators, actuator mounts, and actuator cooling devices.

Cl.9;Position sensors, pressure sensors, temperature sensors, controllers, and computer software for controlling 
operation of actuators.
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Priority claimed from 28/05/2018; Application No. : MU/M/2018/27218 ;Mauritius 

4008637    25/07/2018
[International Registration No. : 1435790]
Honeywell International Inc.
115 Tabor Road Morris Plains NJ 07950 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Home automation systems comprising wireless and wired controllers and controlled devices for lighting, window 
shades, HVAC, security, safety and other home monitoring and control applications; security equipment sold individually, 
as components, or together as a system comprising one or more of the following: control panels, keypads, transceivers, 
transmitters, signal receivers, sirens, audio speakers; sensors and detectors for security, fire protection and home 
monitoring, namely, electronic magnetic contacts, electronic intrusion detectors, electronic glass break sensors, 
electronic motion sensors, smoke detectors, heat detectors, carbon monoxide detectors, electronic sensors that detect 
the movement of physical objects, temperature, environmental conditions; electronic magnetic contacts; electronic 
intrusion detectors; electronic glass break sensors; electronic motion sensors; smoke detectors; heat detectors; carbon 
monoxide detectors; electronic sensors that detect the movement of physical objects, temperature, and environmental 
conditions; electronic door locks; digital video cameras; digital video recorders; doorbells; computer software for 
operating, monitoring, controlling and managing safes; computer hardware for tracking people, objects and pets using 
GPS data on an electronic device; computer software for monitoring, controlling, and managing security, HVAC, fire, 
lighting, locks, physical objects, appliances and vehicles; thermostats; door chimes; electronic cable and wiring for use 
in security, fire, sound, voice and data appliances and industries and related software; software for transmitting human 
health vital sign information including blood pressure, oxygen saturation, blood sugar remotely to health care providers; 
software for managing home and office HVAC systems, security systems and home appliances; optical and acoustic 
apparatus and instruments for the remote transmission and surveillance of homes.

Cl.11;Apparatus for lighting, heating, cooling and ventilating; air conditioners; water heaters; air purifiers; water 
purifiers; water heaters; air filtering installations; air dryers; regulating accessories for water or gas apparatus and pipes; 
safety accessories for water or gas apparatus or pipes; water purification installations; water purifying apparatus and 
machines; water heaters.

Cl.38;Electronic transmission of messages and data by means of wireless services and wired services through a global 
computer information network; transfer of information and user defined data to view, control, and manage alarm systems, 
fire detection systems, HVAC systems, home automation systems, video cameras, and vehicle, asset and people tracking 
systems.

Cl.42;Computer services, namely the networking, configuring and controlling of home automation systems comprised 
of voice-activated speakers, computer hardware and computer software, all for operating internet-enabled and connected 
devices including lighting, heating and cooling apparatuses, home security systems and alarms, and health monitoring 
devices; providing remote electronic storage of user's electronic and digital files and making them available to users 
through a global communications network.

Cl.44;In-home patient health care monitoring services via a wireless or internet connection.
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4008649    24/08/2018
[International Registration No. : 1436031]
New Relic, Inc.
188 Spear St., Suite 1200 San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in application performance management.

Cl.42;Software as a service (SAAS) services, namely, hosting software for use by others for use in application 
performance management.
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Priority claimed from 03/05/2018; Application No. : 1374708 ;Benelux 

4009578    08/08/2018
[International Registration No. : 1435971]
Nutrinvest B.V.
Strawinskylaan, WTC Tower A, floor 12 1207 NL-1077 XX Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.3;Collagen for cosmetic purposes; collagen based preparations for cosmetic purposes; collagen based cosmetic 
preparations for skin care.

Cl.5;Collagen for medical purposes; collagen based preparations for medical purposes; dietary supplements and food 
supplements containing collagen; gelatine for medical purposes.

Cl.29;Gelatine; dietary supplements and food supplements containing gelatine, not for medical purposes.
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4009579    09/08/2018
[International Registration No. : 1435874]
Formula One Licensing B.V.
Beursplein 37 NL-3011 AA Rotterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.3;Soaps; eau-de-cologne; astringents for cosmetic purposes; cleaning chalk; hair conditioners; cosmetic creams; 
shaving creams, shaving gels; facial cleansing creams; shower gels and creams; skin care creams, beauty creams, 
moisturising creams; shoe waxes; polishing creams; deodorants and anti- perspirants for personal use; incense; 
cosmetic pencils; sun care lotions; pre-shave and after- shave lotions; hair lotions, hair gels, hair creams, hair spray; 
decorative transfers for cosmetic purposes; essential oils; eye shadows; perfumes; face powders; cosmetic preparations 
for baths; cleaning, polishing, scouring and abrasive preparations for household use, not being preparations for washing 
automobiles; make-up preparations; washing preparations; cleaning preparations; make-up removing preparations; oral 
care products, particularly including dentifrices, mouthwashes; cleansing products for the body, particularly including 
cleansing lotions, beauty masks, cleansing foam, cleansing creams, cleansing gels and cleansing milk; cleaning 
products; liquid soaps.

Cl.6;Ironmongery; common metals and their alloys; ores; goods of common metal, namely rings of common metal for 
keys, chains of metal and pins (hardware); small items of metal hardware; towel dispensers, fixed, of metal; metal 
distributors of hand towels, paper napkins, kitchen paper; badges of metal for vehicles; statuettes of common metal; 
figurines (statuettes) of common metal; plates, trophies and sheets, all made of common metals.

Cl.8;Hand tools and implements (hand-operated); cutlery, forks and spoons; razor blades; knives; electric or non- 
electric razors; tweezers; scissors.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lamps; air conditioning apparatus; water filtering apparatus; electric hair dryers; electric laundry 
dryers; drying apparatus; barbecues; light bulbs; stoves; electric kettles; electric coffee machines; freezers; electric 
cookers; gas stoves; kitchen ranges (ovens); drinking water fountains; microwave ovens; ovens, other than for 
experimental purposes; electric deep fryers; grills (cooking appliances); table lamps; incandescent lamps; pocket 
searchlights; lanterns for lighting; lighting fixtures; decorative lamps; bicycle lights; lamp shades; solar collectors for 
heating; refrigerators; toilet seats; electric toasters; flashlights; electric fans for personal use.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother of pearl; shells; meerschaum; yellow amber; air pillows, not for medical purposes; air 
cushions, not for medical purposes; air mattresses, not for medical purposes; air beds, not for medical purposes; bag 
hangers, not of metal; bedding, except linen; beds for household pets; beds; benches [furniture]; bins, not of metal; 
chests, not of metal; bottle racks; bottle closures, not of metal / bottle fasteners, not of metal; bottle casings of wood; 
boxes of wood or plastic; busts of wood, wax, plaster or plastic; cabinet work; camping mattresses; cask stands, not of 
metal; casks of wood for decanting wine; casks, not of metal; console tables; containers, not of metal, for liquid fuel 
containers, not of metal [storage, transport]; counters [tables]; covers for clothing [wardrobe]; crates; cushions; deck 
chairs; desks; dinner wagons [furniture]; display boards; display stands; fans for personal use, non-electric; filing 
cabinets; furniture; furniture of metal, furniture shelves; garment covers [storage]; hampers [baskets] for the transport of 
items; hand-held mirrors [toilet mirrors]; hand-held flagpoles, not of metal; high chairs for babies; identification bracelets, 
not of metal; index cabinets [furniture]; inflatable publicity objects; inflatable furniture; jewellery organizer displays / 
jewelry organizer displays; keyboards for hanging keys; labels of plastic; lockers; locks, not of metal, for vehicles locks, 
other than electric, not of metal; mattresses; mirror tiles; mirrors [looking glasses]; mobile boarding stairs, not of metal, 
for passengers; mobiles [decoration]; nameplates, not of metal / identity plates, not of metal; newspaper display stands; 
number plates, not of metal / registration plates, not of metal; office furniture; packaging containers of plastic; picture 
frames; picture frame brackets / picture rods [frames]; pillows; placards of wood or plastics; plastic key cards, not 
encoded and not magnetic; plastic keys; plastic ramps for use with vehicles; plugs, not of metal / bungs, not of metal; 
poles, not of metal; racks [furniture]; seats / chairs [seats]; seats of metal; sleeping pads / sleeping mats; split rings, not 
of metal, for keys; stools; table tops; tables; tables of metal; tent pegs, not of metal; tool boxes, not of metal, empty; tool 
chests, not of metal, empty; transport pallets, not of metal; trays, not of metal; vats, not of metal; wind chimes 
[decoration].

Cl.21;Glassware, porcelain and earthenware for household purposes; articles for cleaning purposes; brush-making 
materials; combs and sponges; brushes [except paintbrushes]; household or kitchen utensils and containers (not of 
precious metal or coated therewith); unworked or semi-worked glass, except building glass; bottles; insulating bottles; 
drying racks for washing; mixers, manual (shakers); mixing spoons (kitchen utensils); glass flasks (containers); 
decorative boxes of non-precious metals; metal boxes for dispensing paper towels; containers for food and beverages; 
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crystal [glassware]; coolers (ice pails); decanters; bottle openers; coasters; statues of porcelain, terra-cotta or glass; 
clothes racks (for drying); figurines (statuettes) of porcelain, terra- cotta or glass; dental floss; cages for household pets; 
ice buckets; tankards; beer mugs; glass (receptacles); drinking glasses; gloves for household purposes; fruit presses, 
non- electric, for household use; feeding troughs for animals; fitted picnic baskets (including dishes); waste paper 
baskets; combs; cutting boards for the kitchen; toothbrushes; hairbrushes; containers for household or kitchen use; non-
electric coolers for food and drinks; coasters, not of paper or textile; trays; decorative glass trays; trays for domestic use; 
saucers; sugar bowls; cups; tea pots; corkscrews; kitchen utensils; utensils for household purposes; commemorative 
plates.

Cl.29;Meat; fish; poultry; game; meat extracts; cooked fruits and vegetables; canned fruits and vegetables; frozen fruits 
and vegetables; frozen meat, fish and poultry; edible oils and fats; potato chips; french fries; processed nuts; jams; 
jellies; fish and meat preserves; milk, milk drink products; yoghurt drinks; milk shakes; dairy products; cheese; soya milk 
(milk substitute).

Cl.30;Spices; salt; mustard; vinegar, sauces (condiments); snacks based on corn; rice; cookies; cocoa; coffee; cereals; 
confectionery; chocolate confectionery; crackers; candies; soya flour; flour; corn flakes; ice cream; yeast; honey; 
molasses; bread; corn, roasted; pastries; cakes; preparations made from cereals; artificial coffee; sugar; tea; chocolate.

Cl.37;Building construction; vehicle repair; vehicle maintenance; motor vehicle maintenance and repair; repair and 
maintenance of aircraft; vehicle polishing; vehicle service stations (refuelling and maintenance); mining extraction; 
vehicle greasing; installation, maintenance and repair of computer hardware; installation of wind power systems; 
installation of solar power systems; installation of hydropower systems; pipeline construction and maintenance; 
installation and maintenance of network systems (hardware); machinery installation maintenance and repair; installations 
and repair of systems of gas; vehicle lubrication; maintenance and repair of power stations; maintenance and repair of 
vehicle tires; maintenance and repair for the oil industry; vehicle cleaning; drilling of wells; refuelling; retreading of tires; 
motor vehicle washing; repair of materials and sports equipment; repair and maintenance of automobiles, tractor trailer 
(tractors) and other utility vehicles; repair and assembly relating to the installation or dismantling and maintenance of 
tires for vehicle wheels; repair or maintenance of machines and measuring instruments and test equipment or apparatus 
in relation to the distribution of power or control of power; service station services; installation, maintenance and repair 
services of equipment, apparatus, devices and installations in the field of electronics, computing, communications and 
telecommunications; construction, repair, restoration, maintenance and installation services for industrial equipments; 
drilling services for oil and gas extraction; repair services of tires for vehicle wheels; services related to exploitation and 
production of oil, namely rental of drilling rigs; building construction supervision; anti-rust treatment for vehicles; 
vulcanization of tires (repair).

Cl.42;Design and development of computers and software; scientific and technological services and research and 
design relating thereto; industrial analysis and research services; leasing of computers and computer software; 
installation, research and update of computer software for the electronic exchange of data and telecommunication 
networks for third parties; creation and maintenance of database software and applications; creating, maintaining and 
hosting internet web sites and of wireless electronic communication networks; electronic storage of data; electronic 
storage; installing and maintenance of computer software; providing temporary use of non- downloadable computer 
software to enable users to create and share text, documents, images, photos, videos, maps and roadmaps; temporary 
provision of non-downloadable computer software online; temporary provision of non-downloadable computer software 
online allowing users to access programs with audio content, video, text and other multimedia content, including music, 
concerts, videos, radio, television, news, sports, games, cultural events, and programs in connection with entertainment; 
recovery of computer data; services of a computer software consultant; computer software design and development 
services; graphic arts designing; computer services that provide online web pages created according to customer needs 
and that offer user-specific information, including search engines and online web connections with news, information on 
sports; computer services that provide online web pages created according to the needs of customers and providing 
certain information to the user, including search engines and online web links to news, weather information, sports; 
computer services, namely, creating websites featuring an on- line community for registered users to participate in 
discussions, get feedback, form virtual communities, and engage in social networking on-line; services provided by an 
application service provider (asp) featuring computer software for use in connection with subscription services for online 
music, software allowing users to play and program music and audio, video, text and multimedia content in connection 
with entertainment, and computer software featuring recordings of musical sounds, text, audio, video and multimedia 
content in connection with entertainment.

Cl.43;Services for providing food and drink; providing hotel accommodation; cafés; cafeterias; canteens; tourist 
homes; information on hotel bookings; temporary accommodation reservation; hotel reservation; food and drink catering; 
restaurants; self-service restaurants; snack-bars; providing catering services for hospitality suites in relation to the 
provision of food and drink for sporting or entertainment events, both on- and off -site sports facilities; bar services; fast 
food restaurant services; services provided by restaurant.
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Priority claimed from 07/03/2018; Application No. : UK00003295115 ;United Kingdom 

4009581    23/08/2018
[International Registration No. : 1436010]
Movado Group UK Limited
Meadway House, Meadway Haslemere, Surrey GU27 1NN United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys, goods and precious metal coated therewith, namely, amulets, bracelets, 
necklaces, body jewellery, body piercing rings, body piercing studs, charms, brooches, medals, crosses, crucifixes, 
earrings, engagement rings, eternity rings, facial jewellery, friendship rings and bracelets, hat jewellery, identification 
bracelets, necklace charms, ornamental pins, ornamental clips, shoe jewellery and signet rings; jewelry, precious stones, 
imitation jewelry, cuff links, tie pins, tie clips; horological and chronometric instruments; and component parts for any of 
the foregoing.

Cl.18;Women's handbags, attache cases, brief cases, shopping bags, purses, umbrellas, parasols and walking sticks.

8350



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

 

Priority claimed from 11/05/2018; Application No. : T201851090 ;Finland 

4009582    26/06/2018
[International Registration No. : 1435876]
Aisopos Oy
Kristianinkatu 7 as. 54 FI-00170 Helsinki Finland
Bässholmen Consulting Oy
Kristianinkatu 7 as. 54 FI-00170 Helsinki Finland
Bruno Igoni
Kristianinkatu 7 as. 54 FI-00170 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing and scouring preparations; 
preparations and substances for the conditioning, care and appearance of the skin, body, face, eyes, hair, scalp, teeth and
nails, soaps, personal cleansing preparations, shower gels, bath gels, bath preparations; perfumery, eau de parfum, toilet 
waters, deodorant preparations for personal use, anti-perspirants, cosmetics, colour cosmetics, eye cosmetics, nail 
cosmetics, lip cosmetics, make up removers, cosmetic impregnated tissues; shampoos, hair conditioners, preparations 
for the hair, hair lotions; dentifrices; sun tanning preparations, sun-screening preparations; shaving preparations, after 
shave and pre shave lotions and oils, depilatory preparations; essential oils, oils for toilet purposes; pomanders, 
potpourris, fragranced sachets for drawers, room fragrance, incense, aromatic plant extracts.

Cl.4;Lamp oils, candles, scented candles.
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Priority claimed from 08/11/2017; Application No. : 017447541 ;European Union 

4009586    07/05/2018
[International Registration No. : 1435890]
HTL-STREFA Spólka Akcyjna
ul. Adamówek 7 PL-95-035 Ozorków Poland

Proposed to be Used
IR DIVISION
Cl.10;Instruments used for puncturing patients' skin for taking blood samples for diagnostic purposes, lancets, 
puncturing devices and puncturing systems (term considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations).

Cl.16;Printed matter, prospectuses, advertising material of paper, packaging materials, boxes of cardboard or paper 
and instructional and teaching materials, technical and service documentation (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations).
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4009587    01/08/2018
[International Registration No. : 1434661]
Fibrefab Limited
Davy Avenue, Knowlhill Milton Keynes MK5 8HJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Cable clips of metal; cable trays and cable management bars of metal; identity plates of metal; brackets, screws, 
nuts, bolts, wall plugs of metal; grommets; plaster board fixings; cable trunking of metal, connectors; fasteners of metal 
for trunking; trunking of metal for cables, electronic cables, electric wires, electric wiring, cables carrying telephone 
signals; cable boxes of metal; cable clips of metal; cable drums; cable joints; cable junction sleeves; cable straps of 
metal; cable supports of metal; cable trays of metal; cable trunking; cable clips of metal; covers of metal for use in cable 
channels; downpoles of metal for the accessing of cables; downpoles of metal for the distribution of cables; flexible 
ducting of metal, hinges; metal cable-clamps; racking for supporting cables; tension members; cable trunking; parts and 
fittings for all the aforesaid goods.

Cl.9;Optical and electrical apparatus and instruments used for signal and data transmission and receipt which includes 
optical and electrical signals, optical fibres, cables, electrical cables, wires, telephone cables; optical and electrical 
connectors; cable connectors; splice connectors; optical and electrical testing equipment; glass fibre cables; optical 
cables; optical patchcords; data cables; ethernet cables; patch panels; opto-electronic convertors; multiplexers, 
waveguide division multiplexers; optical splitters; microscopes; cabinets and enclosures for optical and electrical 
equipment (not office or household furniture); splicing apparatus for optical fibres and synthetic glass fibres; protective 
work gloves; measuring or testing machines and instruments; computer software; parts and fittings for all the aforesaid 
goods but not including industrial plants for the manufacturing of semi-conductors or microchips; junction boxes for 
trunking; cable couplings; cable ducts; spacers and plastic cables for use with optical fibres and electrical wires.

Cl.17;Packing, stopping and insulating materials; non-metallic flexible pipes; insulating materials; parts and fittings for 
all the aforesaid goods.

8353



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 09/04/2018; Application No. : 30 2018 009 001 ;Germany 

4009592    04/05/2018
[International Registration No. : 1435961]
Volkswagen Aktiengesellschaft
Berliner Ring 2 38440 Wolfsburg Germany

Proposed to be Used
IR DIVISION
Cl.6;Building and construction materials and elements of metal; unprocessed and semi-processed materials of metal; 
metal hardware; doors, gates, windows and window coverings of metal; structures and transportable buildings of metal; 
statues and works of art of common metals; containers and transportation and packaging articles, of metal; common 
metals and their alloys; railway material of metal; cables and wires of metal, non-electric; ironmongery, small items of 
metal hardware, badges of metal for vehicles, locks of metal for vehicles, registration plates of metal, signboards of metal, 
wheel clamps (boots), rings of common metal for keys, empty tool boxes of metal, empty tool chests of metal; tubes of 
metal; safes (strong boxes); ores; foils of metal for wrapping and packaging; ducts of metal for ventilating and air 
conditioning installations; building materials of metal; materials of metal for funicular railway permanent ways; steel wire; 
binding screws of metal for cables; shims; door closers, non-electric; chests of metal; cattle chains; rods of metal for 
brazing and welding; anchors; handcuffs; weather or wind vanes of metal; tree protectors of metal; traps for wild animals; 
bronzes for tombstones; parts and fittings of all the aforesaid goods, included in this class.

Cl.7;Plastics working machines, machines for production, repair and dismantling of land, air and water vehicles, for the 
chemical industry, for agriculture, for mining, for the textile industry, for the food industry, for the beverage industry, for 
the construction industry, for the packaging industry; agricultural, earthmoving, construction, oil and gas extraction and 
mining equipment; machine tools; motors, other than for land vehicles; motors, electric, other than for land vehicles; 
motor parts for motors of all kind; parts for electric motors of all kind; diesel engine; glow plugs for Diesel engines; gas 
engines; gasoline engines (not for land vehicles); hydraulic engines and motors; pumps, compressors and fans for 
motors; servo motors robots; vehicle oil pumps; lubricators [parts of machines]; clutches other than for land vehicles; 
machine transmissions, except for land vehicles; parts of machine couplings and transmissions, included in class 07; 
moving and handling equipment; generators of electricity; machines and machine tools for treatment of materials and for 
manufacturing; engines, powertrains, and generic machine parts; dispensing machines; sweeping, cleaning, washing and 
laundering machines; agricultural machines; shredders [machines] for industrial use; motorized lawn mowers; 
agricultural implements, other than hand-operated; wind turbines; automatic distribution machines; woodworking 
machines; papermaking machines; printing machines for use on sheet metal; friezing machines; sizing machines; 
mechanical tea processing machines; sausage machines; bottle washing machines; cigarette machines for industrial 
purposes; leather-working machines; rotary steam presses, portable, for fabrics; bicycle assembling machines; potters' 
wheels; engraving machines; cord making machines; enamel production machinery; bulb production machinery; 
adhesive tape dispensing machines; briquette making machine; mixing machines; washing machines; disintegrators; 
superheaters; glass working machines; electromechanical machines for chemical industry; rinsing machines; puddling 
machines; oil refining machines; agitators; jacks [machines]; metalworking machines; foundry machines; steam engines; 
thumbtack machines; electric staplers, other than for office use; electric screw drivers; spectacle lens processing 
equipment, other than hand-operated; air brushes for applying color; filters for cleaning cooling air, for engines; welding 
machines, electric; washing installations for vehicles; automobile maintenance equipment, other than hand-operated; 
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parts and fittings of all the aforesaid goods, included in this class.

Cl.8;Hygienic and beauty implements for humans and animals; edged and blunt weapons; hand-operated implements 
for chopping food, kitchen knives and cutlery; hand-operated tools and implements for treatment of materials and for 
construction, repair and maintenance; lifting tools; hand tools and hand operated implements for use in agriculture, 
horticulture and forestry, for the construction of machines, apparatus and vehicles and for the building industry; hand-
operated scraping tools; hand-operated spanners; cutlery, table forks, spoons, knives; forks; shears; side arms, other 
than firearms; swords; razors, razor cases; manicure sets; sharpening stones; insecticide vaporizers [hand tools]; 
livestock marking tools; harpoons; hand tools, hand-operated; lifting jacks, hand-operated; trowels; tool handles of metal;
parts and fittings of all aforesaid goods, included in this class.

Cl.9;Recorded content; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection 
and signaling devices; diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; scientific, nautical, surveying, photographic, cinematographic, electric weighing, 
measuring, signaling, checking (supervision), life-saving apparatus and instruments, included in class 09; contact lenses, 
spectacles, spectacle cases, binoculars, magnifying glasses; sunglasses; vehicle breakdown warning triangles; vehicle 
breakdown warning lamps other than parts of vehicles; electric batteries and their parts, electric accumulators and their 
parts, fuel cells and their parts, solar batteries; electric batteries for vehicles; electric accumulators for vehicles; chargers 
for electric batteries; burglar alarms, fire alarms, smoke alarms, gas alarms; anti-theft warning apparatus; fire 
extinguishing apparatus; scales; spirit levels; directional compasses; quantity indicators; rulers (measuring instruments), 
acid hydrometers; electronic control mechanisms and power and voltage supply units for vehicle headlights and their 
parts, control mechanisms and power and voltage supply units for vehicle lights and their parts, light-emitting diodes 
[LED], electronic power controllers; electrical and electronic control apparatus and instruments; simulators for the 
steering and control of vehicles; voltage regulators for vehicles; speed indicators; revolution counters; measuring 
apparatus and instruments; life saving apparatus and equipment, namely life-saving rafts, fire escapes, safety nets, safety 
tarpaulins, life belts, life buoys, life jackets; electric fuses, electric relays; lasers not for medical purposes, laser pointers; 
remote controlling apparatus; aerials; navigation apparatus for vehicles [on-board computers]; mobile telephones; 
telephone apparatus; television apparatus; video telephones; radios; compasses, navigation systems, navigational 
instruments; telematic apparatus; telematic terminal apparatus; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating and controlling electricity; apparatus for recording, transmission and/or 
reproduction of sound and images; magnetic, electronic and optical data carriers, phonograph records, compact discs 
[audio-video], DVDs and other digital recording apparatus, sound carriers, coin-operated juke-boxes, compact discs (CD-
ROMs), downloadable music files, headphones, loudspeakers and cabinets for loudspeakers, illuminated signs, compact 
disc players, DVD players, phototelegraphy apparatus; projection apparatus, cameras [photography]; exposed films; 
cinematographic cameras, photocopiers, electronic translation apparatus (computer), pocket translators, electronic; 
encoded magnetic cards, integrated circuit cards (smart cards), encoded telephone cards; mechanisms for coin operated 
apparatus; automatic banking machines; cash registers, calculators; data processing apparatus, computers, electronic 
agendas, facsimile apparatus, monitors (computer hardware and computer programs), computer peripheral devices, 
recorded and downloadable computer programs, especially collected data recorded on data carriers, computer software, 
application software; pocket calculators; downloadable electronic publications; downloadable image files; crash test 
dummies; microscopes; electric cables; sockets, plugs and other contacts [electric connections]; igniting apparatus, 
electric, for igniting at a distance; radiological apparatus for industrial purposes; protective helmets; electric locks; 
electronic controls and control systems for machines, motors, internal combustion engines, electric motors; parts and 
fittings of all aforesaid goods, included in this class.

Cl.37;Building, construction and demolition; rental of power tools, construction machines and equipment for 
construction and demolition; mining, oil and gas extraction; extermination, disinfection and pest control; reconstruction, 
repair, servicing and dismantling of vehicles; vehicle repair in the course of vehicle breakdown service; tuning of motors 
and engines for automobiles, included in this class; varnishing of vehicles; vehicle polishing; anti-rust treatments for 
vehicles; vehicle maintenance; vehicle cleaning; retreading of tires; boiler and burner maintenance, cleaning and repair; 
repair information; construction information; installation of doors and windows; quarrying services; machinery 
installation, maintenance and repair; airplane maintenance and repair; shipbuilding; photographic apparatus repair; clock 
and watch repair; repair of security locks; rust proofing; furniture maintenance; leather care, cleaning and repair; 
disinfecting; burglar alarm installation and repair; advice, consultancy and information for the aforesaid, included in this 
class.
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Priority claimed from 05/04/2018; Application No. : M 18 01052 ;Hungary 

4009595    26/04/2018
[International Registration No. : 1435782]
Ilcsi SZÉPÍTO FÜVEK Biokozmetikai Kft.
Üdülo út 37 H-1021 Budapest Hungary

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic preparations comprising vegetal substances; preparations for hand and foot care; body 
lotions; facial cleansers; soaps; toners for cosmetic use; exfoliating scrubs for cosmetic purposes; skin care oils; beauty 
serums; cosmetics masks; massage preparations; gels and cream gels for cosmetic purposes; face creams; moisturizers;
eye contour creams; anti-wrinkle eye creams; concealers; deodorants for human beings.

Cl.41;Organizing and conducting of courses; organizing and conducting of seminars; practical training and teaching.

Cl.44;Hygienic and beauty care services; consultancy services in the field of cosmetics; consultancy in the fields of 
beauty care, personal hygiene, body care and cosmetics; lifestyle counselling, including also consultancy in the field of 
healthy nutrition; beauty care, especially beauty salons, solariums, cosmetic salons, hairdressing salons.
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Priority claimed from 14/09/2017; Application No. : 017208307 ;European Union 

4009600    12/01/2018
[International Registration No. : 1435807]
PharmaLex GmbH
Bahnstrasse 42-46 61381 Friedrichsdorf Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising, business management for others, company administration; office functions; business efficiency 
expert services; systemization of information into computer databases; compilation of information into computer 
databases; assistance and consultancy in the context of the retailing and wholesaling of medicines; providing of 
outsourcing services in the field of medicine authorisation, production, sale, safety and monitoring.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; research and development for others; provision of surveys [scientific]; development of a web application for 
inputting and using informative texts for medicines and medical products, in particular user guides, packaging inserts, 
specialist information, and for providing various documents; database services, namely storage of data in computer 
databases; conversion of data or documents from physical to electronic media; research in relation to scientific work; 
preparation of scientific analysis and assessments; pharmaceutical product evaluation; consultancy pertaining to 
pharmacology; consultancy relating to research and development in the field of therapeutics; consultancy relating to 
laboratory testing; pharmaceutical products development; development of pharmaceutical preparations and medicines; 
testing of pharmaceuticals; provision of information and data relating to medical and veterinary research and 
development; inspection of pharmaceuticals; scientific investigations for medical purposes; conducting early evaluations 
in the field of new pharmaceuticals; pharmaceutical drug development services; medical laboratory services; information 
technology services for the pharmaceutical and healthcare industries; scientific assessment of the efficiency of 
medicines; services for assessing the efficiency of pharmaceuticals; analysis and evaluation of product design; analysis 
and evaluation of product development; quality control testing; materials testing and evaluation; product safety testing; 
certification [quality control]; quality testing of products for certification purposes; assistance and consultancy in the 
context of medicine safety and monitoring; medical, diagnostic and pharmaceutical services and consultancy in the field 
of medicine safety.

Cl.44;Medical and veterinary medical services; pharmacy advice; providing information relating to the preparation and 
dispensing of medications; provision of pharmaceutical information; provision of information relating to medicine; 
consultancy and information services provided via the internet relating to pharmaceutical products; consultancy and 
information services relating to pharmaceutical products; consultancy and information services relating to 
biopharmaceutical products; advisory services relating to pharmaceuticals.

Cl.45;Assistance and consultancy in the context of medicine authorisation; filing of documents for authorising 
medicines using documents, reports and files required by regulatory authorities; assistance and consultancy in the 
context of regulatory services.
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Priority claimed from 13/04/2017; Application No. : 2017/02720 ;Sweden 

4009606    04/10/2017
[International Registration No. : 1435925]
E.ON Sverige Aktiebolag
SE-205 09 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software (apps); apparatus and instruments for measuring, signaling, checking 
(monitoring) and control of electricity; computer programs for information, analysis and reporting of energy use, energy 
efficiency, energy conservation, cost analysis, administration, energy analysis, invoice management, environmental 
reporting, environmental impact analysis, trend reporting and alarm systems; power line transmission devices; power 
lines; power converter; power units [transformers]; power supplies [transformers]; power transformers for amplification; 
energy control devices; electrical control devices; apparatus and instruments for the accumulation and storage of 
electricity.

Cl.11;Apparatus for lighting, heating, steaming, boiling, cooling, drying, ventilation, water supply and sanitary 
purposes; facilities for gas, heat, cooling and water in connection with the supply of the population.

Cl.35;Business planning and management on behalf of third parties in connection with the operation of facilities for the 
supply of electricity, gas, heat, cold and water; provision of contracts for the supply of electrical and thermal energy and 
of gaseous fuels; organizational and business consulting in the field of energy included in this class; acquisition services 
for third parties (acquisition of goods and services for other companies) in the energy field; issuance of statements 
regarding organizational and business issues relating to electrical and thermal energy, gas, water and wastewater; 
business and organizational monitoring of business processes, in particular reading of electric and thermal energy, gas 
and water counters, and drawing up of calculations for this; development of business and/or marketing concepts in the 
field of energy technology for others.

Cl.37;Construction of facilities for supplying the population with electrical energy, gas, heat, cooling and water; 
maintenance services of facilities for supplying the population with electrical energy, gas, heat, cooling and water; 
construction services relating to the installation of heating systems; installation, maintenance and operation of energy 
networks; advice on installation, maintenance and optimization of energy networks.

Cl.39;Electricity, gas, heat, cooling and water supply (distribution); physical storage of electronically stored data or 
documents; electricity distribution; distribution of energy; water distribution; water supply; supply of electrical and 
thermal energy, gaseous fuels and water for others; storage, transport, supply, distribution of electrical and thermal 
energy, gaseous fuels and water; transport and storage of waste; transport by pipeline.

Cl.40;Generation of electricity; production of energy; air conditioning; air purification; air deodorizing; recycling of 
waste and garbage; sorting of waste and recyclable materials; burning of waste and garbage; rental of generators; rental 
of air conditioners; rental of air heaters; destruction of waste and garbage; water treatment; generation of electrical and 
thermal energy in power plants, district heating plants, wind power plants, solar plants; generation of electrical and 
thermal energy from renewable energy sources, in particular wind energy, water energy, solar energy, geothermal energy 
and biomass; production of biogas; treatment of wastewater through mechanical or chemical purification, sewage 
treatment; disposal of waste and garbage through chemical transformation, processing, destruction and combustion; 
recycling of waste and garbage.

Cl.42;Technical design and planning services relating to the operation of facilities for supplying the population with 
electrical energy, gas, water, heating and cooling services; providing technical consultation, analysis and information 
regarding energy use, energy efficiency, energy conservation, energy analysis, environmental reporting and 
environmental impact analysis; consultancy in the field of energy efficiency (providing analyzes and forecasts).
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Priority claimed from 13/10/2017; Application No. : 4396141 ;France 

4009608    19/03/2018
[International Registration No. : 1436201]
HOLDING SOCOTEC
3 AVENUE DU CENTRE, LES QUADRANTS F-78280 GUYANCOURT France

Proposed to be Used
IR DIVISION
Cl.37;Construction services; information and advice relating to construction; building construction supervision.

Cl.42;Engineering services, particularly provision of technical inspection services with a view to improving security 
and quality in all fields of economic activity; assessments, estimates and research in scientific and technological fields 
provided by engineers; technical project studies; testing for the certification of quality or standards; quality control with a 
view to certification; quality testing of products for certification purposes; testing, analysis and evaluation of third-party 
goods and services for certification purposes; certification services relating to energy efficiency of buildings; quality 
audits; quality checking; quality control; quality assessment; auditing relating to energy; building quality control; quality 
control regarding manufactured goods; quality control of computer systems, quality control of industrial machines; 
advisory services relating to quality control; advisory services relating to quality control; technical project studies; design
and development of computers and software.
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4009613    08/09/2017
[International Registration No. : 1241396]
Outfit7 Limited
1st Floor Sackville House, 143-149 Fenchurch Street EC3M 6BN London United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;After-shave; antiperspirants; aromatherapy preparations, namely, essential oils for aromatherapy use, non-
medicated aromatic bath preparations, aromatherapy cosmetic creams, aromatherapy skin lotions, aromatherapy 
underarm deodorants, aromatherapy perfumes, aromatherapy lip balms; aromatics, namely, aromatic oils, potpourris, 
attars, incense sticks; baby wipes impregnated with cosmetic lotions; bath salts; beauty masks; bubble bath; breath 
freshening sprays; cake flavourings [essential oils]; cleansing milk for toilet purposes; cosmetic creams; cosmetic kits 
composed of lip gloss, eye shadows, eyeliners, mascaras, lipsticks, lip liners, lip stains, powder, blush, cleansers, 
palettes; cosmetic preparations for baths; cosmetics for animals; cosmetics; cotton sticks for cosmetic purposes; cotton 
wool for cosmetic purposes; decorative transfers for cosmetic purposes; dentifrices; deodorants for personal use; 
detergents for household use; eau de Cologne; essential oils; eyebrow cosmetics; eyebrow pencils; face glitter; false 
eyelashes; false nails; fingernail embellishments (cosmetics); hair color; hair conditioner and hair moistening 
preparations; hair cream; hair dyes; hair gel; hair lotions; hair spray; hair waving preparations; incense; lip balms; 
lipsticks; lotions for cosmetic purposes; make-up powder; make-up preparations; make-up removing preparations; make-
up; mascara; moisturizing preparations for the skin; mouth washes, not for medical purposes; nail care preparations; nail 
polishes and varnishes and thinners therefor; non-medicated bath preparations; perfumery; perfumes; pomades for 
cosmetic purposes; potpourris; products and preparations for the care and cleansing of hair and skin, namely, hair 
colors, hair conditioners, hair gels, hair glues, hair mousses, hair serums, hair sprays, hair tonics, hair waxes, hair 
volumizers, pomades, skin cleansing gels, moisturizing creams, revitalizing tonics; spray on air fragrancing preparations; 
shaving preparations; shampoos for pets; shampoos; skin and face creams and lotions; skin moisturizer; soaps; sun 
block; sun-tanning preparations; temporary tattoo sprays and stencils therefor sold as a unit (for cosmetic purposes); 
tissues impregnated with cosmetic lotions; toilet water; non-medicated toiletries.

Cl.5;Absorbent cotton; absorbent wadding; adhesive bands for medical purposes; adhesive plaster; adhesive tapes for 
medical purposes; albuminous foodstuffs for medical purposes; antiparasitic collars for animals; antiseptics; antiseptic 
cotton; balms for medical purposes; bath preparations, medicated; bath salts for medical purposes; bandages for 
dressings; belts for sanitary napkins [towels]; capsules for medicines; capsules for pharmaceutical purposes; chewing 
gum for medical purposes; cotton for medical purposes; court plaster; cotton wool in the form of sticks for medical 
purposes; diapers made of cellulose; diapers made of paper; dietary food supplements; dietary and nutritional 
supplements; dietetic beverages adapted for medical purposes; dietetic foods adapted for medical purposes; dietetic 
foods adapted for infants; dietetic substances adapted for medical use; disinfectants; disinfectants for hygiene purposes; 
dog lotions; dog washes; drugs for medical purposes; eye-wash; first-aid boxes [filled]; fly catching adhesives; fly 
catching paper; fly destroying preparations; fly glue; fungicides; herbicides; germicides; herb teas for medical purposes; 
hygienic bandages; insect repellents; insecticides; lotions for pharmaceutical purposes; lotions for veterinary purposes; 
lozenges for pharmaceutical purposes; material for stopping teeth; dental wax; medical preparations for slimming 
purposes; medicinal alcohol; medicinal drinks; medicinal herbs; medicinal oils; medicinal tea; medicine cases [portable] 
[filled]; medicated confectionery; menthol; mineral supplements in tablet, powder or capsule form; mothproofing paper; 
mothproofing preparations; mouthwashes for medical purposes; mud for baths; napkins for incontinents; ointments; 
oxygen baths; pants, absorbent, for incontinents; poultices; compresses; protein dietary supplements; remedies for foot 
perspiration; repellents for dogs; royal jelly dietary supplements; salts for mineral water baths; sanitary napkins; sanitary 
pants; sanitary towels; smelling salts; sunburn ointments; sunburn preparations for pharmaceutical purposes; syrups for 
pharmaceutical purposes; sterilising preparations; therapeutic preparations for the bath; tissues impregnated with 
pharmaceutical lotions; vitamin preparations in the nature of food supplements.

Cl.9;Application development tool programs for personal computers, mobile digital electronic devices, hand held 
computers, and mobile telephones; carrying cases for cell phones, telephones, pagers and mobile computers; computer 
game software and entertainment software in the nature of computer games for use on mobile and cellular phones, 
handheld computers, computers, video game consoles, both handheld and free standing, and other wireless point of sale 
devices; computer game software featuring character recognition, voice recognition, touch sensitivity, light sensitivity, 
gravity sensitivity; computer game software for electronic computer apparatus featuring interactive and multimedia 
functions that enable the user to integrate text, audio, graphics, still images and moving pictures; computer game 
software; decorative magnets; digital media, namely, CDs, DVDs, memory cards, and downloadable audio, video, and 
multimedia files, featuring music, motion picture and animated cartoon characters; digital memory devices, namely, blank 
CDs and DVDs, audio/video discs, minidiscs, USB flash drives, flash memory cards; downloadable computer game 
software for playing video, computer and on-line games; downloadable ring tones, music, videos, and electronic games, 
via the internet and wireless devices; downloadable software for developing, designing, modifying, recording and 
customizing sound and speech; downloadable software for developing, designing, modifying, recording and customizing 
video, computer and on-line games; downloadable video game software featuring touch and voice control; earphones; 
eyewear cases; eyewear; headphones; interactive multimedia computer game software programs; mouse pads; software 
for enabling video computer and on-line games to be run on multiple platforms; speech recognition software; touch and 
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voice driven interactive video game software; virtual reality headsets and helmets for use in playing video games; walkie-
talkies; loudspeakers; handheld computers; mobile phones; microphones.

Cl.11;Air purifiers; barbecues; bed warmers; beverages cooling apparatus; bicycle lights; bicycle reflectors; 
chandeliers; disinfectant dispensers for toilets; dispensing units for air fresheners; electric blankets, not for medical 
purposes; electric fans; electric kettles; electric lamps; electric lights for Christmas trees; electric popcorn poppers; 
electric toasters; electric vaporizers; flashlights; globes for lamps; hair dryers; ice boxes; lamp casings; lamp mantles; 
lamp reflectors; lamp shades; lamps; lampshade holders; lanterns for lightning; non-electric pocket warmers, namely, 
chemically-activated heating packets for non-electric pocket warmers, namely, chemically-activated heating packets for 
warming hands; ornamental fountains; outdoor portable lighting products, namely, headlamps; pen lights; reading lights; 
toilet seats; water purifying apparatus; water sterilizers.

Cl.14;Bracelets; buckles for watchstraps; clocks; horological and chronometric instruments and parts thereof; imitation
jewelry; jewelry chains; jewelry; key chains as jewelry; lapel pins; ornaments of precious metal in the nature of jewelry; 
pendants; watches; necklaces; non-metal and non-leather key chains; non-metal key rings.

Cl.16;Ball pens; bibs of paper; bookmarks; books in the field of cartoon characters; boxes of cardboard or paper; 
calendars; chalks; children's books; color pencil sets; color pencils, crayons; coloring books; comic books; drawing 
instruments; drawing paper; drawing rulers; erasing products, namely, correcting tapes, rubber erasers, erasers, erasing 
fluids, namely, ink erasers; fountain pens; gift boxes; glue for stationery or household purposes; greeting cards; loose-
leaf binders; lunch bags of paper; musical greeting cards; note books; packing paper, wrapping paper and packaging 
materials made of paper; writing pads; paintings; paper napkins; paper staplers; party ornaments of paper; paste for 
stationery or household purposes; pen and pencil cases and boxes; pencil sharpeners; pencils; pens; photograph 
albums; place mats and coasters of paper or cardboard; posters; printed publications, namely, newspapers and 
magazines in the fields of video games, animated characters, and online entertainment; rubber stamps; stationery; 
stickers; table cloths of paper; table linen of paper; writing instruments; writing pads, memo pads, writing paper; 
wallpaper stencils.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; pouches of textile (bags); purses; school satchels; sling bags for carrying infants; suitcases; 
toiletry bags sold empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; curtain tie-backs in the nature of non-textile curtain holders; cushions; desks; 
dressing tables; easy chairs; figurines and statuettes made of plaster, plastic, wax and wood; fire screens for domestic 
use; furniture; garment covers, namely, garment covers for storage, namely, wardrobes; high chairs for babies; mirrors; 
non-metal baskets, namely, baskets for transporting goods for commercial purposes, fishing baskets, non-metal bed 
fittings; non-metal clothes hooks; photograph frames; picture frames; pillows; playpens for babies; sleeping bags; 
statues of wood, wax, plaster and plastic; toy boxes; wind chimes; works of art and ornaments made of plaster, plastic, 
wax and wood.

Cl.21;Baby bathtubs; basins; baskets for domestic use, not of metal; bath brushes; bath products, namely, body 
sponges; beverage glassware; containers for beverages; bird cages; bottles, sold empty; bowls; buckets; cages for 
household pets; cake molds; candlesticks; candy boxes; canteens; cleaning cloths; coasters, not of paper and other than 
table linen; cocktail shakers; combs; cookie jars; corkscrews; crockery, namely, pots, dishes, drinking cups and saucers, 
bowls, serving bowls and trays; cups; cutting boards; dental floss; drinking flasks; dust bins; egg cups; fly swatters; 
foam drink holders (household utensils); fragrances oil burners (non-electric); gloves for household purposes; grooming 
tools for pets, namely, combs and brushes; hairbrushes; heat-insulated vessels; ice buckets; ice cube molds; ironing 
board covers; jugs; non-electric kettles; lunch boxes; mixing bowls; mixing spoons; mugs; napkin holders; non-electric 
food blenders for household purposes; non-metal piggy banks; ornaments of ceramics, china, glass, crystal, 
earthenware, terra-cotta, porcelain; paper plates; pastry cutters; fitted picnic baskets sold empty; pitchers; portable 
coolers; soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, terra-cotta 
or glass; stoppers for bottles of ceramics, china, glass, crystal, earthenware, terra-cotta and porcelain; tea pots; toilet 
brushes; toilet roll holders; toothbrushes; toothpick holders; toothpicks; trash cans; trays for domestic purposes; 
troughs; vacuum bottles; vases; waste baskets; watering cans; works of art of porcelain, terra-cotta or glass; picnic 
baskets.

Cl.24;Banners and flags of textile; bath linen; bed linen; bedspreads; bed blankets; cloths, namely, table cloth of textile, 
cotton cloth, woolen cloth, silk cloth, linen cloth, gauze cloth; cotton fabrics; covers for cushions; curtain tie-backs in the 
nature of textile curtain holders; curtains; fabrics for textile use; unfitted furniture coverings of textile; handkerchiefs of 
textile; mattress covers; pillowcases; quilts; textile place mats; textile tablecloths; towels; wall hangings of textile.

Cl.25;Articles of clothing, namely, swimwear, swimsuits, sportswear namely sports jerseys, waterproof jackets and 
pants, rain wear, gloves, mittens, belts, underwear, sleep wear, pajamas, bathrobes, hats, caps, sun visors, berets, socks, 
stockings, panty hose, shoes, sports shoes, slippers, sneakers, beach shoes, masquerade costumes, bandanas, jackets, 
knitwear, namely knitted jerseys and t-shirts and shirts; outerwear namely outdoor winter clothing namely, winter boots 
and jackets and coats and ski pants and cardigans and anoraks and wind resistant jackets, rain coats, soft-shell jackets, 
shorts, dresses, skirts, coats, vests, sweaters, ties, scarves, sweatshirts, hooded sweatshirts, gowns; bibs, not of paper; 
children's and infant's apparel, namely, sports jumpers, one-piece garments, t-shirts, arm and leg warmers, trousers, 
coats, jackets, costumes, gloves and mittens, hats, rompers, sleepwear, socks, hooded sweatshirts; footwear; headwear; 
wrist bands.

Cl.27;Bath mats; carpets and rugs; door mats; floor coverings; foam mats for use on play area surfaces; linoleum; wall 
hangings, not of textile; wallpaper.

Cl.28;Action figure toys; arcade games; arcade-type electronic video games; articles of clothing for toys; balloons; 
balls for games; bath toys; battery operated action toys; board games; sleds; bubble making wand and solution sets; card
games; Christmas tree ornaments and decorations; dolls designed for resemble computer game characters; dolls 
responding to signals from other electronic devices; plush toys designed for resemble computer game characters; plastic 
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toys designed for resemble computer game characters; plush toys responding to signals from other electronic devices; 
electronic novelty toys, namely, toys that electronically record, play back, and distort or manipulate voices and sounds; 
gambling machines; game controllers for computer games; ice skates; infant toys; inflatable toys; in-line roller skates; 
interactive hand-held audio-visual games with displays not for use with television receivers; kite reels; kites; mechanical 
toys; musical toys; parlor games; party favors in the nature of small toys; party games; pinball games; plastic character 
toys; plush toys; protective padding for playing sports, namely, skateboarding, in line skating, baseball, basketball, BMX 
bicycle motocross, field hockey, football, hockey, inline skating, lacrosse, martial arts, motocross, mountain biking, ski, 
snowboard, softball, volleyball; puppets; roller skates; rubber character toys; sailboards; sandbox toys; skateboards; 
skating boots with skates attached; action skill games; skis; snow boards; squeeze toys; stand-alone video output game 
machines; surf boards; swings; tabletop games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; stand-alone video game machines for use with external display screens or monitors; building 
blocks [toys]; body boards; chess games; apparatus for games; electronic toys; electronic learning toys; battery operated 
toys; puzzles; plastic toys; electronic remote controlled toys.

Cl.29;Bacon; bouillon; bouillon concentrates; broth; broth concentrates; butter; caviar; cheese, chocolate nut butter; 
charcuterie; croquettes; crystallized fruits; drinks made from dairy products; edible oils and fats; eggs; fruit peel; fish, 
tinned; fruits, tinned; food products made from fish; frosted fruits; frozen fruits; fruit chips; jellies, jams, compotes, fruit 
and vegetable spreads; maize oil; margarine; marmalade; meat jellies; meat tinned; meat extracts; milk beverages; olive 
oil for food; preserved mushrooms; preserved fruits; preserved vegetables; prepared nuts; pates; peanut butter; peanuts, 
processed; peas, preserved; potato chips; potato fritters; preparations for making bouillon; preparations for making 
soup; raisins; soups; seaweeds (for eating); yoghurt; processed seafood; salads; sauerkraut; sausages; sesame oil; 
seafood, tinned; tofu; tomato purée; vegetable salads; vegetable soup preparation; vegetables, tinned; whipped cream.

Cl.30;Almond confectionery; aromatic preparations for food; binding agents for ice cream [edible ices]; biscuits; bread 
rolls; buns; cakes; cake powder; caramels [candy]; cereal based snack food; cereal flakes; coffee; cheese curls [snacks]; 
chewing gums; chocolate; chocolate bars; preparation for making beverages [chocolate based]; chocolate beverages 
with milk; chocolate coated nuts; chocolate confectionery; chocolate decorations; chocolate flavored coatings; chocolate 
for decorating Christmas trees; confectionery made of sugar; chocolate truffles; cocoa; cocoa-based beverages; cocoa 
beverages with milk; cocoa powder; cocoa, cocoa based beverages and cocoa preparations; coffee-based beverages; 
coffee beverages; coffee flavourings; confectionery for decorating Christmas trees; confectionery ices; cookies; cooking 
salt; corn flakes; corn meal; crackers; curry spices; custard; edible ices; edible decorations for cakes; frozen yoghurt; 
fruit jellies; fruit sauces; flavourings for cakes; gingerbread; honey; herbal teas and herbal infusions; herbal preparations 
(not for medical use); ice cream; ice cream drinks; baking-powder; ketchup; liquorice; macaroni; marzipan; marzipan 
substitutes; mayonnaise; meat gravies; meat pies; meat tenderizers, for household purposes; oatmeal; pastry; popcorn; 
pancakes; pasta; pepper; peppers [seasonings]; pizzas; pretzels; puddings; puddings in powder form; ravioli; relishes; 
rice based snack food; rice cakes; rusks; salad dressings; sandwiches; sherbets [ices]; rice-based, cereal based and 
wheat-based snack foods; syrup; spaghetti; spices; soy sauce; spreads containing chocolate; sweetmeats [candy]; sushi;
sugar; tarts; tea based beverages; teas; tomato sauce; udon (Japanese style noodles); vinegar; condiments; wasabi 
paste; wheat flour; vanilla; waffles.

Cl.32;Aerated water; aperitifs, non-alcoholic; beers; cider, non-alcoholic; cocktails (non-alcoholic); energy drinks; 
essences for making beverages; fruit drinks and fruit juices; fruit nectars, non-alcoholic; lemonades; milk of almonds 
(beverage); mineral water; non-alcoholic drinks and beverages; non-alcoholic fruit juice beverages; pastilles for 
effervescing beverages; powders for effervescing beverages; smoothies; soda water; soft drinks; sorbets (beverages); 
syrups; fruit juice concentrates; table waters; vegetable drinks and vegetable juices; waters (beverages); whey beverages.

Cl.35;Wholesaling and retailing services relating to the sale of party favours, namely, plastic and paper jewelry, plastic 
toys, paper hats, paper and plastic whistles and magic sets, festive decorations and ornaments, namely, products for 
decorating rooms, clothing, jewelry and paper, soaps, perfumery, essential oils, cosmetics, hair lotions, hair care 
products, toiletries, dentifrices, personal hygiene products, cleaning, polishing and abrasive preparations, substances for 
laundry use, manicure tools, nail care preparations, nail polish, false nails, dietetic substances, food for babies, sanitary 
preparations, candles, wicks, spills for lighting, greases, lubricants, oils for paints, cutlery, crockery, manicure sets, 
shaving instruments, razors, machines and machine tools for kitchen or household purposes, namely, dishwashers, 
washing machines, cooker hoods, kitchen stoves and mixers, hand-held tools, films, cameras, photo discs, video 
recorders, audio and visual products, audio and video tapes, records and discs, instruments and apparatus for the 
recording, transmitting and/or reproduction of sounds and/or images, televisions, cassette tape players and/or recorders, 
video cassette and/or disc players and/or recorders, radios, telephones, wireless phones, mobile phones, mobile phone 
cases, decorations and straps for phones, call indicators, calculating machines, calculators, electronic and computer 
games, cinematographic films, lights, fans, cooking utensils, cake and pastry moulds, toasters, ovens, kitchen utensils, 
namely, juice squeezers, blenders, cutters, scales, pans, dishes, cutlery, plates, cups, glasses and bowls, utensils and 
containers for serving or storing food and/or beverages, chop sticks, cutting instruments, porcelain, chinaware, 
crystalware, enamelware, silverware, glassware, terra-cottaware, earthenware, ceramics, hair dryers, lamps, lamp shades 
and parts and fittings therefor, baby carriages, balloons, bicycle horns, clocks and watches and accessories and parts 
and fittings therefor, jewellery and imitation jewellery, ornaments, goods in precious metal or coated therewith, namely, 
jewelry, watches, clocks, sculptures and boxes, music boxes, musical instruments, pictures, photographs, stationery, 
paper and cardboard and goods made from these materials, namely, containers, boxes, bags, posters, towels and 
handkerchiefs, artists materials, paint brushes, writing instruments, printed matter, books, newspapers, magazines and 
periodicals, greeting and Christmas cards, playing cards, packing and packaging materials, picture frames and stands, 
adhesives for stationery or household purposes, goods made of leather and/or imitations of leather, namely, bags, 
wallets, clothes, shoes, riding equipment and furniture, bags and luggage, purses and wallets, umbrellas, walking sticks, 
furniture, mirrors, coat hangers and pegs, boxes and containers, name plates, containers, combs, sponges, brushes, 
articles for cleaning purposes, spectacles, spectacle frames and sunglasses and cases and accessories therefor, textile 
and textile goods, bedding, and table linens and covers, napkins, mats, furniture, haberdashery, handkerchiefs, articles of 
clothing, footwear and headgear, namely, products from clothing, footwear and headgear, namely, swimwear, jackets and 
waterproof jackets, rain wear, belts, underwear, nightwear, hats, caps, sun visors, socks, stockings, tights, masquerade 
costumes, jackets, knitwear, shirts, men's shirt, outerwear, shorts, dresses, skirts, coats, vests, sweaters, ties, scarves, 
sweatshirts, robes, bibs, clothing for children and infants, shoes, sports sneakers, slippers, shoes for the beach, covers 
and cuffs and buttons, badges, ribbons and braid, lace and embroidery, hair pins and ornaments, braces, shoe 
ornaments, hat ornaments, zipper and zipper fasteners, carpets, rugs and mats, toys, games and playthings, dolls, 
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figurines, sporting articles, namely, sports shoes, sports drinks, sports apparel, sports goggles, sports equipment (toys), 
sport caps and hats, sports helmets, rings for sports, rackets, ski equipment, weights, hiking gear, bicycles, cycling 
equipment, snowboarding, surfs, sails, wind surfs, balls, swimming equipment, diving equipment, equipment for martial 
arts, cricket equipment, riding equipment and golf equipment, decorations for Christmas trees, food and beverages, 
confectionery, floral products, matches, cigars, cigarettes and smokers' articles; advertising; marketing; organization of 
exhibitions for commercial or advertising purposes; publication of publicity texts; sales promotion (for others); 
advertising agencies; business management of performing artists; import-export agencies; compilation of information 
into computer databases; direct mail advertising; business management of hotels; marketing services; outdoor 
advertising; personnel recruitment; publicity agencies; radio advertising; television advertising; on-line advertising on a 
computer network; procurement services for others (purchasing goods and services for other businesses); rental of 
advertising time on communication media; office machines and equipment rental; rental of vending machines; television 
commercials; rental of advertising space.

Cl.38;Telecommunications; cable television broadcasting; cellular telephone communication; communications by fiber 
optic networks; communications by telegrams; communications by telephone; computer aided transmission of messages 
and images; electronic mail; facsimile transmission; radio broadcasting; sending of telegrams; telegraph services; 
telephone services; television broadcasting; wire service; paging services; providing telecommunications connections to 
a global computer network; providing user access to a global computer network; telecommunications routing and 
junction services; electronic bulletin board services; teleconferencing services; music broadcasting; terrestrial, cable or 
satellite broadcasting of radio, television, teletext or of data; computer aided transmission of messages, data and images; 
services relating to communications by computer terminals; news agency services; information and advisory services in 
the field of telecommunications; broadcasting, transmission and dissemination of programs, films, images, music, 
games, excerpts and text via all forms of technology to television sets, personal computers and recorders, wireless 
receptors, telephones and mobile phones, public screens and any other device or facility capable of receiving such 
content; communication by consumer video game apparatus; providing information on communication by consumer 
video game apparatus; communication by arcade video game machines; providing information on communication by 
arcade video game machines; communication by handheld game apparatus; providing information on communication by 
handheld game apparatus; message sending.

Cl.41;Amusement park and theme park services; animation film and video production services; distribution of radio 
programs for others; distribution of television programs for others; entertainment in the nature of competitions in the field
of computer and video games; entertainment in the nature of live stage performances featuring animated characters; 
entertainment in the nature of theater productions; entertainment services, namely production of entertainment television 
shows and interactive television programs for distribution via television, cable, satellite, audio and video media, 
cartridges, laser discs, computer discs and electronic means; entertainment services, namely providing online computer 
games and online video games that are accessible and playable via mobile and cellular phones and other wireless 
devices; entertainment services, namely the provision of continuing entertainment and news programs featuring 
entertainment information delivered by communication and computer networks; entertainment services, namely, live, 
televised and movie appearances by a professional entertainer; entertainment services, namely, providing non-
downloadable musical performances, musical videos, related film clips, photographs and other multimedia entertainment 
materials featuring animated cartoon characters via a web site; entertainment services, namely providing information in 
the field of music, video games, and animated cartoon characters via a web site; entertainment services, namely, 
providing on-line computer games; entertainment services, namely, providing touch and voice driven online computer 
games for digital mobile devices; entertainment, namely, a continuing entertainment animated cartoon show broadcasted 
over global and local area computer networks; multimedia publishing of books, magazines, journals, software, games, 
music, and electronic publications; on-line gaming services; arranging or organizing of online multiplayer video game 
tournaments; production and provision of entertainment and news via communication and computer networks, namely, 
production and distribution of entertainment and news television programs for other, multimedia production services; 
production of audio, video, and multimedia recordings; production of radio and television programs; production of sound 
recordings; production, and distribution of motion pictures and rental of motion picture films; providing non-
downloadable audio and video files in the field of entertainment relating to interactive computer game software, 
interactive video game software and interactive computer and video games; game services provided online from a mobile 
phone network; providing news and information in the field of entertainment regarding interactive computer game 
software, interactive video game software and interactive computer and video games, via electronic, wireless and 
computer networks; providing non-downloadable video and audio recordings about animated cartoon characters made 
within computer games via a website; providing online computer and video games accessed and played via electronic, 
wireless and computer networks; rental of sound recordings; video production services; video film production; video 
recording services.

Cl.42;Computer graphics design services, namely, creation of computer generated cartoon animated images; computer 
hardware and software consulting services; computer programming; computer software consulting; computer systems 
analysis; conversion of data from physical to electronic media; design of computer systems; development, consultancy 
on and designing of computer software; development, consultancy on and designing of touch and voice driven computer 
software for electronic digital mobile devices; engineering in the field of computer science; hosting a web site featuring 
user generated content; providing computer software that may be downloaded from a global computer network; 
configuring, maintenance and servicing of computer software; updating and maintenance of computer software, including 
touch and voice driven computer software for electronic digital mobile devices.
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Proposed to be Used
IR DIVISION
Cl.3;After-shave; antiperspirants; aromatherapy preparations, namely, essential oils for aromatherapy use, non-
medicated aromatic bath preparations, aromatherapy cosmetic creams, aromatherapy skin lotions, aromatherapy 
underarm deodorants, aromatherapy perfumes, aromatherapy lip balms; aromatics, namely, aromatic oils, potpourris, 
attars, incense sticks; baby wipes impregnated with cosmetic lotions; bath salts; beauty masks; bubble bath; breath 
freshening sprays; cake flavourings [essential oils]; cleansing milk for toilet purposes; cosmetic creams; cosmetic kits 
composed of lip gloss, eye shadows, eyeliners, mascaras, lipsticks, lip liners, lip stains, powder, blush, cleansers, 
palettes; cosmetic preparations for baths; cosmetics for animals; cosmetics; cotton sticks for cosmetic purposes; cotton 
wool for cosmetic purposes; decorative transfers for cosmetic purposes; dentifrices; deodorants for personal use; 
detergents for household use; eau de Cologne; essential oils; eyebrow cosmetics; eyebrow pencils; face glitter; false 
eyelashes; false nails; fingernail embellishments (cosmetics); hair color; hair conditioner and hair moistening 
preparations; hair cream; hair dyes; hair gel; hair lotions; hair spray; hair waving preparations; incense; lip balms; 
lipsticks; lotions for cosmetic purposes; make-up powder; make-up preparations; make-up removing preparations; make-
up; mascara; moisturizing preparations for the skin; mouth washes, not for medical purposes; nail care preparations; nail 
polishes and varnishes and thinners therefor; non-medicated bath preparations; perfumery; perfumes; pomades for 
cosmetic purposes; potpourris; products and preparations for the care and cleansing of hair and skin, namely, hair 
colors, hair conditioners, hair gels, hair glues, hair mousses, hair serums, hair sprays, hair tonics, hair waxes, hair 
volumizers, pomades, skin cleansing gels, moisturizing creams, revitalizing tonics; spray on air fragrancing preparations; 
shaving preparations; shampoos for pets; shampoos; skin and face creams and lotions; skin moisturizer; soaps; sun 
block; sun-tanning preparations; temporary tattoo sprays and stencils therefor sold as a unit (for cosmetic purposes); 
tissues impregnated with cosmetic lotions; toilet water; non-medicated toiletries.

Cl.5;Absorbent cotton; absorbent wadding; adhesive bands for medical purposes; adhesive plaster; adhesive tapes for 
medical purposes; albuminous foodstuffs for medical purposes; antiparasitic collars for animals; antiseptics; antiseptic 
cotton; balms for medical purposes; bath preparations, medicated; bath salts for medical purposes; bandages for 
dressings; belts for sanitary napkins [towels]; capsules for medicines; capsules for pharmaceutical purposes; chewing 
gum for medical purposes; cotton for medical purposes; court plaster; cotton wool in the form of sticks for medical 
purposes; diapers made of cellulose; diapers made of paper; dietary food supplements; dietary and nutritional 
supplements; dietetic beverages adapted for medical purposes; dietetic foods adapted for medical purposes; dietetic 
foods adapted for infants; dietetic substances adapted for medical use; disinfectants; disinfectants for hygiene purposes; 
dog lotions; dog washes; drugs for medical purposes; eye-wash; first-aid boxes [filled]; fly catching adhesives; fly 
catching paper; fly destroying preparations; fly glue; fungicides; herbicides; germicides; herb teas for medical purposes; 
hygienic bandages; insect repellents; insecticides; lotions for pharmaceutical purposes; lotions for veterinary purposes; 
lozenges for pharmaceutical purposes; material for stopping teeth; dental wax; medical preparations for slimming 
purposes; medicinal alcohol; medicinal drinks; medicinal herbs; medicinal oils; medicinal tea; medicine cases [portable] 
[filled]; medicated confectionery; menthol; mineral supplements in tablet, powder or capsule form; mothproofing paper; 
mothproofing preparations; mouthwashes for medical purposes; mud for baths; napkins for incontinents; ointments; 
oxygen baths; pants, absorbent, for incontinents; poultices; compresses; protein dietary supplements; remedies for foot 
perspiration; repellents for dogs; royal jelly dietary supplements; salts for mineral water baths; sanitary napkins; sanitary 
pants; sanitary towels; smelling salts; sunburn ointments; sunburn preparations for pharmaceutical purposes; syrups for 
pharmaceutical purposes; sterilising preparations; therapeutic preparations for the bath; tissues impregnated with 
pharmaceutical lotions; vitamin preparations in the nature of food supplements.

Cl.9;Application development tool programs for personal computers, mobile digital electronic devices, hand held 
computers, and mobile telephones; carrying cases for cell phones, telephones, pagers and mobile computers; computer 
game software and entertainment software in the nature of computer games for use on mobile and cellular phones, 
handheld computers, computers, video game consoles, both handheld and free standing, and other wireless point of sale 
devices; computer game software featuring character recognition, voice recognition, touch sensitivity, light sensitivity, 
gravity sensitivity; computer game software for electronic computer apparatus featuring interactive and multimedia 
functions that enable the user to integrate text, audio, graphics, still images and moving pictures; computer game 
software; decorative magnets; digital media, namely, CDs, DVDs, memory cards, and downloadable audio, video, and 
multimedia files, featuring music, motion picture and animated cartoon characters; digital memory devices, namely, blank 
CDs and DVDs, audio/video discs, minidiscs, USB flash drives, flash memory cards; downloadable computer game 
software for playing video, computer and on-line games; downloadable ring tones, music, videos, and electronic games, 
via the internet and wireless devices; downloadable software for developing, designing, modifying, recording and 
customizing sound and speech; downloadable software for developing, designing, modifying, recording and customizing 
video, computer and on-line games; downloadable video game software featuring touch and voice control; earphones; 
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eyewear cases; eyewear; headphones; interactive multimedia computer game software programs; mouse pads; software 
for enabling video computer and on-line games to be run on multiple platforms; speech recognition software; touch and 
voice driven interactive video game software; virtual reality headsets and helmets for use in playing video games; walkie-
talkies; loudspeakers; handheld computers; mobile phones; microphones.

Cl.11;Air purifiers; barbecues; bed warmers; beverages cooling apparatus; bicycle lights; bicycle reflectors; 
chandeliers; disinfectant dispensers for toilets; dispensing units for air fresheners; electric blankets, not for medical 
purposes; electric fans; electric kettles; electric lamps; electric lights for Christmas trees; electric popcorn poppers; 
electric toasters; electric vaporizers; flashlights; globes for lamps; hair dryers; ice boxes; lamp casings; lamp mantles; 
lamp reflectors; lamp shades; lamps; lampshade holders; lanterns for lightning; non-electric pocket warmers, namely, 
chemically-activated heating packets for non-electric pocket warmers, namely, chemically-activated heating packets for 
warming hands; ornamental fountains; outdoor portable lighting products, namely, headlamps; pen lights; reading lights; 
toilet seats; water purifying apparatus; water sterilizers.

Cl.14;Bracelets; buckles for watchstraps; clocks; horological and chronometric instruments and parts thereof; imitation
jewelry; jewelry chains; jewelry; key chains as jewelry; lapel pins; ornaments of precious metal in the nature of jewelry; 
pendants; watches; necklaces; non-metal and non-leather key chains; non-metal key rings.

Cl.16;Ball pens; bibs of paper; bookmarks; books in the field of cartoon characters; boxes of cardboard or paper; 
calendars; chalks; children's books; color pencil sets; color pencils, crayons; coloring books; comic books; drawing 
instruments; drawing paper; drawing rulers; erasing products, namely, correcting tapes, rubber erasers, erasers, erasing 
fluids, namely, ink erasers; fountain pens; gift boxes; glue for stationery or household purposes; greeting cards; loose-
leaf binders; lunch bags of paper; musical greeting cards; note books; packing paper, wrapping paper and packaging 
materials made of paper; writing pads; paintings; paper napkins; paper staplers; party ornaments of paper; paste for 
stationery or household purposes; pen and pencil cases and boxes; pencil sharpeners; pencils; pens; photograph 
albums; place mats and coasters of paper or cardboard; posters; printed publications, namely, newspapers and 
magazines in the fields of video games, animated characters, and online entertainment; rubber stamps; stationery; 
stickers; table cloths of paper; table linen of paper; writing instruments; writing pads, memo pads, writing paper; 
wallpaper stencils.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; pouches of textile (bags); purses; school satchels; sling bags for carrying infants; suitcases; 
toiletry bags sold empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; curtain tie-backs in the nature of non-textile curtain holders; cushions; desks; 
dressing tables; easy chairs; figurines and statuettes made of plaster, plastic, wax and wood; fire screens for domestic 
use; furniture; garment covers, namely, garment covers for storage, namely, wardrobes; high chairs for babies; mirrors; 
non-metal baskets, namely, baskets for transporting goods for commercial purposes, fishing baskets, non-metal bed 
fittings; non-metal clothes hooks; photograph frames; picture frames; pillows; playpens for babies; sleeping bags; 
statues of wood, wax, plaster and plastic; toy boxes; wind chimes; works of art and ornaments made of plaster, plastic, 
wax and wood.

Cl.21;Baby bathtubs; basins; baskets for domestic use, not of metal; bath brushes; bath products, namely, body 
sponges; beverage glassware; containers for beverages; bird cages; bottles, sold empty; bowls; buckets; cages for 
household pets; cake molds; candlesticks; candy boxes; canteens; cleaning cloths; coasters, not of paper and other than 
table linen; cocktail shakers; combs; cookie jars; corkscrews; crockery, namely, pots, dishes, drinking cups and saucers, 
bowls, serving bowls and trays; cups; cutting boards; dental floss; drinking flasks; dust bins; egg cups; fly swatters; 
foam drink holders (household utensils); fragrances oil burners (non-electric); gloves for household purposes; grooming 
tools for pets, namely, combs and brushes; hairbrushes; heat-insulated vessels; ice buckets; ice cube molds; ironing 
board covers; jugs; non-electric kettles; lunch boxes; mixing bowls; mixing spoons; mugs; napkin holders; non-electric 
food blenders for household purposes; non-metal piggy banks; ornaments of ceramics, china, glass, crystal, 
earthenware, terra-cotta, porcelain; paper plates; pastry cutters; fitted picnic baskets sold empty; pitchers; portable 
coolers; soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, terra-cotta 
or glass; stoppers for bottles of ceramics, china, glass, crystal, earthenware, terra-cotta and porcelain; tea pots; toilet 
brushes; toilet roll holders; toothbrushes; toothpick holders; toothpicks; trash cans; trays for domestic purposes; 
troughs; vacuum bottles; vases; waste baskets; watering cans; works of art of porcelain, terra-cotta or glass; picnic 
baskets.

Cl.24;Banners and flags of textile; bath linen; bed linen; bedspreads; bed blankets; cloths, namely, table cloth of textile, 
cotton cloth, woolen cloth, silk cloth, linen cloth, gauze cloth; cotton fabrics; covers for cushions; curtain tie-backs in the 
nature of textile curtain holders; curtains; fabrics for textile use; unfitted furniture coverings of textile; handkerchiefs of 
textile; mattress covers; pillowcases; quilts; textile place mats; textile tablecloths; towels; wall hangings of textile.

Cl.25;Articles of clothing, namely, swimwear, swimsuits, sportswear namely sports jerseys, waterproof jackets and 
pants, rain wear, gloves, mittens, belts, underwear, sleep wear, pajamas, bathrobes, hats, caps, sun visors, berets, socks, 
stockings, panty hose, shoes, sports shoes, slippers, sneakers, beach shoes, masquerade costumes, bandanas, jackets, 
knitwear, namely knitted jerseys and t-shirts and shirts; outerwear namely outdoor winter clothing namely, winter boots 
and jackets and coats and ski pants and cardigans and anoraks and wind resistant jackets, rain coats, soft-shell jackets, 
shorts, dresses, skirts, coats, vests, sweaters, ties, scarves, sweatshirts, hooded sweatshirts, gowns; bibs, not of paper; 
children's and infant's apparel, namely, sports jumpers, one-piece garments, t-shirts, arm and leg warmers, trousers, 
coats, jackets, costumes, gloves and mittens, hats, rompers, sleepwear, socks, hooded sweatshirts; footwear; headwear; 
wrist bands.

Cl.27;Bath mats; carpets and rugs; door mats; floor coverings; foam mats for use on play area surfaces; linoleum; wall 
hangings, not of textile; wallpaper.

Cl.28;Action figure toys; arcade games; arcade-type electronic video games; articles of clothing for toys; balloons; 
balls for games; bath toys; battery operated action toys; board games; sleds; bubble making wand and solution sets; card
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games; Christmas tree ornaments and decorations; dolls designed for resemble computer game characters; dolls 
responding to signals from other electronic devices; plush toys designed for resemble computer game characters; plastic 
toys designed for resemble computer game characters; plush toys responding to signals from other electronic devices; 
electronic novelty toys, namely, toys that electronically record, play back, and distort or manipulate voices and sounds; 
gambling machines; game controllers for computer games; ice skates; infant toys; inflatable toys; in-line roller skates; 
interactive hand-held audio-visual games with displays not for use with television receivers; kite reels; kites; mechanical 
toys; musical toys; parlor games; party favors in the nature of small toys; party games; pinball games; plastic character 
toys; plush toys; protective padding for playing sports, namely, skateboarding, in line skating, baseball, basketball, BMX 
bicycle motocross, field hockey, football, hockey, inline skating, lacrosse, martial arts, motocross, mountain biking, ski, 
snowboard, softball, volleyball; puppets; roller skates; rubber character toys; sailboards; sandbox toys; skateboards; 
skating boots with skates attached; action skill games; skis; snow boards; squeeze toys; stand-alone video output game 
machines; surf boards; swings; tabletop games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; stand-alone video game machines for use with external display screens or monitors; building 
blocks [toys]; body boards; chess games; apparatus for games; electronic toys; electronic learning toys; battery operated 
toys; puzzles; plastic toys; electronic remote controlled toys.

Cl.29;Bacon; bouillon; bouillon concentrates; broth; broth concentrates; butter; caviar; cheese, chocolate nut butter; 
charcuterie; croquettes; crystallized fruits; drinks made from dairy products; edible oils and fats; eggs; fruit peel; fish, 
tinned; fruits, tinned; food products made from fish; frosted fruits; frozen fruits; fruit chips; jellies, jams, compotes, fruit 
and vegetable spreads; maize oil; margarine; marmalade; meat jellies; meat tinned; meat extracts; milk beverages; olive 
oil for food; preserved mushrooms; preserved fruits; preserved vegetables; prepared nuts; pates; peanut butter; peanuts, 
processed; peas, preserved; potato chips; potato fritters; preparations for making bouillon; preparations for making 
soup; raisins; soups; seaweeds (for eating); yoghurt; processed seafood; salads; sauerkraut; sausages; sesame oil; 
seafood, tinned; tofu; tomato purée; vegetable salads; vegetable soup preparation; vegetables, tinned; whipped cream.

Cl.30;Almond confectionery; aromatic preparations for food; binding agents for ice cream [edible ices]; biscuits; bread 
rolls; buns; cakes; cake powder; caramels [candy]; cereal based snack food; cereal flakes; coffee; cheese curls [snacks]; 
chewing gums; chocolate; chocolate bars; preparation for making beverages [chocolate based]; chocolate beverages 
with milk; chocolate coated nuts; chocolate confectionery; chocolate decorations; chocolate flavored coatings; chocolate 
for decorating Christmas trees; confectionery made of sugar; chocolate truffles; cocoa; cocoa-based beverages; cocoa 
beverages with milk; cocoa powder; cocoa, cocoa based beverages and cocoa preparations; coffee-based beverages; 
coffee beverages; coffee flavourings; confectionery for decorating Christmas trees; confectionery ices; cookies; cooking 
salt; corn flakes; corn meal; crackers; curry spices; custard; edible ices; edible decorations for cakes; frozen yoghurt; 
fruit jellies; fruit sauces; flavourings for cakes; gingerbread; honey; herbal teas and herbal infusions; herbal preparations 
(not for medical use); ice cream; ice cream drinks; baking-powder; ketchup; liquorice; macaroni; marzipan; marzipan 
substitutes; mayonnaise; meat gravies; meat pies; meat tenderizers, for household purposes; oatmeal; pastry; popcorn; 
pancakes; pasta; pepper; peppers [seasonings]; pizzas; pretzels; puddings; puddings in powder form; ravioli; relishes; 
rice based snack food; rice cakes; rusks; salad dressings; sandwiches; sherbets [ices]; rice-based, cereal based and 
wheat-based snack foods; syrup; spaghetti; spices; soy sauce; spreads containing chocolate; sweetmeats [candy]; sushi;
sugar; tarts; tea based beverages; teas; tomato sauce; udon (Japanese style noodles); vinegar; condiments; wasabi 
paste; wheat flour; vanilla; waffles.

Cl.32;Aerated water; aperitifs, non-alcoholic; beers; cider, non-alcoholic; cocktails (non-alcoholic); energy drinks; 
essences for making beverages; fruit drinks and fruit juices; fruit nectars, non-alcoholic; lemonades; milk of almonds 
(beverage); mineral water; non-alcoholic drinks and beverages; non-alcoholic fruit juice beverages; pastilles for 
effervescing beverages; powders for effervescing beverages; smoothies; soda water; soft drinks; sorbets (beverages); 
syrups; fruit juice concentrates; table waters; vegetable drinks and vegetable juices; waters (beverages); whey beverages.

Cl.35;Wholesaling and retailing services relating to the sale of party favours, namely, plastic and paper jewelry, plastic 
toys, paper hats, paper and plastic whistles and magic sets, festive decorations and ornaments, namely, products for 
decorating rooms, clothing, jewelry and paper, soaps, perfumery, essential oils, cosmetics, hair lotions, hair care 
products, toiletries, dentifrices, personal hygiene products, cleaning, polishing and abrasive preparations, substances for 
laundry use, manicure tools, nail care preparations, nail polish, false nails, dietetic substances, food for babies, sanitary 
preparations, candles, wicks, spills for lighting, greases, lubricants, oils for paints, cutlery, crockery, manicure sets, 
shaving instruments, razors, machines and machine tools for kitchen or household purposes, namely, dishwashers, 
washing machines, cooker hoods, kitchen stoves and mixers, hand-held tools, films, cameras, photo discs, video 
recorders, audio and visual products, audio and video tapes, records and discs, instruments and apparatus for the 
recording, transmitting and/or reproduction of sounds and/or images, televisions, cassette tape players and/or recorders, 
video cassette and/or disc players and/or recorders, radios, telephones, wireless phones, mobile phones, mobile phone 
cases, decorations and straps for phones, call indicators, calculating machines, calculators, electronic and computer 
games, cinematographic films, lights, fans, cooking utensils, cake and pastry moulds, toasters, ovens, kitchen utensils, 
namely, juice squeezers, blenders, cutters, scales, pans, dishes, cutlery, plates, cups, glasses and bowls, utensils and 
containers for serving or storing food and/or beverages, chop sticks, cutting instruments, porcelain, chinaware, 
crystalware, enamelware, silverware, glassware, terra-cottaware, earthenware, ceramics, hair dryers, lamps, lamp shades 
and parts and fittings therefor, baby carriages, balloons, bicycle horns, clocks and watches and accessories and parts 
and fittings therefor, jewellery and imitation jewellery, ornaments, goods in precious metal or coated therewith, namely, 
jewelry, watches, clocks, sculptures and boxes, music boxes, musical instruments, pictures, photographs, stationery, 
paper and cardboard and goods made from these materials, namely, containers, boxes, bags, posters, towels and 
handkerchiefs, artists materials, paint brushes, writing instruments, printed matter, books, newspapers, magazines and 
periodicals, greeting and Christmas cards, playing cards, packing and packaging materials, picture frames and stands, 
adhesives for stationery or household purposes, goods made of leather and/or imitations of leather, namely, bags, 
wallets, clothes, shoes, riding equipment and furniture, bags and luggage, purses and wallets, umbrellas, walking sticks, 
furniture, mirrors, coat hangers and pegs, boxes and containers, name plates, containers, combs, sponges, brushes, 
articles for cleaning purposes, spectacles, spectacle frames and sunglasses and cases and accessories therefor, textile 
and textile goods, bedding, and table linens and covers, napkins, mats, furniture, haberdashery, handkerchiefs, articles of 
clothing, footwear and headgear, namely, products from clothing, footwear and headgear, namely, swimwear, jackets and 
waterproof jackets, rain wear, belts, underwear, nightwear, hats, caps, sun visors, socks, stockings, tights, masquerade 
costumes, jackets, knitwear, shirts, men's shirt, outerwear, shorts, dresses, skirts, coats, vests, sweaters, ties, scarves, 
sweatshirts, robes, bibs, clothing for children and infants, shoes, sports sneakers, slippers, shoes for the beach, covers 
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and cuffs and buttons, badges, ribbons and braid, lace and embroidery, hair pins and ornaments, braces, shoe 
ornaments, hat ornaments, zipper and zipper fasteners, carpets, rugs and mats, toys, games and playthings, dolls, 
figurines, sporting articles, namely, sports shoes, sports drinks, sports apparel, sports goggles, sports equipment (toys), 
sport caps and hats, sports helmets, rings for sports, rackets, ski equipment, weights, hiking gear, bicycles, cycling 
equipment, snowboarding, surfs, sails, wind surfs, balls, swimming equipment, diving equipment, equipment for martial 
arts, cricket equipment, riding equipment and golf equipment, decorations for Christmas trees, food and beverages, 
confectionery, floral products, matches, cigars, cigarettes and smokers' articles; advertising; marketing; organization of 
exhibitions for commercial or advertising purposes; publication of publicity texts; sales promotion (for others); 
advertising agencies; business management of performing artists; import-export agencies; compilation of information 
into computer databases; direct mail advertising; business management of hotels; marketing services; outdoor 
advertising; personnel recruitment; publicity agencies; radio advertising; television advertising; on-line advertising on a 
computer network; procurement services for others (purchasing goods and services for other businesses); rental of 
advertising time on communication media; office machines and equipment rental; rental of vending machines; television 
commercials; rental of advertising space.

Cl.38;Telecommunications; cable television broadcasting; cellular telephone communication; communications by fiber 
optic networks; communications by telegrams; communications by telephone; computer aided transmission of messages 
and images; electronic mail; facsimile transmission; radio broadcasting; sending of telegrams; telegraph services; 
telephone services; television broadcasting; wire service; paging services; providing telecommunications connections to 
a global computer network; providing user access to a global computer network; telecommunications routing and 
junction services; electronic bulletin board services; teleconferencing services; music broadcasting; terrestrial, cable or 
satellite broadcasting of radio, television, teletext or of data; computer aided transmission of messages, data and images; 
services relating to communications by computer terminals; news agency services; information and advisory services in 
the field of telecommunications; broadcasting, transmission and dissemination of programs, films, images, music, 
games, excerpts and text via all forms of technology to television sets, personal computers and recorders, wireless 
receptors, telephones and mobile phones, public screens and any other device or facility capable of receiving such 
content; communication by consumer video game apparatus; providing information on communication by consumer 
video game apparatus; communication by arcade video game machines; providing information on communication by 
arcade video game machines; communication by handheld game apparatus; providing information on communication by 
handheld game apparatus; message sending.

Cl.41;Amusement park and theme park services; animation film and video production services; distribution of radio 
programs for others; distribution of television programs for others; entertainment in the nature of competitions in the field
of computer and video games; entertainment in the nature of live stage performances featuring animated characters; 
entertainment in the nature of theater productions; entertainment services, namely production of entertainment television 
shows and interactive television programs for distribution via television, cable, satellite, audio and video media, 
cartridges, laser discs, computer discs and electronic means; entertainment services, namely providing online computer 
games and online video games that are accessible and playable via mobile and cellular phones and other wireless 
devices; entertainment services, namely the provision of continuing entertainment and news programs featuring 
entertainment information delivered by communication and computer networks; entertainment services, namely, live, 
televised and movie appearances by a professional entertainer; entertainment services, namely, providing non-
downloadable musical performances, musical videos, related film clips, photographs and other multimedia entertainment 
materials featuring animated cartoon characters via a web site; entertainment services, namely providing information in 
the field of music, video games, and animated cartoon characters a web site; entertainment services, namely, providing 
on-line computer games; entertainment services, namely, providing touch and voice driven online computer games for 
digital mobile devices; entertainment, namely, a continuing entertainment animated cartoon show broadcasted over 
global and local area computer networks; multimedia publishing of books, magazines, journals, software, games, music, 
and electronic publications; on-line gaming services; arranging or organizing of online multiplayer video game 
tournaments; production and provision of entertainment and news via communication and computer networks, namely, 
production and distribution of entertainment and news television programs for other, multimedia production services; 
production of audio, video, and multimedia recordings; production of radio and television programs; production of sound 
recordings; production, and distribution of motion pictures and rental of motion picture films; providing non-
downloadable audio and video files in the field of entertainment relating to interactive computer game software, 
interactive video game software and interactive computer and video games; game services provided online from a mobile 
phone network; providing news and information in the field of entertainment regarding interactive computer game 
software, interactive video game software and interactive computer and video games, via electronic, wireless and 
computer networks; providing non-downloadable video and audio recordings about animated cartoon characters made 
within computer games via a website; providing online computer and video games accessed and played via electronic, 
wireless and computer networks; rental of sound recordings; video production services; video film production; video 
recording services.

Cl.42;Computer graphics design services, namely, creation of computer generated cartoon animated images; computer 
hardware and software consulting services; computer programming; computer software consulting; computer systems 
analysis; conversion of data from physical to electronic media; design of computer systems; development, consultancy 
on and designing of computer software; development, consultancy on and designing of touch and voice driven computer 
software for electronic digital mobile devices; engineering in the field of computer science; hosting a web site featuring 
user generated content; providing computer software that may be downloaded from a global computer network; 
configuring, maintenance and servicing of computer software; updating and maintenance of computer software, including 
touch and voice driven computer software for electronic digital mobile devices.
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4009641    06/07/2018
[International Registration No. : 1436053]
Gerotto Federico s.r.l.
Via Croce, 26 I-35010 Campodarsego (PD) Italy

Proposed to be Used
IR DIVISION
Cl.7;Earthmoving equipment; construction equipment; motors and engines, transmission components and generic 
parts of machines; hydraulic motors for excavators; excavators; ditch cleaners; shovels, mechanical; excavators; 
attachments for excavators; excavators; undercutters [machines]; mini excavators; excavators [earth moving machines]; 
loader buckets for excavators; hydraulic excavators; robots; robots [machines]; industrial robots; robotic separators; 
robotic compressors; robotic vacuum cleaners; transportation robots; sewing robots; food processors; robots for 
welding; robotic electric punching machines; robotic filling machines; electric food processors; robots for machine tools; 
robots for use in industry; electric food processors; robotic handling apparatus; robotic mechanisms for conveying; 
robotic mechanisms for lifting; robotic electrical welding apparatus; industrial robot tentering machines; robotic plugging 
machines; robotic welding machines; robotic jigsaw machines; robotic electric hand drills; robotic packaging machines; 
industrial robots for use in manufacture; industrial robot scotching machines; robotic electrical welding apparatus; 
robotic arms for industrial purposes; robotic mechanisms used in viticulture; robotic mechanisms for transportation; 
robotic mechanisms used in agriculture; robotic cleaning machines; robotic painting machines; robotic finishing 
machines; robotic electric glue guns; robotic compressed air pumps; robotic labelling machines; industrial robot sewing 
machines; industrial robot washing machines; robots for handling rods; industrial robot textile milling machines; 
industrial robots for shaping metal; industrial robots for shaping plastic material; industrial robots for shaping glass; 
industrial robots for shaping wood; robotic loaders for diffusion furnaces; robotic apparatus for handling materials; 
automatic robotic spray guns for paint; food processors (electric -) for domestic use; industrial robots for working wood; 
industrial robots for working metal; industrial robots for working glass; robotic mechanisms for shaping metal; robotic 
mechanisms for working glass; robotic mechanisms for working metal; robotic mechanisms for working wood; robotic 
mechanisms for shaping wood; robotic cleaners for household purposes; robotic swimming pool cleaning machines; 
robotic guns for compressed air spraying machines; robotic electric arc welding apparatus; robotic vehicle washing 
installations; robot metal working presses; robots for transferring workpieces; industrial robots for use in the handling of 
workpieces; robots for feeding workpieces; industrial robots for use in the mounting of workpieces to be worked on; 
industrial robots for working plastic material; robotic mechanisms for shaping plastic material; robotic mechanisms for 
use in processing vegetables; robotic mechanisms for use in processing food; robotic mechanisms for working plastic 
material; robotic cleaning [polishing] machines for floors; robotic mechanisms for use in processing cereals; robotic 
guns for pulverisers spraying compressed liquids; robotic electric arc cutting apparatus; robotic cleaning [vacuuming] 
machines for floors; boring robots for repairing the interiors of pipes; robots with articulated arms for manipulating 
workpieces; boring robots for repairing the interiors of canalization pipes; vacuum pumps [machines]; vacuum pumps 
[machines]; reciprocating vacuum pumps; drives for vacuum pumps; pressure vacuum pumps; vacuum pump 
installations; shaft bearings for vacuum pumps; vacuum control valves [parts of engines]; vacuum control valves [parts 
of machines]; vacuum shredders for clearing debris; pressure washing machines; robotic cleaning machines; steam 
cleaning machines; industrial vacuum machines for cleaning; floor cleaning machines; cleaning machines for streets; 
sand cleaning machines; vacuum cleaners for the cleaning of surfaces; cleaning machines for ponds; electrical domestic 
machines for vacuuming; spot cleaning machines; pilotless cleaning vehicles; swimming pool cleaning machines; knife 
polishing machines; pressure washing machines; high pressure washers; steam cleaning machines; dust removing 
installations for cleaning purposes; street cleaning vehicles [machines]; industrial floor cleaning machines; spray lances 
for attachment to pressure washing machines for cleaning purposes.

Cl.9;Laboratory robots.
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Priority claimed from 20/02/2017; Application No. : 30 2017 005 059 ;Germany 

4009646    16/08/2017
[International Registration No. : 1436152]
Mann + Hummel GmbH
Hindenburgstr. 45 71638 Ludwigsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Filters; filter systems; filter elements; filters for motors, engines or machines; filter systems for motors, engines or 
machines; filter elements for motors, engines or machines; liquid filters; filter elements for liquid filters; oil filters; oil filter 
systems; oil filter elements; gear oil filters; fuel filters; fuel filter systems; fuel filter elements; in-line fuel filters; in-tank 
fuel filters; urea filters being parts of motors and engines; urea filter systems being parts of motors and engines; filter 
elements for urea filters being parts of motors and engines; filters for hydraulic fluids; filters for coolants; spin-on filters; 
filters for electric discharge machines; filter elements for electric discharge machines; liquid filters for machine tools; 
backflushing filters for liquids; oil-water heat exchangers; air filters; air filter systems; air filter elements; intake-air filters; 
oil mist separators; air-oil separator elements; aeration filters; vacuum filters; filters for vacuum pumps; filters for 
compressed air systems and compressors; cyclones; centrifuges; dust separators; water separators; oil separators; 
plastic parts (parts of machines, motors or engines); active acoustic components for motors or engines; passive acoustic 
components for motors or engines; active acoustic components for air intake ducts of motors or engines; passive 
acoustic components for air intake ducts of motors or engines; resonators (parts of machines, motors or engines); sound 
absorbers (parts of machines, motors or engines); air ducts; clean air ducts; raw-air ducts; flaps; valves; orifice flaps; 
throttle valves; hot air flaps; cold air flaps; pressure control valves for crankcase ventilation systems; exhaust gas 
recirculation valves; exhaust gas recirculation ducts; crankcase ventilation systems; parts of crankcase ventilation 
systems; closed crankcase ventilation systems; parts of closed crankcase ventilation systems; air intake systems; active 
air intake systems; passive air intake systems; intake manifolds; active intake manifolds; passive intake manifolds; 
covers for motors or engines; design covers for motors or engines; cylinder head covers; camshaft covers; valve 
chamber covers; oil pans; turbochargers; parts of turbochargers; charge air compressors; parts of charge air 
compressors; active cooling distributors; active cooling switches as parts of motors and engines; active cooling valves 
as parts of motors and engines; battery degassing units; sound transfer and transmission systems (parts of machines, 
motors or engines); coolant expansion tanks; sound-symposer (parts of machines, motors or engines); sound pipes 
(parts of machines, motors or engines); intake noise amplifiers for amplifying or modulating the intake noise in 
passengers compartments or outside the vehicles; resonator tubes (parts of machines, motors or engines).

Cl.9;Mobile apps; computer software for data processing; predictive maintenance software; servers for home and 
building automation; sensors and detectors; air pollution measuring devices; filters for respiratory masks; diagnostic 
equipment, not for medical purposes; examination equipment, not for medical purposes; monitoring equipment, not for 
medical purposes; battery frames; thermostats; thermostat housings; filter change indicators as parts of filters, filter 
systems or filter elements; analogue or digital filter change indicators as parts of filters, filter systems or filter elements; 
mechanical or electronic filter change indicators as parts of filters, filter systems or filter elements.

Cl.10;Medical apparatus; veterinary apparatus; medical instruments; veterinary instruments; diagnostic equipment; 
examination equipment; medical monitoring equipment; filters for medical applications; filters for veterinary applications; 
filters for blood and blood components; blood filters; blood filters for extracorporeal use; membranes for filtration 
(medical and veterinary); membrane modules for filtration (medical and veterinary); apparatus for purifying blood; blood 
separation apparatus; apparatus for blood analyses; blood testing apparatus; humidifiers for medical purposes.

Cl.11;Filters; filter systems; filter elements; drying apparatus; cooling apparatus; ventilating apparatus; air conditioning
apparatus; air filters; air filter systems; air filter elements; particulate air filters; dust filters; fine particle filters; gas filters; 
cabin air filters; cabin air filter systems; cabin air filter elements; activated carbon filters; activated carbon filter elements; 
filters for the filtration of liquids and gases as parts/components of domestic and industrial installations or units; air 
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purifiers; air dryer cartridges for drying and de-oiling of gas flows; water filters; water treatment units; water preparation 
units; apparatus and devices for ion exchange; membranes being parts of liquid or water filtering apparatus; polymer 
membranes being parts of liquid or water filtering apparatus; ceramic membranes being parts of liquid or water filtering 
apparatus; flat membranes being parts of liquid or water filtering apparatus; hollow fibre membranes being parts of liquid 
or water filtering apparatus; membrane modules for liquid or water filtration; hollow fibre modules for the filtration of 
liquids; wound modules for the filtration of liquids; tubular modules for the filtration of liquids; submerged modules for 
the filtration of liquids; membrane cleaning apparatus for the purification of water; apparatus, units and devices for the 
treatment, preparation, purification and filtration of water; reverse osmosis elements for reducing the brackishness of 
water for industrial or domestic use; reverse osmosis elements for reducing the salt content of water for industrial or 
domestic use; installations for water treatment using osmotic processes; reverse osmosis filtration units; reverse 
osmosis purification units; filters for drinking water; water purifying units for producing drinking water; liquid distribution 
apparatus; gas distribution apparatus; humidifiers for industrial purposes; cooling water filters; washer system filters; 
disc filters; filters for gaseous substances; ventilation filters; hydrocarbon adsorbers (gas filters); oil-water heat 
exchangers; humidifiers (parts of fuel cells); gas to gas humidifiers (parts of fuel cells).

Cl.12;Reservoirs for windshield washer fluid; reservoirs for brake fluid; hydraulic oil reservoirs; coolant reservoirs; 
equalising or compensating tanks for cooling fluid; plastic parts for vehicles; covers for motors or engines for land 
vehicles; design covers for motors or engines for land vehicles; gear-wheel covers; valve covers; charge air 
compressors; parts of charge air compressors.

Cl.16;Printed matter; pamphlets; periodicals; brochures; prospectuses; catalogues; printed advertising materials; 
operating manuals; installation guides; user instructions; seminar documents; writing paper; packaging made of paper 
and/or cardboard; folding boxes; cardboard boxes; filtering materials of paper.

Cl.24;Filtering materials of non-woven fabrics; filtering materials of textile.

Cl.35;Business management; advertising; marketing; sales promotion; sponsorship (promotion and marketing 
services); employer brand management; collection, analysis, systematization and compilation of data.

Cl.37;Repair; installation, maintenance and repair of motors, engines, machines and vehicles; installation, maintenance 
and repair of filters and filtration units; installation, maintenance and repair of drying apparatus, cooling apparatus, 
cooling installations, air conditioning apparatus and air purification apparatus; installation, maintenance and repair of 
water treatment and water purification units; installation, maintenance and repair of building automation units; 
installation, maintenance of the operating state and repair of environmental protection systems.

Cl.38;Wireless transfer of data via digital mobile telephony and the internet; provision of access to data in 
telecommunication networks.

Cl.40;Air freshening; air conditioning; air treatment; air purification; water treatment; water purification; filtration of 
liquids; filtration of gases; rental of air purification apparatus; rental of water purification apparatus; rental of cooling 
apparatus; rental of cooling installations; rental of air conditioning apparatus.

Cl.41;Training; continuing education; provision of training courses.

Cl.42;Research and development; research and development services; design services; engineering; programming of 
computer software; cloud computing; environmental monitoring; consultancy services relating to research in the field of 
environmental protection; environmental testing; environmental inspection; advisory services relating to pollution 
control; technological consulting; technical analysis of data; electronic storage of data; remote monitoring services of 
motors, engines, machines and vehicles [functioning and effective operation control]; remote monitoring services of 
filters and filtration units [functioning and effective operation control]; remote monitoring services of drying apparatus, 
cooling apparatus, cooling installations, air conditioning apparatus and air purification apparatus [functioning and 
effective operation control]; remote monitoring services of water treatment and water purification units [functioning and 
effective operation control]; remote monitoring services of building automation units [functioning and effective operation 
control]; remote monitoring services of the operating state of environmental protection systems [functioning and effective
operation control]; commissioning [testing and inspection] of motors, engines, machines and vehicles; commissioning 
[testing and inspection] of filters and filtration units; commissioning [testing and inspection] of drying apparatus, cooling 
apparatus, cooling installations, air conditioning apparatus and air purification apparatus; commissioning [testing and 
inspection] of water treatment and water purification units; commissioning [testing and inspection] of building automation
units; commissioning of environmental protection systems.
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Priority claimed from 12/09/2018; Application No. : 1954795 ;Australia 

4009707    18/09/2018
[International Registration No. : 1434765]
Talga Resources Ltd
F1, 2 Richardson St WEST PERTH WA 6005 Australia

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for concrete; chemical compositions for curing concrete; chemical compositions for hardening 
concrete; chemical compositions for reinforcing concrete; chemical products for use as additives to concrete; chemical 
preparations for the treatment of concrete; coatings to protect concrete from water (other than building materials, paints 
or oils); compositions for preserving concrete (except paints or oils); products for protecting concrete (chemicals); 
products for sealing concrete (other than paints and oils); concrete mixtures; concrete bonding compounds; chemical 
additives, products, compositions and preparations containing graphene for use with concrete; plasticisers; chemical 
additives for plasticising concrete; chemical additives for mortar; chemical products for use as additives to mortar; 
conductive adhesives (other than for household or stationery use); conductive pastes; conductive resins; conductive 
adhesives, pastes and resins containing graphene; chemical preparations having conductive properties; chemical 
preparations containing graphene having conductive properties; grout sealants (chemicals); sealants (chemicals) for the 
sealing of surfaces; chemical products for use in producing sealants; chemical additives for lubricants.

Cl.19;Concrete; concrete containing graphene; concrete reinforced with graphene; concrete for pouring; ready to use 
concrete; synthetic concrete; concrete reinforced with synthetic fibres; premixed concrete; polymer concrete; non-
metallic materials for use in concrete forming; non-metallic materials for use in the manufacture of concrete; concrete 
prefabrications; concrete products for use in building; preformed concrete building elements; articles of concrete for 
building purposes; articles of concrete for construction purposes; concrete products containing graphene; concrete 
products reinforced with graphene; coating compositions for application to concrete (building materials, other than paints
or oils); coating compositions for preserving concrete (building materials, other than paints or oils); coatings to protect 
concrete from water (building materials, other than paints or oils); liquid applied coatings for concrete (not paints); 
compositions for the repair of concrete (not in the nature of paint); mortar; mortar containing graphene; mortar for use 
with synthetic substances; mortar made of synthetic substances; premixed mortar; products for protecting concrete 
(mortar based coatings); ready to use mortars; dry mortar; cement; cement containing graphene; grout; grout containing 
graphene; grouting compounds; grouting materials; grouting preparations; sealants (cementitious); sealants in the nature 
of coatings (other than paints).
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4009719    05/06/2018
[International Registration No. : 1436036]
Cint AB
Luntmakargatan 46 SE-111 37 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.35;Market research services; operating on-line marketplaces for sellers of goods and/or services; operating on-line 
marketplaces for conducting online research; providing information in the field of market research; input, processing, 
control and/or development of data in a database; processing and/or supervising computerized information services; 
computerized file management; computerized business file management services and computerized business information 
services; providing consumer product information via the Internet; business consultancy services in the field of the 
consumer information; data processing; marketing consultancy services.

Cl.38;Providing access to databases; computer communication and telecommunication services; computer network 
communication services; transmission of messages and images via electronic media; transmission and reception 
[transmission] of database information via the telecommunication network.

Cl.42;Providing temporary use of online non-downloadable software for market research and for developing, 
distributing and collecting surveys; developing and providing software for surveys and market research; electronic 
storage services for archiving databases; electronic storage of computerised information of business, organizations, 
manufacture and service.

8372



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

4009734    27/03/2018
[International Registration No. : 1360951]
Six Guys Labs s.r.o.
Wenzigova 260/3 CZ-301 00 Plzen Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware, software for wireless data communication for tracking, displaying and managing information 
regarding activity levels, nutrition, health and fitness for the purpose of pets.

Cl.21;Pet products, namely pet feeding and drinking bowls, small animal activated pet feeders that includes dispenser 
for releasing pet toy; automated pet appliances, namely feeders and waterers.

Cl.28;Pet feeding exercise balls, sold empty [pet toys].
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4009754    05/06/2018
[International Registration No. : 1434928]
Academind GmbH
Tegernseer Landstr. 75 81539 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software, apps (software) for mobile devices, application software for mobile devices and mobile 
operating systems.

Cl.38;Telecommunication services in the education sector on the internet; provision of access to information on the 
internet for purposes of education; online provision of chat rooms and forums for educational purposes; provision of the 
access to files via the internet for educational purposes, in particular to videos, voice messages and publications; 
provision of access to Internet platforms for the purpose of education for real-time interactions with other computer 
users; transmission of news and images via computer for purposes of education; provision of the access to information 
on the internet; transmission of news and images; telecommunication via platforms and portals on the internet.

Cl.41;Provision of electronic publications (non-downloadable); publication of books; correspondence courses; making 
available of information for further training via the internet; providing online training; e-learning and video-based training; 
online publications of electronic books and magazines.

Cl.42;Drafting and development of computer software, particularly platform and portal for educational contents and 
communication; development of interactive multimedia software.
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4009755    13/09/2017
[International Registration No. : 1351659]
Jose Antonio Rodríguez Fernández
Calle Jara, 23 E-41410 Carmona (Sevilla) Spain

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

Cl.33;Alcoholic beverages (except beers).

Cl.35;Retail and/or wholesale services, including via the global computer network, for clothing and accessories thereof, 
alcoholic beverages.
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Priority claimed from 07/12/2017; Application No. : 87712233 ;United States of America 

4009759    06/06/2018
[International Registration No. : 1434902]
Misapplied Sciences, Inc.
16128 NE 87th Street Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, measuring, signaling, checking, and 
teaching apparatus and instruments, namely multi-view electronic display boards; apparatus for recording, transmission 
or reproduction of sound or images; blank recording discs; blank magnetic carriers; cash registers; calculating 
machines; fire extinguishing apparatus; data processing apparatus; electronic displays, namely, digital signage; electric 
and electronic display panels for displaying multiple views; electric warning lights; illuminated exit signs; illuminated 
evacuation signs; electronic script prompters and cues for use in conjunction with multi-view displays; customized 
content distribution and delivery systems, namely, multi-view electronic display boards; customized content distribution 
and delivery systems, namely, computer software and computer hardware for electronic and static display; electric 
sensors; computer software and hardware for analyzing data from electric sensors and their attendant servers and 
memory media; electronic systems, namely, computer software and hardware for the input, output, storage, retrieval, 
communication and display of data and information; electronic systems comprising software and hardware for 
wayfinding; carrying cases specifically adapted for carrying electronic multi-view display boards and ancillary related 
components including lights; supporting devices for multi-view electronic display systems, namely, electronic control 
wands and wearables in the nature of smart watches, smart eyeglasses, activity trackers, video display monitors, 
computer peripherals in the nature of wireless mice that are adapted to engage with multi-view displays; electric warning 
light systems; emergency warning lighting; emergency evacuation lighting; navigational safety-warning lights, namely, 
lights that are specifically adapted to engage with electronic multi-view displays.

Cl.11;Airport runway and transportation directional lights; carrying cases specifically adapted for electric lights; 
lighting installations; lighting installations for use in the field of architectural lighting; decorative lighting in the nature of 
light bulbs, electric lanterns, lamps, LED lighting fixtures, floodlights, spotlights, chandeliers, wall lights, lanterns, LED 
light strips, figurines; entertainment lighting, namely, stage spotlights, live music and musical stage spotlights, live show 
stage spotlights, and film stage spotlights; light stands for theatrical stage lighting, live music and musical stage lighting, 
live show stage lighting, film stage lighting; lighting apparatus for sports arenas and theme parks; exit lighting, namely, 
lights for illuminating stairs, floors, doors, and other portions of building structures; guidance lighting, namely, lights for 
illuminating stairs, floors, doors, and other portions of building structures; navigational lighting, namely, lamps, LEDs, 
electric luminaires, LED luminaires, luminaire reflectors, luminaire diffusers, luminaire refractors, luminaire diffractors; 
theatrical lighting, namely, theatrical stage lighting apparatus; thematic lighting, namely stage spotlights, live music and 
musical stage spotlights, live show stage spotlights, and film stage spotlights; apparatuses for lighting, heating, steam 
generation, cooking, refrigerating, drying, ventilating, water supply, and sanitary purposes, namely, lighting installations, 
heating installation, liquid fuel heating appliance, gas fuel heating appliance, steam generating installations, electric 
cooker, induction cooker, microwave ovens, refrigerator, freezing device, namely, freezers, dryer for industrial use, 
namely, dryer for drying paint, dryer for drying coatings, convection dryers, air dryer for drying clothes, air dryer for 
drying hands, air dryer for drying hair, ventilation regulator, valve for water supply.

Cl.35;Advertising services; marketing services; business management consultation; providing office functions; 
business administration services; retail store services featuring a wide variety of consumer goods of others; analysis of 
market research data and statistics; marketing research, studies, analysis and assessment; providing advertising, 
marketing and promotional services, namely, experiential or immersive advertising, promotional, and marketing 
campaigns for others; data acquisition and collection for use in the field of advertising and marketing; technical 
consultation in the field of marketing campaigns and experiential marketing experiences; technical business consultation 
related to retail and dining experiences.

Cl.37;Building construction services; repair and installation of multi-view electronic displays and electronic 
apparatuses and systems related thereto; technical consultation in the field of installation and maintenance of lighting 
apparatus, lighting instruments, and lighting systems.

Cl.38;Communication services, namely, electronic data transmission; technical consultation in the field of content 
distribution and delivery, namely, electronic data transmission; technical consultation in the field of electronic 
transmission of content distribution and delivery, namely, electronic dissemination and delivery of audio, video or media 
content to users via television, handheld device, mobile device, connected device, computer, or computer network.

Cl.41;Education services, namely, conducting classes, seminars, conferences, and workshops in a live and virtual 
environment in the field of sports, culture, and personal enrichment; entertainment services in the nature of development, 
creation, production, distribution, and post-production of motion pictures, television shows, multimedia entertainment 
content, and live visual and audio performances, namely, in the field of sports, culture, and personal enrichment; training 
services in the field of sports and personal enrichment; cross-cultural training; gambling services; translations, namely, 
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language translations; technical consultation in the field of translation services.

Cl.42;Scientific and technological services, namely, research and design in the field of computer systems; industrial 
analysis and research services in the field of fiber optics; design and development of computer hardware and software; 
data acquisition and collection, namely, data automation and collection service using proprietary software to evaluate, 
analyze and collect service data; technical consultation related to illumination, namely, lighting design, and technology 
specification services pertaining to permanent or temporary architectural, theatrical, entertainment, commercial and/or 
residential applications; technical consultation in the field of security, namely, computer, internet, data and digital signal 
processing security; technical consultation in the field of electronic scoreboard design; technical consultation for 
transportation and traffic planning services; technical consultation in the field of wayfinding systems for others; technical 
consultation for designs of theme park; technical consultation in the field of city planning and transportation planning; 
technical consultation in the field of architectural lighting design.
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Priority claimed from 01/02/2018; Application No. : 2018-013076 ;Japan 

4009938    30/07/2018
[International Registration No. : 1436018]
Lumielina International Inc.
Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic preparations for skin care; hair care preparations; hair rinses; hair conditioners; non-
medicated hair treatment preparations for cosmetic purposes; non-medicated toiletries; eye cream for cosmetic use; eye 
gels for cosmetic purposes; eye lotions for cosmetic use; dentifrices; soaps and detergents; shampoos; false nails; false 
eyelashes; perfume and flavour materials, namely, essential oils for food flavoring, essential oils for beverage flavoring; 
incense; breath fresheners; deodorants for animals.

Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; oiled paper for medical purposes; adhesive 
tapes for medical purposes; wrapping wafers for medicine doses; gauze for medical use; empty capsules for 
pharmaceutical; eyepatches for medical purposes; menstruation bandages; menstruation tampon; sanitary napkin; 
sanitary panties; absorbent cotton; adhesive plaster; bandages for dressings; liquid bandages; breast-nursing pad; 
cotton swabs for medical use; dietary supplements for humans; nutritional supplements; beverages for babies; food for 
babies.

Cl.9;Telecommunication machines and apparatus; protective films adapted for display screen of telecommunication 
machines and apparatus; television apparatus and their accessories; protective films adapted for display screen of 
television apparatus; personal digital assistants in the shape of a watch; smartphones; protective films adapted for 
smartphones; liquid crystal display; display screens; electronic machines, apparatus and their parts; protective films 
adapted for computer screens; protective films adapted for display screen of electronic machines and electronic 
apparatus; computer screens; computers; tablet computers; eyeglasses; eyewear; sunglasses.

Cl.10;Medical apparatus; medical instruments.

Cl.11;Hair dryers; hair dryers for household purposes; hair dryers for beauty salon use; towel steamers for beauty 
salon use; hair drying machines for beauty salon use; hair steamers for beauty salon use; shampoo basins for barbers' 
shop use; household electrothermic appliances; household electrothermic appliances, other than for beauty or sanitary 
purposes; household electrothermic appliances for beauty or sanitary purposes; bath tubs; showers; solar water heaters; 
electric lamps; apparatus for lighting.
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Priority claimed from 09/05/2018; Application No. : 017898495 ;European Union 

4009940    24/07/2018
[International Registration No. : 1434781]
ARAGON INSTITUTION MTÜ
Roosikrantsi tn 2-K238 EE-10119 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.9;Computer networks; telecommunications networks; communications networks; software; encryption software; 
privacy software; computer software for virtual currencies and cryptocurrencies; computer software for creating, using 
and accessing a blockchain; software for processing electronic payments to and from others; computer software 
platforms; computer software applications; downloadable mobile applications; databases; downloadable publications; 
recorded content; voting machines; apparatus for processing electronic payments.

Cl.35;Business management; business administration; business management assistance for industrial or commercial 
companies; advisory services relating to commercial transactions; consultancy relating to the establishment and running 
of businesses; business advisory and information services; business intermediary services relating to the matching of 
potential private investors with entrepreneurs needing funding; accounting services; arranging of trading transactions 
and commercial contracts; procurement of contracts [for others]; provision of computerised business management 
information; compilation of information into computer databases; systemization of information into computer databases; 
management of computer databases; provision of an online marketplace for buyers and sellers of cryptocurrencies.

Cl.36;Financial affairs; monetary affairs; financial services; financing services; financial investment; financial lending; 
financial intermediary services; financial transactions; financial exchange services; financial advisory services; financial 
brokerage; fundraising; crowdfunding; venture capital services; venture capital management; providing financing to 
emerging and start-up companies; monetary transfer services; transfer of funds; payment processing services; electronic 
payment services; electronic funds transfer services; issuance of tokens of value; financial services in relation to digital 
currencies; virtual currency services; virtual currency transfer services; virtual currency exchange; cryptocurrency 
trading services; cryptocurrency exchange services; cryptocurrency mining; financial services related to the management
of virtual currencies and cryptocurrencies.

Cl.38;Telecommunications; telecommunication network services; electronic network communications; computer 
network communication services; provision of access to content, websites and portals; providing access to databases; 
electronic transmission of messages, data and documents; transmission of data, audio, video and multimedia files; chat 
room services; chat room services for social networking; providing access to multimedia content online.

Cl.42;Software as a service (SaaS); platform as a Service (PaaS); infrastructure as a Service [IaaS]; application service 
provider (ASP); software engineering; software design and development; computer network services; design and 
development of telecommunications networks; administration of user rights in computer networks; electronic storage of 
files and documents; hosting of databases; hosting of computerized data, files, applications and information; hosting of 
digital content on the Internet; hosting of platforms on the Internet; hosting of websites; encryption, decryption and 
authentication of information, messages and data; certification services of data transmitted via telecommunications; 
provision of security services for computer networks, computer access and computerised transactions; consultancy and 
information services relating to information technology architecture and infrastructure.

Cl.45;Arbitration, mediation and dispute resolution services; legal services; legal advice; legal document preparation 
services; certification of legal documents; legal assistance in the drawing up of contracts; providing authentication of 
personal identification information [identification verification services]; identity verification for security purposes; on-line 
social networking services.
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4009953    07/09/2018
[International Registration No. : 1434791]
GUTMANN AG
Nürnberger Straße 57 91781 Weißenburg Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; pipes and tubes of metal; transportable buildings of metal; semi-finished products of 
aluminium and aluminium alloys in the form of blocks, panels, sheets, bands, foils, rods, pipes and other profiles, 
including combined with other materials, in particular plastics; building boards, sandwich boards, panels for roofing and 
for the interior and exterior cladding of buildings, partition panels, panels for side walls, roofing, doors, panels for interior 
decoration, for facade construction, interior cladding, of metal combined with plastic.

Cl.17;Plastics in extruded form for use in manufacture.

Cl.19;Building materials, not of metal; rigid pipes, not of metal, for building; buildings, transportable, not of metal; 
panels, bands, foils, profiles of plastic combined with aluminium or aluminium alloys; building boards, sandwich boards, 
panels for roofing and for the interior and exterior cladding of buildings, partition panels, panels for side walls, roofing, 
doors, panels for interior decoration, for facade construction, interior cladding, of plastic combined with metal; signalling 
panels, traffic signs, of plastic combined with metal (non-mechanical and non-luminous).

Cl.20;Furniture and parts thereof; numberplates of plastic combined with metal.
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Priority claimed from 01/12/2017; Application No. : 2017751182 ;Russian Federation 

4009973    23/03/2018
[International Registration No. : 1435027]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Galernaya Ul, 5, Lit A RU-190000 St-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Agar-agar; nitrogen; actinium; alkaloids; alginates for the food industry; alginates for industrial purposes; crotonic 
aldehyde; ammonium aldehyde; aldehydes; americium; amyl acetate; ammonia [volatile alkali] for industrial purposes; 
anhydrous ammonia; ammonia; acetic anhydride; anhydrides; anti-knock substances for internal combustion engines; 
disincrustants; antioxidants for use in the manufacture of cosmetics; antioxidants for use in the manufacture of food 
supplements; antioxidants for use in the manufacture of pharmaceuticals; antioxidants for use in manufacture; antistatic 
preparations, other than for household purposes; antifreeze; size for use in the textile industry; argon; lead arsenate; 
astatine; aluminium acetate; lime acetate; lead acetate; acetate of cellulose, unprocessed; acetates [chemicals]; 
acetylene; acetone; oenological bactericides [chemical preparations for use in wine making]; balm of gurjun [gurjon, 
gurjan] for making varnish; barium; barytes; albumin [animal or vegetable, raw material]; animal albumen [raw material]; 
iodised albumen; malt albumen; benzene; benzol; bentonite; berkelium; bicarbonate of soda for chemical purposes; 
potassium dioxalate; bichromate of potassium; bichromate of soda; bauxite; bromine for chemical purposes; 
albumenized paper; baryta paper; diazo paper; blueprint paper; test paper, chemical; self-toning paper [photography]; 
nitrate paper; sensitized paper; photometric paper; borax; grafting wax for trees; agglutinants for concrete; gas purifying 
preparations; polish removing substances; preparations for the separation of greases; substances for preventing runs in 
stockings; water-softening preparations; limestone hardening substances; tanning substances; adhesives for industrial 
purposes; surface-active chemical agents; foundry binding substances; concrete-aeration chemicals; leather-dressing 
chemicals; chemicals for the manufacture of paints; chemicals for the manufacture of pigments; starch-liquifying 
chemicals [ungluing agents]; flower preservatives; seed preserving substances; viscose; bismuth; bismuth subnitrate for 
chemical purposes; vitamins for the food industry; vitamins for use in the manufacture of cosmetics; vitamins for use in 
the manufacture of food supplements; vitamins for use in the manufacture of pharmaceuticals; witherite; distilled water; 
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seawater for industrial purposes; acidulated water for recharging accumulators; heavy water; hydrogen; seaweeds 
[fertilizers]; gadolinium; getters [chemically active substances]; protective gases for welding; solidified gases for 
industrial purposes; basic gallate of bismuth; gallium; gambier; helium; electrophoresis gels; genes of seeds for 
agricultural production; hydrazine; aluminium hydrate; hydrates; hyposulfites; ceramic glazings; glycol; expanded clay 
for hydroponic plant growing [substrate]; kaolin; alumina; glycerides; glycerine for industrial purposes; glucose for the 
food industry; glucose for industrial purposes; glucosides; gluten for the food industry; gluten for industrial purposes; 
holmium; hormones for hastening the ripening of fruit; peat pots for horticulture; graphite for industrial purposes; guano; 
humus; dextrin [size]; detergents for use in manufacturing processes; defoliants; diastase for industrial purposes; 
kieselgur; manganese dioxide; titanium dioxide for industrial purposes; zirconia; oil dispersants; petroleum dispersants; 
dispersions of plastics; dysprosium; bichloride of tin; detergent additives to gasoline [petrol]; ceramic compositions for 
sintering [granules and powders]; additives, chemical, to drilling muds; additives, chemical, to insecticides; chemical 
additives for oils; additives, chemical, to motor fuel; additives, chemical, to fungicides; dolomite for industrial purposes; 
tan-wood; europium; gelatine for photographic purposes; gelatine for industrial purposes; auxiliary fluids for use with 
abrasives; fluids for hydraulic circuits; liquids for removing sulfates from accumulators; power steering fluid; brake fluid; 
magnetic fluid for industrial purposes; transmission fluid; tree cavity fillers [forestry]; glaziers' putty; moderating 
materials for nuclear reactors; diatomaceous earth; fuller's earth for use in the textile industry; lime chloride; isotopes for 
industrial purposes; iodine for industrial purposes; iodine for chemical purposes; aluminium iodide; alkaline iodides for 
industrial purposes; ion exchangers [chemicals]; ytterbium; yttrium; casein for the food industry; casein for industrial 
purposes; kainite; potassium; californium; calomel [mercurous chloride]; gum arabic for industrial purposes; tartar, other 
than for pharmaceutical purposes; camphor, for industrial purposes; calcium carbide; silicon carbide [raw material]; 
carbide; lime carbonate; magnesium carbonate; carbonates; cement [metallurgy]; lutetium [cassiopium]; catalysts; 
biochemical catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; aluminium alum; chrome alum; 
quebracho for industrial purposes; ketones; cinematographic films, sensitized but not exposed; oxygen; nitric acid; 
anthranilic acid; benzoic acid; boric acid for industrial purposes; tartaric acid; tungstic acid; gallic acid for the 
manufacture of ink; gallotannic acid; glutamic acid for industrial purposes; tannic acid; iodic acid; phenol for industrial 
purposes; citric acid for industrial purposes; lactic acid; formic acid; persulfuric acid; oleic acid; picric acid; pyrogallic 
acid; salicylic acid; sebacic acid; sulfuric acid; sulfurous acid; spirits of salt; stearic acid; carbonic acid; spirits of vinegar 
[dilute acetic acid]; phosphoric acid; hydrofluoric acid; cholic acid; chromic acid; oxalic acid; acids; benzene-based 
acids; fatty acids; mineral acids; arsenious acid; adhesives for billposting; leather glues; adhesives for wall tiles; 
adhesives for wallpaper; glue for industrial purposes; cement for mending broken articles; gums [adhesives] for 
industrial purposes; birdlime; isinglass, other than for stationery, household or alimentary purposes; starch paste 
[adhesive], other than for stationery or household purposes; stem cells, other than for medical or veterinary purposes; 
collagen for industrial purposes; collodion; compost; plastics, unprocessed; beer preserving agents; preservatives for 
use in the pharmaceutical industry; mangrove bark for industrial purposes; tan; starch for industrial purposes; silicon; 
creosote for chemical purposes; krypton; xenon; xylene; xylol; biological tissue cultures, other than for medical or 
veterinary purposes; curium; lactose [raw material]; lactose for the food industry; lactose for industrial purposes; 
lanthanum; dry ice [carbon dioxide]; lecithin [raw material]; lecithin for the food industry; lecithin for industrial purposes; 
lithium; magnesite; manganate; oils for tanning leather; oils for currying leather; oils for preparing leather in the course of 
manufacture; oils for the preservation of food; transmission oil; carbolineum for the protection of plants; paper pulp; 
wood pulp; grafting mastic for trees; mastic for leather; cement for pneumatic tires [tyres]; oil cement [putty]; synthetic 
materials for absorbing oil; brazing preparations; ceramic materials in particulate form, for use as filtering media; filtering 
materials [unprocessed plastics]; filtering materials [mineral substances]; filtering materials [vegetable substances]; 
filtering materials [chemical preparations]; blue vitriol; metalloids; alkaline-earth metals; alkaline metals; methane; methyl 
benzene; methyl benzol; flour for industrial purposes; tapioca flour for industrial purposes; potato flour for industrial 
purposes; soap [metallic] for industrial purposes; arsenic; emollients for industrial purposes; animal manure; sodium; 
hypochlorite of soda; naphthalene; sal ammoniac; toxic gas neutralizers; neodymium; neon; neptunium; ammonium 
nitrate; uranium nitrate; nitrates; combusting preparations [chemical additives to motor fuel]; nitrous oxide; baryta; 
uranium oxide; oxalates; lithia [lithium oxide]; lead oxide; antimony oxide; chromium oxide; cobalt oxide for industrial 
purposes; mercuric oxide; olivine [silicate mineral]; gallnuts; purification preparations; wine finings; textile-brightening 
chemicals; beer-clarifying and preserving agents; must-fining preparations; reducing agents for use in photography; 
bases [chemical preparations]; wax-bleaching chemicals; fat-bleaching chemicals; organic digestate [fertilizer]; pectin for 
the food industry; pectin for industrial purposes; pectin [photography]; perborate of soda; humus top dressing; 
percarbonates; hydrogen peroxide for industrial purposes; persulfates; perchlorates; foundry sand; plastisols; ferrotype 
plates [photography]; plasticizers; X-ray films, sensitized but not exposed; plutonium; chemical coatings for ophthalmic 
lenses; polonium; potash; potash water; soil for growing; praseodymium; rubber preservatives; masonry preservatives, 
except paints and oils; brickwork preservatives, except paints and oils; cement preservatives, except paints and oils; 
preservatives for tiles, except paints and oils; bacteriological preparations for acetification; vulcanising preparations; 
renovating preparations for phonograph records; currying preparations for leather; currying preparations for skins; 
galvanizing preparations; metal hardening preparations; fixing baths [photography]; opacifiers for glass; opacifiers for 
enamel; separating and unsticking [ungluing] preparations; metal annealing preparations; metal tempering preparations; 
preparations for preventing the tarnishing of lenses; preparations for preventing the tarnishing of glass; cement-
waterproofing chemicals, except paints; plant growth regulating preparations; wallpaper removing preparations; anti-boil 
preparations for engine coolants; fulling preparations for use in the textile industry; descaling preparations, other than for 
household purposes; fertilizing preparations; flashlight preparations; finishing preparations for use in the manufacture of 
steel; sizing preparations; animal carbon preparations; preparations of microorganisms, other than for medical and 
veterinary use; corrosive preparations; cryogenic preparations; dehydrating preparations for industrial purposes; 
degreasing preparations for use in manufacturing processes; degumming preparations; oil-bleaching chemicals; 
bleaching preparations [decolorants] for industrial purposes; meat tenderizers for industrial purposes; preparations for 
stimulating cooking for industrial purposes; anti-incrustants; preparations of trace elements for plants; moistening 
[wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in dyeing; moistening 
[wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme preparations for industrial 
purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; chemical preparations to 
prevent mildew; chemical preparations for protection against wheat blight [smut]; chemical condensation preparations; 
chemical preparations for smoking meat; chemical preparations for facilitating the alloying of metals; engine-
decarbonising chemicals; fulling preparations; fuel-saving preparations; coal saving preparations; damp-proofing 
chemicals, except paints, for masonry; anti-sprouting preparations for vegetables; preparations of the distillation of wood 
alcohol; chemical substances for preserving foodstuffs; benzene derivatives; cellulose derivatives [chemicals]; 
promethium; protactinium; protein [raw material]; proteins for the food industry; proteins for use in the manufacture of 

8382



food supplements; proteins for use in manufacture; mordants for metals; radium for scientific purposes; radon; solvents 
for varnishes; anti-frothing solutions for accumulators; drilling muds; galvanizing baths; solutions for cyanotyping; silver 
salt solutions for silvering; toning baths [photography]; rhenium; mercury; rubidium; carbon black for industrial 
purposes; soot for industrial or agricultural purposes; lamp black for industrial purposes; samarium; saccharin; 
selenium; saltpeter; sulfur; carbon disulfide; silicates; aluminium silicate; silicones; scandium; topsoil; foundry molding 
[moulding] preparations; potting soil; acrylic resins, unprocessed; polymer resins, unprocessed; synthetic resins, 
unprocessed; epoxy resins, unprocessed; soda ash; calcined soda; caustic soda for industrial purposes; barium 
compounds; fluorspar compounds; salts [fertilizers]; salts [chemical preparations]; ammoniacal salts; ammonium salts; 
salts of precious metals for industrial purposes; salts for galvanic cells; salt for preserving, other than for foodstuffs; 
salts for coloring [colouring] metal; salts for industrial purposes; iron salts; gold salts; iodised salts; calcium salts; 
sodium salts [chemical compounds]; salt, raw; salts from rare earth metals; mercury salts; toning salts [photography]; 
chrome salts; chromic salts; salts of alkaline metals; rock salt; mold-release preparations; fire extinguishing 
compositions; compositions for the manufacture of phonograph records; compositions for the manufacture of technical 
ceramics; compositions for repairing inner tubes of tires [tyres]; compositions for repairing tires [tyres]; acid proof 
chemical compositions; glutinous tree-grafting preparations; adhesive preparations for surgical bandages; fireproofing 
preparations; compositions for threading; sauce for preparing tobacco; amyl alcohol; vinic alcohol; wood alcohol; sal 
ammoniac spirits; ethyl alcohol; alcohol; adjuvants, other than for medical or veterinary purposes; cement for footwear; 
concrete preservatives, except paints and oils; water glass [soluble glass]; strontium; substrates for soil-free growing 
[agriculture]; barium sulfate; sulfates; antimony sulfide; sulfides; benzoic sulfimide; sulfonic acids; sumac for use in 
tanning; superphosphates [fertilizers]; antimony; thallium; talc [magnesium silicate]; tannin; cream of tartar for the food 
industry; cream of tartar for industrial purposes; cream of tartar for chemical purposes; tellurium; terbium; tetrachlorides; 
carbon tetrachloride; acetylene tetrachloride; technetium; thiocarbanilide; titanite; sensitized cloth for photography; 
blueprint cloth; toluene; fuel for atomic piles; thorium; peat [fertilizer]; gum tragacanth for industrial purposes; thulium; 
carbonic hydrates; carbon; activated carbon; carbon for filters; animal charcoal; animal carbon; bone charcoal; blood 
charcoal; fertilizers; nitrogenous fertilizers; fish meal fertilizers; wood vinegar [pyroligneous acid]; uranium; chemical 
intensifiers for paper; chemical intensifiers for rubber; vulcanisation accelerators; enzymes for the food industry; 
enzymes for industrial purposes; ferments for chemical purposes; milk ferments for the food industry; milk ferments for 
industrial purposes; milk ferments for chemical purposes; fermium; ferrocyanides; fixing solutions [photography]; 
flavonoids for industrial purposes [phenolic compounds]; flocculants; soldering fluxes; brazing fluxes; formic aldehyde 
for chemical purposes; phosphatides; phosphates [fertilizers]; phosphorus; photographic paper; photosensitive plates; 
sensitized photographic plates; sensitized films, unexposed; photographic developers; photographic sensitizers; 
chemical preparations for use in photography; photographic emulsions; francium; fluorine; chemicals for use in forestry, 
except fungicides, herbicides, insecticides and parasiticides; glass-frosting chemicals; leather-renovating chemicals; 
glass-staining chemicals; enamel-staining chemicals; oil-separating chemicals; water-purifying chemicals; oil-purifying 
chemicals; welding chemicals; condensation-preventing chemicals; stain-preventing chemicals for use on fabrics; anti-
tarnishing chemicals for windows; leather-waterproofing chemicals; textile-waterproofing chemicals; chemicals, except 
pigments, for the manufacture of enamel; radiator flushing chemicals; leather-impregnating chemicals; textile-
impregnating chemicals; horticultural chemicals, except fungicides, herbicides, insecticides and parasiticides; 
agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; soil conditioning preparations; 
chimney cleaners, chemical; industrial chemicals; color- [colour-] brightening chemicals for industrial purposes; 
refrigerants; coolants for vehicle engines; chlorine; chlorates; hydrochlorates; aluminium chloride; magnesium chloride; 
chlorides; palladium chloride; chromates; flowers of sulfur for chemical purposes; caesium; cellulose; cerium; cyanides 
[prussiates]; calcium cyanamide [fertilizer]; cymene; loam; slag [fertilizers]; size for finishing and priming; fillers for 
automobile bodies; spinel [oxide mineral]; alkalies; caustic alkali; tea extracts for the food industry; tea extracts for use in 
the manufacture of cosmetics; tea extracts for use in the manufacture of pharmaceuticals; radioactive elements for 
scientific purposes; rare earths; fissionable chemical elements; emulsifiers; erbium; ethane; methyl ether; sulfuric ether; 
ethyl ether; glycol ether; ethers; esters; cellulose ethers for industrial purposes; cellulose esters for industrial purposes.

Cl.4;Petroleum; motor spirit; industrial gasoline; montan wax; paraffin wax; coal gas; liquefied petroleum gas; liquefied 
petroleum gases to be used for domestic and industrial purposes and in motor vehicles; liquefied natural gas; alcohol 
and mixed alcohol fuel; solid fuels; wood pellets for heating [fuel]; pellets of compressed fiber manufactured from a plant 
crop to be used as fuel; fuel pellets; methylated spirits for fuel [denaturated fuel alcohols]; cutting oil for industrial metal 
working; lighter fluid; mazut; automotive engine oils; hardened oils [hydrogenated oils for industrial use]; mold releasing 
oils; leather-preserving oils and greases; mineral oil for use in the manufacture of paint; mineral oil for use in the 
manufacture of metal cutting fluids; industrial oil for batteries; all-purpose penetrating oil; lubricating oil for motor vehicle 
engines; lubricating oils and greases; automotive lubricants; lubricants for aircraft engines; motor vehicle lubricants; 
lubricants for industrial machinery; graphite lubricants; industrial lubricants; all-purpose lubricants; crude oil; heavy oils; 
petroleum, raw or refined; dust absorbing, wetting and binding compositions; non-chemical additives for gasoline; non-
chemical additives for oils and fuels; non-chemical additives for fuels; non-chemical additives for fuels, lubricants and 
greases; propane gas; propane gas sold in cylinders for use in torches; flux oil for use as an ingredient in asphalt; 
firelighters for grills; automotive greases; drilling lubricants; grease for machines; lubricating grease for vehicles; general 
purpose greases; petroleum-based dust suppressing compositions; granular absorbent oil-based composition for 
absorbing spills from floors; dust laying and absorbing compositions for use on unpaved roads; dust binding 
compositions; dust wetting compositions; petroleum-based dust absorbing compositions; wood chips for smoking and 
flavoring foods; wood chips for use as fuel; fuels, including motor spirit, and illuminants; gaseous fuels; liquid fuels; 
aviation fuel; biodiesel fuel; fuel for motor vehicles; chafing dish fuel; lamp fuel; fuel for aircraft; fuel for aircraft and 
ships; fuel for lighters; fuel for ships; heating oil; fuels derived from crude oil; hydrocarbon fuels; mineral spirits for use 
as accelerants; electrical energy.

Cl.37;Asphalting; drilling of deep oil or gas wells; drilling of wells; drilling for crude oil; rebuilding engines that have 
been worn or partially destroyed; rebuilding machines that have been worn or partially destroyed; renovation of clothing; 
retreading of tires [tyres]; vulcanization of tires [tyres] [repair]; building sealing; linen ironing; pressing of clothing; 
disinfecting; rat exterminating; pumping crude oil; refilling of toner cartridges; vehicle battery charging; knife sharpening; 
building insulating; repair information; construction information; bricklaying; riveting; construction consultancy; 
varnishing; re-tinning; scaffolding; road paving; window cleaning; vehicle washing; building construction supervision; 
tuning of musical instruments; upholstering; rustproofing; anti-rust treatment for vehicles; sanding; pumicing; strong-
room maintenance and repair; maintenance of vehicles and machines; vehicle maintenance; maintenance, servicing and 
repair of vehicles; paper hanging; painting or repair of signs; cleaning of buildings [exterior surface]; recharging of 
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batteries and accumulators; oil pumping and extraction; vehicle polishing; automobile polishing; vehicle breakdown 
repair services; rental of bulldozers; rental of drainage pumps; rental of dish drying machines; rental of road sweeping 
machines; rental of cleaning machines; rental of cranes [construction equipment]; rental of dish washing machines; 
rental of laundry washing machines; rental of construction equipment; rental of excavators; laying of cable; masonry; 
roofing services; painting, interior and exterior; carpentry services; drilling and pumping of oil; underwater repair; 
plastering; quarrying services; repair of security locks; umbrella repair; parasol repair; motor vehicle maintenance and 
repair; burner maintenance and repair; film projector repair and maintenance; repair and maintenance of airplane motors 
and engines; airplane maintenance and repair; safe maintenance and repair; clock and watch repair; repair of power lines; 
pump repair; upholstery repair; shoe repair; clothing repair; photographic apparatus repair; furniture restoration; 
restoration of musical instruments; restoration of works of art; vehicle lubrication [greasing]; demolition of buildings; 
warehouse construction and repair; vehicle service stations [refuelling and maintenance]; sterilization of medical 
instruments; washing; washing of linen; pier breakwater building; pipeline construction and maintenance; underwater 
construction; harbour construction; factory construction; construction of structures for the production of crude oil; 
construction of structures for the transportation of crude oil; construction of structures for the storage of crude oil; 
building of fair stalls and shops; construction; shipbuilding; cleaning of automobiles; cleaning of buildings [interior]; 
street cleaning; vermin exterminating, other than for agriculture, aquaculture, horticulture and forestry; fuel station 
services; automatic fuel station services; garage services for automobile repair; automobile undercoating services; tire 
balancing; pest control services, other than for agriculture, aquaculture, horticulture and forestry; hydraulic fracturing 
services; oil extraction services; computer and telephone battery recharge services; recharging services for electric 
vehicles; oil pumping services; artificial snow-making services; car cleaning; laundering; installation of doors and 
windows; irrigation devices installation and repair; elevator installation and repair; heating equipment installation and 
repair; burglar alarm installation and repair; furnace installation and repair; telephone installation and repair; installation 
and repair of air-conditioning apparatus; fire alarm installation and repair; freezing equipment installation and repair; 
electric appliance installation and repair; kitchen equipment installation; installation, construction, maintenance, 
servicing and repair of energy and power generating apparatus, equipment and installations; installation, maintenance 
and repair of computer hardware; machinery installation, maintenance and repair; office machines and equipment 
installation, maintenance and repair; interference suppression in electrical apparatus; swimming-pool maintenance; 
furniture maintenance; chimney sweeping; automobile cleaning and washing; boiler cleaning and repair; cleaning of 
clothing; dry cleaning; vehicle cleaning; diaper cleaning; leather care, cleaning and repair; fur care, cleaning and repair.
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Priority claimed from 01/02/2018; Application No. : 30 2018 002 459 ;Germany 

4009978    06/07/2018
[International Registration No. : 1434868]
Dr. Werner Freyberg Chemische Fabrik Delitia Nachf. Verwaltungsgesellschaft mbH
Dr.-Werner-Freyberg-Str. 11 69514 Laudenbach Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in agriculture, horticulture, industry, forestry and preserving and protecting products during 
storage; chemicals for the protection of plants (other than fungicides, weedkillers, herbicides, insecticides, parasiticides).

Cl.5;Pest control preparations and articles; pesticides, rodenticides, molluscicides, rabbicides, leporicides, fungicides, 
insecticides, herbicides, biocides, biocides for use on turf or grass (preparations for pest and weed control); weedkillers; 
preparations for destroying vermin, insects, parasites, animal and plant pests; preparations for pest control; chemical 
preparations for pesticidal purposes; animal repellents; insect repellents; worm, insect and animal repellents for use on 
turf and grass; pest control products for the protection of plants; fumigation preparations for controlling stock pests, 
material pests, hygiene pests, rats, rabbits, moles, voles; chemical preparations for sanitary purposes.
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4009985    30/08/2018
[International Registration No. : 1434942]
FOSHAN CIVRO Windows, Doors & Curtain Wall System Co., Ltd.
North Section of Shishan Science & Technology Park, North Xingye Road, Shishan Town, Nanhai District, Foshan City Guangdong 
Province China

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal; door frames of metal; window frames of metal; windows of metal; doors of metal; 
alloys of common metal; aluminium; fittings of metal for windows; door fittings of metal; hinges of metal; door bolts of 
metal; door handles of metal; rings of metal; hardware of metal, small; locks of metal, other than electric; strap-hinges of 
metal; containers of metal [storage, transport]; works of art of common metal; ores of metal; railway material of metal; 
pipework of metal; wire of common metal alloys, except fuse wire.

Cl.19;Building materials, not of metal; doors, not of metal; windows, not of metal; door frames, not of metal; window 
frames, not of metal; refractory construction materials, not of metal; buildings, not of metal; building glass; works of art of
stone, concrete or marble.

8386



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

4010072    28/05/2018
[International Registration No. : 1434882]
SNP Schneider-Neureither & Partner SE
Dossenheimer Landstr. 100 69121 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Compact discs (read-only memory); compact discs (audio-video); computers; computer operating programs, 
recorded; computer peripheral devices; computer software (recorded); computer programs (downloadable); computer 
software (recorded); computer keyboards; data-processing apparatus; electronic publications (downloadable); electronic 
diaries; interfaces (for computers); laptops (computers); the aforesaid goods limited in each case to the field of enterprise 
resource planning (ERP).

Cl.35;Updating and maintenance of data in computer databases; cost-price analysis; business management and 
organization consultancy services; business management advisory and consultancy services; business management 
consultancy; procurement services, for others (purchasing of goods and services for other businesses); business 
consultancy and advisory services; computerised file managing; compilation of statistics; drawing up of statement of 
accounts (office functions); drawing up of business expert reports; efficiency experts; commercial information services; 
business information services; marketing research; market research; searches in computer data files (for others); 
business research; public relations; on-line advertising in computer networks; business organisation consultancy; 
organisational consultancy; organisational project management in the field of electronic data processing, outsourcing 
services (assistance in business matters); planning and monitoring of business developments with regard to 
organisational matters; business management assistance; presentation of companies on the internet and other media; 
publication of printed matter (including in electronic form), for advertising purposes; radio advertising; collecting and 
arranging of topic-referred press articles; systematization of data in computer databases; business consultancy; 
organisation of job fairs or advertising-related fairs; collating of data in computer databases; the aforesaid goods limited 
in each case to the field of enterprise resource planning (ERP); EDP consultancy.

Cl.38;Information about telecommunications; providing access to a worldwide computer network; providing 
telecommunications connections to a global computer network; providing access to computer programs on data 
networks; providing access to information on the internet; telecommunications; telecommunications by means of 
platforms and portals on the internet; rental of telecommunication equipment; leasing of access time to global computer 
networks; providing access to databases; the aforesaid goods limited in each case to the field of enterprise resource 
planning (ERP).

Cl.41;Consultancy regarding training, further training and education; providing electronic publications (not 
downloadable); coaching; practical training demonstrations; desktop publishing (creating publications using computers); 
services of a publishing firm, except printing; educational services; correspondence courses; providing of training, 
including through international computer networks; on-line publishing of electronic books and magazines; arranging and 
conducting of conferences; arranging and conducting of congresses; arranging and conducting of symposiums; basic 
and advanced training for human resources development; publication of printed matter (also in electronic form), except 
for advertising purposes; publication of magazines and books in electronic form, also on the internet; training; sports 
training; arranging and conducting of seminars; arranging and conducting of workshops (training); arranging and 
conducting of colloquiums; editing of texts (except publicity texts); publication of books; the aforesaid goods limited in 
each case to the field of enterprise resource planning (ERP).

Cl.42;Computer software (updating of-); updating of computer software; updating of internet pages; administration of 
user rights in computer networks; consultancy in the field of computers; computer hardware and software consultancy; 
computer software consulting; computer systems analyses; designing and creating homepages and internet pages; 
software design services; design of computer systems; certification agency services (trust centres), namely issuing and 
management of digital codes and/or digital signatures; computer programming; technical testing; design and 
development of electronic data security systems; computer programming; installation and maintenance of software; 
installation and maintenance of software for internet access; installation of computer programs; configuring computer 
networks by means of software; server administration; technical project management in the field of electronic data 
processing; rental of computer; rental of computer software; computer rental; rental of data processing equipment; rental 
of webservers; computer software maintenance; the aforesaid goods limited in each case to the field of enterprise 
resource planning (ERP); electronic data storage.
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Priority claimed from 02/03/2018; Application No. : 87818815 ;United States of America 

4010081    24/08/2018
[International Registration No. : 1434845]
Lambda Labs, Inc.
2565 3rd Street, Suite 244 San Francisco CA 94107 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in data analytics, machine learning, and artificial intelligence; computer software for 
facial recognition; computer hardware for use in data analytics, machine learning, and artificial intelligence; computer 
hardware for facial recognition.

Cl.42;Providing temporary use of online non-downloadable software for use in data analytics, machine learning, and 
artificial intelligence; providing temporary use of online non-downloadable software for facial recognition.
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Priority claimed from 07/12/2017; Application No. : 27939327 ;China 

4010082    05/04/2018
[International Registration No. : 1434943]
INNER MONGOLIA YILI INDUSTRIAL GROUP CO. LTD.
No.1, Jinshan Road, Jinshan Development Zone Hohhot China

Proposed to be Used
IR DIVISION
Cl.5;Dietetic beverages adapted for medical purposes; dietetic substances adapted for medical use; mineral food 
supplements; nutritional supplements; yeast dietary supplements; enzyme dietary supplements; casein dietary 
supplements; protein dietary supplements; royal jelly dietary supplements; propolis dietary supplements; lacteal flour for 
babies; dietary fiber; radium for medical purposes; gases for medical purposes; chemical conductors for 
electrocardiograph electrodes; semen for artificial insemination; food for babies; infant formula; powdered milk for 
babies; disinfectants for hygiene purposes; solutions for contact lenses; media for bacteriological cultures; vitamin 
preparations; depurative; dietary supplements for animals; pesticides; babies' diaper-pants; breast-nursing pads; dental 
lacquer; diapers for pets; candy, medicated; candy for medical purposes; dietetic foods adapted for medical purposes.

Cl.29;Bouillon; seaweed extracts for food; fish, not live; fruits, tinned [canned (Am.)]; fruit and vegetable-based snack 
food; vegetables, preserved; eggs; butter; milk beverages, milk predominating; milk products; powdered milk; cream 
[dairy products]; soybean milk powder; soybean milk; oils for food; fruit jellies; jellies for food; crystal jelly, a kind of food 
made from jelly powder and water; nuts, prepared; prepared agaric mushrooms; albumen for culinary purposes; sausage 
casings, natural or artificial; yogurt; condensed milk; almond milk; cheese; milk shakes; rice milk; coconut milk-based 
beverages; almond milk- based beverages; peanut milk-based beverages; milk substitutes; milky tea (milk based); cocoa 
milk (milk-based); milk; whey; margarine; whipped cream; curd; albumin milk; ryazhenka [fermented baked milk]; 
prostokvasha [soured milk]; vegetable-based cream; soya milk; fermented soya-bean milk.

Cl.30;Ice cubes; ice-lolly; sorbets [ices]; ice-cream bricks; cooking salt; vinegar; condiments; yeast; aromatic 
preparations for food; preparations for stiffening whipped cream; meat tenderizers for household purposes; gluten 
prepared as foodstuff; gluten additives for culinary purposes; coffee; unroasted coffee; cocoa beverages with milk; coffee 
beverages with milk; chocolate beverages with milk; coffee-based beverages; cocoa-based beverages; chocolate-based 
beverages; artificial coffee; tea; tea-based beverages; iced tea; cube sugar; candy; sweetmeats [candy]; caramels 
[candy]; confectionery; milk slice (candy); honey; royal jelly; cakes; corn flakes; pastries; bread; oat-based food; oat 
flakes; muesli; cereal-based snack food; rice-based snack food; dessert mousses [confectionery]; cereal bars; freeze-
dried dishes with the main ingredient being rice; rice glue ball; pizzas; pre-packaged lunches consisting of ingredients 
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included in this class; cereal preparations; flour; chips [cereal products]; high-protein cereal bars; instant rice; baozi 
[stuffed buns]; jiaozi [stuffed dumplings]; ice for refreshment; sherbets [ices]; edible ices; frozen yogurt [confectionery 
ices]; husked oats; rice-flour noodles (strip); instant noodles; instant bean starch noodles; rice cracker (puffed food); 
starch for food; ice cream; ice, natural or artificial; ginger juice beverages.

Cl.32;Beer; non-alcoholic fruit juice beverages; whey beverages; fruit juices; waters [beverages]; mineral water 
[beverages]; seltzer water; vegetable juices [beverages]; sherbets [beverages]; non-alcoholic beverages; fruit nectars, 
non-alcoholic; isotonic beverages; kvass [non-alcoholic beverage]; smoothies; soya-based beverages, other than milk 
substitutes; non-alcoholic beverages flavored with tea; soft drinks; powders for making fruit-based beverages; fruit 
extract, non-alcoholic; purified water (beverage); beans beverages; lactic acid beverage (fruit product, non-milk); herbal 
juices; non-alcoholic beverages flavored with coffee; protein-enriched sports beverages; preparations for making 
beverages; non-alcoholic fruit extracts.
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Priority claimed from 22/03/2018; Application No. : UK00003298862 ;United Kingdom 

4010253    12/09/2018
[International Registration No. : 1434921]
Bladon Jets Holdings Limited
11 Hope Street Douglas, Isle of Man IM1 1AQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Engines other than for land vehicles; turbines other than for land vehicles; gas turbine engines other than for land 
vehicles; turbines for power generation; axial pumps; pumps for heating and power-generating installations and 
apparatus; parts, fittings, components and accessories for all of the aforesaid goods.

Cl.12;Engines for land vehicles; turbines for land vehicles; gas turbine engines for land vehicles; parts, fittings, 
components and accessories for all of the aforesaid goods.

Cl.37;Installation, maintenance and repair of turbines, engines and pumps; provision of information, advice and 
consultancy services relating to the aforesaid.

Cl.42;Research and development of turbines, engines and pumps, and parts, fittings, components and accessories 
therefor; provision of information, advice and consultancy services relating to the aforesaid.
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Priority claimed from 14/09/2017; Application No. : 017203142 ;European Union 

4010255    07/03/2018
[International Registration No. : 1436112]
Pflitsch GmbH & Co.KG
Ernst-Pflitsch-Str. 1 42499 Hückeswagen Germany

Proposed to be Used
IR DIVISION
Cl.6;Parts and fittings for sanitary installations, of metal, namely cable screws and hose screw connections and parts 
therefor in the form of reducers, locking screws, flange angles, coupling pieces, clamps, metal building materials, 
transportable buildings of metal, pipes and tubes of metal.

Cl.9;Electric installation material, namely cables, electrical connectors, ducting for electric cables; electric cable 
connectors consisting of threaded fittings, pressure screws, gaskets, clamping components, nuts.

Cl.17;Parts and fittings for sanitary installations, not of metal, namely hose screw connections and parts therefor in the 
form of reducers, flange angles and coupling pieces; gaskets for electric cable connectors.
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4010312    03/07/2018
[International Registration No. : 1434784]
TOKYO BOEKI MEDISYS INC.
14-21, Higashitoyoda 1-chome, Hino-shi Tokyo 191-0052 Japan

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for detecting and analyzing medicines; apparatus for analyzing genes; apparatus for analyzing chemical 
ingredients; apparatus for analyzing chemical compositions; apparatus for analyzing food or food compositions; 
biochemical analyzing apparatus; measuring or testing machines and instruments; laboratory apparatus and instruments; 
photographic apparatus and instruments; cinematographic apparatus and instruments; optical apparatus and 
instruments; electronic machines, apparatus, and their parts; telecommunication machines and apparatus; electric or 
magnetic meters and testers.

Cl.10;Medical apparatus and instruments, namely, clinical chemistry analyzers.
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4010768    21/08/2018
[International Registration No. : 1435065]
Tovarystvo z obmezhenoiu vidpovidalnistiu "Simcord"
vul. Otakara Yarosha, 18 Kharkiv 61045 Ukraine

Proposed to be Used
IR DIVISION
Cl.36;Financial analysis; stock brokerage services; stocks and bonds brokerage; brokerage of carbon credits; real 
estate brokerage; insurance brokerage; securities brokerage; issuance of tokens of value; investment of funds; 
trusteeship representatives; debt advisory services; electronic funds transfer; providing financial information via a web 
site; capital investment; bail-bonding; exchanging money; processing of debit card payments; processing of credit card 
payments; antique appraisal; stamp appraisal; real estate appraisal; numismatic appraisal; art appraisal; fiscal valuation; 
jewelry appraisal; check verification; securities lending; mutual fund brokerage; surety services; debt collection agency 
services; savings bank services; mutual fund development services; factoring services; financial information; financial 
management; financial management of reimbursement payments for others; financial consultancy; financial evaluation of 
insurance, banking, real estate; financing services; financial customs brokerage services; business liquidation services, 
financial; financial planning for retirement; lease-purchase financing; clearing-houses, financial.

Cl.45;Arbitration services; intellectual property consultancy; leasing of Internet domain names; licensing of intellectual 
property; licensing of computer software; mediation; legal document preparation services; litigation services; on-line 
social networking services; alternative dispute resolution services; legal research; copyright management; legal services 
in relation to the negotiation of contracts for others; monitoring intellectual property rights for legal advisory purposes; 
registration of domain names for identification of users on a global computer network.
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4010790    29/03/2018
[International Registration No. : 1435681]
BIEM.L.FDLKK GARMENT CO., LTD.
No. 309 Xingye Road, Nancun Town, Panyu District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; perfumes; dentifrices; soaps; shampoos; toilet soaps; perfumery; hair waving preparations; hair dyeing
creams; air fragrancing preparations.

Cl.9;Eyeglass chains; eyeglasses; contact lenses; eyeglass cords; containers for contact lenses; spectacle cases; 
eyeglass cases; spectacle lenses; optical correcting lenses; sunglasses.

Cl.18;Pocket wallets; travelling bags; bags; leather straps; non-fitted vanity cases; travelling sets [leatherware]; net 
bags for shopping; harness fittings; straps of leather for saddlery.
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Priority claimed from 08/03/2018; Application No. : 017871260 ;European Union 

4010792    29/08/2018
[International Registration No. : 1435208]
CBH Rechtsanwälte Cornelius Bartenbach Haesemann & Partner Partnerschaft von Rechtsanwälten mbb
Bismarckstraße 11-13 50672 Köln Germany

Proposed to be Used
IR DIVISION
Cl.4;Electrical energy.

Cl.9;Software, in particular for providing information on transportation services, for providing parking spaces for 
vehicles and for supplying and distributing energy; mobile apps; apparatus, instruments and cables for electricity; 
charging stations for electricity; power distributors (electrical); power regulating apparatus; power distributing boxes; 
power supply devices; battery chargers; batteries for vehicles; recorded data; data storage devices; databases; hardware 
for data processing; information technology, audio-visual, multi-media and photographic devices; network 
communication devices; electric and electronic components; optical devices and equipment; amplifying apparatus and 
correctors; measuring, detection and monitoring instruments, devices and controllers; electric and electronic monitoring, 
control, diagnosis and safety apparatus and instruments; navigation, orientation, location tracking, target tracking and 
mapping devices; parts and accessories for all aforesaid goods included in this class.

Cl.12;Vehicles and transportation means; drives including motors and engines, for vehicles; parts and accessories for 
land vehicles as well as wheels, tyres, continuous tracks and crawler track chains for vehicles.

Cl.35;Arranging of contracts for third parties for the provision of services, namely arranging of contracts for the 
provision of transportation services, in particular rental of vehicles, providing of parking spaces and vehicle parking as 
well as travel route planning and navigation services [positioning, route and course plotting and planning], packaging and 
storage of goods, courier services of all kinds, arranging of contracts for the purchase of electrical energy; advertising, 
marketing and sales promotion; arranging of business contacts; assistance in business matters, business management 
and administrative services; business administration; professional business analysis, research and information services; 
market research; rental, lease and usufructuary lease of items in connection with the provision of the aforesaid services 
included in this class; consultancy and information regarding the aforesaid services included in this class.

Cl.36;Insurance services, in particular insurance underwriting and/or brokerage of life insurance, health insurance, 
accident insurance, fire insurance (also on parking areas, in car parks and in parking garages); issuing of prepaid cards, 
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coupons, vouchers; financial, monetary and banking transactions; loan and credit financing services, brokerage services 
relating to lease -purchase; debt collection and factoring services; electronic payment services; processing of payment 
transactions for the rental of parking spaces, for the rental of vehicles and/or the supply of electrical energy; services in 
the field of bank cards, credit cards and cash cards; real estate services; pawnbrokerage; safe deposit services; fund 
raising and financial sponsoring; financial appraisals; rental, lease and usufructuary lease of items in connection with the 
provision of the aforesaid services included in this class; consultancy and information regarding the aforesaid services 
included in this class.

Cl.37;Petrol station services; charging of electric vehicles and car batteries; installation, cleaning, repair and 
maintenance services for vehicles and transportation means, related apparatus and instruments and cables for electricity, 
charging stations for electricity, battery charging devices, batteries for vehicles, navigation, orientation, location tracking, 
target tracking and mapping devices; rental, lease and usufructuary lease of items in connection with the provision of the 
aforesaid services included in this class; consultancy and information regarding the aforesaid services included in this 
class.

Cl.38;Telecommunication services, in particular provision of online access to data and application programs for the 
provision of transportation services and for booking transportation means, for providing parking spaces for vehicles and 
for the supply and distribution of energy; telecommunication services for payment processing services; provision of 
access to contents, websites and Internet portals; rental, lease and usufructuary lease of items in connection with the 
provision of the aforesaid services included in this class; consultancy and information regarding the aforesaid services 
included in this class.

Cl.39;Distribution by pipelines and cables; supply (distribution) of energy; distribution of energy; transportation; 
transportation and delivery of goods; transportation brokerage; travelling services and transportation of passengers and 
travellers; arranging and conducting of sightseeing tours, travels, trips and excursions as well as escorting of travellers, 
tour guiding; rescue, recovery, towing and salvage services; packaging and storage of goods; parking, storage and 
garaging of vehicles; rental of parking spaces for vehicles; provision of information on parking spaces for vehicles; travel 
route planning [navigation services]; navigation services [positioning, route and course plotting and planning]; provision 
of information and planning and booking of transportation services; rental, lease and usufructuary lease of items in 
connection with the provision of the aforesaid services included in this class; consultancy and information regarding the 
aforesaid services included in this class.

Cl.41;Education, training, entertainment and sports, in particular in connection with the provision of transportation 
services and for booking transportation means, providing parking spaces for vehicles and the supply and distribution of 
energy; driver training; organisation and conducting of sporting events and competitions; rental, lease and usufructuary 
lease of items in connection with the provision of the aforesaid services included in this class; consultancy and 
information regarding the aforesaid services included in this class.

Cl.42;Rental of software; provision of temporary use of non-downloadable software; provision of software for use; all 
aforesaid services in particular in connection with software for the provision of transportation services and for booking 
transportation means, providing parking spaces for vehicles and/or the supply and distribution of energy; rental, lease 
and usufructuary lease of items in connection with the provision of the aforesaid services included in this class; 
consultancy and information regarding the aforesaid services included in this class.
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Priority claimed from 24/10/2017; Application No. : 87657173 ;United States of America 

4010797    10/04/2018
[International Registration No. : 1435067]
Morgan Adhesives Company, LLC
4560 Darrow Rd. Stow OH 44224 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Paper adhesive labels.

Cl.17;Rolls containing self-adhesive paper for use in the manufacture of labels; rolls containing self-adhesive plastic 
for use in the manufacture of labels.

Cl.20;Plastic adhesive labels.
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Priority claimed from 06/08/2018; Application No. : 4474749 ;France 

4010799    10/09/2018
[International Registration No. : 1436266]
NANOBIOTIX
60 rue de Wattignies F-75012 Paris France

Proposed to be Used
IR DIVISION
Cl.5;Products for medical use especially for the treatment of brain diseases and disorders; preparation for the diagnosis
and treatment of brain diseases and disorders; preparation for medical use especially for modifying the bioavailability of 
therapeutic agents; preparation for medical use especially for the diagnosis and treatment of tumors; preparation for 
medical use particularly for the treatment of Parkinson's disease, Alzheimer's disease, epilepsy and all types of 
neurological and neuropsychiatric diseases and disorders; preparation for medical use especially for the treatment of 
symptoms of Parkinson's disease, symptoms of Alzheimer's disease, symptoms of epilepsy and symptoms relating to all 
kinds of neurological and neuropsychiatric diseases and disorders; preparation for the diagnosis and treatment of 
neurological disorders and diseases using deep brain stimulation, electrical transcranial stimulation, transcranial direct-
current stimulation, transcranial magnetic stimulation, any form of electromagnetic stimulation (light, magnetic field, 
electric field), radio frequency or ultrasound stimulation; health care products; radiological contrast substances for 
medical use; nanoparticles for medical use; preparation based on nanomaterials for the delivery of therapeutic agents; 
chemical reagents for medical use; bacteriological preparations for medical use; biological preparations for medical use; 
enzymes for medical use; enzyme preparations for medical use; chemical preparations for medical or pharmaceutical use;
diagnostic products for medical use; drugs for medical use; medicines for human medicine; tonics (medicines); 
antibiotics; antiseptics; chemico-pharmaceutical products; pharmaceutical products; dietetic substances for medical use; 
remedies for human medicine.

Cl.10;Surgical and medical apparatus and instruments especially for the diagnosis and treatment of tumors; surgical 
and medical apparatus and instruments especially for monitoring and modifying metabolic functions; surgical and 
medical apparatus and instruments especially for the diagnosis and treatment of brain diseases and disorders; surgical 
and medical apparatus and instruments for deep brain stimulation, electrical transcranial stimulation, transcranial direct-
current stimulation, transcranial magnetic stimulation, any form of electromagnetic stimulation (light, magnetic field, 
electric field), radio frequency or ultrasound stimulation; apparatus for the delivery of diagnostic or therapeutic agents; 
testing apparatus for medical use; diagnostic apparatus for medical use; apparatus for the recording of electrical brain 
activity (electrodes, electroencephalograph, micro-electrode arrays); apparatus for electrophysiology; apparatus for 
neuronal modeling.

Cl.42;Scientific and technological services and research and design especially in the field of nanomedicine 
(nanotechnology applied to medicine); biological research services; bacteriological research services; 
electrophysiological research; research in neuronal modeling; evaluations, estimates and research in scientific and 
technological fields provided by engineers and researchers; design and development of new products (for third parties); 
technical project studies; industrial analysis and research services; chemical analysis; chemical research; chemistry 
services; surveying (engineering work); research and development of new products for others; technical research; 
research in the field of neuroscience; research in radio-biology; research in nanoscience and nanotechnology, especially 
applied to medicine.

Cl.44;Healthcare especially in the field of nanomedicine; medical services especially in the field of nanomedicine; 
hospital services; medical assistance; physiotherapy.
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Priority claimed from 10/07/2018; Application No. : 017928804 ;European Union 

4010802    11/07/2018
[International Registration No. : 1436244]
PPC Insulators Austria GmbH
Plankengasse 7 A-1010 Vienna Austria

Proposed to be Used
IR DIVISION
Cl.17;Ceramic insulators for electric mains; electrical ceramic insulators.

Cl.42;Industrial research and design for ceramic insulators.
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Priority claimed from 28/11/2017; Application No. : 87700002 ;United States of America 

4010805    25/05/2018
[International Registration No. : 1435494]
CNU Online Holdings, LLC
175 West Jackson Blvd., Suite 1000 Chicago IL 60604 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for use in conducting and managing consumer 
financing transactions and applying for and managing personal loans in the field of consumer lending.

Cl.36;Arranging of loans; consumer lending services; electronic loan origination services; electronic loan preparation 
services; financial services, namely, money lending; financing and loan services; loan financing; temporary loans.

Cl.42;Providing temporary use of non- downloadable software for use in consumer financing transactions and applying 
for and managing consumer loans, via a web site.
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Priority claimed from 21/07/2018; Application No. : 30 2018 018 013 ;Germany 

4010813    21/07/2018
[International Registration No. : 1435237]
manroland Goss web systems GmbH
Alois-Senefelder-Allee 1 86153 Augsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Printing machines, in particular for reel-fed presses for newspaper, commercial and packaging and book printing 
and their parts, as far as included in this class; machines for preparing and finishing stereotype printing plates and parts 
thereof; machines for tying and wrapping bundles of newspapers and parts thereof; machines for plastic processing, in 
particular more preferably for varnishing and for print refinement, mechanical folding apparatuses, feed and discharge 
machines for printing products; folding machines, printing plate bending and punching machines, cutting, punching, 
sewing, gluing and proof machines and their parts, as far as included in this class, in particular also in form of wear parts; 
printing rollers and printing cylinders as machine parts; printing plates and sleeve- shaped printing plates, each as 
machine parts, sleeve-shaped printing and rubber blankets as machine parts; machines for separating recyclable 
materials for the recycling of printing machine consumables, machines for the cleaning of printing supplies for the 
agitating, pressing and crushing of said supplies; printing and rubber blankets for offset printing machines; all the 
aforesaid goods for use with or as parts or as supplies' material for gravure, letterpress, offset or digital printing presses; 
mechanical filters [parts of printing machines or engines] for fluids and liquids, in particular for damping water and 
laundry preparations.

Cl.9;Electrical and electronic control, regulating, switching, monitoring, display and information input and output units, 
process computers and computer programs and software stored on data carrier (as far as contained in this class); 
computer programs and data carriers in the field of engineering, more preferably for design, planning and manufacture of 
machine construction products; advertising and communication media, stored on electronic or optical data carriers as far 
as included in this class, in particular films, videos, measuring and electronic control devices for printing machines and 
their accessories; electronic devices for computer-supported manufacture of printing plates (as far as contained in this 
class); electronic devices for print pre-stages, namely RIP (Raster Image Processor); exposed films for print pre-stages; 
all the aforesaid goods for use with or as parts or as supplies' material for letterpress, gravure, offset or digital printing 
presses.

Cl.16;Addressing machines, printed documents for advertising and communication purposes in as far as included in 
this class, in particular for internal and external communication in form of brochures, invitations, flyers, customer 
magazines, corporate presentations, newsletters, adverts also presented in exhibition stands; office requisites for 
advertising and public relations purposes (except for furniture); all the aforesaid goods for use with or as parts or as 
supplies' material for letterpress, gravure, offset or digital printing presses; adhesive tapes and binding strips (not for 
medical use) for printing material and paper goods, in particular for printing materials and paper webs.

Cl.37;Commissioning of turnkey printing works, namely installation and assembly of printing works buildings, printing 
machines and their equipment; service and maintenance and repair of machines, in particular of printing machines.

Cl.41;Training; training consultation and further education consultation; training and further education relating to 
personal development; all the aforementioned services in connection with letterpress, gravure, offset or digital printing 
presses or with parts or supplies' material for letterpress, gravure, offset or digital printing presses.

Cl.42;Technical project planning; technical project management in the EDP sector; drawing up, rental, installation, 
service and maintenance of software for the operation or the management of industrial or commercial enterprises, for the 
execution of transactions or commercial activities of industrial or commercial enterprises, for the development of 
utilisation concepts for real estate and machines with regard to economics and for the development of strategic building 
and production process concepts as basis for investment planning or building planning; drawing up, rental, installation, 
service and maintenance of software for the production of data acquisition, the analysis, the optimisation and the 
production control in the production and in the management of industrial enterprises; drawing up, rental, installation, 
service and maintenance of software including EDP data bases for the operation or the management of an industrial or 
commercial enterprise, for carrying out transactions or commercial activities of an industrial or commercial enterprise, for 
the development of utilisation concepts for real estate and machines with regard to economics and for the development of
strategic building and production process concepts as basis for investment planning or building planning; drawing up, 
rental, installation, service and maintenance of software including databases for production of data acquisition, the 
analysis, optimisation and production control in production and management of an industrial enterprise; design and 
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hosting of computer application software for the networking of production processes pre-stage, printing and further 
processing, dispatch and administration, including the integration of a machine presetting computer system of a printing 
machine in a workflow for digitised print production, in particular in publishing houses and printing works; planning and 
configuration of software applications for the networking of printing works with printing customers and printing work 
suppliers via the Internet for the processing of printing orders; all the aforesaid services in connection with letterpress, 
gravure, offset or digital printing presses or with parts or supplies' material for letterpress, gravure, offset or digital 
printing presses.
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Priority claimed from 30/08/2018; Application No. : UK00003335160 ;United Kingdom 

4010816    06/09/2018
[International Registration No. : 1435141]
eToro Group Ltd
281 Waterfront Drive, Road Town Tortola VG 1110

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of mobile applications for use in organizing, tracking, conducting and 
managing charitable donations, redistributing wealth, marketing for charitable and non-profit donation campaigns, 
electronic charitable transactions, distribution of a portion of donor payments to a charity or non-profit organization of the
donor's choice, connections and interactions between charitable and non-profit organizations with supporters and 
donors, all for use with smart phones, personal digital assistants (PDA), tablet computers, portable computers and other 
portable and handheld digital electronic devices; computer software and mobile device application software for issuing 
and managing digital assets; computer software and mobile device application software for making and processing 
payment and donation transactions with cryptocurrency and digital tokens; computer software for cryptocurrency and 
digital tokens operating system programs that allow use of cryptocurrency and digital tokens on a global computer 
network; computer software for facilitating the use of a blockchain and distributed ledger to execute and record financial 
transactions, namely, trades, in connection with the use of cryptocurrency and digital tokens; computer software for 
accepting, effecting, enabling, facilitating, processing, operating and managing virtual financial services, namely, 
providing secure commercial transactions and payment options, digital wallets and enabling exchanges for fiat currency 
on mobile devices; software for financial services; software for financial management; software for financial information; 
software for financial consultancy; software for financial research and analysis; mobile software applications enabling 
ongoing connection to an investment portfolio.

Cl.36;Cryptocurrency and digital tokens trading and exchange services; issuance of tokens of value; charitable 
fundraising; charitable fundraising services, by means of selling cryptocurrency and digital tokens; philanthropic 
services concerning monetary donations and the redistribution of wealth; charitable fundraising services, by means of 
providing individuals with the information and opportunity to make monetary donations and donations of digital assets to 
disadvantaged individuals or to a designated charity; financial planning services, namely, developing and managing 
charitable giving programs on behalf of wealthy individuals; funds investment services; financial management; financial 
information; providing financial information via a website; financial consultancy; financial research and analysis.

Cl.42;Software as a service (SAAS) services featuring software for organizing, conducting, tracking and managing 
charitable donations, redistributing wealth, marketing for charitable and non-profit donation campaigns, electronic 
charitable transactions, distribution of a portion of donor payments to a charity or non-profit organization of the donor's 
choice, connections and interactions between charitable and non-profit organizations with supporters and donors; 
hosting a website that features technology that identifies individuals who are designated to invest cryptocurrency and 
digital tokens for the benefit of others; software as a service (SAAS) services, namely, hosting software for use by others 
for use in the cryptocurrency, digital tokens and blockchain markets for charitable purposes; software as a service (SaaS) 
services featuring software for making investments; SaaS services featuring software for financial services; SaaS 
services featuring software for financial information, information analysis; SaaS services featuring software for financial 
management; SaaS services featuring software for financial consultancy; SaaS services featuring software for financial 
research and analysis; SaaS services featuring software enabling ongoing connection to an investment portfolio; 
application service provider (ASP) featuring application programming interface (API) software for providing financial 
information.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 13/12/2017; Application No. : 017587081 ;European Union 

4010825    06/06/2018
[International Registration No. : 1435144]
ILLE Papier-Service GmbH
Industriestr. 25 63674 Altenstadt Germany

Proposed to be Used
IR DIVISION
Cl.3;Shower and bath gel, moistened cosmetic wipes; soaps in liquid form; shampoo; hand lotions; hand creams; 
soaps; perfumed soaps; soaps in gel form.

Cl.5;Feminine hygiene products.

Cl.6;Cup dispensers made of metal, facial tissue dispensers made of metal, feminine hygiene bag dispensers made of 
metal, shampoo dispensers made of metal, shower gel dispensers made of metal, soap dispensers made of metal, toilet 
paper dispensers made of metal, waste bins made of metal.

Cl.10;Plastic disposable bags for sanitary products.

Cl.16;Refuse bags of paper; rubbish bags; garbage bags of paper or of plastics; facial tissues of paper; hygienic paper, 
including toilet paper; facial tissues of paper; tissues of paper for removing make-up; toilet rolls; facial tissues made of 
paper for cosmetic use; paper tissues for cosmetic use.

Cl.21;Refuse containers; litter baskets of metal; dustbins; mugs; cups of paper, cardboard or plastic; bathroom cup 
holders; mug trees; shower gel dispensers; water closet brush holders; hand cream dispensers; hand soap dispensers; 
electrically and mechanically operated cosmetic wipe dispensers; cups made of plastics; plastic bins [dustbins]; soap 
dispensers; shampoo dispensers; liquid soap dispensing devices; liquid soap dispensers; skin care cream dispensers; 
sanitary bag dispensers; body cleanser dispensers; dispensers for facial tissues; paper towel dispensers; toilet roll 
dispensers; toothbrush mug holders; toilet brushes; toilet paper racks; toilet roll holders; toilet roll stands; toilet paper 
dispensers, fixed, of metal.

Cl.37;Plumbing installation, installation of dustbins, cup holders, shower gel dispensers, hand cream dispensers, 
sanitary bag dispensers, cosmetic wipe dispensers, soap dispensers, toothbrush mug holders, toilet brush holders, 
shelves for toilet paper, toilet paper holders, toilet paper dispensers, toilet paper stands; repair and maintenance in the 
sanitary sector, repair and maintenance of refuse bins, cup holders, shower gel dispensers, hand cream dispensers, 
sanitary bag dispensers, cosmetic wipe dispensers, soap dispensers, toothbrush mug holders, toilet brush holders, 
shelves for toilet paper, toilet paper holders, toilet paper dispensers, toilet paper stands.

Cl.44;Rental of sanitary equipment, rental of bins for sanitary bags, cup holders, shower gel dispensers, hand cream 
dispensers, sanitary bag dispensers, cosmetic wipe dispensers, soap dispensers, toothbrush mug holders, toilet brush 
holders, shelves for toilet paper, toilet paper holders, toilet paper dispensers, toilet paper stands.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 20/04/2018; Application No. : 302018000014654 ;Italy 

4010826    04/05/2018
[International Registration No. : 1435253]
RENATO PIRALLA S.R.L.
Via Garibaldi, 14 I-28076 POGNO (NO) Italy

Proposed to be Used
IR DIVISION
Cl.11;Bathroom lighting apparatus; lighting apparatus for mirrors; apparatus for water supply and sanitary purposes; 
taps, cocks and accessories for sanitary purposes; hot/cold water mixer fittings; washers for water taps; equipment for 
purifying and treating water; apparatus for water filtration; water fountains; taps and fittings for water pipes and sanitary 
pipes, including those actuated thermostatically and/or with sensors; bathtubs; bath-shower cubicles; baths (Spa -) 
[vessels]; sinks; bidets; toilets [water closets]; urinals [sanitary fixtures]; saunas; Turkish bath cabinets; showers; 
massage showers; hand showers; shower fittings, including shower pans, spray nozzles, spray heads, shower walls, 
shower doors, shower columns, flexible shower hose, regulating valves for showers; complete shower cubicles; 
apparatus for heating, steam generating, cooking, refrigerating, drying and ventilating purposes.

Cl.21;Cosmetic and toilet utensils and bathroom articles; boxes for dispensing paper towels; toilet paper dispensers; 
towel racks; soap dispensers; soap dishes; cups for brushing teeth; coasters; tissue holders (bathroom fittings); towel 
rails (bath accessories); object holders of plastic for bath tubs; shower tidies; toilet brush holders; plastic buckets for 
storing bath toys; toilet roll holders; sponge holders; bath storage racks; brushes, combs; bath brushes; toilet sponges; 
dustbins; small utensils for household purposes; glassware, porcelain and earthenware (not contained in other classes); 
household or kitchen utensils and containers; brush-making materials; articles for cleaning purposes.

Cl.35;Management and organisation for the sale of sanitary apparatus and instruments, plumbing fixtures, bathroom 
utensils and fittings; sales services in the field of bath and shower equipment and instruments, taps and fittings, 
bathroom tools and accessories; business advice relating to franchising in the field of bath and shower equipment, taps 
and fittings, bathroom tools and accessories; promotion and advertising; organisation and management of exhibitions in 
the field of sanitary apparatus and instruments and plumbing fixtures.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 22/08/2017; Application No. : 30 2017 020 842 ;Germany 

4010829    27/10/2017
[International Registration No. : 1435497]
DIPP GmbH
Platz der Einheit 2 60327 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; databases (electronic); electronic databases recorded on computer media; electronic memories; 
electronic directories; recorded data [magnetic]; computer software and computer programs, in particular for providing 
mobile cashless payment transactions, financial transactions, financial and monetary affairs, financial matters and 
financial management; computer software and programmes downloadable from the internet; applications (software) for 
portable communications apparatus; application software for mobile phones; interface software; computer programs for 
accessing and using the internet; computer programmes for use in telecommunications; computer utility programs for file
management and file compression; computer software for database management; computer software for data processing, 
data transmission, the searching and retrieval of data and for database management [also downloadable]; data 
communications software; privacy software, in particular software enabling secure data storage and retrieval of data and 
transmission of confidential customer data; computer software for authorising access to data bases; computer software 
for creating searchable databases of information and data; computer software for accessing information directories; 
software for computers and portable communication devices to enable single sign-on and general login; software for e-
commerce over a global communications network; software for the management of customer data; authentication, 
verification and identification software; computer encryption and decryption software; digital certificates; computer 
software for processing digital signatures; software for facilitating secure credit card transactions; computer software for 
the display, storage and transmission of information referring to payment cards, personal identification and accounting 
information, transaction and financial information; software and applications for portable communication devices and for 
computers to enable and administer payments, banking, electronic capital transfer, credit balance, the authentication of 
transactions, the verification of documents and the identification of people, the forwarding of accounts and payments; 
software and applications for portable communication devices and for computers to enable encryption and decryption 
services; computer communication software to allow customers to access bank account information and transact bank 
business; biometric identification systems; computer software for biometric systems for the identification and 
authentication of persons; facial recognition software; speech and voice recognition software; computer software for 
interpreting fingerprints or palm prints; credit screening software; software and applications for portable communication 
devices and for computers for electronic processing and transferring of billing data; computer hardware and computer 
software for simplifying electronic financial payment transactions via wireless networks, global computer networks and 
mobile communication devices; computer hardware and computer software for electronic apparatus and devices for 
receiving, processing, monitoring, storing, evaluating, displaying and transferring of biometric and geographic data and 
information; software for cashless payment transaction services by telephone, via digital communication devices, the 
internet and television connection or at the point of sale, including by means of near field communication (NFC) or a two-
dimensional code in the form of a square matrix of black and white dots representing encoded data in binary form (QR 
codes) or a bar code system; software and applications for portable communication devices and for computers that store 
customer account information to access coupons, vouchers, voucher codes and discounts at retailers and to obtain 
loyalty or monetary rewards that can be credited to their accounts; software and applications for portable 
telecommunications devices and for computers that allow users to access coupons, vouchers, voucher codes, discounts, 
price-comparison information, product reviews, links to the retail websites of others and discount information; software 
for digital authentication of vouchers and coupons; software for portable communication devices that detects QR codes 
and bar codes on digital or non-digital surfaces, including QR codes or bar codes on posters, the internet, screens and/or 
printed or electronic bills; application software allowing merchants to accept contactless mobile commerce transactions, 
contactless presentation of loyalty credentials, and contactless redemption of coupons, discounts, reductions, vouchers 
and special offers; application software allowing merchants to deliver coupons, discounts, reductions, vouchers and 
special offers directly to the mobile communication devices of consumers delivered by contactless RFID communication 
or NFC technology; magnetic cards being computer software; computer software for scanning images and documents; 
software for card readers; computer software for the remote control of security apparatus; computer networking and data 
communications equipment; apparatus for recording, transmitting and reproducing of data, including audio and images; 
encryption apparatus; point-to-point communications equipment; data storage devices; prerecorded CDs, DVDs, HD 
DVDs, ultra HD BLU-rays; USB flash drives; electronic and optical data carriers; optical memories; magnetic data media; 
magnetic data carriers bearing recorded software; magnetic tapes for memorising software programs; data processing 
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programs recorded on machine-readable data carriers; authentication servers; electronic and magnetic id cards for use in 
connection with payment systems; cards bearing electronically recorded data; cards encoded with security features for 
authentication and identification purposes; electronic or magnetic coded cards, in particular bank cards, cash cards, 
loyalty cards, payment cards, debit cards, gift cards; encoded cards for use in point of sale transactions; labels with 
machine-readable codes; coded identification strips; electronic encryption units; readers [data processing equipment]; 
magnetic coded card readers; voucher reading apparatus; electronic card readers; image scanners; data processing 
equipment and accessories (electrical and mechanical); data collection apparatus; encryption apparatus; digital input and 
output scanners; apparatus for authentication, verification and identification; speech recognition apparatus; projected 
capacitive touch sensors; image analyzers; data processing terminals; electronic coding apparatus; electronic apparatus 
for tracking, management and analysis of financial accounts via a global computer network; electronic apparatus for 
checking the authenticity of bank cards, credit cards, debit cards, loyalty cards, coupons and payment cards; data 
processing equipment; bar code readers; calculators; ticket dispensers; payment terminals, money dispensing and 
sorting devices; secure terminals for electronic transactions; peripherals adapted for use with computers; computers and 
computer hardware; computer components and parts; magnets, magnetizers and demagnetizers; glasses, sunglasses 
and contact lenses; corrective eyewear; safety, security, protection and signalling devices; alarms and warning 
equipment; electronic access control devices; computer hardware for signal processing of audio and video; biometric 
fingerprint readers; apparatus for verifying data on magnetically encoded cards; navigation, guidance, tracking, targeting 
and map making devices; computer hardware and computer software for the collection and the process of positioning 
data; wireless controllers to remotely monitor and control the function and status of security systems; checking 
(supervision) apparatus and instruments; parts and fittings of all the aforesaid goods, included in the class.

Cl.35;Advertising, marketing and promotional services; advertising for others via wireless networks, mobile 
telecommunication apparatus or a global computer network; public relations services; product demonstration and 
presentation of products to the public; arranging and conducting of trade fairs and exhibitions for commercial and 
advertising purposes; loyalty, incentive and bonus program services; management of loyalty cards, bonus programs, 
vouchers and coupons for others; promoting the sale of goods and services of others by means of rewards and 
incentives generated in connection with the use of credit, debit, bank, cash, loyalty, voucher and payment cards through 
means of wireless networks, mobile telecommunications devices or global computer networks; administration of loyalty 
and gratification schemes via wireless networks, mobile telecommunication apparatus and global computer networks for 
marketing purposes; provision of advertising space, time and media; distribution of advertising, marketing and 
promotional material; advertising, marketing and promotional consultancy, advisory and assistance services; commercial 
trading and consumer information services, namely retail and wholesale services related to computer software and 
hardware, authentication apparatus, electric and electronical apparatus for enabling and administering payments, 
banking, electronic monetary transfer, credit balance, the authentication of transactions, the verification of documents 
and the identification of people and the forwarding of accounts and payments, apparatus for reading biometric data, 
apparatus for reading coded credit, bank and other payment cards; commercial and consumer information services, 
namely auctioneering services, rental of vending machines, provision of commercial and business contact information, 
collective buying services, commercial evaluation services, organizing of business competitions, import and export 
services, negotiation and conclusion of commercial transactions and negotiation of contracts for the providing of 
services in the field of financial transactions and monetary affairs, ordering services, price comparison services, 
procurement services for others, subscription services; business assistance, management and administrative services; 
accountancy, book keeping and auditing; administrative data processing; computerized file management; computerised 
business information processing services; information services relating to data processing; data processing for 
verification purposes; consultancy relating to data processing; computerised data management; data processing; data 
search in computer files for others; data compilation for others; data management services; services comprising the 
composition of statistical data; compilation of statistics; processing of business survey results; compilation and 
systematization of information about transactions and data in computer databases to enable user authentication for 
payment services; business management consultancy for companies regarding the implementation, operation and 
marketing of solutions for electronic payment transactions; clerical services; document reproduction; maintaining a 
registry of information; invoicing services; business consultancy and advisory services; business management 
consultancy related to the use and administration of information technology, in particular related to information 
technology for secure performance of electronic cash transactions and electronic payment services via public computer 
networks and mobile communication apparatus; preparation of market reports; business consultancy regarding the 
organization of or participation in customer loyalty, bonus, coupon, voucher or reward programs; rental of office 
machines; business consultancy regarding the development, implementation and organization of single sign-on access 
and general login access to offers made via the internet, online stores and other electronic and mobile commerce 
offerings; business analysis, research and information services; market research services, in particular tracking, 
analyzing, forecasting and reporting cardholder purchase behavior; market analysis services relating to the sale of 
goods; collection and systematization of business data; financial records management; drawing up of business statistical 
information; compilation and systematization of business information and business data into computer databases; 
financial accounting; invoicing services; rental, hire and leasing in connection with the aforesaid services, included in the 
class; advice, consultancy and information in relation for the aforesaid services, included in this class.

Cl.36;Insurance underwriting; insurance brokerage and assisting in insurance brokerage; consulting and information 
concerning insurance matters; computerised information services relating to insurance; insurance investigations; risk 
assessment, appraisals and evaluations for insurance purposes; warranty services; real estate services; pawnbrokerage; 
issuance of prepaid cards and tokens of value; safe deposit services; financial and monetary services, and banking, in 
particular for enabling of financial transactions via single sign-on access and general login access; services in the field of 
banking, payment, credits, account debiting, access to credit balance; debt recovery and factoring services; 
computerized debt collection services; financial transfers and transactions, and payment services, in particular via 
electronic communication networks and mobile telecommunications devices; banking and financing services, in 
particular by using an authentication, verification and identification software to ensure secure electronical payment 
services via the internet and mobile communication devices; financing services via telephone, a worldwide computer 
network or the internet; authentication, authorization and conducting of financial transactions, in particular online 
financial transactions; arranging and conducting of financial transactions; processing of electronic payments; processing 
payments made with loyalty, credit, bank, cash, voucher and payment cards, in particular online (e-commerce) and via 
portable communication devices (m-commerce); financial services related to credit cards, debit cards, stored value and 
prepaid cards; processing payments for the purchase of goods and services via an electronic communications network; 
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processing of payment transactions via the internet; online banking; electronic payment services; electronic funds 
transfer; account debiting services; electronic debit transactions; financial and monetary transaction services; financial 
consultancy relating to the execution of cashless payment transactions; funds transfer and foreign exchange transfer via 
electronic communication networks; online financial transactions; payment services provided via wireless 
telecommunications apparatus and devices; verification of financial information; arranging of payment services via 
mobile devices and the internet; monitoring of payment transactions and computerized payment transactions; bill 
payments made via a website; conducting cashless payment transactions without the use of payment cards by means of 
establishing (cloud-based) secure accounts that store consumer data for cashless payment of goods and services via 
telephone, global computer networks, mobile communication devices, the internet and television connection or at the 
point of sale, including by means of near field communication (NFC) or a QR code or bar code system; bank account 
services; information on customer profiles and related financial transactions and flow of money in the field of cashless 
payment transactions; services related to secure electronic money transactions via public computer networks and mobile 
communication devices for enabling electronic commerce, electronic funds transfer and the provision of financial 
information; electronic processing of payments; financial authorization related to the processing of financial transactions;
financial services, namely the provision of contactless mobile payment transactions through merchants at retail, online 
and other points of sale; issuance of vouchers and coupons via the internet and/or telecommunication devices in relation 
to customer loyalty schemes; providing cashless payment transaction services via digital trading of vouchers and 
coupons and via digital authentication of vouchers and coupons; bill payment services, check [cheque] verification, 
cheque encashment services; currency trading and stock trading; securities trading services and stock debenture 
brokerage; currency trading; financial services for the purchase of real estate; financial services for the support of retail 
services provided on-line, through networks and other electronic systems using electronically digitalized information; 
financial information and consultancy services and provision of financial data, in particular via a secure global computer 
network; financial affairs; financing and funding services; fundraising and sponsorship; financial appraisal services; 
financial rating and provision of credit reports; financial planning services; financial evaluation services and risk 
management services for others in the field of consumer credits; rental, hire and leasing in connection with the aforesaid 
services, included in the class; advice, consultancy and information in relation to the aforesaid services, included in this 
class.

Cl.38;Telecommunication services, in particular computer communication and internet access services; provision of 
access to content, websites and portals; providing access to databases in the internet and transmission of data via 
telecommunication, in particular in the field of authentication, verification and identification to ensure secure cashless 
payment transactions; electronic data interchange services; providing a single sign-on access and a general login access 
to content, websites, internet portals, e-commerce and m-commerce offerings; computerized data transfer; audiovisual 
and digital communication services; providing access to a worldwide computer network and to data in computer 
networks; providing telecommunications connections to a global computer network; provision of telecommunication 
access and links to computer databases and to the internet; provision of access to data via the internet; providing user 
access to platforms on the internet; providing access to on-demand video and audio platforms and to electronic market- 
places; transmission of data, audio, video and multimedia files; providing access to telecommunication channels for 
teleshopping, e-commerce and m-commerce; computer- aided transmission of messages, data, information and pictures; 
streaming audio and video material on the internet; electronic transmission of data in the nature of machine- readable 
codes that are displayed on a mobile device display screen and transmitted over a global remote data processing 
network, including the internet; transmission of and providing access to information from a computer database or via the 
internet in the field of financial services; computerised communication services; internet-based telecommunication 
services; computerised telephony services; voice over internet protocol [VoIP] communication services; transmission of 
electronic mail; telephone and mobile telephone services, namely, transmission of text messages and information via 
smartphones; provision and rental of telecommunications facilities and equipment; providing third party users with 
access to telecommunication infrastructure; dissemination of financial information via a secure global computer network; 
rental, hire and leasing in connection with the aforesaid services, included in the class; advice, consultancy and 
information in relation for the aforesaid services, included in this class.

Cl.42;IT services, namely development, programming and implementation of software, in particular software related to 
the provision, execution and processing of accounting systems and cash flows on the internet and/or via electronic 
communication networks; computer programming; updating and maintenance of computer software and programs; 
programming and installation of software and database software; updating and maintenance of software and databases 
systems; design, development, implementation and maintenance of computer software and programmes for data 
processing; design, development, implementation and maintenance of software for computers and portable 
communication devices to enable single sign-on and general login; design, development, implementation, updating and 
maintenance of software for receiving, processing, monitoring, storing, evaluating, displaying and transmitting of 
biometric and geographic data and information; updating and adapting of computer programs according to user 
requirements; development, programming, implementation, updating and maintenance of software for database 
management; computer programming services for data warehousing; development of computer databases and 
maintenance of computer software for databases; programming of data processing equipment; creating and designing 
website-based indexes of information for others [information technology services]; design and development of software 
in the field of mobile applications; design and development of operating software for accessing and using a cloud 
computing network; design, development, installation, updating and maintenance of software for secure cashless 
payment transactions via telephone, digital communication apparatus, the internet, television connection or at the point 
of sale, including by means of near field communication or a two-dimensional code in the form of a square matrix of black 
and white dots representing encoded data in binary form (QR codes) or a bar code system; design, development, 
installation, updating and maintenance of authentication, verification and identification software; development, 
installation, maintenance and updating of software for mobile devices that detects QR codes and bar codes on digital or 
non-digital surfaces, including QR codes or bar codes on posters, the internet, screens and/or printed or electronic bills; 
design, development, installation, maintenance and updating of downloadable computer programs and application 
software for mobile devices that allow users to access coupons, vouchers, voucher codes, discounts, price-comparison 
information, product reviews, links to the retail websites of others and discount information; design, development, 
maintenance and updating of downloadable computer programs and application software for mobile terminals that allow 
users to access sales promotion offers and obtain monetary rewards that can be credited to their accounts via a cash-
back system; provision of on-line support services for computer program users; consultancy relating to the design and 
development of computer programs; computer software research; programming and maintenance of websites in 
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particular related to payment services; programming and maintenance of computer software for internet portals and 
platforms, in particular related to payment services; computer hardware development; advice relating to the design of 
computer hardware; development of computer peripherals; IT services, namely hosting services, software as a service 
(SaaS) and rental of software; consulting in the field of cloud computing networks and applications; consultancy and 
information services relating to software rental; providing temporary use of on-line non-downloadable software for 
database management and the transmission, processing and management of data; providing temporary use of non-
downloadable software for analyzing financial data and generating reports; providing non-downloadable authentication, 
verification and identification software for computers and mobile communication apparatus, in particular to enable single 
sign-on and general login; providing temporary use of non-downloadable software for recalling and managing of financial 
customer data via a worldwide computer information network or the telecommunication network; providing temporary use
of non-downloadable online software for computers and applications for mobile devices for the processing of electronic 
payments and financial transactions; providing temporary use of non-downloadable software and non-downloadable 
application software for the managing, locating, activating and blocking of authentications and digital credentials; 
providing electronic memory space on the internet and search engines for obtaining data from a global computer 
network; data warehousing; data back-up services; application service provider (ASP) services; electronic data back-up; 
electronic storage services for archiving databases, images and other electronic data; computerised business information
storage; electronic storage of transaction information and data for authentication of users for payment services in central 
databases; off-site data backup; hosting of databases, computerized data, files, applications and information; hosting of 
digital content and memory space on the internet; website hosting, in particular related to payment services; software as 
a service [SaaS], in particular for providing cashless payment transactions; rental of computer software, in particular 
rental of database software, software for reading a data stream and for financial management software; rental of database 
management software and data processing programmes; rental of computer hardware and facilities; computer rental; 
data security services; rental of a database server (to third parties); rental of coding apparatus; IT consultancy, advisory 
and information services; computer security consultancy; technical consultancy services relating to secure 
communication, data encryption and decryption and local area network (LAN) security; research and advisory services 
relating to computer hardware and software; provision of technical support in the configuration and monitoring of 
computer networks; technical advisory services relating to design and development of data processing programs; 
preparation of reports relating to computer programs relating to electronic data processing; IT security services in the 
nature of protection and recovery of computer data; computer security services [testing and risk assessment of computer 
networks]; provision of security services for computer networks, computer access and computerised transactions; 
computer programming services for electronic data security; computer security services in the nature of administering 
digital certificates; data security services [firewalls]; electronic monitoring of credit card activity to detect fraud via the 
internet; monitoring of computer systems for detecting unauthorized access or data breach, in particular relating to 
electronic payment transactions; electronic monitoring of personal data to detect identity theft via the internet; 
duplication of computer programs and the data contained therein and conversion services, data coding services; data 
encryption and decoding services; digitization of documents [scanning]; encoding of magnetic cards; coding of 
messages; conversion of computer programs and data, other than physical conversion; conversion of data, pictures or 
documents from physical to electronic media; encryption, decryption and authentication of information, messages and 
data; scientific and technological services; testing, authentication and quality control; authentication and verification of 
data, in particular for payment transactions for security purposes; computer security services in the field of 
authentication and verification of information and news transferred by telecommunication; services related to the 
authentication of digital signatures; computer security services in the field of verification, authentication, issuance, 
distribution and management of digital certificates that contain specific characteristics of persons and objects; computer 
security services, namely providing encrypted and digitally signed and authenticated data for use in issuance and 
validation of digital certificates, in particular in the field of document authentication; design services relating to data 
transmission test tools; testing of electronic data processing systems; technical research relating to automatic 
identification systems; testing, analysis and evaluation of electronic data transmitted via telecommunications for the 
purpose of certification; design services; information on data storage in the field of cashless payment transactions; 
rental, hire and leasing in connection with the aforesaid services, included in the class; advice, consultancy and 
information in relation to the aforesaid services, included in this class.

Cl.45;Safety, security clearance for individuals; providing reconnaissance and surveillance services; fingerprinting 
analysis; providing authentication of personal identification information [identification verification services]; physical 
security consultancy; security guard services; electronic monitoring services for security purposes; security services 
related to the validation of identifying marks; information services relating to safety; security inspection services for 
others, namely, control of the authenticity of passports, identification cards and other personal paper of identity 
[security]; personal background investigations; security services for the protection of property and individuals; security 
inspection services for others; monitoring of security systems; personal and social services, namely detective services, 
personal and social services regarding individual needs, namely background investigation and research services, 
individual shopping services; legal services; licensing of computer software [legal services]; licensing of computer 
programmes [legal services]; licensing industrial property rights; licensing of databases; licensing of software for 
wireless communication systems; licensing industrial property rights; licensing of technology; licensing of data 
processing programs; rental, hire and leasing in connection with the aforesaid services, included in the class; advice, 
consultancy and information in relation to the aforesaid services, included in this class.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 18/06/2018; Application No. : 017918799 ;European Union 

4010831    10/07/2018
[International Registration No. : 1435155]
Automation, Press and Tooling, A.P.& T. Aktiebolag
Rönnåsgatan 3A SE-523 38 ULRICEHAMN Sweden

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; automatic vending machines.

Cl.8;Hand tools and implements (hand-operated), cutlery, forks and spoons; side arms; razors.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.
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Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 18/05/2018; Application No. : 302018000017513 ;Italy 

4010932    08/06/2018
[International Registration No. : 1435135]
Gi.Metal S.r.l.
Via Croce Rossa, 1/c I-51037 Montale, Pistoia Italy

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated implements for slicing, dicing and chopping food; kitchen knives and cutting implements, cutlery 
for eating; pizza cutters; pizza knives; mincing knives; dough cutters; choppers; razors; ash-raising shovels; scissors for 
kitchen use; pliers for pans.

Cl.21;Household and kitchen utensils and containers; pizza pans; pizza peels; pizza pan racks; pizza pan grippers; 
stainless steel oven rack push-pull hooks; spatulas; pizza servers; ladles for kitchen use; rolling pins; pizza dough roller 
dockers; pizza trays; pizza tray stands; cutting boards; pizza screens; pizza screen racks; pizza oven and grill cleaning 
utensils in the nature of cleaning brushes and scrapers; household and kitchen containers; oil cruets.

Cl.35;The bringing together of a variety of goods (excluding the transport thereof), namely, hand-operated implements 
for slicing, dicing and chopping food, kitchen knives and cutting implements, cutlery for eating, razors, ash-raising 
shovels, scissors for kitchen use, household and kitchen utensils and containers, pizza pans, pizza peels, pizza pan 
racks, pizza pan grippers, pliers for pans, stainless steel oven rack push-pull hooks, spatulas, pizza servers, ladles for 
kitchen use, rolling pins, pizza dough roller dockers, pizza trays, pizza tray stands, cutting boards, pizza screens, pizza 
screen racks, pizza oven and grill cleaning utensils in the nature of cleaning brushes and scrapers, household and 
kitchen containers, oil cruets, enabling customers to conveniently view and purchase those goods; retail store services 
and wholesale services, also on-line, for the above mentioned products; electronic commerce services, namely, providing 
information about the above mentioned products via telecommunication networks for advertising and sales purposes.
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4010983    02/07/2018
[International Registration No. : 1434884]
CHINA VANKE CO., LTD.
Vanke Center, No. 33 Huanmei Road, Dameisha, Yantian District, Shenzhen Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.36;Trusteeship; insurance underwriting; financial management; real estate management; real estate services relating
to the sale, purchase and leasing of real estate; brokerage; lending against security; art appraisal; surety services; 
charitable fund raising.

Cl.37;Knife sharpening; installation and repair medical equipment; clock and watch repair; spraying services; elevator 
installation and repair; rental of drainage pumps; building construction supervision; machinery installation, maintenance 
and repair; airplane maintenance and repair; shipbuilding; retreading of tires [tyres]; furniture maintenance; disinfecting; 
pump repair; restoration of works of art; hand tool repair; installation and repair recreational sports facilities; fire alarm 
installation and repair; telephone installation and repair; shoe repair; commercial housing construction; mining 
extraction; heating equipment installation and repair; interference suppression in electrical apparatus; photographic 
apparatus repair; repair of power lines; upholstery repair; motor vehicle maintenance and repair; strong-room 
maintenance and repair; umbrella repair; swimming-pool maintenance; jewelry repair; restoration of musical instruments; 
artificial snow-making services.
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Priority claimed from 20/11/2017; Application No. : 30 2017 029 583 ;Germany 

4011023    23/04/2018
[International Registration No. : 1435210]
VfB Stuttgart 1893 e.V.
Mercedesstraße 109 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; phonograph records; compact discs; dvds and other digital recording media; computers; programs for 
computers; computer software for mobile terminals, including software for computer games; electronic applications; 
encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; electronic publications, 
downloadable; electronic tickets; electronic notice boards; computer peripheral devices; computer keyboards; computer 
mice; wireless computer mice; mouse pads; data processing apparatus; bicycle computers; compact disc players; 
television apparatus; display screen protectors in the nature of films for mobile phones; signs, luminous; radios; pocket 
calculators; electronic agendas; spectacles; sunglasses; 3d spectacles; spectacle cases; spectacle frames; spectacle 
lenses; containers for contact lenses; binoculars; telescopes; helmets for bicycles; divers' lifejackets; telephone cards, 
namely cards with a prepaid credit balance and chip-coded cards; downloadable ringtones and graphics for mobile 
phones; mobile telephones and other mobile communication devices; screensavers and wallpaper for electronic 
apparatus (computer software); folding rulers; encoded cards for cashless payments; encoded loyalty cards.

Cl.24;Woven material; textile goods, included in this class; bed blankets; table linen; banners of textile or plastic; labels
of textile; flags; pennants; bed linen; bedding; pillow shams; mattress covers; upholstery fabrics; towels of textile; 
travelling rugs (lap robes); handkerchiefs of textile; table napkins of textile; bath linen, except clothing.

Cl.25;Clothing; footwear; headgear for wear; jackets (clothing); coats; t-shirts; sweaters; shirts; trousers; shorts; 
sportswear; sports jerseys; bathing suits; bathing trunks; bath robes; belts (clothing); neck scarves (mufflers); scarves; 
gloves (clothing); suspenders; hats; caps (headwear); caps with visors; neckties; ear muffs (clothing); skirts; pyjamas; 
combinations [clothing]; socks; stockings; underwear; sports and leisure shoes; slippers; clothing for children.

Cl.28;Games; toys; appliances for gymnastics; sporting articles includes in this class; soccer balls, goalkeeper gloves; 
shin guards, dolls; toy figures; jigsaw puzzles; balls for games; machines for physical exercises; appliances for 
gymnastics; knee guards (sports articles); rattles (playthings); kites; skateboards; cups for dice; building blocks (toys); 
board games; parlour games; toy mobiles; dice; playing cards; toys for pets; toy vehicles; decorations for christmas 
trees; christmas tree stands; streamers (party novelties); play balloons; apparatus for games adapted for use with 
television receivers only; swimming jackets.

Cl.38;Telecommunications services, namely transmission of data, image and speech services; gathering, transmission 
and supplying of data and messages; computer-aided transmission of messages, data and images; online services, 
namely providing access to and audio and video transmission of information broadcasts and messages of all kinds; 
providing access to information on the internet; providing telecommunication channels for teleshopping services; 
broadcasting of teleshopping programmes, providing portals to enable the purchase of products and services which are 
offered by third parties via electronic communication networks; provision of access to global information networks and 
other network systems; providing access to computer databases; telecommunications, in particular mobile radio 
services; telecommunications services for the operation of a telecommunications network; providing an e-commerce 
platform on the internet; providing of internet portals, for others; rental of telecommunication equipment; consultancy and
information in relation to the aforesaid services, included in this class; providing interactive forums; electronic exchange 
of messages via chat lines, chat rooms and internet forums; providing access to and transmission of digital music, video 
and other multimedia works through telecommunications; broadcasting and transmission of television, radio and internet 
programs.

Cl.41;Education; entertainment services; arranging and conducting of sports events; organization of stage of cultural 
events, and of events for the purpose of entertainment; teaching, training, workshops and seminars, in particular in the 
field of sports and soccer; organization and conducting of conferences, symposiums, congresses; organization of 
exhibitions for cultural or educational purposes; providing sports facilities; consultancy services relating to training 
theory and educational services relating to sports science; physical-education services; publishing services; publication 
of books, newspapers, periodicals and other printed matter also stored on electronic media; publication of printed 
materials, in particular books, periodicals, catalogues and newspapers, including in electronic form, including on the 
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internet; providing on-line electronic publications, not downloadable; news reporting; production of radio and television 
programmes; rental of sports equipment, except vehicles; rental of sports grounds; production of radio and television 
programs; film and video showings; dvd, cd-rom and video tape film production; production of television features; 
organising of games in the internet; ticket reservation and booking services for sporting events and cultural events; 
consultancy and information in relation to the aforesaid services, included in this class.

Cl.45;Consultancy of security; personal and social services, namely marriage and dating agency services; personal 
services relating to child care in the framework of a care facility, marriage and dating agency services, services in relation 
to marriages; legal services; licensing authority services; exploitation of property rights through licensing, in particular 
rights for the broadcasting of sports events; licensing of rights relating to press, radio, television and film features for use 
on sound and image carriers and for provision via digital networks; licensing of copyright to newspaper and magazine 
articles.
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Priority claimed from 12/03/2018; Application No. : 40201804684X ;Singapore 

4011080    12/09/2018
[International Registration No. : 1435196]
Vena Energy Pte. Ltd.
1 George Street, 14-07 One George Street Singapore 049145 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; assistance and consultancy 
services in the field of business management of companies in the energy sector; import-export agencies in the field of 
energy; analysis of market research data and statistics; business project management; data management.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financial consultancy relating to infrastructure 
investment; consultancy services relating to the financing of civil works and infrastructure projects; venture capital 
management; investment management; administration of investment funds; trust services.

Cl.37;Construction of buildings, bridges, dams or transmission lines; building construction supervision; construction 
management [supervision]; services consisting of hiring of building tools or building apparatus and machinery; repair; 
installation services; installation, maintenance and repair of energy conversion apparatus and power plants; repair of 
energy supply installations; construction of roads, sewers and water supply systems; repair or maintenance of 
mechanical parking systems; construction and maintenance of building complexes, residential buildings, housing 
estates, commercial buildings, shopping centers, office buildings and parking structures.

Cl.40;Treatment of materials; production of energy; consultancy services relating to the generation of electrical power; 
generation of electricity from solar energy; technical consultancy in the field of production of solar energy; generation of 
electricity from wave energy; production of hydroelectric power; production of electrical energy from renewable sources; 
production of energy by power plants; production and processing of fuels and of other sources of energy; distilling of 
spirits for others.
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Priority claimed from 13/07/2017; Application No. : 30 2017 107 003 ;Germany 

4011120    13/12/2017
[International Registration No. : 1435224]
Boll & Kirch Filterbau GmbH
Siemensstraße 10-14 50170 Kerpen Germany

Proposed to be Used
IR DIVISION
Cl.7;Filters, filtering installations, filter elements, filter cartridges and filtering inserts for machines, machine tools, 
motors, ship motors, agricultural implements, especially oil filters, gas-oil filters, gas filters, fuel filters, lubricant filters, 
coolant filters, air filters [as parts of machines, engines or motors], backwash filters, automatic filters and precoat filters; 
filter apparatus and filtering installations (as parts of machines or engines); filtration apparatus [for machines, engines or 
motors]; filter instruments as parts of engines, machines or motors; filter devices as parts of machines, engines or 
motors; control apparatus and switching apparatus for filter apparatus, filter instruments and filtration devices of 
machines and engines; filters (engine parts), filters for motors and engines; filters for internal combustion engines; filters 
[parts of engines or machines]; filter housings being parts of engines; membrane filters for use as parts of machines; 
membrane filters and membrane systems for processing or refining of oil, fuel or lubricants; pumps, compressors and 
fans; filters, filtering installations, filter elements, filter cartridges and filtering inserts for pumps, compressors and fans; 
parts and accessories for the aforesaid goods, included in this class.

Cl.9;Scientific, nautical, surveying, electrical, optical, weighing, measuring, signalling and checking (supervision) 
apparatus and instruments; electrical and digital controlling devices; electrical and digital switching devices; switch 
boxes; distribution consoles [electricity]; control panels [electricity]; data processing apparatus; computer apparatus; all 
aforesaid apparatus, instruments and equipment for checking, controlling and monitoring of filters and filter installations; 
filtering units for laboratory use; filter diaphragms for laboratory use; parts and accessories for all the aforesaid goods, 
included in this class.

Cl.11;Filters, filtering installations, filtering elements, filter inserts and filter cartridges for heating, steam generating, 
ventilating and water supply, especially air filters, precoat filters, dust filters and water filters; filter apparatus, filter 
instruments as parts of engines, machines or motors; filter devices as parts of machines, engines or motors; filters for 
cleaning air; filters for smoke flues, gas vents or chimneys; filters for use with apparatus for ventilating; filters for use 
with apparatus for water supply, water-pipes or sanitary water distribution apparatus; filters for water filtration; 
installations and apparatus for the treatment of water, especially industrial water, waste water, process water, flush water, 
ballast water or cooling water; filters and installations for disinfection of water or for the removal of bacteria and viruses; 
purge filters; filters for drinking water; membrane filters and membrane systems for reverse osmosis, nanofiltration, 
ultrafiltration and microfiltration; membrane systenas for water filtration; membrane systems for cleaning, processing or 
refining of water, waste water domestic water, industrial water, process water, flush water, ballast water or cooling water; 
filters for industrial installations; filter boxes for water purification; filters for use with apparatus for air conditioning; 
filters for industrial and household use; water filtering units; industrial installations for filtering liquids; filters (parts of 
household or industrial installations); filters for cleaning gases (parts of household or industrial installations); parts and 
accessories for all the aforesaid goods, included in this class.
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Priority claimed from 10/11/2017; Application No. : 2017-147637 ;Japan 

4011122    20/04/2018
[International Registration No. : 1435254]
START TODAY CO., LTD.
2-6-1, Nakase, Mihama-Ku, Chiba-Shi Chiba 261-7116 Japan

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer game programs; virtual reality headsets; game programs for arcade video game 
machines; simulators for the steering and control of vehicles; sports training simulators; photographic machines and 
apparatus; cinematographic machines and apparatus; optical machines and apparatus; measuring or testing machines 
and instruments; balances; tape measures; planimeters; measuring rules; length measuring gauges; gauges; body 
scales; electric measuring devices; dressmakers' measure; power distribution or control machines and apparatus; solar 
batteries; batteries and cells; electric or magnetic meters and testers; electric wires and cables; cellphone straps; parts 
and accessories for cell phones; telephone apparatus; broadcasting machines and apparatus; audio frequency devices 
and apparatus; video frequency devices and apparatus; telecommunication devices and apparatus; personal digital 
assistants in the shape of a watch; smart phones; application software; computer software for networking application; 
computer software; electronic machines and apparatus and their parts; computers and their peripherals; integrated circuit
cards; IC chips; sunglasses; eyeglasses; computer game software for personal computers and home video game 
consoles; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; 
metronomes; electronic circuits and CD-ROMs recorded with automatic performance programs for electronic musical 
instruments; electric and electronic effects units for musical instruments; downloadable image, movie and music via 
communication network; phonograph records; downloadable music; downloadable image; pre-recorded video discs and 
cassettes; electronic publications; wearable telecommunication machines and apparatus for body measurement; 
telecommunication machines and apparatus for body measurement; body measuring machines and apparatus; 
measuring machines and apparatus with telecommunication function; wearable computer; computer software for body 
measurement.

Cl.25;T-shirts; gloves and mittens (clothing); hoods (clothing); nightcaps; headgear for wear; hats; caps; clothing; non-
Japanese style outer clothing; coats; jackets; pants; trousers; vests; sweaters; shirts; nightwear; underwear 
(underclothing); layettes; swim wear (bathing suits); swimming caps (bathing caps); camisoles; jerseys; knitwear; skirts; 
parkas; Japanese traditional clothing, namely kimono; sleep masks; aprons (clothing); socks and stockings; tights; 
shawls; scarves (scarfs); neckties; bandanas (neckerchiefs); mufflers (clothing); ear muffs (clothing); pajamas; garters; 
sock suspenders; braces (suspenders); waistbands; belts (clothing); footwear; shoes and boots; slippers; sandals; 
Japanese style wooden clogs (Geta); Japanese style sandals (Zori); masquerade costumes; clothing for sports; clothes 
for sports (other than "clothes for water sports"); clothes for water sports; boots for sport; special footwear for sports 
(other than "horse-riding boots" and "windsurfing shoes"); horse-riding boots; windsurfing shoes; tights with 
telecommunication function for body measurement; body measuring tights; nightwear with telecommunication function 
for body measurement; body measuring nightwear; socks with telecommunication function for body measurement; body 
measuring socks; gloves with telecommunication function for body measurement; body measuring gloves; headwear 
with telecommunication function for body measurement; body measuring headwear; clothing with telecommunication 
function for body measurement; body measuring clothing; tights; western style clothing; nightwear; underwear; hosiery; 
athletic tights.

Cl.35;Marketing; providing information relating to marketing; promoting the goods and services of others over the 
Internet; fashion shows for promotional purposes (organization of -); Internet advertising; advertising by electronic mail; 
providing information about advertising inserted in the paper and magazines for commercial purposes; organization and 
production of promotion video for advertising purposes; providing information relating to organization and production of 
promotion video for advertising purposes; advertising matter (dissemination of -); advertising and publicity services; 
organization of exhibitions for commercial or advertising purposes on the Internet; managing and accounting of 
exchangeable points for sales or marketing of goods or services; promoting the goods and services of others through the 
administration of sales and promotional incentive schemes involving trading stamps; procurement services for others 
[purchasing goods and services for other businesses]; consulting services relating to procurement services for others 
[purchasing goods and services for other businesses]; agency services for providing corporate information; business 
management of sports facilities; business management of sports clubs; business administration and management of a 
shopping center or a shopping mall; arranging of buying and selling contracts for third parties on an on-line shopping 
mall; arranging and providing information of buying and selling contracts in digital commerce; business consultancy for 
providers of on-line retail store services on the Internet; agency services relating to contracts for the buying and selling of
goods; conducting business and market research surveys; marketing research for consumer reputation; providing 
information relating to sales ranking or popularity ranking of goods or shops; providing information relating to 
commercial sales shops via communication networks; providing information concerning commercial sales of fashion 
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goods; business management analysis and business consultancy; marketing research or analysis; providing information 
concerning commercial sales; business management of hotels; drawing up of statements of accounts; employment 
agencies for athletes; employment agencies; auctioneering provided on the Internet; providing information relating to 
goods at auctions; auctioneering; import-export agencies; arranging newspaper subscriptions for others; shorthand; 
transcription; document reproduction; mediation and conclusion of commercial transactions for others; mediation and 
conclusion of commercial transactions by telecommunication or the electronic way for others; office functions, namely 
filing, in particular documents or magnetic tape; data search in computer files for others; compilation of information into 
computer databases; outsourcing services [business assistance] in the field of the operation of data processing 
apparatus namely, computers, typewriters, telex machines and other similar office machines; agency services for 
telephone answering services and providing information relating thereto; reception services for visitors in buildings; 
rental of advertising space on-line; rental or provision of advertising space; publicity material rental; rental of office 
equipment; rental of office machinery; rental of electronic desk calculating machines [office equipment]; rental of account 
machines; rental of typewriters, copying machines and word processing machines; providing employment information; 
magazines clipping services; books clipping services; news clipping services; rental of vending machines; retail services 
or wholesale services for a variety of goods in each field of clothing, foods and beverages, and living ware, namely cups, 
saucers, plates, dishes, mugs, tableware, carrying all goods together; retail services or wholesale services for woven 
fabrics and beddings; retail services or wholesale services for clothing; retail services or wholesale services for footwear 
other than special footwear for sports; retail services or wholesale services for bags and pouches; retail services or 
wholesale services for personal articles, namely personal fans, towels of textile, handkerchiefs, bands for wear, belts for 
wear, buttons, cuff links, umbrellas; retail services or wholesale services for foods and beverages; retail services or 
wholesale services for two-wheeled motor vehicles; retail services or wholesale services for bicycles; retail services or 
wholesale services for furniture; retail services or wholesale services for joinery fittings; retail services or wholesale 
services for tatami mats; retail services or wholesale services for electrical machinery and apparatuses; retail services or 
wholesale services for measuring machines, measuring instruments and measuring apparatus; retail services or 
wholesale services for bladed or pointed hand tools, hand tools, hardware of metal; retail services or wholesale services 
for kitchen equipment, cleaning tools and washing utensils; retail or wholesale services for pharmaceutical, veterinary 
and sanitary preparations and medical supplies; retail services or wholesale services for cosmetics, toiletries, dentifrices, 
soaps and detergents; retail services or wholesale services for agricultural machines, implements and supplies; retail 
services or wholesale services for flowers [natural] and trees; retail services or wholesale services for printed matter; 
retail services or wholesale services for paper and stationery; retail services or wholesale services for sports goods; retail
services or wholesale services for toys, dolls, game machines and apparatus; retail services or wholesale services for 
musical instruments and records; retail services or wholesale services for prerecorded DVDs; retail services or wholesale 
services for clocks, watches and spectacles [eyeglasses and goggles]; retail services or wholesale services for tobaccos 
and smokers' articles; retail services or wholesale services for dog chains, clothing for pets, bed for pets, dog kennels, 
nesting boxes for small birds, feeding vessels for pets, brushes for pets, chewing goods for pet dogs, water tanks for live 
fish and their parts, bird cages, bird baths and toys for domestic pets; retail services or wholesale services for pet food 
and food for aquarium fish; retail services or wholesale services for baby oils; retail services or wholesale services for 
teething rings and feeding bottles; retail services or wholesale services for baby buggies; retail services or wholesale 
services for diapers of paper for babies; retail services or wholesale services for semi-wrought precious stones and their 
imitations.
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4011131    31/08/2018
[International Registration No. : 1435291]
Zhejiang Prulde Electric Appliance Co., Ltd.
Industry Development Zone, Xiaoshun Town, Jinhua City 321035 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; weeding machines; lawnmowers [machines]; woodworking machines; electric hammers; 
hand-held tools, other than hand-operated; electric hand-held drills; spray guns for paint; painting machines; thermic 
lances [machines]; vacuum cleaners; cleaning appliances utilizing steam.

Cl.9;Accumulators, electric, for vehicles; chargers for electric batteries; solar batteries; time recording apparatus; 
measures; carpenters' rules; rules [measuring instruments]; protective masks; protective goggles; batteries, electric.

Cl.11;Electric torches; lighting apparatus and installations; hand-held electric hair dryers; hair dryers; heating 
apparatus, electric; steam generating installations; radiators, electric; heating apparatus; heat guns.
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4011168    23/08/2018
[International Registration No. : 1435234]
BALLUFF GmbH
Schurwaldstrasse 9 73765 Neuhausen Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmitting, and reproducing sound and image; information technology and audiovisual 
apparatus, audio and visual and photographic apparatus, cameras, in particular industrial cameras, objectives for 
cameras, camera stands, camera pivot heads, camera apertures, camera mounts; data processing apparatus and 
equipment and accessories [electrical and mechanical], date storage apparatus, optical scanners, image scanners; optical
apparatus and equipment, amplifiers and correctors, optical filters, optical lenses; electric and electronic components, 
cables, and wires; illuminometers and illumination regulators and illumination for industrial cameras and microscopes; 
display apparatus and film and video apparatus; apparatus for scientific research and laboratories, teaching apparatus 
and simulators, microscopes, in particular scanning electron microscopes, laser scanning microscopes; electrical 
circuits and circuit boards, integrated electronic circuits, digital frame grabbers for digitizing image signals, interface 
circuits for cameras; interfaces [interface apparatus or programs for computers]; control apparatus for cameras; sensors 
and detectors, ultrasounds sensors, image sensors; software for cameras, in particular for processing images and video 
recordings; measurement, recognition, and monitoring instruments, devices, and regulators, in particular for image 
transmissions.

Cl.37;Repair, maintenance, and installation of electronic equipment and apparatus for recording, transmitting, and 
reproducing sound and image, in particular repair, maintenance, and installation of industrial cameras, data processing 
apparatus and data storage apparatus, scanners, interfaces, microscopes, and electronic components, installation of 
aforementioned goods and services in existing industrial plants or research facilities.

Cl.41;Rental of industrial cameras and accessories and audiovisual apparatus; audio and video production and 
photography, production of image and video recordings and video and image processing for industrial and research 
companies.

Cl.42;Engineering services regarding installation and operation of industrial cameras and regarding the development of 
components and solutions for industrial image processing and regarding image processing in the field of research and 
medicine; development, programming, and implementation of software and hardware for industrial image processing and 
regarding the image processing in the field of research and medicine; consulting services for computer software with 
respect to apparatus for recording, transmitting, and reproducing sound and image, in particular with respect to industrial 
cameras and microscopes; IT-services regarding the operation of apparatus for recording, transmitting, and reproducing 
sound and image, in particular regarding image processing of industrial cameras and microscopes; rental of computer 
hardware and software for apparatus for recording, transmitting, and reproducing sound and image.
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4011178    10/08/2018
[International Registration No. : 1435327]
SHENZHEN GANTEN FOOD & BEVERAGE CO., LTD
Level 2-3, Building No. 3, Gao Fa Technology Park, Long Zhu Industrial Area, Bei Huan Road, Nan Shan District, Shen Zhen 
Guangdong China

Proposed to be Used
IR DIVISION
Cl.30;Coffee-based beverages; tea; condiments; candy; royal jelly; pastries; cereal preparations; aromatic preparations 
for food; ice cream; pasta.

Cl.33;Cocktails; wine; gin; sake; whisky; alcoholic beverages, except beer; rum; vodka; sparkling wines; fruit extracts, 
alcoholic.
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4011183    04/09/2018
[International Registration No. : 1435480]
Medprin Regenerative Medical Technologies Co., Ltd.
3/F, Zone E, 80 Lanyue Road, Science City, New High-Tech Industrial Park 510663 Guangzhou China

Proposed to be Used
IR DIVISION
Cl.5;Adjuvants for medical purposes; gelatine for medical purposes; bone cement for surgical and orthopaedic 
purposes; wadding for medical purposes; surgical dressings; surgical glues; styptic preparations; absorbent wadding; 
chemico-pharmaceutical preparations; pharmaceutical preparations; biological preparations for medical purposes; 
tampon; biological tissue cultures for medical purposes.

Cl.10;Surgical apparatus and instruments; trocars; syringes for medical purposes; implantable subcutaneous drug 
delivery devices; surgical implants comprised of artificial materials; suture materials; catheters; syringes for injections; 
drainage tubes for medical purposes; biodegradable bone fixation implants.
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Priority claimed from 04/04/2018; Application No. : 4442770 ;France 

4011184    08/08/2018
[International Registration No. : 1435449]
International Business Machines Corporation
New Orchard Road, Armonk, NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising; sales promotion services (for third parties); business management and business management 
consultancy; business information; distribution of prospectuses; distribution of samples; arranging newspaper 
subscriptions for others; accounting; document reproduction; systematization of data in a central file; organization of 
exhibitions for commercial or advertising purposes; Business management consulting services and business consulting 
services; business development services; analysis of market research data and statistics; arranging and conducting trade
show exhibitions in the field of computers, information technology and electronic business transactions via a global 
computer network; analyzing and compiling business data; systematization of data in computer databases.

Cl.36;Insurance services; financial services; financial affairs; monetary affairs; banking affairs; real estate affairs; hire-
purchase financing services; capital investment; financial consultancy services; stock exchange quotations; stock 
exchange brokerage; lending (financial services); financial information and operations; financial transactions; mutual 
funds; fund management and investment services; savings services; actuarial services; factoring; credit agencies; real 
estate appraisal; real estate management; money lending in the field of purchase or rental of computer products and 
services; consultancy relating to capital investments; financial analysis and consultation; financial management; financial 
planning; investment services, namely asset acquisition, consultation, development, advisory and management services; 
financial valuation of new technologies for others; all the aforesaid services in the fields of intellectual property, 
information technology, new technology innovation and research, technology transfer, licensing of intellectual property 
assets, acquisition of intellectual property assets and development of intellectual property assets; financing services; 
banking operations; financial analysis and consultation; venture capital funding services to emerging and start-up 
companies.

Cl.41;Education; entertainment; training; organization and conducting of seminars and conferences; organization of 
exhibitions for cultural or educational purposes; production of radio and television programs; sporting and cultural 
activities; educational services, namely conducting of courses, seminars, conferences and workshops in the field of 
computers, information technology, audio and image processing technology, telecommunication and global computer 
networks; training in the field of computer operation and information technology; conducting entertainment exhibitions in 
the form of information technology demonstrations; entertainment services, namely, online computer game services; 
conducting of recreational presentations, namely, real-time sporting competitions via a global computer network; 
conducting of recreational presentations, namely provision of demonstrations on Web sites featuring museum 
exhibitions, sports events, art gallery exhibitions, concerts and musical recordings; editing services for books, 
newspapers; production of shows and films; organization and conducting of conferences, symposiums, congresses; 
conducting of exhibitions for cultural or educational purposes; booking of seats for shows.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming for third parties, 
all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely: electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer advice and assistance concerning Internet use; rental of computers and software; scientific and industrial 
research, namely research and development of new products, biological research, bacteriological research, chemical 
research, cosmetic research, mechanical research, geological research, technical research, pharmaceutical research, 
scientific research for medical purposes; information technology consultancy services; computer systems integration 
services; consulting services in the field of design, selection, implementation and use of computer hardware and software 
systems for others; technical support services, namely troubleshooting in the nature of diagnosing computer hardware 
and computer software problems; computer systems design services for others; interconnection of computer hardware 
and software, namely, integration of computer systems and networks; computer software and hardware testing services, 
namely, testing of computer software, computers and servers to ensure proper functioning; cloud computing services, 
namely network integrated computer hardware and software services for dynamic provisioning, virtualization and 
consumption metering of computer resources; consulting services in the field of cloud computing; providing virtual 
computer systems and virtual computer environments through cloud computing; design and development of computer 
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software for cloud storage of data; computer services, namely cloud hosting provider services; computer services, 
namely electronic data storage and data recovery services; Computer research services; business consulting services for 
computer systems that integrate Natural Language Processing (NLP), Computational Linguistics (CL), Information 
Retrieval (IR) and Machine Learning (ML) and capable of understanding general human queries and formulating 
responses.
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Priority claimed from 10/01/2018; Application No. : UK00003281699 ;United Kingdom 

4011188    10/07/2018
[International Registration No. : 1435397]
Xeros Limited
Unit 2, Evolution Advanced Manufacturing park, Whittle Way, Catcliffe, Rotherham, South Yorkshire S60 5BL United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Washing machines [laundry]; combined washing and drying machines; drums for washing machines; drums for 
drying machines; drums (parts of machines); apparatus for the treatment and finishing of leather, hides, skins, textiles, 
and fabrics; filters for washing machines.

Cl.11;Appliances and apparatus for drying; laundry drying machines; filters for drying machines; apparatus for filtering 
water; filters for use with apparatus for filtering water and for sanitary purposes.

Cl.37;Fitting, installation, repair and maintenance of laundry washing machines, laundry drying machines, combined 
washing and drying machines, drums for washing machines, drums for drying machines, drums (parts of machines), and 
apparatus for the treatment and finishing of leather, hides, skins, textiles and fabrics; fitting, installation, repair and 
maintenance of filters for laundry washing machines, laundry drying machines, filters for washing machines, filters for 
drying machines, apparatus for filtering water, filters for use with apparatus for filtering water and for sanitary purposes.

Cl.40;Custom assembling of appliances and apparatus for laundry washing machines, laundry drying machines, 
combined washing and drying machines, drums for washing machines, drums for drying machines, drums (parts of 
machines), and apparatus for the treatment and finishing of leather, hides, skins, textiles and fabrics; custom assembling 
of filters for laundry washing machines, laundry drying machines, filters for washing machines, filters for drying 
machines, apparatus for filtering water, filters for use with apparatus for filtering water and for sanitary purposes.
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Priority claimed from 16/02/2018; Application No. : 1907444 ;Australia 

4011202    16/08/2018
[International Registration No. : 1435221]
Liven Pty Ltd
1B 475 Blackburn Rd MOUNT WAVERLEY VIC 3149 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; application software; network applications being computer programs; 
computer software downloaded from the internet; downloadable software applications (apps); interactive computer 
software; computer software for virtual currency, digital currency, cryptocurrency, digital asset, digital token and 
blockchain token generation, trading, transferring, distribution and transaction processing and initial coin offerings; 
computer software for use in collecting, transferring, receiving, recording, tracking, storing and transmitting information, 
currency and tokens, including via blockchain technology; computer software for use in the field of electronic commerce 
transactions; computer software for promoting the goods and services of others; computer software enabling and 
facilitating financial transactions, and the payment and exchange of currency, including virtual currency, digital currency, 
cryptocurrency, digital tokens and blockchain tokens and initial coin offerings; computer software for use in virtual reality 
and augmented reality environments to calculate, measure and track eye movements, focal points, visual scan patterns 
and immersion in order to attribute payment of virtual currency, digital currency, cryptocurrency, digital tokens and 
blockchain tokens; computer application software for enabling development, exchange, and analytics of blockchain-
based technologies including cryptocurrency; downloadable software enabling merchants to accept one or more digital 
currencies at no cost; downloadable software for facilitating transactions between financial merchants to accept one or 
more digital currencies at no cost; electronic currency converters; computer application software for use in processing, 
facilitating, transmission, and distribution of electronic payments and digital wallet passes; downloadable software for 
providing an electronic financial platform for digital currency exchange; downloadable cloud-based software for 
facilitating transactions between financial merchants to accept one or more digital currencies at no cost; electronic 
publications; electronic and recorded multimedia publications; downloadable publications; downloadable podcasts; 
downloadable image files; downloadable webcasts; audio recordings; CDs; DVDs; videos.

Cl.35;Advertising and marketing services; providing commercial information in the field of virtual currency, digital 
currency, cryptocurrency, digital asset, digital token and blockchain token generation, trading, transferring, distribution 
and transaction processing and initial coin offerings; providing business information in the field of virtual currency, 
digital currency, cryptocurrency, digital asset, digital token and blockchain token generation, trading, transferring, 
distribution and transaction processing and initial coin offerings via online searchable databases; business research and 
survey services in the field of blockchain and digital and virtual currency and initial coin offerings; promoting the goods 
and services of others via a global computer network in the field of blockchain and digital and virtual currency and initial 
coin offerings; advertising, marketing and promotional services related to blockchain and digital and virtual currency and 
initial coin offerings; charitable services, namely, advertising services to promote public awareness about blockchain and 
digital and virtual currency and initial coin offerings; providing online business networking services and business 
information in the fields of blockchain and digital and virtual currency and initial coin offerings; electronic commerce 
services, namely, providing consumer information about products and services via telecommunication networks for 
advertising and sales purposes; providing business networking opportunities for individuals seeking to fund business 
through initial coin offerings; online professional networking services in the field of blockchain and digital and virtual 
currency and initial coin offerings; providing business information in the fields of blockchain and digital and virtual 
currency and initial coin offerings via online computer databases and online searchable databases.

Cl.36;Financial services; currency trading in the nature of buying and selling digital currency; digital currency and 
commodities trading services for registered users via a global computer network; digital currency and commodities 
trading services for users via a global computer network; payment processing services, namely, credit card, debit card, 
and digital currency transaction processing services; facilitation of financial transactions using unconventional currency 
systems and bartering, namely, facilitating transfers of electronic cash equivalents; facilitation of crypto-currency 
transactions, namely, virtual currency exchange transaction services for transferable electronic cash equivalent units 
having a specified cash value; currency trading; monetary services for receiving and disbursing payments and gifts in fiat 
currencies, cryptocurrencies and virtual currencies over a computer network; exchange services of fiat currencies and 
virtual currencies over a computer network; currency trading and exchange services; agencies for the exchange of 
currency and cryptocurrency; provision of online currency exchange information.

Cl.42;Software as a service (saas); online provision of web-based computer software; online provision of web-based 
applications; providing use of on-line downloadable software; hosting of software and databases; hosting of software as 
a service (saas); providing temporary use of online non-downloadable software; hosting online computer databases and 
online searchable databases; software as a service, featuring software for providing an electronic financial platform that 
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facilitates transaction of payments over a computer network; electronic data storage, namely, storage of virtual currency 
installation and maintenance of computer software; software engineering; design and development of computer software 
for electronic payment processing, electronic funds transfer processing, authentication processes; design and 
development of application programming interfaces (api); providing information in the field of computer software and 
computer software design and development; technical support services, namely, troubleshooting of computer software 
problems; hosting a web portal service being a payment gateway for the processing of credit cards via the internet; 
electronic monitoring of credit card activity to detect fraud via the Internet.

Cl.45;Security services for the physical protection of tangible property and individuals; personal and social services 
rendered by others to meet the needs of individuals; providing authentication of personal identification information 
[identity verification services]; identity theft and fraud prevention services; biometric security services; online social 
networking services; Internet based social introduction and networking services; providing information in the fields of 
social networking and social introduction via databases; an online social networking service for investors allowing 
trading financial instruments, including digital currency and allowing exchange of currency, including digital currency.
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4011300    12/06/2018
[International Registration No. : 1435279]
OBAMA DEVELOPMENTS, S.L.
AVDA. DIAGONAL, 468 - 8ª PLANTA E-08006 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

Cl.32;Non-alcoholic beverages; beers; mineral waters and other non-alcoholic beverages; fruit-based beverages and 
fruit juices; syrups and other preparations for making beverages.
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Priority claimed from 21/07/2018; Application No. : 30 2018 018 267 ;Germany 

4011310    21/07/2018
[International Registration No. : 1435277]
manroland web systems NewCo GmbH
Alois-Senefelder-Allee 1 86153 Augsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Printing machines, in particular for reel-fed presses for newspaper, commercial and packaging and book printing 
and their parts, as far as included in this class; machines for preparing and finishing stereotype printing plates and parts 
thereof; machines for tying and wrapping bundles of newspapers and parts thereof; machines for plastic processing, in 
particular more preferably for varnishing and for print refinement, mechanical folding apparatuses, feed and discharge 
machines for printing products; folding machines, printing plate bending and punching machines, cutting, punching, 
sewing, gluing and proof machines and their parts, as far as included in this class, in particular also in form of wear parts; 
printing rollers and printing cylinders as machine parts; printing plates and sleeve- shaped printing plates, each as 
machine parts, sleeve-shaped printing and rubber blankets as machine parts; machines for separating recyclable 
materials for the recycling of printing machine consumables, machines for the cleaning of printing supplies for the 
agitating, pressing and crushing of said supplies; printing and rubber blankets for offset printing machines; all the 
aforesaid goods for use with or as parts or as supplies' material for gravure, letterpress, offset or digital printing presses; 
mechanical filters [parts of printing machines or engines] for fluids and liquids, in particular for damping water and 
laundry preparations.

Cl.9;Electrical and electronic control, regulating, switching, monitoring, display and information input and output units, 
process computers and computer programs and software stored on data carrier (as far as contained in this class); 
computer programs and data carriers in the field of engineering, more preferably for design, planning and manufacture of 
machine construction products; advertising and communication media, stored on electronic or optical data carriers as far 
as included in this class, in particular films, videos, measuring and electronic control devices for printing machines and 
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their accessories; electronic devices for computer-supported manufacture of printing plates (as far as contained in this 
class); electronic devices for print pre-stages, namely RIP (Raster Image Processor); exposed films for print pre-stages; 
all the aforesaid goods for use with or as parts or as supplies' material for letterpress, gravure, offset or digital printing 
presses.

Cl.16;Addressing machines, printed documents for advertising and communication purposes in as far as included in 
this class, in particular for internal and external communication in form of brochures, invitations, flyers, customer 
magazines, corporate presentations, newsletters, adverts also presented in exhibition stands; office requisites for 
advertising and public relations purposes (except for furniture); all the aforesaid goods for use with or as parts or as 
supplies' material for letterpress, gravure, offset or digital printing presses; adhesive tapes and binding strips (not for 
medical use) for printing material and paper goods, in particular for printing materials and paper webs.

Cl.37;Commissioning of turnkey printing works, namely installation and assembly of printing works buildings, printing 
machines and their equipment; service and maintenance and repair of machines, in particular of printing machines.

Cl.41;Training; training consultation and further education consultation; training and further education relating to 
personal development; all the aforementioned services in connection with letterpress, gravure, offset or digital printing 
presses or with parts or supplies' material for letterpress, gravure, offset or digital printing presses.

Cl.42;Technical project planning; technical project management in the EDP sector; drawing up, rental, installation, 
service and maintenance of software for the operation or the management of industrial or commercial enterprises, for the 
execution of transactions or commercial activities of industrial or commercial enterprises, for the development of 
utilisation concepts for real estate and machines with regard to economics and for the development of strategic building 
and production process concepts as basis for investment planning or building planning; drawing up, rental, installation, 
service and maintenance of software for the production of data acquisition, the analysis, the optimisation and the 
production control in the production and in the management of industrial enterprises; drawing up, rental, installation, 
service and maintenance of software including edp data bases for the operation or the management of an industrial or 
commercial enterprise, for carrying out transactions or commercial activities of an industrial or commercial enterprise, for 
the development of utilisation concepts for real estate and machines with regard to economics and for the development of
strategic building and production process concepts as basis for investment planning or building planning; drawing up, 
rental, installation, service and maintenance of software including databases for production of data acquisition, the 
analysis, optimisation and production control in production and management of an industrial enterprise; design and 
hosting of computer application software for the networking of production processes pre-stage, printing and further 
processing, dispatch and administration, including the integration of a machine presetting computer system of a printing 
machine in a workflow for digitised print production, in particular in publishing houses and printing works; planning and 
configuration of software applications for the networking of printing works with printing customers and printing work 
suppliers via the Internet for the processing of printing orders; all the aforesaid services in connection with letterpress, 
gravure, offset or digital printing presses or with parts or supplies' material for letterpress, gravure, offset or digital 
printing presses.
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4011614    11/09/2018
[International Registration No. : 1436058]
ZZGULU, LLC
14271 Jeffrey Road, 276 Irvine CA 92620 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software and mobile application software for connecting and facilitating communication between users; software 
and mobile application software for social networking, creating a virtual community, and transmission of audio, video, 
photographic images, text, graphics and data; software and mobile application software for the collection, compilation, 
processing, transmission and dissemination of global positioning system (GPS) data; software and mobile application 
software that allows motorized vehicle drivers to interact and engage with other motorized vehicle drivers; software and 
mobile application software for users to connect and interact with other users in real time; software and mobile 
application software for users to send and receive documents, files, videos, text, photographic images, graphics and 
data; software to enable uploading, downloading, accessing, posting, displaying, tagging, streaming, linking, sharing or 
otherwise providing electronic media or information via computer and communication networks; software for 
coordinating transportation services, namely, software for the rental and sale of motorized vehicles, for the rental of 
parking spaces and for automated scheduling and dispatch of motorized vehicles; software for networked devices for 
processing electronic payments to and from others that may be downloaded from a global computer network.

Cl.42;Software as a service (SAAS) featuring software for communication services, namely, software for connecting 
and facilitating communication between users; computer design and development services, namely, creating an online 
community that enables registered users to communicate with each other to discuss and engage in the exchange of 
information as to roadway, traffic, geographic, navigation, geographic points of interest, mapping, weather and travel 
information among users; providing temporary use of non-downloadable software applications for enabling, facilitating, 
or enhancing social networking, creating a virtual community, and transmission of audio, video, photographic images, 
text, graphics and data; providing temporary use of online non-downloadable software for connecting and facilitating 
communication amongst users; providing temporary use of online non- downloadable software for connecting and 
facilitating mobile communication between users; providing temporary use of online non-downloadable software for 
providing transportation and parking services, bookings for transportation services for dispatching, renting, and selling 
motorized vehicles, and for the rental of parking spaces; design and development of computer software; computer 
programming; maintenance of computer software; computer software consultancy; information technology consulting 
services.

Cl.45;Global computer network-based social introduction and networking; providing social networking and social 
introduction services from a computer database via a global computer network.

8432



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

Priority claimed from 18/07/2018; Application No. : 2018-092452 ;Japan 

4011616    27/07/2018
[International Registration No. : 1435416]
C&C CO.,LTD.
629-1, Shichikannon-cho, Rokkaku-sagaru, Karasuma-dori, Nakagyo-ku, Kyoto-shi Kyoto 604-8162 Japan

Proposed to be Used
IR DIVISION
Cl.11;Kitchen sinks; non-electric cooking heaters for household purposes; kitchen worktops with integrated sinks for 
household purposes; bath fittings; showers; toilet bowls and seats sold as a unit; prefabricated bathrooms sold as a unit; 
water purifiers for household use; water ionizers for household purposes; water purifying apparatus for industrial 
purposes; tap water faucets.

Cl.32;Table waters.

Cl.43;Food preparation services; rental of drinking water dispensers.

Cl.44;Beauty care services; barber shop services; provision of medical information; dietary and nutritional guidance; 
nursing care; rental of medical equipment; rental of machines and apparatus for use in beauty salons or barbers' shops.
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Priority claimed from 17/05/2017; Application No. : 2017 33579 ;Azerbaijan 

4012393    11/10/2017
[International Registration No. : 1435191]
Microsoft Corporation
One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer programs for database management, data storage and backup, virtualization, 
networking, collaboration, remote access, remote support, cloud computing, data sharing, data security, access, 
administration and management of computer applications and computer hardware, computer application distribution, and 
for transmission of voice, data, images, audio, video, and information, and for content management, online project 
management, online conferences, meetings, demonstrations, tours, presentations and interactive discussions word 
processing programs, operating system programs; computer software, namely, a full line of computer software for 
business, business management, accounting, and marketing in the fields of business, and computer software to facilitate 
e-commerce business transactions via a global computer network; computer operating system software; network 
operating software; computer programs for managing communications and data exchange between computers and 
electronic devices; computer software for playing video games and computer games, computer network security, anti-
virus protection, and intrusion detection and prevention; computer graphics and graphical user interface software; 
wireless communications devices, namely, mobile phones, cellular telephones, personal digital assistants, and hand-held 
computers; computer software development tools; website development software; computer software that provides web-
based access to applications and services through a web operating system or portal interface; computer software for 
developing and operating cloud computer networks and applications; computer software for computer system and 
application development, deployment and management; computer hardware and peripherals; computer mice and wireless 
computer mice; wireless communications devices, namely, mobile phones, cellular telephones, personal digital 
assistants, and hand-held computers; hardware for telecommunications for connecting devices via in-home phone and 
electrical wiring, namely, computer networks hubs, computer servers, set-top boxes, computer switches and computer 
routers designed to provide in-home voice over Internet protocol (voip) communications; computer and video game 
systems devices, namely, electronic sensor devices, cameras, projectors, headphones, and microphones; computer 
software for virtual reality visualization, manipulation, immersion and integration of audio, video, text, binary, still images, 
graphics and multimedia files; wearable computers; wearable computer peripherals; virtual reality headsets for use in 
visualization, manipulation, immersion and integration of audio, video, text, binary, still images, graphics and multimedia 
files; computer peripherals for mobile devices for remotely accessing and transmitting data; computer peripherals for 
displaying data and video; computer software, namely, software for setting up, operating, configuring, and controlling 
wearable computer hardware and wearable computer peripherals; carrying cases and holders for use with virtual reality 
headsets; apparatus for recording, transmission or reproduction of sound, images, or data; electronic and optical 
communications instruments and components, namely, display screens for virtual reality visualization, manipulation, 
immersion and integration of audio, video, text, binary, still images, graphics and multimedia files; eyewear; 3d eyewear; 
eyeglasses; optical devices, namely, eye pieces for helmet mounted displays; optical glasses; optical lenses; spectacles; 
3d spectacles; hologram apparatus; holographic apparatus for projecting holographic video, still images, graphics and 
multimedia files; computer hardware and software for automobiles.

Cl.28;Electronic game equipment, namely, display video screens and video game consoles, game console controllers 
and peripheral devices for communicating with a television or computer for playing electronic games.

Cl.35;Business services, namely, business consultation services, business advice and information services; business 
marketing services; and business consulting services; providing business information.

Cl.38;Telecommunications services, namely, providing on-line chat rooms for the transmission of messages among 
users in the field of general interest; voice chat services; electronic transmission and streaming of digital media, 
messages, documents, images, music, games and data; voice transmission over Internet protocol services; video-on-
demand transmission services; providing online chat rooms and electronic bulletin boards for transmission of messages 
among users concerning business services, listings for announcements, events, meetings, activities, politics, family, arts 
and information on a wide variety of topics of general interest to the public and consultancy services, for all of the 
aforesaid services.

Cl.41;Providing education and training services, namely, classes, seminars, workshops, and webinars in the field of 
computers and computer technology; arranging and conducting educational conferences and exhibitions in the field of 
computer technology; providing information over computer networks and global communication networks in the fields of 
entertainment, music, interactive games, and topics of general interest; information, advice and consultancy services 
relating to the aforesaid services.

Cl.42;Computer services, namely, providing technical support, information and consultation services, namely, 
troubleshooting in the nature of diagnosing problems in computer hardware, computer software and computer operating 
systems; computer hardware and software testing services; computer services, namely, providing software updates via 
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computer networks and global communication networks; computer services, namely, providing on-line non-downloadable 
software for database management, data storage and backup, virtualization, networking, collaboration, remote access, 
remote support, cloud computing, data sharing, data security, access, administration and management of computer 
applications and computer hardware, computer application distribution, and for transmission of voice, data, images, 
audio, video, and information, and for content management, online project management, online conferences, meetings, 
demonstrations, tours, presentations and interactive discussions word processing programs, operating system 
programs; electronic data storage; cloud services, namely, providing on-line non-downloadable operating software for 
accessing and using a cloud computing network; cloud hosting provider services; computer security services, namely, 
enforcing, restricting and controlling access privileges of users of computing resources for cloud resources based on 
assigned credentials, integration of private and public cloud computing environments, remote and on-site infrastructure 
management services for monitoring, administration and management of public and private cloud computing it and 
application systems; providing virtual computer systems and virtual computer environments through cloud computing; 
application service provider (asp), namely, providing, hosting, managing, developing, and maintaining applications, 
software, web sites, and databases; providing technical information in the fields of design, development, programming, 
customization, selection, and implementation of computers, computer software, and computer networks, including 
information regarding diagnosing computer hardware and software problems and regarding the maintenance and 
updating of computer software, and the development and operation of computer systems, software and networks; 
computer hardware and software consulting services; consulting in the field of information technology; consulting in the 
field of cloud computing networks and applications; design and development of networks and network software and 
applications; leasing computer facilities; electronic storage of files and documents; electronic storage of files, documents 
and databases; computer and information technology consultancy services; platform-as-a-service (paas), infrastructure-
as-a- service (iaas) and software-as-a-service (saas) services featuring computer software platforms for creating web 
applications, data storage and backup, database management, virtualization, networking, collaboration, remote access, 
remote support, cloud computing, data sharing, data security, access, administration and management of computer 
applications and computer hardware, computer application distribution, and for transmission of voice, data, images, 
audio, video, and information, and for content management, online project management, online conferences, meetings, 
demonstrations, tours, presentations and interactive discussions; computer services, namely, creating cloud-based 
indexes of information; computer hardware and software development.
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Priority claimed from 21/02/2018; Application No. : 30 2018 102 027 ;Germany 

4012394    21/08/2018
[International Registration No. : 1435262]
Manfred Neun
Im Mitteresch 24 87700 Memmingen Germany

Proposed to be Used
IR DIVISION
Cl.39;Agency services for arranging the transportation of persons; Vehicle rental; Transport; Travel and passenger 
transportation; Sightseeing, tour guide and excursion services; Travel ticket reservation services; Transport of persons 
and goods by land, air and water.

Cl.41;Arranging and conducting of seminars and workshops [training]; Arranging and conducting of educational 
courses; Providing on-line electronic publications; Ticketing and event booking services; Publication of printed matter; 
Organisation of conferences, exhibitions and competitions; Arranging and conducting of cultural activities; Arranging and
conducting of sports events; Arranging and conducting of entertainment activities; Organisation of events for cultural, 
entertainment and sporting purposes; Publication of the editorial content of sites accessible via a global computer 
network.

Cl.42;Certification [quality control]; Science and technology services; Testing, authentication and quality control; 
Testing, analysis and evaluation of the goods of others for the purpose of certification; Testing, analysis and evaluation of
the services of others for the purpose of certification; IT services; Provision of research services; Software development, 
programming and implementation; Quality audits; Civil engineering; Information technology consultancy; Architectural 
and urban planning services.
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Priority claimed from 15/03/2018; Application No. : 2018-238 ;Leichtenstein 

4012400    11/09/2018
[International Registration No. : 1435166]
Nemiroff Intellectual Property Establishment
Städtle 31 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages, except beer; alcoholic beverages containing fruit; bitters; cocktails; distilled beverages; 
liqueurs; spirits [beverages]; vodka.

Cl.35;Advertising; rental of billboards [advertising boards]; business management; business administration; 
organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; promotion of goods and services through sponsorship of sports events; radio advertising; 
telemarketing services; television advertising.
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Priority claimed from 19/03/2018; Application No. : 302018000010624 ;Italy 

4012466    11/04/2018
[International Registration No. : 1435037]
CORNELIANI S.P.A.
Via Panizza, 5 I-46100 MANTOVA Italy

Proposed to be Used
IR DIVISION
Cl.3;Abrasive paper; abrasives; adhesives for affixing false eyelashes; adhesives for affixing false hair; adhesives for 
cosmetic purposes; after-shave balms; aftershave cologne; after-shave creams; after-shave emulsions; after-shave gel; 
after-shave lotions; after-sun creams for cosmetic use; after-sun milk; air fragrance reed diffusers; air fragrancing 
preparations; almond milk for cosmetic purposes; almond oil; almond soap; aloe vera preparations for cosmetic 
purposes; amber [perfume]; ammonia [volatile alkali] [detergent]; antiperspirants; antiperspirants [toiletries]; 
antiperspirants for personal use; antistatic preparations for household purposes; anti-wrinkle creams; aromatics 
[essential oils]; astringents for cosmetic purposes; badian essence; balms, other than for medical purposes; bases for 
flower perfumes; bath foam; bath preparations, not for medical purposes; bath salts, not for medical purposes; beard 
dyes; beauty masks; bergamot oil; bleaching preparations [decolorants] for cosmetic purposes; bleaching preparations 
[decolorants] for household purposes; breath freshening preparations for personal hygiene; breath freshening sprays; 
cake flavorings [essential oils]; cakes of toilet soap; canned pressurized air for cleaning and dusting purposes; chemical 
cleaning preparations for household purposes; cleaning preparations; cleansers for intimate personal hygiene purposes, 
non medicated; cleansing milk for toilet purposes; cloths impregnated with a detergent for cleaning; cloths impregnated 
with a detergent for cleaning spectacles; collagen preparations for cosmetic purposes; colorants for toilet purposes; 
color-brightening chemicals for household purposes [laundry]; cosmetic creams; cosmetic dyes; cosmetic kits; cosmetic 
pencils; cosmetic preparations for baths; cosmetic preparations for eyelashes; cosmetic preparations for shower; 
cosmetic preparations for skin care; cosmetic preparations for slimming purposes; cosmetics; cosmetics for animals; 
cotton sticks for cosmetic purposes; cotton wool for cosmetic purposes; decorative transfers for cosmetic purposes; 
degreasers, other than for use in manufacturing processes; dentifrices; deodorant soap; deodorants for human beings or 
for animals; deodorants for pets; depilatory creams; depilatory preparations; depilatory wax; detergents, other than for 
use in manufacturing operations and for medical purposes; disposable wipes impregnated with cleansing chemicals or 
compounds for personal hygiene; douching preparations for personal sanitary or deodorant purposes [toiletries]; dry-
cleaning preparations; eau de Cologne; emery paper; essential oils; essential oils of lemon; ethereal essences; extracts of
flowers [perfumes]; eyebrow cosmetics; eyebrow pencils; eye-washes, not for medical purposes; fabric softeners for 
laundry use; face and body beauty creams; false eyelashes; false nails; floor wax; food flavorings [essential oils]; 
fragrances for personal use; fumigation preparations [perfumes]; greases for cosmetic purposes; grinding preparations; 
hair conditioners; hair dyes; hair gel; hair lotions; hair spray; hair straightening preparations; hair waving preparations; 
henna [cosmetic dye]; herbal extracts for cosmetic purposes; incense; jasmine oil; Javelle water; joss sticks; lacquer-
removing preparations; laundry bleach; laundry glaze; laundry soaking preparations; lavender oil; lavender water; lip 
glosses; lipstick cases; lipsticks; lotions for cosmetic purposes; make-up; make-up powder; make-up preparations; 
make-up removing gels, lotions and creams; make-up removing preparations; mascara; massage candles for cosmetic 
purposes; massage gels, other than for medical purposes; mint essence [essential oil]; mint for perfumery; 
mouthwashes, not for medical purposes; musk [perfumery]; mustache wax; nail art stickers; nail care preparations; nail 
polish; nail varnish removers; neutralizers for permanent waving; non-medicated balms for use on hair; non-medicated 
toiletry preparations; non-slipping wax for floors; oils for cleaning purposes; oils for cosmetic purposes; oils for 
perfumes and scents; oils for toilet purposes; paint stripping preparations; perfumed extracts of flowers for perfumes; 
perfumery; perfumes; phytocosmetic preparations; polishing creams; polishing paper; polishing preparations; polishing 
stones; polishing wax; pomades for cosmetic purposes; potpourris [fragrances]; preparations to make the leaves of 
plants shiny; preservatives for leather [polishes]; rose oil; sachets for perfuming linen; scented linen water; scented 
water; scented wood; scouring solutions; shampoos; shampoos for animals [non-medicated grooming preparations]; 
shaving preparations; shaving soap; shaving stones [astringents]; shining preparations [polish]; shoe cream; shoe 
polish; shoe wax; shoemakers' wax; shower gels, creams and oils; skin bronzer; skin soap; skin whitening creams; soap; 
stain removers; sunscreen preparations; sun-tanning preparations [cosmetics]; tailors' wax; talcum powder, for toilet use;
teeth whitening strips; tissues impregnated with cosmetic lotions; tissues impregnated with essential oils, for cosmetic 
use; tissues impregnated with make-up removing preparations; toilet water; toiletry preparations; vaginal washes for 
personal sanitary or deodorant purposes; wallpaper cleaning preparations; bleaching preparations and other substances 
for laundry use; cleaning, polishing, scouring and abrasive preparations.

Cl.9;3D spectacles; abacuses; accumulators, electric; acoustic alarms; adding machines; air analysis apparatus; alarm 
bells, electric; amplifiers; animated cartoons; anodes; antennas; anti-glare glasses; apparatus and instruments for 
astronomy; apparatus and instruments for physics; asbestos clothing for protection against fire; baby monitors; bags 
adapted for laptops; barcode readers; barometers; bathroom scales; batteries, electric; battery chargers; binoculars; 
biochips; breathing apparatus for underwater swimming; breathing apparatus, except for artificial respiration; bullet-proof 
clothing; buzzers; cabinets for loudspeakers; calculating machines; camcorders; carpenters' rules; cases especially 
made for photographic apparatus and instruments; cases for smartphones; cash registers; cassette players; CD cases; 
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CDs; chemistry apparatus and instruments; chronographs [time recording apparatus]; close-up lenses; clothing for 
protection against fire; coin-operated musical automata [juke boxes]; commutators; compact disc players; compact discs 
[audio-video]; compasses for measuring; computer game programs; computer hardware; computer programs 
[downloadable software]; computer programs, recorded; computer software applications, downloadable; computer 
software, recorded; computers; contact lenses; containers for contact lenses; correcting lenses [optics]; counters; 
covers for mobile telephones; covers for personal digital assistants [PDAs]; covers for smartphones; covers for tablet 
computers; data processing apparatus; decorative magnets; digital photo frames; digital weather stations; directional 
compasses; disk drives for computers; disks, magnetic; distance recording apparatus; distribution boxes [electricity]; 
distribution consoles [electricity]; divers' masks; DNA chips; downloadable image files; downloadable music files; 
downloadable ring tones for mobile phones; dressmakers' measures; DVD players; ear plugs for divers; egg timers 
[sandglasses]; electric and electronic effects units for musical instruments; electric apparatus for commutation; electrical 
adapters; electronic agendas; electronic book readers; electronic notice boards; electronic publications, downloadable; 
electronic tags for goods; encoded key cards; encoded magnetic cards; enlarging apparatus [photography]; eyeglass 
cases; eyeglass chains; eyeglass clips; eyeglass cords; eyeglass frames; eyeglass lenses; eyepieces; eyewear; fire 
blankets; fire extinguishers; flash-bulbs [photography]; floppy disks; food analysis apparatus; frames for lenses; Global 
Positioning System [GPS] apparatus; gloves for divers; gloves for protection against accidents; goggles for skiing; 
goggles for sports; hands-free kits for telephones; head guards for sports; headphones; hemline markers; holograms; 
humanoid robots with artificial intelligence; identity cards, magnetic; integrated circuit cards [smart cards]; interactive 
touch screen terminals; intercommunication apparatus; interfaces for computers; joysticks for use with computers, other 
than for video games; laptop computers; laptops carring cases; life belts; life buoys; life jackets; life-saving rafts; light-
emitting electronic pointers; lorgnettes; loudspeakers; magnetic tapes; magnets; magnifying glasses; mechanisms for 
coin-operated apparatus; megaphones; microscopes; mobile phone straps; mobile phones; mobile telephones; monitors 
[computer hardware]; monocles; mouse [computer peripheral]; mouse pads; nose clips for divers and swimmers; 
notebook computers; objectives [lenses] [optics]; optical character readers; optical discs; optical lenses; parts, fittings 
and accessories for all the aforesaid goods (included in this class); pedometers; personal digital assistants [PDAs]; 
phototelegraphy apparatus; pince-nez; pocket calculators; portable media players; projection apparatus; projection 
screens; protective films adapted for computer screens; protective films adapted for smartphones; protective goggles; 
protective helmets; protective helmets for sports; quantity indicators; radio pagers; radios; readers [data processing 
equipment]; reading spectacles; record players; remote control apparatus; riding helmets; safety restraints, other than for 
vehicle seats and sports equipment; satellite navigational apparatus; scales; screen savers; security tokens [encryption 
devices]; selfie lenses; shoes for protection against accidents, irradiation and fire; signalling whistles; signs, luminous; 
smart rings; smartglasses; smartphones; smartwatches; snorkels; sound recording discs; spectacle cases; spectacle 
chains; spectacle cords; spectacle frames; spectacle glasses; spectacles; sports whistles; stands for photographic 
apparatus; stills for laboratory experiments; sunglasses; tablet computers; teaching apparatus; teaching robots; 
telecommunication apparatus in the form of jewellery; telephone apparatus; television apparatus; temperature indicators; 
testing apparatus not for medical purposes; theft prevention installations, electric; ticket dispensers; time clocks [time 
recording devices]; time recording apparatus; transparencies [photography]; USB flash drives; video baby monitors; 
video cassettes; video screens; video telephones; videotapes; virtual reality headsets; visors for helmets; walkie-talkies; 
weighing apparatus and instruments; wrist rests for use with computers; scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; DVDs and other digital recording media; data processing equipment.

Cl.14;Alarm clocks; alloys of precious metal; amulets; atomic clocks; automatic watches; badges of precious metal; 
boxes of precious metal; bracelets; brooches; buckles for watch straps; cases adapted for holding watches; cases for 
clock and watchmaking; cases for clocks and watches; chains; charms as personal jewelry; charms for jewellery; 
chronographs; chronometers; chronometric apparatus and instruments; chronoscopes; clasps for jewelry; clock and 
watch hands; clock and watchmaking anchors; clock and watchmaking clock hands; clock and watchmaking pendulums; 
clock barrels for watchmaking; clock cases; clock dials; clock housings; clocks; clocks electric; clocks incorporating 
radios; clockworks being clock parts; collectible coins; commemorative coins; control clocks, namely, mechanical and 
automatic watches featuring built-in remote controls functions, master clocks; costume jewelry; cuff links; dials for clock 
and watchmaking; diamonds; earrings; electric watches; figurines of precious metal; gold, unwrought or beaten; hat 
ornaments of precious metal; ingots of precious metals; jewel cases of precious metal; jewellery; jewelry; jewelry 
brooches; jewelry cases; jewelry ornaments; jewelry rolls; key rings of precious metals; medals; movements for clocks 
and watches; necklaces; ornamental pins made of precious metal; parts for clocks; paste jewelry; pearls; pins being 
jewelry; pocket watches; precious metals and their alloys; precious metals, unwrought or semi-wrought; precious stones; 
rings; rough precious stones; scarf rings being jewelry; shoe ornaments of precious metal; silver, unwrought or beaten; 
sports watches; statues of precious metal; sundials; threads of precious metal; tie clips; tie pins; watch bands; watch 
bracelets; watch cases; watch chains; watch clasps; watch crowns; watch glasses; watch movements; watch pouches; 
watch springs; watch straps; watches; watches containing a game function; watches made of precious metals or coated 
therewith; works of art of precious metal; wristwatches; semi-precious stones; horological instruments.

Cl.18;Artificial fur; attaché cases; backpacks; bags for sports; beach bags; briefcases; business card cases; calling 
card cases; canes; canvas shopping bags; credit card cases; dog collars; faux fur; fur pelts; furs sold in bulk; garment 
bags for travel; handbag frames; handbags; harness fittings; hat boxes of leather; leather and imitation leather; leather 
cases; leather key cases; leather shopping bags; leather shoulder belts; leather straps; mesh shopping bags; name card 
cases; pet clothing; pouches made from imitation leather; pouches made out of cloth; pouches of leather; pouches of 
textile; purses; raw skins; reusable shopping bags; rucksacks; saddlery; school bags; school satchels; suitcases; 
synthetic fur; textile shopping bags; traveling bags; travelling trunks; umbrellas; unfitted vanity cases; waist pouches; 
walking sticks; wallets; whips; animal skins; bags; boxes of animal skins; boxes of imitation leather; carry-on-bags; cases
of leather for containing shoe polishing apparatus; clothing for pets; collars for animals; document cases; fur; gym bags; 
harnesses straps; key cases of leather or animal skins or their imitations; leather credit card cases; leather leads; leather, 
unworked or semi-worked; luggage; overnight cases; parasols; pocket wallets; shopping bags; shoulder bags; sports 
bags; tie cases; tote bags; trimmings of leather for furniture; trunks (luggage); wheeled luggage; saddles; harness; 
moleskin (imitation of leather); boxes of leather; boxes of vulcanized fibre; tool bags of leather, empty; book bags; 
valises; wheeled shopping bags; travelling garment bags; garment bags; overnight bags; card cases (notecases); belt 
bags of leather; cases, of leather or leatherboards; music cases; alpenstocks; pouch baby carriers; saddlery; furniture 
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coverings of leather; pouches, of leather, for packaging; harness for animals.

Cl.25;Anoraks (parkas); anti-sweat underwear; aprons (clothing); ascots; babies' pants; ballroom dancing shoes; 
ballroom dancing uniforms; bandanas; bath sandals; bath slippers; bathing drawers; bathing suits; bathing trunks; 
bathrobes; beach clothes; beach coverups; beach shoes; beanies; belts; belts (money) (cloting); belts made from 
imitation leather; berets; bibs not of paper; bikinis; blouses; blousons; boas (necklets); bodices; body linen; bomber 
jackets; boot uppers; boots; boots (ski); boots for sport; bow ties; boxer shorts; braces for clothing (suspenders); 
brassieries; breeches for wear; camisoles; cap peaks; caps; caps (headwear); cardigans; chasubles; children's clothing; 
cloaks; cloth bibs; clothing; clothing for gymnastics; clothing of imitations of leather; clothing of leather; coats; collar 
protectors for wear; collars (clothing); combinations (clothing); corselets; corsets (underclothing); coveralls; crop tops; 
cuffs; cyclists' clothing; dance costumes; dance shoes; dance slippers; denims; detachable collars; down clothing; down 
jackets; down leather clothing; drawers; dress shields; dress shirts; dresses; dressing gowns; dungarees; dust coats; ear 
muffs (clothing); esparto shoes or sandals; fishing vests; fittings of metal for footwear; fleece bottoms; fleece pullovers; 
fleece tops; fleece vests; flip flops; football boots; football shoes; footmuffs, not electrically headed; footwear; footwear 
uppers; foulards; foundation garments; fur stoles; furs (clothing); gabardines (clothing); gaiter straps; gaiters; gaiters of 
leather; galoshes; garters; girdles; gloves; golf pants, shirts and skirts; gowns; gymnastic shoes; hair shawl; half boots; 
hat frames (skeletons); hats; head bands (clothing); headgear for wear; headwear; heelpieces for footwear; heelpieces for 
stockings; heels; hooded sweatshirts; hoods (clothing); hosiery; inner soles; insoles; jackets; Japanese style sandals of 
leather; jeans; jeans clothing; jerseys; jumper dresses; knitwear (clothing); lace boots; layettes; leather belts; leather 
boots; leather coats; leather hats; leather headwear; leather jackets; leather shirts; leather shoes; leather skirts; leather 
slippers; leather spats; leather vests; leg warmers; leggings; leotards; liveries; long underwear; loungewear; maniples; 
mantillas; masquerade costumes; mitres (hats); mittens; money belts (clothing); motorists' clothing; muffs; neckties; 
night shirts; non-slipping devices for footwear; outerclothing; overalls; overcoats; padded jackets; pajamas; pants; paper 
clothing; paper hats; peaks (hat); pelerines; pelisses; petticoats; pinafore dresses; pocket squares; pockets for clothing; 
polo shirts; ponchos; pullovers; rain jackets; raincoats; ready-made clothing; ready-made linings (parts of clothing); 
religion clothing; reversible jackets; rugby shirts; running shoes; sandals; saris; sarongs; sashes for wear; scarfs; 
shawls; shirt fronts; shirt yokes; shirts; shoes; shorts; short-sleeve shirts; shoulder wraps; shower caps; singlets; ski 
gloves; skirts; skiwear; skorts; skull caps; sleep masks; sleeping garments; sleeved or sleeveless jackets; slippers; slips 
(undergarments); smocks; sneakers; sock suspenders; socks; soles for footwear; spats; sport bras; sport pants; sport 
shoes; sports jackets; sports jerseys; stockings; stocking suspenders; studs for football boots; stuff jackets; stylish 
shirts; suits; suits of leather; sun visors; suspenders; sweat pants; sweat shirts; sweat shorts; sweat-absorbent 
stockings; sweat-absorbent underclothing; sweaters; swim suits; tank tops; teddies; thermal underwear; ties; tights; tips 
for footwear; togas; top hats; topcoats; tops; track suits; trouser straps; trousers; trousers of leather; T-shirts; turbans; 
underclothing; underpants; undershirts; underwear; uniforms; veils (clothing); vests; visors; waistcoats; waterproof 
clothing; waterproof footwear; waterproof jackets; waterproof pants; wedding dresses; welts for footwear; wet suits for 
water-skiing; wimples; wind resistant jackets; windcheaters; wooden shoes; wristbands.
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4012469    22/05/2018
[International Registration No. : 1436249]
MLS Co., LTD.
No.1 MuLinSen Avenue, Xiaolan, Zhongshan City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Switches, electric; time switches, automatic; cell switches [electricity]; plugs, sockets and other contacts [electric 
connections]; semiconductors; integrated circuits; electronic chips for the manufacture of integrated circuits; condensers
[capacitors]; emission tube; printed circuit boards; coils, electric; magnetic material and devices; distribution boxes 
[electricity]; regulating apparatus, electric; connectors [electricity]; electrical adapters; high voltage switchboards; life 
saving apparatus and equipment; theft prevention installations, electric; electric door bells; locks, electric; accumulators, 
electric; power bank; slides [photography]; optical lamps; optical apparatus and instruments; wires, electric; fibre [fiber 
(Am.)] optic cables; electric installations for the remote control of industrial operations; lightning arresters; electrolysers; 
fire extinguishing apparatus; radiological apparatus for industrial purposes; slide projectors; flash-bulbs [photography]; 
teaching projectors; measuring apparatus; voltage regulators for vehicles; pressure measuring apparatus; audiovisual 
teaching apparatus; chemistry apparatus and instruments; inductors [electricity]; satellites for scientific purposes; signal 
lanterns; traffic lights; aerials; electro-dynamic apparatus for the remote control of signals; smartphones; network 
communication equipment; monitoring apparatus, electric; camcorders; portable media players; audio- and video-
receivers; pedometers; quantity indicators; apparatus to check stamping mail; mechanisms for coin-operated apparatus; 
holograms; data processing apparatus; computer peripheral devices; couplers [data processing equipment]; electronic 
publications, downloadable; computer programs [downloadable software]; tablet computers; smartwatches; video game 
cartridges; CD driver for computer.

Cl.11;Light-emitting diodes [LED] lighting apparatus; lamps; lights for vehicles; germicidal lamps for purifying air; 
lanterns for lighting; microwave ovens [cooking apparatus]; refrigerating apparatus and machines; air-conditioning 
installations; heating apparatus; heating installations; bathroom heat lamp fixture; disinfectant apparatus; radiators, 
electric; lighters; acetylene flares; gas lamps; oil lamps; cooking utensils, electric; electric pressure cooker; solar cooker; 
freezers; extractor hoods for kitchens; air cooling apparatus; light bulbs; arc lamps; chandeliers; discharge tubes, 
electric, for lighting; magnesium filaments for lighting; filaments for electric lamps; bicycle lights; motorcycle lights; 
ultraviolet ray lamps, not for medical purposes; heat accumulators; heating filaments, electric; floor drain; central heating 
radiators; solar thermal collectors [heating]; water purifying apparatus and machines; sterilization cabinets; installations 
for processing nuclear fuel and nuclear moderating material.
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Priority claimed from 29/06/2018; Application No. : 017924813 ;European Union 

4012472    29/08/2018
[International Registration No. : 1436075]
Nadja AB
Isterbergsvägen 22 SE-185 94 Vaxholm Sweden

Proposed to be Used
IR DIVISION
Cl.35;Business administration consultancy; business management consultancy in the field of executive and leadership 
development; personnel recruitment; interviewing services [for personnel recruitment]; testing to determine professional 
competency; psychometric testing for the selection of personnel; corporate management assistance; business 
management; business management analysis; business project management; strategic business analysis; advisory 
services relating to business management and business operations; consultancy and advisory services in the field of 
business strategy; executive search and selection services.

Cl.41;Career consultancy and personal development; staff development and educational services; conducting and 
facilitating of workshops; educational services, tutoring and consultancy for personal and career development; providing 
of educational and theoretical material.
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Priority claimed from 27/03/2018; Application No. : 017880650 ;European Union 

4012482    13/09/2018
[International Registration No. : 1435641]
MAN&DEL S.R.L.
Frazione Prati, 21 I-39058 Sarentino Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; scented oils; fragrances; eau de cologne; incense; cosmetics.

Cl.9;Spectacle frames; spectacles; eyewear cases; spectacle lenses; sunglasses; computer application software; 
software; global positioning system [GPS] apparatus; electronic navigational and positioning apparatus and instruments; 
scientific apparatus and instruments; firmware; computer hardware.

Cl.16;Personal organisers; advertising pamphlets; printed periodicals; periodicals; magazines [periodicals]; nibs of 
gold; pens; penholders; posters; cardboard signboards.

Cl.18;Bags; handbags; leather bags and wallets; pocket wallets; curried skins; moleskin [imitation of leather].

Cl.25;Clothing; belts [clothing]; gloves [clothing]; footwear; headwear; berets; cap peaks; tee-shirts; cravats.
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4012496    10/08/2018
[International Registration No. : 1436118]
YIXING SUNSHINE LINEN TEXTILE CO., LTD.
HUANGLI VILLAGE, XIZHU TOWN, YIXING CITY JIANGSU PROVINCE China

Proposed to be Used
IR DIVISION
Cl.23;Yarn; linen thread and yarn; spun thread and yarn; darning thread and yarn; thread; hemp thread and yarn; 
woollen thread and yarn, cotton thread and yarn; silk thread and yarn.

Cl.24;Cloth; buckram; hemp cloth; tick [linen]; gauze [cloth]; linen cloth; textile material; silk [cloth]; fabrics for textile 
use; fabric.
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4012499    05/06/2018
[International Registration No. : 1436100]
Academind GmbH
Tegernseer Landstr. 75 81539 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software, apps (software) for mobile devices, application software for mobile devices and mobile 
operating systems.

Cl.38;Telecommunication services in the education sector on the internet; provision of access to information on the 
internet for purposes of education; online provision of chat rooms and forums for educational purposes; provision of the 
access to files via the internet for educational purposes, in particular to videos, voice messages and publications; 
provision of access to Internet platforms for the purpose of education for real-time interactions with other computer 
users; transmission of news and images via computer for purposes of education; provision of the access to information 
on the internet; transmission of news and images; telecommunication via platforms and portals on the internet.

Cl.41;Provision of electronic publications (non-downloadable); publication of books; correspondence courses; making 
available of information for further training via the internet; providing online training; e-learning and video-based training; 
online publications of electronic books and magazines.

Cl.42;Drafting and development of computer software, particularly platform and portal for educational contents and 
communication; development of interactive multimedia software.
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Priority claimed from 21/06/2018; Application No. : 17921501 ;European Union 

4016127    19/07/2018
[International Registration No. : 1436897]
Liebherr-MCCtec GmbH
Dr.-Hans-Liebherr-Straße 1 A-6710 Nenzing Austria

Proposed to be Used
IR DIVISION
Cl.7;Mixing installations of all kinds, in particular concrete mixing installations; conveyors for the construction industry;
fixed mountable and convertible concrete pumps (machines); concrete pumps (machines) for mounting on chassis, 
vehicles and crawler tracks; concrete distribution booms; crane booms truck-mounted concrete pumps; agitators; mobile 
agitators; machines for the homogenisation of biomass, in particular in biogas plants, slurry tanks and sewage treatment 
plants; earthmoving equipment of all kinds, in particular hydraulic excavators, two-way excavators, wheel loaders, 
bulldozers, crawler loaders, cable excavators; piling and drilling rigs, rotary drilling rigs, industrial drills; municipal 
vehicles, work tools; material handling equipment of all kinds, in particular wood handling equipment, hydraulic 
excavators, telescopic loaders, reachstackers; pipelayers; side boom crawlers; mobile crushers; cranes of all kinds, in 
particular rotating tower cranes, truck-mounted cranes, deck cranes, container cranes, mobile harbour cranes, crawler 
cranes, stacker cranes (reachstackers); gas and diesel engines for combined heat and power plants; machines and 
machine tools, in particular gear cutting machines, such as gear shaping machines, gear hobbing machines, gear 
grinding machines and corresponding tools, in particular gear cutting tools; recycling facilities; equipment for material 
flow technology, in particular gantry robots, conveyor belts, workpiece and workpiece pallet storage systems; robot cells 
for workpiece machining; hydraulic and electromechanical winches; conveyor belts; rotary assemblies for wind turbines; 
hydraulic flight control units; parts and accessories for the aforesaid goods, in particular chassis, diesel engines, exhaust 
after-treatment systems, diesel-hydraulic hybrid drives; electric motors, engine control units, actuators, transmissions, 
such as pump transfer cases, valves, cylinders and hydraulic components, equipment, such as masts; work tools and 
attachments, such as shovels, grabs, spoons; hydraulic quick-release systems for attachments; quick couplers, 
oscillating tools, hydraulic hammers, pipe grippers; cabins; telescopic loaders.

Cl.9;Surveying apparatus, optical apparatus, measuring apparatus, signalling apparatus and checking (supervision) 
apparatus and instruments, in particular gear measuring devices, distance measuring systems, position detection 
systems, measuring tapes, rulers; electronic control systems for mixing installations; electronic controllers, in particular 
for all kinds of cranes, earthmoving equipment and machine tools; controls for support systems for construction 
machines, in particular mobile cranes; engine control units; driver assistance systems and their parts, in particular 
display monitors, cameras; controls and regulators for air-conditioning apparatus and heating systems, converters; 
chassis and bogie controls; software and control software for air-conditioning installations and heating systems for rail 
vehicles; software in particular diagnostic software for air-conditioning installations and heating systems for rail vehicles; 
flight monitoring devices; flight control devices; flight simulators for aircraft; control computers for aircraft equipment 
systems, in particular actuation systems and air conditioning systems; nose steering systems; switching power supply 
apparatus, sensors for current, voltage, position and other measurement variables; frequency converters for motor 
control; active power rectifiers with recovery option; capacitor modules for energy buffering; double layer capacitors; 
battery modules for energy buffering; DC/DC controllers; electronic systems and components; control electronics; data 
transmission systems; complete switchgear of the control and drive technology; visualisation systems; user interfaces 
for machine controls, in particular for the control of gear cutting machines; moisture analysers; instrumentation 
simulators, in particular crane simulators and tracked simulators; cable test benches; pocket calculators; computer 
programmes; mousepads; spectacles and spectacle cases; test benches; electrical and electronic apparatus, equipment 
and apparatus for telematic, data processing and telecommunications purposes, equipment and apparatus for sending, 
receiving and transferring information, data processing equipment, computer terminals for connection to a telephone, 
cable, satellite and/or telematic network; telematics terminals, all types of media for the recording and reproduction of 
sound, images and signals; computers, microcomputers, computers, computer peripherals, computer memories, 
modems, interfaces, printers, consoles, cables, videodiscs, optical discs, digital discs, laser devices, infrared devices, 
ultrasound devices, printed circuits; devices for the collection, saving, recording, processing, storage, transfer, 
broadcasting, reception and reproduction of digitised or non-digitised information, data, text, sound and images; software 
and hardware for the data technology connection of components in mobile machines, in particular earthmoving 
machines, cranes and marine machinery; computers, microcomputers or internet applications; analysis and diagnostic 
tools, devices for evaluating the operation and/or faults of mobile machines, in particular earthmoving machines, cranes 
and marine machinery.
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Priority claimed from 07/06/2018; Application No. : 302018000020020 ;Italy 

4016135    22/06/2018
[International Registration No. : 1437220]
GOTTARDO S.P.A.
GALLERIA SPAGNA 9 I-35127 PADOVA Italy

Proposed to be Used
IR DIVISION
Cl.6;Aluminium foil containers; aluminium foil; drums [containers] of metal other than household containers; packaging 
containers of metal.

Cl.8;Cutlery; biodegradable cutlery; wooden cutlery; bamboo cutlery; plastic cutlery; table spoons; table forks; table 
knives; disposable tableware [cutlery] made of plastics; disposable tableware [cutlery] made of bamboo or biodegradable.

Cl.16;Cling film; food wrapping plastic film; rolls of plastic film for packaging; food bag tape for freezer use; conical 
paper bags; padded bags of paper; freezer bags; bags of paper for foodstuffs; bags of plastics for lining refuse bins; 
paper for bags and sacks; plastic sandwich bags; ice cube bags; paper lunch bags; bags made of plastics for packaging; 
bags for microwave cooking; paper wine gift bags; general purpose plastic bags; plastic oven cooking bags; plastic food 
storage bags for household use; plastic bags for packaging ice; paper for making bags and sacks; garbage bags of paper 
or of plastics; garbage bags of plastic [for household use]; bags [envelopes, pouches] of paper or plastics, for packaging; 
household paper; toilet paper; paper tissues; kitchen rolls [paper]; table cloths, drying towels and washcloth made of 
paper; bibs of paper, table linen of paper; drawer liners of paper, perfumed or not; table napkins of paper.

Cl.21;Table plates; disposable table plates; compostable plates; plates not of precious metal, paper plates; plastic 
plates; bamboo plates; meal trays; dishes for microwave ovens; services [dishes]; disposable services [dishes]; bamboo 
services [dishes]; dish covers; saucepan lids; disposable lids for household containers; insulated lids for plates and 
dishes; dishes; picnic crockery; bowls; compostable bowls; biodegradable bowls; bowls [basins]; bawls and basins 
[receptacles] made of bamboo; sponges; brushes; utensils and containers for household or kitchen use; cloths and 
sponges for cleaning; cleaning instruments, hand-operated; buckets for household use; mop pails; mops; dustbins; 
disposable dishes; drinking glasses; baking trays made of aluminium; aluminium bakeware; cookery moulds; decanters; 
coupes; vases; basins; feather-dusters; dishwashing brushes; scrubbing brushes.
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4016136    09/08/2018
[International Registration No. : 1437200]
FLUA LIGHTING CO., LTD.
No.17 Caihong Road, Jianghai Zone, Jiangmen City Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Signs, luminous; electronic notice boards; light regulators [dimmers], electric; light-emitting diodes [LED]; lighting 
ballasts; plugs, sockets and other contacts [electric connections]; transformers [electricity]; junction boxes [electricity]; 
flashing lights [luminous signals]; switches, electric.

Cl.11;Lamps; string lights for festive decoration; light-emitting diodes [LED] lighting apparatus; sockets for electric 
lights; germicidal lamps for purifying air; lights for vehicles; luminous tubes for lighting; lighting apparatus and 
installations; curling lamps; fluorescent lamp tube.

Cl.35;Outsourcing services [business assistance]; import-export agency services; sales promotion for others; 
procurement services for others [purchasing goods and services for other businesses]; rental of sales stands; 
organization of exhibitions for technology; organization of exhibitions for commercial or advertising purposes; 
advertising; sponsorship search; organizing fashion show for advertisement or selling.
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4016141    31/08/2018
[International Registration No. : 1437221]
Modern Avenue Group Co., Ltd.
No. 23, Guangpu Middle Road, Science Town, Huangpu District, Guangzhou Guangdong China

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; imitation leather; fur-skins; pocket wallets; handbags; briefcases; valises; leather straps; key 
cases; umbrellas.

Cl.25;Overalls; clothing; knitwear [clothing]; sports jerseys; leather garment; tee-shirts; shoes; caps [headwear]; panty 
hose; neckties.

Cl.35;Advertising; business information; organizing fashion shows for advertisement or selling; import-export agency 
services; sales promotion for others; employment agency services; relocation services for businesses; word processing; 
accounting; rental of vending machines.
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4016161    25/04/2018
[International Registration No. : 1436689]
Michael Page Recruitment Group Limited
Page House, 1 Dashwood Lang Road, The Bourne Business Park Addlestone Surrey KT15 2QW United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Recruitment, personnel management, employment and placement services; human resources and personnel 
recruitment services; human resources and personnel recruitment management and consultancy services; employment 
agency services; employment consultancy services; selection, recruitment and placement of temporary, casual and 
permanent staff or personnel; advertising of jobs and employment vacancies; compilation, provision and dissemination 
of information relating to personnel, human resources, employment, recruitment, placement, jobs, employment 
vacancies, career management, career planning and career development; compilation, provision and dissemination of 
information via a website relating to personnel, human resources, employment, recruitment, placement, jobs, employment 
vacancies, career management, career planning and career development; compilation of information into databases 
relating to personnel, human resources, employment, recruitment, placement, jobs, employment vacancies, career 
management, career planning, career development and training; compilation of statistics relating to personnel, human 
resources, employment, recruitment, placement, jobs, employment vacancies, career management, career planning, 
career development and training; providing employment agency services via an online job board; career advisory 
services; interviewing services (for recruitment purposes); skills evaluation and assessment of staff or personnel; 
psychological testing for the selection of personnel; relocation services for businesses; advertising and promotional 
services; business management; business administration; business information services; business research; business 
auditing; accounting; payroll preparation; organisation, presentation and conducting of events, exhibitions, fairs and 
shows for commercial, promotional and advertising purposes; organisation, presentation and conducting of events, 
exhibitions, fairs and shows relating to personnel, human resources, employment, recruitment, placement, jobs, 
employment vacancies, career management, career planning and career development; providing human resources 
management and recruitment services for others by means of interactive data bases relating to recruitment of personnel 
and employment, facilitating curriculum vitae creation, curriculum vitae transmittals and communication of response 
thereto, all through a global computer network; providing information on human resources management and recruitment 
services for others relating to recruitment of personnel and employment, facilitating curriculum vitae creation, curriculum 
vitae transmittals and communication of response thereto, on a global computer network; business management 
consultancy and advice relating to personnel remuneration and benefits; compilation of advertisements for use as web 
pages on the internet; provision of services related to Recruitment Process Outsourcing ('RPO'); auditing, advising and 
managing human resources processes and policies for businesses; management of third-party vendor relationships; 
compilation of information relating to training; compilation of information via a website relating to training; information, 
advisory and consultancy services in relation to all of the aforementioned services.

Cl.38;Telecommunication services; communications services; communications by computer terminals; 
communications by telephone; communications by fiber optic networks; providing telecommunications connections to a 
global computer network; provision of communication and telecommunication facilities; provision of communication and 
telecommunication facilities for personnel, human resources, employment, recruitment, placement, jobs, employment 
vacancies, career management, career planning, career development and training purposes; provision of communication 
and telecommunication facilities for posting and advertising jobs, employment vacancies and career information; data 
transmission services; telecommunication of electronic publications and communications in electronic form supplied 
online, from databases or from facilities provided on the Internet; provision of access to electronic publications; 
providing computer communications and data transmission services via global communication networks, computer, 
radio, television, cable, via mobile or handheld devices, via wired or wireless communication devices or any other 
electronic means; provision of access to computer information networks for the transfer and dissemination of a wide 
range of information or data; providing access to web logs; chat room services; messaging services; electronic 
messaging services; wireless transmission and networking of messages, communications or of data; electronic mail 
services; providing online forums for the transmission of messages, information, comments, multimedia content, videos, 
movies, films, audio content, images, text, information or other user generated content; providing multiple user access to 
a global computer information network for the transfer and dissemination of a wide range of information and services; 
providing access to databases; providing online facilities for real time interaction with other computer users; providing 
online forums for transmission of messages among computer users; providing online chat rooms, electronic bulletin 
boards and electronic discussion boards for the transmission of messages; electronic bulletin board services; 
information, advisory and consultancy services relating to all of the aforementioned services.

Cl.41;Education, teaching and instruction; providing of training; educational information; publication of books, 
magazines, newsletters and texts; publication of electronic books and journals online; providing on-line electronic 
publications (not downloadable); arranging and conducting events, workshops, seminars, exhibitions, seminars, 
conferences, fairs and shows in relation to education, teaching, training, instruction and vocational guidance; vocational 
guidance (education or training advice); educational research; services of reference libraries for literature and 
documentary records; provision of educational information; educational examination; computerised storage of 
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information; provision of information relating to training; provision of information via a website relating to training; 
organisation, presentation and conducting of seminars, conferences for commercial, promotional and advertising 
purposes; organisation, presentation and conducting of seminars, conferences relating to personnel, human resources, 
employment, recruitment, placement, jobs, employment vacancies, career management, career planning and career 
development; organisation, presentation and conducting of workshops for commercial, promotional and advertising 
purposes; organisation, presentation and conducting of workshops relating to personnel, human resources, employment, 
recruitment, placement, jobs, employment vacancies, career management, career planning and career development; 
information, advisory and consultancy services relating to all of the aforementioned services.
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4016170    04/09/2018
[International Registration No. : 1436667]
SHENZHEN GANTEN FOOD & BEVERAGE CO., LTD
Level 2-3, Building No. 3, Gao Fa Technology Park, Long Zhu Industrial Area, Bei Huan Road, Nan Shan District, Shen Zhen 
Guangdong China

Proposed to be Used
IR DIVISION
Cl.5;Dietetic foods adapted for medical purposes; food for babies; dietetic beverages adapted for medical purposes; 
dietetic substances adapted for medical use; nutritional supplements; powdered milk for babies; medicinal tea; tonics 
[medicines]; malted milk beverages for medical purposes; medicinal drinks.

Cl.29;Poultry, not live; fish, not live; fruits, tinned; fruit, preserved; vegetables, preserved; eggs; milk beverages, milk 
predominating; edible fats; nuts, prepared; tofu products.
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Priority claimed from 19/03/2018; Application No. : 4438324 ;France 

4016208    17/09/2018
[International Registration No. : 1436638]
BIOFARMA
50 rue Carnot F-92284 SURESNES Cedex France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, medical preparations; sanitary products for medical purposes; plasters, materials for 
dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; fungicides, 
herbicides.

Cl.9;Scientific apparatus and instruments; data and information processing apparatus and equipment; software; 
computer programs; software recorded on magnetic media or downloaded from a remote computer network; 
downloadable computer software applications; telecommunication equipment for use with mobile networks; personal 
digital assistant; connected bracelets, connected scales, connected watches (measuring instruments); activity sensors; 
mobile applications; digital applications; algorithms (software); artificial intelligence software; computer platforms in the 
form of information sharing software; connected self-measuring tools; virtual reality computer programs; analysis 
systems based on artificial intelligence (software); electronic chips connected to an information system; virtual reality 
helmets; downloadable software for the streaming of audio and video content on mobile telephones, tablet computers, 
personal computers and televisions; application program interface that enables developers to integrate video content and 
functionalities in Internet sites, software applications or devices.

Cl.44;Medical services; hygienic and beauty care for human beings; health counseling services; pharmacy advice; 
health services; telemedicine services; therapeutic services; medical diagnosis services; home care services; 
individualized medical prescription services; online medical prescription services; providing support in the monitoring of 
patients receiving medical treatment; advice relating to home medical treatment; advice relating to self-medication; 
provision of medical information to patients; remote medical examination services; advice related to personal wellbeing 
[health]; medical monitoring of patients including remote monitoring.
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Priority claimed from 13/10/2017; Application No. : 4396137 ;France 

4016209    19/03/2018
[International Registration No. : 1436433]
HOLDING SOCOTEC
3 AVENUE DU CENTRE, LES QUADRANTS F-78280 GUYANCOURT France

Proposed to be Used
IR DIVISION
Cl.35;Business management and organization consultancy; commercial business and administration services; 
business consultancy, information or inquiries; commercial consultancy services for companies relating to provision of a 
quality management system; business operation assistance for industrial or commercial companies; company auditing 
(commercial analysis); tracking and monitoring of energy consumption for others for auditing purposes; management of 
computer databases and computer files; commercial and economic studies and consultancy services; consultancy 
services regarding commercial project management; information relating to statistical evaluation of data obtained 
through market studies; administrative, commercial and strategic assistance, advice and information for companies.

Cl.37;Construction; information and advice relating to construction; building construction supervision.

Cl.38;Telecommunications, communications by computer terminals; transmission and exchange of data, information 
and images by electronic, computer means and via the Internet; electronic information dissemination services; providing 
connections to a computer server; transmission and dissemination of information held in data and image banks including 
by digital means; provision of access to computer, electronic and online databases; electronic transmission of data, 
messages and information; secure transmission of data, particularly with access codes.

Cl.41;Training; professional training; personnel training; training relating to professional skills; organization and 
conducting of colloquiums, conferences, conventions; publication of training manuals; advisory services in the field of 
training and further training.

Cl.42;Engineering services particularly provision of technical inspection services with a view to improving security and 
quality in all fields of economic activity; assessments, estimates and research in scientific and technological fields 
provided by engineers; technical project studies; testing for the certification of quality or standards; quality control with a 
view to certification; quality testing of products for certification purposes; testing, analysis and evaluation of third-party 
goods and services for certification purposes; certification services relating to energy efficiency of buildings; quality 
audits; quality checking; quality control; quality assessment; auditing relating to energy; building quality control; quality 
control regarding manufactured goods; quality control of computer systems, quality control of industrial machines; 
advisory services relating to quality control; advisory services relating to quality control; technical project studies; design
and development of computers and software; setting of technical standards for training.
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Priority claimed from 25/07/2018; Application No. : 2018-650 ;Leichtenstein 

4016221    14/08/2018
[International Registration No. : 1436361]
Nemiroff Intellectual Property Establishment
Städtle 31 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Cl.33;Vodka.

Cl.35;Advertising; business management; business administration; demonstration of goods; design of advertising 
materials; dissemination of advertising matter; marketing; marketing research; office functions; on-line advertising on a 
computer network; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial or advertising purposes; outdoor advertising; production of advertising films; publicity material rental; 
promotion of goods and services through sponsorship of sports events; publication of publicity texts; radio advertising; 
rental of billboards [advertising boards]; rental of advertising space; rental of sales stands; telemarketing services; 
television advertising.
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Priority claimed from 13/03/2018; Application No. : 2018 34123 ;Azerbaijan 

4016244    12/09/2018
[International Registration No. : 1436281]
Imperial Tobacco Ventures Limited
121 Winterstoke Road Bristol BS3 2LL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Battery chargers for use with electric and electronic cigarettes; batteries chargers for electric and electronic 
devices used for heating tobacco; USB chargers for electric and electronic cigarettes; USB chargers for electric and 
electronic devices used for heating tobacco; car chargers for electric and electronic cigarettes; car chargers for devices 
used for heating tobacco; electronic devices and appliances for charging and carrying electric and electronic cigarettes; 
electronic devices and appliances for charging and carrying devices used for heating tobacco; portable chargers for 
battery operated portable vaporising units such as electric and electronic cigarettes, smokeless vaporisers and devices 
used for heating tobacco.

Cl.11;Apparatus for heating tobacco, tobacco products and tobacco substitutes; apparatus for heating liquids; 
apparatus for generating vapour; electric and electronic vaporisers; parts, fittings and accessories for the aforesaid 
goods.

Cl.34;Tobacco whether manufactured or unmanufactured; cigarettes; cigars; tobacco products; tobacco substitutes, 
none being for medicinal or curative purposes; matches and smokers' articles; electric and/or electronic cigarettes; 
liquids for electric and/or electronic cigarettes; smoker's articles for electric and/or electronic cigarettes; pouches for 
carrying electric and/or electronic cigarettes; mouth pieces for electric and/or electronic cigarettes; vaporising devices for 
tobacco, tobacco products and tobacco substitutes; cigarettes containing tobacco substitutes; electric and electronic 
devices for heating tobacco sticks, tobacco products and tobacco substitutes; tobacco sticks, tobacco products and 
tobacco substitutes for the purposes of being heated; parts and fittings for the aforesaid goods.

8456



Trade Marks Journal No: 1880 ,   17/12/2018           Class 99 
 

 

4016251    13/08/2018
[International Registration No. : 1437235]
Weir Minerals Netherlands B.V.
Egtenrayseweg 9 NL-5928 PH Venlo Netherlands

Proposed to be Used
IR DIVISION
Cl.7;Apparatus (machines) for filtering dust; apparatus (machines) for filtering gases; apparatus (machines) for filtering 
fumes; presses (machines for industrial purposes); drum filters; filters (parts of machines or engines); vacuum filters 
being parts of machines; centrifugal pumps; decanter centrifuges incorporating screw conveyors; industrial centrifugal 
decanting machines; drainage machines; centrifugal drums; drums (parts of machines); spin driers (not heated); fluid 
separation machines; screening machines; soil screening machines; stone screening apparatus (machines); separators 
(machines); steam/oil separators; filters for machines; ore separators (machines); grain separators; pressurising 
machines for drums; filters for industrial purposes; apparatus (machines) for filtering water.

Cl.11;Process equipment for liquid-solid separation, including clarifier-thickeners; apparatus for the treatment of solids 
settled from liquids including sedimentation apparatus such as clarifiers or thickeners.
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Priority claimed from 16/02/2018; Application No. : UK00003290651 ;United Kingdom 

4017406    09/08/2018
[International Registration No. : 1436419]
Truphone Limited
25 Canada Square, Canary Wharf London E14 5LQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Telecommunications, telephonic and communications apparatus and instruments; mobile and fixed telephones; 
digital telecommunications apparatus; computer software; computer software downloadable from global computer 
information networks; communication software; telecommunication software; telephony software; apparatus for 
recording, transmission, processing and reproduction of sound, images or data, and software for use in relation thereto; 
apparatus for speech recording; apparatus for recording SMS message texts; software and hardware for recording and 
processing digital and analogue signals; computer software enabling the recordal of sound, data and images; computer 
software enabling the automatic recordal of sound, data and images; computer software enabling the automatic 
transmission and recordal of sound, data and images in the course of person-to-person or peer-to-peer or machine to 
machine communication; software for communication apparatus and instruments; software that provides customers with 
access to and use of global wireless communication and computer networks via computers, portable computers, 
personal computers and other wireless devices, cellular phones or handheld and personal digital assistants; software and
apparatus featuring voice over Internet protocol (VOIP) technology; software and apparatus featuring Global System for 
Mobile Communications (GSM) (VOIP) technology; software and apparatus featuring voice over Long-Term Evolution 
(VoLTE) technology; software that enables the location of wireless communication networks and computer networks; 
software incorporating address book management systems and contact management systems; electrical and electronic 
accessories and peripheral equipment designed for use with telecommunications and communications apparatus, 
computers, portable computers, personal computers and other wireless devices, cellular phones or handheld and 
personal digital assistants, and with computer networks; dongles; software for secure data storage and retrieval and 
transmission of confidential customer information used by individuals, companies and financial institutions; hardware 
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and software used to identify subscribers on telecommunications apparatus and SIM cards; caller display software; caller 
identification software; payment cards including cards containing an integrated circuit chip ("smartcards"); SIM cards; 
radio frequency identification devices (transponders); media for storage and/or reproduction of sound and/or visual 
images; interactive and multi-media software; electronic media apparatus; data storage apparatus; data processing 
apparatus; memory storage devices; software featuring voice over Internet protocol (VOIP) technology; software featuring 
Global System for Mobile Communications (GSM) (VOIP) technology; software featuring voice over Long-Term Evolution 
(VoLTE) technology; computer hardware modules for use with the Internet of Things [IoT]; computer hardware modules 
for use in Internet of Things electronic devices; computer application software for use in implementing the Internet of 
Things [IoT]; computer hardware modules for use in electronic devices using the Internet of Things [IoT].

Cl.38;Telecommunications; telecommunications services; communications; communications services; providing 
access to telecommunications networks via wireless communications and computer networks; operation of 
telecommunications systems; operation of telecommunications systems featuring voice over Internet protocol (VOIP) 
technology; operation of telecommunications systems featuring Global System for Mobile Communications (GSM); 
operation of telecommunications systems featuring Code Division Multiple Access (CDMA); operation of 
telecommunications systems featuring voice over Long-Term Evolution (VoLTE); communications services, namely, 
telephone, mobile telephone, message collection and transmission, call diversion, answer phone, directory enquiries and 
electronic mail services; transmission, delivery and reception of sound, data, images, music and information; 
telecommunication services featuring automatic recordal of sound, data and images; personal numbering services 
(telephony); call recording services; operation of telecommunication systems featuring multiple mobile subscriber 
identity module technology; providing telecommunications connections to computer databases and for machine to 
machine or peer-to-peer connectivity and communications, the Internet or other electronic networks; providing user 
access to the Internet; providing access to databases including through wireless networks; delivery of audio, video and 
data by telecommunications; voice message storage services; providing access to online directory information services 
also featuring hyperlinks to other websites; leasing of access time to a computer database via a dedicated line; provision 
of advice and information in relation to communications and communication technologies.

Cl.42;Computer design and development services; computer software services; analysis and research services relating 
to telecommunications services; analysis and research services relating to computer hardware and software; design and 
development of telecommunications hardware and software, and parts and fittings therefor; design and development of 
computer hardware and computer software, and parts and fittings therefor; design, development and commissioning of 
websites; creating, maintaining or hosting web sites; installation, maintenance and repair of computer software; cloud 
computing; rental of operating software for accessing and using a cloud computing network; providing temporary use of 
on-line non-downloadable operating software for accessing and using a cloud computing network; software as a service; 
application services provider [ASP], namely, hosting computer software applications of others; design and development 
of online programming content and interactive media; providing search engines for the Internet; provision of search 
engines for the Internet; recording data for others on optical, digital and magnetic media for electronic storage; 
computerised data storage; electronic data storage; electronic data storage services; development of systems for the 
storage of data; electronic data storage and data back-up services; provision or rental of electronic storage space [web 
space] on the Internet; design and development of software and hardware for producing, recording and processing digital 
and analogue signals; providing temporary use of software for use in connecting, operating, and managing networked 
devices in the Internet of Things [IoT].
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Priority claimed from 21/05/2018; Application No. : 2018-066111 ;Japan 

4017414    19/07/2018
[International Registration No. : 1436338]
BroadBand Security, Inc.
Nomurafudosan Nishi-Shinjuku-Kyodo Bldg. 4F, 8-5-1 Nishi-Shinjuku, Shinjuku-ku Tokyo 160-0023 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus; personal digital assistants in the shape of a watch; smartphones; 
virtual private network [VPN] hardware; electronic machines, apparatus and their parts; computer programs; computer 
software; computers and their peripherals; virtual private network [VPN] operating software; point-of-sale terminals and 
accessories; apparatus for electronic payment processing; computer software for ensuring the data security of computer; 
downloadable computer security software; computer programs for ensuring the information security; E-mail security 
software; E-mail software; electronic mail servers; computer programs for using the Internet and the World Wide Web; 
computer programs for Internet access; downloadable image files; recorded video discs and video tapes; electronic 
publications.

Cl.42;Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; designing, other than for advertising purposes; computer software design, computer 
programming, or maintenance of computer software; providing information and consultancy in the field of programming 
or maintaining computer software for others; designing, creating or maintaining computer software for others; providing 
information and consultancy in the field of creating or maintaining web sites for others; Internet security consultancy; 
electronic monitoring of credit card activity to detect fraud via the Internet; monitoring of computer systems to detect 
breakdowns; monitoring of computer systems by remote access; computer security consultancy; data security 
consultancy; monitoring of computer systems for detecting unauthorized access or data breach; providing information in 
the field of vulnerability of computer programming; testing of vulnerability of computer programming; creating or 
maintaining web sites for others; computer software design, computer programming, or maintenance of computer 
software for email; technological advice relating to computers, automobiles and industrial machines; research on building
construction or city planning; testing or research on prevention of pollution; testing or research on electricity; testing or 
research on civil engineering; testing or research on machines, apparatus and instruments; rental of computers; 
providing computer programs on data networks; application services provider [ASP] services, namely, providing 
temporary use of non-downloadable computer software; providing computer programs for electronic settlement system; 
rental of a server for transmission of email on the Internet and providing consultancy thereof.
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Priority claimed from 25/07/2018; Application No. : 2018-648 ;Leichtenstein 

4017418    14/08/2018
[International Registration No. : 1436368]
Nemiroff Intellectual Property Establishment
Städtle 31 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Cl.33;Vodka.

Cl.35;Advertising; business management; business administration; demonstration of goods; design of advertising 
materials; dissemination of advertising matter; marketing; marketing research; office functions; on-line advertising on a 
computer network; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial or advertising purposes; outdoor advertising; production of advertising films; publicity material rental; 
promotion of goods and services through sponsorship of sports events; publication of publicity texts; radio advertising; 
rental of billboards [advertising boards]; rental of advertising space; rental of sales stands; telemarketing services; 
television advertising.
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Priority claimed from 26/03/2018; Application No. : 29805478 ;China 

4017420    10/08/2018
[International Registration No. : 1436387]
Zhongtang Sky Railway Group Co., Ltd.
Industrial Concentration Zone, Southwest Airport Economic Development Area, Shuangliu District, Chengdu Sichuan China

Proposed to be Used
IR DIVISION
Cl.12;Vehicles for locomotion by land, air, water or rail; battery operated pallet trucks; electric vehicles; aerial 
conveyors; air vehicles; upholstery for vehicles; space vehicles; telpher railways [cable cars]; locomotives; funiculars.

Cl.37;Motor vehicle maintenance and repair; vehicle battery change services; vehicle breakdown repair services; anti-
rust treatment for vehicles; repair of power lines; construction; machinery installation, maintenance and repair; air 
conditioning apparatus installation and repair; lighting apparatus installation and repair; interference suppression in 
electrical apparatus.

Cl.39;Transport; passenger transport; transport services for sightseeing tours; vehicle breakdown towing services; 
tram transport; air transport; vehicle rental; electricity distribution; distribution of energy; providing driving directions for 
travel purposes.
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4017422    09/08/2018
[International Registration No. : 1436310]
Formula One Licensing B.V.
Beursplein 37 NL-3011 AA Rotterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.3;Soaps; eau-de-cologne; astringents for cosmetic purposes; cleaning chalk; hair conditioners; cosmetic creams; 
shaving creams, shaving gels; facial cleansing creams; shower gels and creams; skin care creams, beauty creams, 
moisturising creams; shoe waxes; polishing creams; deodorants and anti- perspirants for personal use; incense; 
cosmetic pencils; sun care lotions; pre-shave and after- shave lotions; hair lotions, hair gels, hair creams, hair spray; 
decorative transfers for cosmetic purposes; essential oils; eye shadows; perfumes; face powders; cosmetic preparations 
for baths; cleaning, polishing, scouring and abrasive preparations for household use, not being preparations for washing 
automobiles; make-up preparations; washing preparations; cleaning preparations; make-up removing preparations; oral 
care products, particularly including dentifrices, mouthwashes; cleansing products for the body, particularly including 
cleansing lotions, beauty masks, cleansing foam, cleansing creams, cleansing gels and cleansing milk; cleaning 
products; liquid soaps.

Cl.6;Ironmongery; common metals and their alloys; ores; goods of common metal, namely rings of common metal for 
keys, chains of metal and pins (hardware); small items of metal hardware; towel dispensers, fixed, of metal; metal 
distributors of hand towels, paper napkins, kitchen paper; badges of metal for vehicles; statuettes of common metal; 
figurines (statuettes) of common metal; plates, trophies and sheets, all made of common metals.

Cl.8;Hand tools and implements (hand-operated); cutlery, forks and spoons; razor blades; knives; electric or non- 
electric razors; tweezers; scissors.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lamps; air conditioning apparatus; water filtering apparatus; electric hair dryers; electric laundry 
dryers; drying apparatus; barbecues; light bulbs; stoves; electric kettles; electric coffee machines; freezers; electric 
cookers; gas stoves; kitchen ranges (ovens); drinking water fountains; microwave ovens; ovens, other than for 
experimental purposes; electric deep fryers; grills (cooking appliances); table lamps; incandescent lamps; pocket 
searchlights; lanterns for lighting; lighting fixtures; decorative lamps; bicycle lights; lamp shades; solar collectors for 
heating; refrigerators; toilet seats; electric toasters; flashlights; electric fans for personal use.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother of pearl; shells; meerschaum; yellow amber; air pillows, not for medical purposes; air 
cushions, not for medical purposes; air mattresses, not for medical purposes; air beds, not for medical purposes; bag 
hangers, not of metal; bedding, except linen; beds for household pets; beds; benches [furniture]; bins, not of metal 
chests, not of metal; bottle racks; bottle closures, not of metal / bottle fasteners, not of metal; bottle casings of wood; 
boxes of wood or plastic; busts of wood, wax, plaster or plastic; cabinet work; camping mattresses; cask stands, not of 
metal; casks of wood for decanting wine; casks, not of metal; console tables; containers, not of metal, for liquid fuel 
containers, not of metal [storage, transport]; counters [tables]; covers for clothing [wardrobe]; crates; cushions; deck 
chairs; desks; dinner wagons [furniture]; display boards; display stands; fans for personal use, non-electric; filing 
cabinets; furniture; furniture of metal, furniture shelves; garment covers [storage]; hampers [baskets] for the transport of 
items; hand-held mirrors [toilet mirrors]; hand-held flagpoles, not of metal; high chairs for babies; identification bracelets, 
not of metal; index cabinets [furniture]; inflatable publicity objects; inflatable furniture; jewellery organizer displays / 
jewelry organizer displays; keyboards for hanging keys; labels of plastic; lockers; locks, not of metal, for vehicles locks, 
other than electric, not of metal; mattresses; mirror tiles; mirrors [looking glasses]; mobile boarding stairs, not of metal, 
for passengers; mobiles [decoration]; nameplates, not of metal / identity plates, not of metal; newspaper display stands; 
number plates, not of metal / registration plates, not of metal; office furniture; packaging containers of plastic; picture 
frames; picture frame brackets / picture rods [frames]; pillows; placards of wood or plastics; plastic key cards, not 
encoded and not magnetic; plastic keys; plastic ramps for use with vehicles; plugs, not of metal / bungs, not of metal; 
poles, not of metal; racks [furniture]; seats / chairs [seats]; seats of metal; sleeping pads / sleeping mats; split rings, not 
of metal, for keys; stools; table tops; tables; tables of metal; tent pegs, not of metal; tool boxes, not of metal, empty; tool 
chests, not of metal, empty; transport pallets, not of metal; trays, not of metal; vats, not of metal; wind chimes 
[decoration].

Cl.21;Glassware, porcelain and earthenware for household purposes; articles for cleaning purposes; brush-making 
materials; combs and sponges; brushes [except paintbrushes]; household or kitchen utensils and containers (not of 
precious metal or coated therewith); unworked or semi-worked glass, except building glass; bottles; insulating bottles; 
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drying racks for washing; mixers, manual (shakers); mixing spoons (kitchen utensils); glass flasks (containers); 
decorative boxes of non-precious metals; metal boxes for dispensing paper towels; containers for food and beverages; 
crystal [glassware]; coolers (ice pails); decanters; bottle openers; coasters; statues of porcelain, terra-cotta or glass; 
clothes racks (for drying); figurines (statuettes) of porcelain, terra- cotta or glass; dental floss; cages for household pets; 
ice buckets; tankards; beer mugs; glass (receptacles); drinking glasses; gloves for household purposes; fruit presses, 
non- electric, for household use; feeding troughs for animals; fitted picnic baskets (including dishes); waste paper 
baskets; combs; cutting boards for the kitchen; toothbrushes; hairbrushes; containers for household or kitchen use; non-
electric coolers for food and drinks; coasters, not of paper or textile; trays; decorative glass trays; trays for domestic use; 
saucers; sugar bowls; cups; tea pots; corkscrews; kitchen utensils; utensils for household purposes; commemorative 
plates.

Cl.29;Meat; fish; poultry; game; meat extracts; cooked fruits and vegetables; canned fruits and vegetables; frozen fruits 
and vegetables; frozen meat, fish and poultry; edible oils and fats; potato chips; french fries; processed nuts; jams; 
jellies; fish and meat preserves; milk, milk drink products; yoghurt drinks; milk shakes; dairy products; cheese; soya milk 
(milk substitute).

Cl.30;Spices; salt; mustard; vinegar, sauces (condiments); snacks based on corn; rice; cookies; cocoa; coffee; cereals; 
confectionery; chocolate confectionery; crackers; candies; soya flour; flour; corn flakes; ice cream; yeast; honey; 
molasses; bread; corn, roasted; pastries; cakes; preparations made from cereals; artificial coffee; sugar; tea; chocolate.

Cl.37;Building construction; vehicle repair; vehicle maintenance; motor vehicle maintenance and repair; repair and 
maintenance of aircraft; vehicle polishing; vehicle service stations (refuelling and maintenance); mining extraction; 
vehicle greasing; installation, maintenance and repair of computer hardware; installation of wind power systems; 
installation of solar power systems; installation of hydropower systems; pipeline construction and maintenance; 
installation and maintenance of network systems (hardware); machinery installation maintenance and repair; installations 
and repair of systems of gas; vehicle lubrication; maintenance and repair of power stations; maintenance and repair of 
vehicle tires; maintenance and repair for the oil industry; vehicle cleaning; drilling of wells; refuelling; retreading of tires; 
motor vehicle washing; repair of materials and sports equipment; repair and maintenance of automobiles, tractor trailer 
(tractors) and other utility vehicles; repair and assembly relating to the installation or dismantling and maintenance of 
tires for vehicle wheels; repair or maintenance of machines and measuring instruments and test equipment or apparatus 
in relation to the distribution of power or control of power; service station services; installation, maintenance and repair 
services of equipment, apparatus, devices and installations in the field of electronics, computing, communications and 
telecommunications; construction, repair, restoration, maintenance and installation services for industrial equipments; 
drilling services for oil and gas extraction; repair services of tires for vehicle wheels; services related to exploitation and 
production of oil, namely rental of drilling rigs; building construction supervision; anti-rust treatment for vehicles; 
vulcanization of tires (repair).

Cl.42;Design and development of computers and software; scientific and technological services and research and 
design relating thereto; industrial analysis and research services; leasing of computers and computer software; 
installation, research and update of computer software for the electronic exchange of data and telecommunication 
networks for third parties; creation and maintenance of database software and applications; creating, maintaining and 
hosting internet web sites and of wireless electronic communication networks; electronic storage of data; electronic 
storage; installing and maintenance of computer software; providing temporary use of non- downloadable computer 
software to enable users to create and share text, documents, images, photos, videos, maps and roadmaps; temporary 
provision of non-downloadable computer software online; temporary provision of non-downloadable computer software 
online allowing users to access programs with audio content, video, text and other multimedia content, including music, 
concerts, videos, radio, television, news, sports, games, cultural events, and programs in connection with entertainment; 
recovery of computer data; services of a computer software consultant; computer software design and development 
services; graphic arts designing; computer services that provide online web pages created according to customer needs 
and that offer user-specific information, including search engines and online web connections with news, information on 
sports; computer services that provide online web pages created according to the needs of customers and providing 
certain information to the user, including search engines and online web links to news, weather information, sports; 
computer services, namely, creating websites featuring an on- line community for registered users to participate in 
discussions, get feedback, form virtual communities, and engage in social networking on-line; services provided by an 
application service provider (asp) featuring computer software for use in connection with subscription services for online 
music, software allowing users to play and program music and audio, video, text and multimedia content in connection 
with entertainment, and computer software featuring recordings of musical sounds, text, audio, video and multimedia 
content in connection with entertainment.

Cl.43;Services for providing food and drink; providing hotel accommodation; cafés; cafeterias; canteens; tourist 
homes; information on hotel bookings; temporary accommodation reservation; hotel reservation; food and drink catering; 
restaurants; self-service restaurants; snack-bars; providing catering services for hospitality suites in relation to the 
provision of food and drink for sporting or entertainment events, both on- and off -site sports facilities; bar services; fast 
food restaurant services; services provided by restaurant.
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4017424    27/06/2018
[International Registration No. : 1436331]
NORDEX ENERGY GmbH
Langenhorner Chaussee 600 22419 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and installations constructed therefrom for renewable energy generation, in particular wind energy 
installations, windmills; towers, rotor blades, machine housings and rotors for wind energy installations; electric power 
generators, emergency power generators, emergency power generators, electricity generators, alternating current 
generators; parts for wind energy installations, included in class 7.

Cl.9;Scientific, surveying, photographic, optical, measuring, signalling and checking (supervision) apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus and instruments for regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers; calculating machines, data-processing equipment and 
computers; programs (computer-); electric control devices for wind energy installations and wind farms, programs 
(software) for controlling wind energy installations and wind farms; electrical contractors (fuses), in particular for 
protection against voltage surge, excess current, fault current, short circuits; monitoring apparatus (electric), electric 
converters, electric switches (circuit breakers), electric switches, switching equipment (electric), integrated circuits, 
distribution consoles (electricity), chips (integrated circuits); electric circuits, electric frequency converters, electric 
sensors, electric sensors for measuring meteorological quantities; anenometers, pressure measuring apparatus, remote 
control apparatus, interfaces (for computers), voltmeters, ammeters, electric transformers, processors (central 
processing units); wind energy converters; all the before mentioned goods not relating to personal security alarms, home 
and office security.

Cl.37;Installation, erection, assembly, maintenance and repair of wind energy installations and parts therefor; 
construction of wind farms; all the before mentioned services not relating to personal security alarms, home and office 
security.

Cl.38;Telecommunications; providing access to information on the Internet; providing access to databases, rental of 
database access time; providing access to databases on the internet; providing access to information, data and 
measurements on the Internet, telecommunications by means of platforms and portals on the Internet, electronic 
exchange of data by means of Internet platforms; providing access to computer programs on data networks; e-mail 
services, fax services, short messaging services, namely short message sending (SMS) and multimedia message sending 
(MMS) via telecommunications networks; communications by fibre optic networks, paging services (radio, telephone or 
by other means of electronic communication), message sending.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; technical consulancy in the field of ecological 
energy, technical configuration of energy networks, included in class 42; technical development of energy networks, 
technical planning, for others, in connection with the operation of installations for the supply of electricity, heat, water 
and cold; configuring computer networks by means of software; creation, maintenance and updating of computer 
programs; design and creation of Internet pages; consultancy relating to the conservation of energy; technical 
consultancy with regard to the operation and management of wind farms, technical consultancy for operators of wind 
energy installations; scientific research relating to wind energy installations and parts therefor; technical development 
and technical checking (inspection) of wind energy installations and parts therefor; development of programs (software) 
for controlling wind energy installations and wind farms, engineering, technical research.
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Priority claimed from 08/06/2018; Application No. : 2018-076149 ;Japan 

4017435    05/09/2018
[International Registration No. : 1437195]
FUJIFILM Corporation
26-30, Nishiazabu 2-chome, Minato-ku Tokyo 106-8620 Japan

Proposed to be Used
IR DIVISION
Cl.1;Unexposed photographic films; unexposed photographic papers.

Cl.9;Photographic cameras; digital cameras; photo printers.
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4017493    19/09/2018
[International Registration No. : 1437194]
Caliber.global B.V.
Tivolilaan 205 NL-6824 BV Arnhem Netherlands

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy and advisory services; advisory services for business management; professional business 
consultancy; business management; business administration; office functions; taxation [accountancy] consultation; 
advice relating to marketing management; marketing consulting; professional business consultation relating to the 
setting up of businesses; advertising, marketing and promotional consultancy; business management for shops; shop 
window dressing; the aforesaid services not applying to the field of electronic design automation and design of electrical 
circuits.

Cl.36;Financial consultancy in the field of risk management.

Cl.37;Interior fitting out of company premises, namely interior construction of company premises; construction of 
interior accommodation.

Cl.39;Transport; packaging and storage of goods; travel arrangement.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; the aforesaid services not applying to the field of 
electronic design automation and design of electrical circuits.
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4017504    14/08/2018
[International Registration No. : 1437390]
ASAHI YUKIZAI CORPORATION
2-5955, Nakanose-cho, Nobeoka-shi, Miyazaki 882-8688 Japan

Proposed to be Used
IR DIVISION
Cl.7;Valves of plastic, machine element not for land vehicles.

Cl.17;Pipe fittings of plastic; gaskets; joint packing; plastic pipes.

Cl.20;Valves of plastic, other than parts of machines.
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4017514    30/05/2018
[International Registration No. : 1436336]
OUTTV MEDIA BV
Hengeveldstraat 29 NL-3572 KH Utrecht Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Recorded media content.

Cl.38;Audiovisual communication services; secure transmission of data, sound or images; delivery of messages via 
electronic media; delivery of messages via audiovisual media; communication via television for meetings; communication 
via electronic means; communication via multinational telecommunications networks; consultancy, information and 
advice in the field of telecommunications; digital transmission of audio and video data; electronic transmission and 
transmission of sounds, images, documents, messages and data; rebroadcasting of images via satellite; interactive 
telecommunications; transmission of sound via electronic means; broadcasting services.

Cl.41;Presentation of television programs; editing of television programs; production of television programs; television 
and radio programming [scheduling]; services for the production of entertaiment in the form of television; recording, film, 
video and tv studio services; preparation and production of television and radio programs; provision of multimedia 
entertainment programs via television, broadband, wireless and online services; providing age ratings for television 
programs, movie, music, video and video game content; audio, film, video and television recording services.

Cl.45;Internet based dating, matchmaking and personal introductory services on the internet.
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4017519    14/02/2018
[International Registration No. : 1436420]
Lufthansa Technik AG
Weg Beim Jäger 193 22335 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; computers; software; computer hardware; recorded computer programs, in particular 
for invoice and payment management, and for travel planning and travel cost management; software for electronic 
commerce, for home banking, for card statement systems and for enabling browsing on global computer networks; 
network communication apparatus; communications servers; computer software for database management; card reading 
equipment; apparatus for recording, transmission or reproduction of sound, data and images; scientific, in particular 
optical, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments; sensors and 
sensor systems; security systems; radome, coverings for antennas and radars; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; magnetic and optical data 
carriers; luminescent signs, in particular fluorescent, signs, in particular in strip form, including being emergency exit 
signs; computer software for electric and electronic apparatus, in particular for analytical purposes, in particular for 
determining perquisites for aircraft passengers (included in this class); parts and accessories for the aforesaid goods, 
included in this class; all the aforesaid goods in particular for use with aircraft, in aircraft maintenance and/or for 
equipping aircraft cabins, for entertainment and/or cabin management purposes and/or for on-board sales on commercial 
aircraft; lighting installations being emergency exit signs, with luminescent, in particular fluorescent, phosphors, in 
particular in strip form.

Cl.10;Medical apparatus and instruments.

Cl.11;Apparatus for lighting, heating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; 
cabin lighting; parts for the aforesaid goods, included in this class; all the aforesaid goods for aeroplane interiors.

Cl.35;Invoicing services for electronic payment transactions; professional business and business organisational 
consultancy relating to payment and purchasing systems; negotiation and conclusion of commercial transactions for 
third parties; provision of commercial and business contact information; electronic commerce provider services on the 
internet, namely administrative processing of orders and invoicing services within the framework of e-commerce, and 
arranging of contracts for others for the purchase and sale of goods; demonstration of goods; business appraisal; 
commercial intermediation services; provision of an on-line marketplace for buyers and sellers of goods and services; 
arranging of contracts, for others, for the selling of goods and billing thereof by means of online shopping on computer 
networks and/or other distribution channels; administration, billing and reconciliation of accounts on behalf of others, for 
others, including via the internet; accountancy services; services relating to book-keeping and business administration 
for monitoring and conducting claims management; all the aforesaid services including online and via a database; all the 
aforesaid services in particular for on-board sales on commercial aircraft.

Cl.36;Financial affairs; monetary affairs; electronic transfer of funds; electronic payment services; financial services 
relating to credit cards; issuance of credit cards; issuing electronic payment cards in connection with bonus and reward 
schemes; financial services for running credit, service and bonus card programmes; automated payment services; 
organisational payment processing through the operation of payment gateways and internet-capable payment systems; 
processing of cashless payment transactions; payment processing (included in this class); debt collection; conducting of 
cashless payment transactions, in particular via mobile terminals; financial services provided over the telephone and by 
means of a global computer network or the internet; cash disbursement services; authorising electronic financial 
transactions; providing financial information; providing of online financial information; computer-aided transaction 
verification and authentication within the framework of electronic payment systems; electronic payment processing; 
domestic and international transmission of money; issuance and processing of electronic money; all the aforesaid 
services in particular for on-board sales on commercial aircraft.

Cl.37;Installation and maintenance of network systems; installation, maintenance, modification and repair of 
aeroplanes and parts and fittings for aeroplanes, electric and electronic apparatus, data processing equipment and 
computers, lighting installations and/or floor coverings; all the aforesaid services being exclusively provided in aircraft, 
for aircraft maintenance and/or for equipping the cabins of aircraft for entertainment and/or cabin management purposes.

Cl.38;Telecommunications; electronic transmission of information, in particular financial and business information; 
computer aided transmission of messages, information and images; electronic transmission of e-commerce transaction 
data and information; electronic transmission of advertising programs and media advertising communications via digital 
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communications networks; provision of on-line forums; forums [chat rooms] for social networking; forums for social 
networking; data transmission for dialogue and communication with other computer users; electronic transmission of 
mail and messages; providing telecommunications connections to a global computer network; providing access to 
databases in computer networks; telecommunications, in particular providing of applications for payment transactions, 
including for mobile terminals; all the aforesaid services in particular for on-board sales on commercial aircraft.

Cl.42;Design and development of computer hardware and software for entertainment and/or cabin management in 
aircraft; technical management, namely technical inspection, technological advice and technological consultancy of 
aeroplanes and/or aeroplane fleets; technological advice and consultancy; engineering in the field of aviation, for others; 
technological consultancy in the field of air travel; technological consultancy in the field of aeroplane and flight 
engineering, and flight engineering and/or interior design services; creating and further development of computer-aided 
maintenance and overhaul programs for aeroplanes and parts thereof; development on non-computer-dependent 
maintenance programmes for aeroplanes and their parts; providing information relating to the development of technical 
innovations for aeroplanes and parts thereof; scientific and technological services and research and design related 
thereto, in particular for the design and development of aircraft cabins and fittings; design and development of computer 
hardware and software; providing of platforms (hosting) on the internet for repair, maintenance, cleaning, servicing and 
construction of aircraft; all the aforesaid services in particular for use in aircraft, in aircraft maintenance and/or in 
equipping the cabins of aircraft for entertainment and/or cabin management purposes.
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Priority claimed from 10/07/2018; Application No. : 017928685 ;European Union 

4017529    18/09/2018
[International Registration No. : 1436461]
HOSSAMELDIN ABDELSHAKOUR ABDELLATIF EMARA
Via Newton, 48, Nove I-36055 Vicenza (VI) Italy

Proposed to be Used
IR DIVISION
Cl.24;Textile goods, and substitutes for textile goods; fabrics; linens; labels of textile; non-woven textile articles; 
patterned textiles for use in embroidery; textiles made of flannel; textiles made of linen; textiles made of synthetic 
materials; household textile articles made from non-woven materials; towels [textile] for kitchen use; textile hair drying 
towels; fabric cascades; bags for sleeping bags [specifically adapted]; interfacings; interlinings made of non-woven 
fabrics; woven fabrics; fustian; valances; streamers of textile; linings [textile]; hat linings, of textile, in the piece; lining 
fabric for footwear; linen lining fabric for shoes; disposable cloths; waterproofed textile piece goods; textile goods for 
making headshawls and yashmaghs; household textile articles; banners of textile; pennants of textile; banners of textile 
or plastic; textile material; textiles for furnishings; nap raised cloth; dish cloths of textile for drying; shrouds; prayer 
cloth; sponge cloths [textile piece goods]; sponge cloths for textile use; textiles and substitutes for textiles; textiles for 
furnishings; textiles for digital printing; fabrics for textile use; traced cloths for embroidery; coated textiles; frieze [cloth]; 
denim fabric.

Cl.40;Textile treating.
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Priority claimed from 22/12/2017; Application No. : 017636168 ;European Union 

4017539    08/06/2018
[International Registration No. : 1436407]
ETERNO IVICA srl
Via Austria, n. 25/E I-35127 Padova (PD) Italy

Proposed to be Used
IR DIVISION
Cl.6;Joists of aluminium, joists of aluminium for supporting flooring; metal floors; clips of metal for flooring.

Cl.17;Polyethylene films for cladding; acoustic membranes for soundproofing; soundproofing materials; sound 
absorbing structures of metal for buildings; soundproofing materials for buildings; soundproofing tiles; sound-absorbing 
mats; air intake silencers made from sound-absorbing materials; sound-absorbing metal plates; ventilation grilles made 
from sound-absorbing materials; plates made from sound-absorbing materials; soundproofing materials for buildings; 
grooved underpinning membranes, not of metal, for separating brick walls from slabs; soundproofing panels for 
construction; soundproofing panels made from plasterboard and other non-metallic materials; sound insulating 
materials; insulating strips for construction; sound-absorbing materials for construction; soundproofing/sound-absorbing
panels made from mineral wool and other non-metallic materials; plastics in extruded form for use in manufacture; 
packing, stopping and insulating materials; acoustical panels for buildings; insulation sheets; sound insulating boards; 
rubber roof drains insulating water proofing membranes; mineral wool for building insulation; sound-absorbing mats for 
construction; acoustical ceiling tiles and acoustical insulation barrier panels; sound-absorbing panels made from 
polyester fibre for correcting acoustic defects in enclosed areas.

Cl.19;Polyethylene for construction; boards of gypsum plaster; boards made of wood particles; goods for construction 
made from polyester; plaster boards for construction; wooden flooring; raised floors of wood; exterior floors in general; 
raised exterior floors of wood; supports for raised floors; supports for raised exterior floors; structures, not of metal; 
construction materials of rubber and plastic; anti-impact underfloor mats made from latex rubber; anti-impact mats based 
on polyester fibre for surfaces under construction; building materials (non-metallic); interior floors; floors in general, not 
of metal; flooring underlay; goods, not of metal, for laying floors; flooring; plasterboard sheets; roofs (non-metallic-); 
gratings; gutters; sumps; manhole covers; substructures for slatted floors; bituminous roof coatings; non metal vent 
covers; boards made of wood particles.
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4017600    06/09/2018
[International Registration No. : 1436322]
AlphaPoint Corporation
335 Madison Avenue, 16th Floor New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Financial services, namely, asset securitization and management services, wealth management services, trading 
and exchange services, brokerage services, settlement services, financial data management services, and securities 
master data management services; financial services, namely, transaction tracking and settlement services; currency 
settlement services for settling financial transactions; transaction settlement services, namely, settlement services for 
transactions involving traditional currencies, digital currencies, and digital tokens; financial services, namely, providing 
access control to accounts and assets involved in financial transactions.

Cl.42;Developing computer software for others; software integration services for others; integrating software tools for 
assisting in the implementation and recordation of financial transactions; providing temporary use of on-line non-
downloadable software and applications for asset securitization and management services, wealth management services, 
trading and exchange services, brokerage services, settlement services, financial data management services, and 
securities master data management services; providing temporary use of non-downloadable computer software and 
mobile device applications for implementing and recording financial transactions; providing temporary use of non-
downloadable computer software mobile device applications for implementing and recording financial transactions; 
providing temporary use of non-downloadable cloud-based computer software and mobile device applications for use by 
others for assisting in the implementation and recordation of financial transactions; providing temporary use of non-
downloadable computer software and mobile device applications to provide access control to accounts and assets 
involved in financial transactions; providing temporary use of non-downloadable computer software and mobile device 
applications for settling financial transactions; providing temporary use of non-downloadable computer software and 
mobile device applications for providing authentication of parties to a financial transaction; providing temporary use of 
non-downloadable computer software and mobile device applications for maintaining ledgers for financial transactions; 
providing temporary use of non-downloadable computer software and mobile device applications for providing access 
control to accounts and assets involved in financial transactions; providing temporary use of non-downloadable 
computer software and mobile device applications for the management of cryptographic security of electronic 
transmissions across computer networks; providing temporary use of non-downloadable computer software and mobile 
device applications for automating processes for authentication of party identity in connection with the issuance and 
management of cryptographic keys used for authentication or encryption of digital communications in an electronic 
transaction or communication over the Internet and other computer networks; providing temporary use of non-
downloadable computer software and mobile device applications for encrypting and enabling secure transmission of 
digital information over the Internet, as well as over other modes of communication between computing devices; 
providing temporary use of non-downloadable computer software and mobile device applications for allowing users to 
calculate parameters related to financial transactions.
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4017828    14/08/2018
[International Registration No. : 1437322]
ASAHI YUKIZAI CORPORATION
2-5955, Nakanose-cho, Nobeoka-shi, Miyazaki 882-8688 Japan

Proposed to be Used
IR DIVISION
Cl.7;Valves, not for land vehicles.

Cl.17;Valves of rubber or vulcanized fiber [not including machine elements]; fittings for pipes, not of metal.

Cl.20;Valves of plastic, not including machine elements.
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4017838    05/09/2018
[International Registration No. : 1437223]
Switch EVO Sarl
L-1528 1, boulevard de la Foire Luxembourg

Proposed to be Used
IR DIVISION
Cl.38;Providing telecommunications connections to the Internet.

Cl.42;Providing data center collocation services, namely facility development services namely designing, building and 
operating secure environmentally-controlled facilities and technical monitoring for the computers and 
telecommunications equipment of others and providing secure environmentally controlled facilities and technical 
monitoring of computer and telecommunications equipment for business continuity, namely telecomputing, cloud 
computing, disaster avoidance and recovery.
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Priority claimed from 29/06/2017; Application No. : 1356629 ;Benelux 

4017853    29/12/2017
[International Registration No. : 1436292]
Infento Property B.V.
Basisweg 54 NL-1043 AP Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.12;Water vehicles, whether or not motorized or electric, and structural parts therefor; land vehicles, whether or not 
motorized or electric, namely bicycles, tricycles, recumbent bicycles, scooters, push scooters, delivery tricycles, karts, 
go-karts, pedal go-karts, tractors, cargo trailers, snow vehicles, snowmobiles, whether or not motorized or electric as well 
as structural parts therefor and accessories, namely audible warning systems, bodies, towing hooks, carrying devices 
such as baskets, carrying racks, vehicle running boards, vehicle seats, steering wheels, back organizers specially 
adapted for use in vehicles, canopies; airplanes and structural parts therefor; structural parts of vehicles in kit form; 
motors, whether or not electric, for land vehicles as well as their parts; kick sledges.

Cl.28;Toys; modular construction toys (scale 1: 1) and parts therefor; kits for the construction of toy vehicles, namely 
bikes, water vehicles, land vehicles, air vehicles, bicycles, balance bicycle, recumbent bicycle, scooters, push scooters, 
tricycles, delivery tricycles, walker, walker wagon, karts, go-karts, pedal go-karts, tractors, cargo trailers, cranes, 
bulldozers, skateboard, inline skate, roller skates, snow vehicles, sledges as well as parts for the aforementioned 
products; rideable toys and parts therefor; mechanical action toys and parts therefor; all of the before mentioned goods 
whether or not motorized or electric; toy buildings and parts therefor; kits of parts [sold complete] for constructing 
models and toy vehicles; play structures for children; toy agricultural machines and parts therefor, including toy 
accessories for all the before mentioned goods, namely cranes, cables, lights, towing hooks, crane hooks, bodies, 
excavating buckets, decorative elements, flags, helmets, baskets, carrying racks, vehicle running boards, vehicle seats, 
steering wheels; toy machine tools; snow sledges, for recreational use.
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Priority claimed from 02/03/2018; Application No. : 4433487 ;France 

4017864    29/08/2018
[International Registration No. : 1436497]
TESCA GROUP
109 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.12;Headrests for vehicle seats; upholstery for vehicles; seat covers for vehicles; vehicle seats, these products being 
exclusively used in the field of the automobile.

Cl.18;Leather and imitation leather, products made of these materials (leather and imitation leather) not included in 
other classes, these products being exclusively used in the automotive field.

Cl.23;Yarn for textile use, namely, embroidery threads, rubber threads, hemp yarn, cotton yarn, jute yarn, woolen yarn, 
flax yarn, silk threads, rubber threads, glass yarn, plastic yarn, elastic threads, these products being exclusively used in 
the automotive field.

Cl.24;Fabrics and textile goods not included in other classes, namely, fabrics, namely, fabrics of cotton, wool, linen; 
hot-melt adhesive fabrics, linings (fabrics); fiberglass fabrics for textile use, filtering materials (of textile materials), 
moleskin (fabric), plaids, textile materials, velvet, these products being exclusively used in the field of automobile.

Cl.37;Upholstery repair services; maintenance, cleaning and repair of leather, these services being exclusively used in 
the field of the automobile.

Cl.40;Treatment of materials and especially for rendering fabrics crease-resistant, waterproofing and dyeing of fabrics; 
textile finishing, fireproofing, dyeing, treatment and bleaching services; sewing, rolling, printing of drawings, warping, 
screen printing, these services being exclusively used in the field of the automobile.

Cl.42;Technical research services relating to textiles and relating to motor vehicles; textile testing services; industrial 
design services; mechanical research services, these services being used exclusively in the automobile field.
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Priority claimed from 09/03/2018; Application No. : 017871414 ;European Union 

4017866    07/09/2018
[International Registration No. : 1437149]
Imerys Graphite & Carbon Switzerland SA (Imerys Graphite & Carbon Switzerland AG) (Imerys Graphite & Carbon Switzerland 
Ltd)
Strada Industriale 12 CH-6743 Bodio Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemical compounds and preparations for use in industry; minerals used in industry; 
mineral additives used in industry; graphite in raw, milled and semi-finished natural and synthetic form; mineral and 
chemical products and compositions including graphite used in the manufacture of batteries; graphite for use as a 
conductor of electricity; graphite for use as an electrical conductor in the manufacture of batteries.

Cl.9;Electrical conductors; electrical conductors of graphite; batteries.
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Priority claimed from 01/06/2018; Application No. : 87944758 ;United States of America 

4017890    12/07/2018
[International Registration No. : 1437193]
Brammer Bio Holding Company, LLC
250 Binney Street Cambridge MA 02142 United States of America

Proposed to be Used
IR DIVISION
Cl.40;Custom manufacturing services for others in the field of pharmaceuticals, biopharmaceuticals, health care 
products and medical products; treatment of materials, namely, pharmaceutical and chemical products and their 
components used in the manufacture of pharmaceuticals and biopharmaceuticals; manufacture of pharmaceuticals and 
biopharmaceuticals to order and/or specification of others; contract manufacturing of pharmaceuticals, cells and gene 
therapy reagents, being custom manufacturing services.

Cl.42;Product development for others relating to pharmaceuticals, biopharmaceuticals, health care products and 
medical products; scientific and technological consulting services in the pharmaceutical industry, and research and 
design relating thereto; industrial analysis in the nature of product testing and research and industrial research in the 
field of pharmaceuticals, biopharmaceuticals, health care products and medical products; pharmaceutical and 
biopharmaceutical drug development services; pharmaceutical and biopharmaceutical research and development; 
product development consultation; product research services, namely, providing analytical testing, biosafety testing, 
reporting and laboratory services for others; scientific and technical product development consulting and research 
services for the pharmaceutical industry; development of new products for others in the nature of custom design and 
development of chemical reagents and biochemical assays.
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Priority claimed from 24/08/2018; Application No. : 017947124 ;European Union 

4017893    28/08/2018
[International Registration No. : 1437189]
GKN Service International GmbH
Nussbaumweg 19-21 51503 Rösrath Germany

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines; driving devices for machines; universal joint shafts for machines; propeller shafts for 
machines; joints; individual parts and spare parts of the aforesaid goods, all aforementioned goods meant for machines; 
controls for the operation of machines and motors and engines; machine coupling and transmission components.

Cl.12;Motors and engines for land vehicles; driving devices for land vehicles; axles for land vehicles; universal joint 
shafts for land vehicles; propeller shafts for land vehicles; joints for land vehicles; individual parts and spare parts of the 
aforesaid goods, all aforementioned goods meant for land vehicles; couplings and transmission components for land 
vehicles; axle boot kits for use with land vehicles.
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4018076    10/08/2018
[International Registration No. : 1436498]
Dongguanshi Dongcheng Saifutu Photographic Equipment Factory
Type A 1ST plant, Dongcheng District of Main Hill, vortex Ridge Industrial Zone, Dongguan Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Photographic stands; cases especially made for photographic apparatus and instruments; filters [photography]; 
stands for photographic apparatus; flashlights [photography]; tripods for cameras; carriers for dark plates [photography]; 
enlarging apparatus [photography]; frames for photographic transparencies; bags for photographic equipment.

Cl.18;Animal skins; leather; backpack; traveling bags; rucksacks; leatherette box; handbags; leather strap; sports bag; 
umbrella.

Cl.25;Clothing; trousers; photographing vests; outerclothing; footwear; hats; gloves [clothing]; scarfs; leather belts 
[clothing]; wedding dresses.
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Priority claimed from 06/08/2018; Application No. : 4474748 ;France 

4018085    10/09/2018
[International Registration No. : 1436475]
NANOBIOTIX
60 rue de Wattignies F-75012 Paris France

Proposed to be Used
IR DIVISION
Cl.5;Products for medical use especially for the treatment of brain diseases and disorders; preparation for the diagnosis
and treatment of brain diseases and disorders; preparation for medical use especially for modifying the bioavailability of 
therapeutic agents; preparation for medical use especially for the diagnosis and treatment of tumors; preparation for 
medical use particularly for the treatment of Parkinson's disease, Alzheimer's disease, epilepsy and all types of 
neurological and neuropsychiatric diseases and disorders; preparation for medical use especially for the treatment of 
symptoms of Parkinson's disease, symptoms of Alzheimer's disease, symptoms of epilepsy and symptoms relating to all 
kinds of neurological and neuropsychiatric diseases and disorders; preparation for the diagnosis and treatment of 
neurological disorders and diseases using deep brain stimulation, electrical transcranial stimulation, transcranial direct-
current stimulation, transcranial magnetic stimulation, any form of electromagnetic stimulation (light, magnetic field, 
electric field), radio frequency or ultrasound stimulation; health products; radiological contrast substances for medical 
use; nanoparticles for medical use; nanomaterial-based preparation for the delivery of therapeutic agents; chemical 
reagents for medical use; bacteriological preparations for medical use; biological preparations for medical use; enzymes 
for medical use; enzyme preparations for medical use; chemical preparations for medical or pharmaceutical use; 
diagnostic products for medical use; drugs for medical use; medicines for human medicine; tonics (medicines); 
antibiotics; antiseptics; chemico-pharmaceutical products; pharmaceutical products; dietetic substances for medical use; 
remedies for human medicine.

Cl.10;Surgical and medical apparatus and instruments especially for the diagnosis and treatment of tumors; surgical 
and medical apparatus and instruments especially for monitoring and modifying metabolic functions; surgical and 
medical apparatus and instruments especially for the diagnosis and treatment of brain diseases and disorders; surgical 
and medical apparatus and instruments for deep brain stimulation, electrical transcranial stimulation, transcranial direct-
current stimulation, transcranial magnetic stimulation, any form of electromagnetic stimulation (light, magnetic field, 
electric field), radio frequency or ultrasound stimulation; apparatus for the delivery of diagnostic or therapeutic agents; 
testing apparatus for medical use; diagnostic apparatus for medical use; apparatus for the recording of electrical brain 
activity (electrodes, electroencephalograph, micro-electrode arrays); apparatus for electrophysiology; apparatus for 
neuronal modeling.

Cl.42;Scientific and technological services and research and design especially in the field of nanomedicine 
(nanotechnology applied to medicine); biological research services; bacteriological research services; 
electrophysiological research; research in neuronal modeling; evaluations, estimates and research in scientific and 
technological fields provided by engineers and researchers; design and development of new products (for third parties); 
technical project studies; industrial analysis and research services; chemical analysis; chemical research; chemistry 
services; surveying (engineering work); research and development of new products for others; technical research; 
research in the field of neuroscience; research in radio-biology; research in nanoscience and nanotechnology, especially 
applied to medicine.

Cl.44;Healthcare especially in the field of nanomedicine; medical services especially in the field of nanomedicine; 
hospital services; medical assistance; physiotherapy.
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4018641    25/04/2018
[International Registration No. : 1436537]
Michael Page Recruitment Group Limited
Page House, 1 Dashwood Lang Road, The Bourne Business Park Addlestone Surrey KT15 2QW United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Recruitment, personnel management, employment and placement services; human resources and personnel 
recruitment services; human resources and personnel recruitment management and consultancy services; employment 
agency services; employment consultancy services; selection, recruitment and placement of temporary, casual and 
permanent staff or personnel; advertising of jobs and employment vacancies; compilation, provision and dissemination 
of information relating to personnel, human resources, employment, recruitment, placement, jobs, employment 
vacancies, career management, career planning and career development; compilation, provision and dissemination of 
information via a website relating to personnel, human resources, employment, recruitment, placement, jobs, employment 
vacancies, career management, career planning and career development; compilation of information into databases 
relating to personnel, human resources, employment, recruitment, placement, jobs, employment vacancies, career 
management, career planning, career development and training; compilation of statistics relating to personnel, human 
resources, employment, recruitment, placement, jobs, employment vacancies, career management, career planning, 
career development and training; providing employment agency services via an online job board; career advisory 
services; interviewing services (for recruitment purposes); skills evaluation and assessment of staff or personnel; 
psychological testing for the selection of personnel; relocation services for businesses; advertising and promotional 
services; business management; business administration; business information services; business research; business 
auditing; accounting; payroll preparation; organisation, presentation and conducting of events, exhibitions, fairs and 
shows for commercial, promotional and advertising purposes; organisation, presentation and conducting of events, 
exhibitions, fairs and shows relating to personnel, human resources, employment, recruitment, placement, jobs, 
employment vacancies, career management, career planning and career development; providing human resources 
management and recruitment services for others by means of interactive data bases relating to recruitment of personnel 
and employment, facilitating curriculum vitae creation, curriculum vitae transmittals and communication of response 
thereto, all through a global computer network; providing information on human resources management and recruitment 
services for others relating to recruitment of personnel and employment, facilitating curriculum vitae creation, curriculum 
vitae transmittals and communication of response thereto, on a global computer network; business management 
consultancy and advice relating to personnel remuneration and benefits; compilation of advertisements for use as web 
pages on the internet; provision of services related to Recruitment Process Outsourcing (RPO); auditing, advising and 
managing human resources processes and policies for businesses; business management of third-party vendor 
relationships; compilation of information relating to training; compilation of information via a website relating to training; 
information, advisory and consultancy services in relation to all of the aforementioned services.

Cl.38;Telecommunication services; communications services; communications by computer terminals; 
communications by telephone; communications by fiber optic networks; providing telecommunications connections to a 
global computer network; provision of communication and telecommunication facilities; provision of communication and 
telecommunication facilities for personnel, human resources, employment, recruitment, placement, jobs, employment 
vacancies, career management, career planning, career development and training purposes; provision of communication 
and telecommunication facilities for posting and advertising jobs, employment vacancies and career information; data 
transmission services; telecommunication of electronic publications and communications in electronic form supplied 
online, from databases or from facilities provided on the Internet; provision of access to electronic publications; 
providing computer communications and data transmission services via global communication networks, computer, 
radio, television, cable, via mobile or handheld devices, via wired or wireless communication devices or any other 
electronic means; provision of access to computer information networks for the transfer and dissemination of a wide 
range of information or data; providing access to web logs; chat room services; messaging services; electronic 
messaging services; wireless transmission and networking of messages, communications or of data; electronic mail 
services; providing online forums for the transmission of messages, information, comments, multimedia content, videos, 
movies, films, audio content, images, text, information or other user generated content; providing multiple user access to 
a global computer information network for the transfer and dissemination of a wide range of information and services; 
providing access to databases; providing online facilities for real time interaction with other computer users; providing 
online forums for transmission of messages among computer users; providing online chat rooms, electronic bulletin 
boards and electronic discussion boards for the transmission of messages; electronic bulletin board services; 
information, advisory and consultancy services relating to all of the aforementioned services.

Cl.41;Education, teaching and instruction; providing of training; educational information; publication of books, 
magazines, newsletters and texts; publication of electronic books and journals online; providing on-line electronic 
publications (not downloadable); arranging and conducting events, workshops, seminars, exhibitions, seminars, 
conferences, fairs and shows in relation to education, teaching, training, instruction and vocational guidance; vocational 
guidance (education or training advice); educational research; services of reference libraries for literature and 
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documentary records; provision of educational information; educational examination; provision of information relating to 
training; provision of information via a website relating to training; organisation, presentation and conducting of 
seminars, conferences for commercial, promotional and advertising purposes; organisation, presentation and conducting 
of seminars, conferences relating to personnel, human resources, employment, recruitment, placement, jobs, 
employment vacancies, career management, career planning and career development; organisation, presentation and 
conducting of workshops for commercial, promotional and advertising purposes; organisation, presentation and 
conducting of workshops relating to personnel, human resources, employment, recruitment, placement, jobs, 
employment vacancies, career management, career planning and career development; information, advisory and 
consultancy services relating to all of the aforementioned services.
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Priority claimed from 02/03/2018; Application No. : 017868046 ;European Union 

4018701    09/07/2018
[International Registration No. : 1436545]
Supercell Oy
Itämerenkatu 11 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer game software; downloadable computer software and computer game software; 
data storage media; game software adapted for use with television receivers; pre-recorded motion picture, television, and 
animation films; bags, cases and sleeves for storing and carrying telephones, computers, headphones and cameras; 
covers for mobile phones, portable computers and tablets; headphones; downloadable publications; decorative magnets; 
memory sticks; belts and straps for telephones, computers, headphones and cameras; electric power units.

Cl.16;Paper and cardboard; comic books; newspapers, photographs, magazines, books, printed periodicals, 
newsletters, notebooks, and brochures; computer game instruction manuals; writing paper and envelopes; calendars; 
bookmarks; notebook and calendar covers; packing paper, wrapping paper and packaging materials; cardboard boxes; 
party decorations made of paper; pens, erasers; posters, paper banners; figures made of paper; paper bags; sticker 
albums, stickers; cards, post cards, collectable cards, trading cards; paper signs.

Cl.25;Clothing, footwear, headgear; T-shirts, sweat shirts, shirts, blouses, vests; jeans, pants, shorts; underwear, 
sportswear; socks; coats, jackets, suits; skirts; scarves; gloves, mittens; bathing suits, pajamas, negligee robes, 
bathrobes; caps and hats.

Cl.28;Electronic games; hand-held units for playing electronic games; action skill games; action figures as toys; toys, 
games and playthings; board games; game cards; play sets for action figures; game cards and playing cards; soft dolls; 
plush toys; stuffed toys, water toys, wooden toys, toys made of plastics; children's multiple activity toys; puzzles; 
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balloons; bags, cases and sleeves for storing and carrying apparatus for games.

Cl.41;Electronic game services; providing on-line computer games; on-line gaming services; providing on-line 
computer games, multi-player matching services, and on-line entertainment in the nature of tournaments, cyber or virtual 
sports leagues and games shows; providing information on-line relating to computer games; provision of games by 
means of a computer based systems; providing interactive social games in a virtual environment; providing entertainment
information relating to computer games via information network; entertainment services; sporting and cultural activities; 
providing on-line publications; presentation of movies, films, animations, and television programs; entertainment 
services in the nature of creation, development, and production of movies, films, animations, and television programs; 
organising events and conferences for entertainment purposes; organising of competitions; providing entertainment 
information relating to computer games via a web site; providing computer games and gaming services through an 
Internet website portal; organising and conducting video and computer game matches and tournaments; organising of 
electronic sports events.
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Priority claimed from 23/02/2018; Application No. : 4431576 ;France 

4018704    27/06/2018
[International Registration No. : 1437370]
KALRAY
180 Avenue de l'Europe, Immeuble le SUN F-38330 MONTBONNOT-SAINT-MARTIN France

Proposed to be Used
IR DIVISION
Cl.9;Data processors; central processing units; software (recorded programs); data processing equipment; computers; 
computer peripheral devices; integrated circuit cards [smart cards]; computer motherboards and daughterboards; 
extension cards for computers; accelerator boards for computers; data storage media; data storage programs; magnetic, 
digital and optical recording media; computer interfaces; interface cards for computers; computer platforms in the form of
downloadable or recorded software.

Cl.38;Telecommunications; information on telecommunications; provision of access to databases; communications by 
computer terminals; provision of access to a global computer network; electronic bulletin board services 
(telecommunication services); connection by telecommunications to a global computer network; electronic messaging 
services; rental of access time to global computer networks; communications by fiber-optic networks; communications 
by radio or telephone; cellular telephone communication services.

Cl.41;Training services.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; design 
and development of computers and software; research and development of new products for others; technical project 
studies; development, design, installation, maintenance, updating or rental of software; computer programming; 
computer system analysis; computer system design; consultancy relating to design and development of computers and 
software; digitization of documents; service software (SaaS); information technology (IT) consultancy; development of 
data storage systems; design services concerning data processors; conversion of computer programs and data, other 
than physical conversion; conversion of data or documents from physical to electronic media. 
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4018705    10/08/2018
[International Registration No. : 1436749]
Jushi Group Co., Ltd.
Tongxiang Economic Development Zone, Wutong Town, Tongxiang City, Jiaxing City 314500 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.17;Foil of regenerated cellulose, other than for packing; carbon fibers [fibres], other than for textile use; fibers 
(plastic-), not for use in textiles; fibers (asbestos-); fiberglass heat preservation board and pipe; insulating felt; insulating 
fabrics; fibreglass for insulation; fibreglass fabrics for insulation; sealing thread.

Cl.21;Basins [receptacles]; ceramics for household purposes; drinking vessels; sprinklers; toothbrushes; cosmetic 
utensils; cleaning tow; vitreous silica fibers [fibres], not for textile use; fiberglass other than for insulation or textile use; 
fiberglass thread, not for textile use.

Cl.22;Sails; weave bags; gaskets (fibrous-) for ships; raw fibrous textile; vitreous silica fibers [fibres] for textile use; 
linen (raw-) [flax]; fibers (textile-); carbon fibers [fibres] for textile use; plastic fibers [fibres] for textile use; glass fibers 
[fibres] for textile use.

Cl.23;Yarn; woolen thread and yarn; coir thread and yarn; spun cotton; spun wool; spun silk; rayon yarn; thread; 
fiberglass thread for textile use; cashmere wool.

Cl.24;Fabric; fabrics for textile use; fiberglass fabrics for textile use; filtering materials of textile; silk artworks; felt; 
towels of textile; quilts; covers [loose] for furniture; curtains of textile or plastic.
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4018716    06/08/2018
[International Registration No. : 1437334]
Lanserhof GmbH
Kochholzweg 153 A-6072 Lans Austria

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; toiletries; cleaning and fragrancing preparations; tailors' and cobblers' wax; animal grooming 
preparations; body cleaning and beauty care preparations; perfumery and fragrances; oral hygiene preparations; sanitary 
preparations being toiletries; cosmetics and cosmetic preparations; hair preparations and treatments; skin care 
preparations; shower and bath gel; shower and bath foam; disposable wipes impregnated with cleansing compounds for 
use on the face; colour cosmetics for the skin; essential oils and aromatic extracts; cosmetic preparations for use as aids 
to slimming; mineral oils [cosmetic]; slimming aids [cosmetic], other than for medical use; cosmetics in the form of oils; 
oils for toilet purposes; cosmetic preparations for slimming purposes; ointments for cosmetic use; hair lotions; 
dentifrices; bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive 
preparations; soap; baby care products (non-medicated -).

Cl.5;Dietary supplements and dietetic preparations; sanitary preparations and articles; medical and veterinary 
preparations and articles; pest control preparations and articles; dental preparations and articles; food for babies; dietary 
supplements for animals; antioxidants; anti-oxidant food supplements; appetite stimulant preparations; appetite 
suppressants; appetite suppressants for medical purposes; asthmatic tea; dietary fibre; dietary fiber to aid digestion; bee 
pollen for use as a dietary food supplement; dietetic infusions for medical use; dietetic preparations adapted for medical 
use; dietetic beverages for babies adapted for medical purposes; herbal dietary supplements for persons special dietary 
requirements; dietetic food preparations adapted for medical use; dietetic sugar substitutes for medical use; dietetic 
beverages adapted for medical purposes; dietetic substances adapted for medical use; dietetic foods for use in clinical 
nutrition; dietetic foods adapted for medical purposes; liquid herbal supplements; liquid vitamin supplements; 
nutraceuticals for use as a dietary supplement; medicinal drinks; medicated food supplements; preparations for use as 
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additives to food for human consumption [medicated]; medicinal tea; mineral food supplements; mineral dietary 
supplements for humans; multi-vitamin preparations; dietary supplemental drinks; nutritional supplements; probiotic 
supplements; vitamin and mineral supplements; vitamins and vitamin preparations; vitamin drinks; pharmaceuticals and 
natural remedies; diagnostic preparations for medical purposes; anti- rheumatism bracelets; therapeutic preparations for 
the bath; bath preparations for medical purposes; bath salts for medical purposes; chemical preparations for medical 
purposes; biological preparations for medical purposes; medical preparations; preparations for use in naturopathy; 
scrubs [preparations] for medical use; pharmaceuticals; medicinal herb infusions; tisanes [medicated beverages]; 
sanitary preparations for medical purposes; dietetic food and substances adapted for medical or veterinary use; plasters, 
materials for dressings, dressings, medical; disinfectants.

Cl.41;Entertainment and sport; publishing and reporting; gambling services; sports and fitness; provision of training 
and education; library services; audio and video production, and photography; translation and interpretation; sporting 
and cultural activities.

Cl.43;Services for providing food and drink, temporary accommodation; temporary accommodation; consulting 
services in the field of culinary arts; consultancy services relating to food; consultancy services relating to food 
preparation; provision of information relating to the preparation of food and drink; providing reviews of restaurants and 
bars; providing personalized meal planning services via a website; providing drink services; providing food and drink in 
restaurants and bars; reservation services for booking meals; hotel restaurant services; services for the preparation of 
food and drink; providing information in the nature of recipes for drinks; hospitality services [food and drink]; corporate 
hospitality (provision of food and drink); personal chef services; cookery advice; serving food and drink for guests; 
serving food and drinks; takeaway services; food preparation services; providing food and drink for guests; hotels, 
hostels and boarding houses, holiday and tourist accommodation; hospitality services [accommodation]; providing 
information about temporary accommodation services; room hire services; providing temporary housing 
accommodations.

Cl.44;Medical services; medical analysis services relating to the treatment of persons; medical care and analysis 
services relating to patient treatment; animal healthcare services; human healthcare services; human hygiene and beauty 
care; agriculture, aquaculture, horticulture and forestry services; animal grooming services; mental health services; 
pharmaceutical services; dietary and nutritional guidance; acupuncture services; outpatient and inpatient care services; 
aromatherapy services; nutritional advice; information relating to massage; consultancy services relating to slimming; 
information services relating to health care; health advice and information services; providing nutritional information 
about food; providing health care information by telephone; autogenic therapy services; treatment of allergies; weight 
control treatment; monitoring of patients; professional consultancy relating to health care; counseling relating to 
occupational therapy; health care consultancy services [medical]; nutrition counseling; advice relating to allergies; 
consulting services relating to health care; professional consultancy relating to health; advisory services relating to 
weight control; advisory services relating to diet; provision of information relating to nutrition; health clinic services; 
health centre services; diet planning and supervision; insomnia therapy services; medical and healthcare clinics; fitness 
testing; health counselling; nutrition and dietetic consultancy; health care relating to naturopathy; health care relating to 
fasting; medical and healthcare services; music therapy services; stress management services; therapy services; 
application of cosmetic products to the face; application of cosmetic products to the body; providing information about 
beauty; consultancy in the field of body and beauty care; services for the care of the skin; hygienic and beauty care; 
consultancy services relating to cosmetics; individual medical counseling services provided to patients; veterinary 
services.
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Priority claimed from 28/06/2018; Application No. : 302018000022455 ;Italy 

4018729    11/07/2018
[International Registration No. : 1437090]
A. Agrati S.p.A.
Via Piave, 28/30 I-20837 Veduggio con Colzano (MB) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, ores; metal materials for building and construction; transportable buildings of 
metal; non-electric cables and wires of common metal; small items of metal hardware; metal containers for storage or 
transport; safes; screws of metal; self-tapping metal screws; wood screws made of metal; screw covers of metal; ice 
screws of metal; screw caps of metal; caps (metal-) for screws; eye bolts; metal expanding sleeves for affixing screws; 
thumbscrews [fasteners] of metal; set screws of metal; nuts of metal; nuts [metal hardware]; lock nuts of metal; nuts, 
bolts and fasteners, of metal; screw-in insert nuts of metal; ties of metal for binding; fixing nails of metal; retaining [fixing] 
devices of metal; anchor chains of metal; fixing plates of metal; screw threaded fasteners of metal; hinges of metal for the 
fixing of pipes; screw bolts of metal; metal hardware; metal threaded fasteners; threaded fasteners of metal; fasteners of 
common metal.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber; screws, not of metal; self-tapping non-
metallic screws; threaded screws of plastic; screwnails not of metal; wood screws (non-metallic -); wood screws (non-
metallic-); threaded nuts of plastic; nuts [fasteners], not of metal; nuts, not of metal; wing nuts (non-metallic -); wing nuts 
(non-metallic-); toggle bolts (non-metallic-); toggle bolts (non- metallic -); self-locking protective plastic caps for use with 
nuts; fasteners, non-metallic; threaded fasteners made of plastic; set screws, not of metal; fasteners of plastic; clamps 
(non-metallic -) for fixing windows; collars [non- metallic] for fastening pipes; fixing nails, not of metal; concealed 
fastening devices of non-metallic materials; architectural fasteners of non-metallic materials; pipe fasteners, connectors 
and holders, non-metallic.

Cl.37;Building construction; repair; installation services; installation of alarms, security and safety systems, 
maintenance and repair; computer hardware and telecommunication apparatus installation, maintenance and repair; 
rental of tools, plant and equipment for construction and demolition; plant maintenance.

Cl.39;Transport; packaging and storage of goods; travel arrangement; transportation logistics; depository storage; 
storage; storage of freight; forwarding of goods; collection of goods; transportation of goods; packaging of goods; 
arranging transportation of goods; provision of warehousing services and facilities.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; training courses; conducting of 
courses; personal development courses.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software design and development of computer software for 
supply chain management; design and development of computer software for logistics, supply chain management and e-
business portals; design services; engineering design; tool design; product design; consultancy in the field of 
technological design; engineering testing; quality testing; laboratory testing; laboratory research; scientific laboratory 
services; engineering services; engineering consultancy; engineering research; engineering design services; engineering 
research services; software engineering services; engineering and computer-aided engineering services; mechanical 
engineering services; engineering drawing services; quality control; quality testing services.
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4018795    07/08/2018
[International Registration No. : 1436495]
COLLECTE LOCALISATION SATELLITES
11 rue Hermès F-31520 RAMONVILLE-SAINT-AGNE France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, electronic relating to geopositioning, photographic, cinematographic, optical, 
weighing, measuring, signaling, checking (supervision), emergency (life-saving), teaching apparatus and instruments; 
apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers relating solely to the 
field of positioning, guiding and transmission of data and services by satellite, recording discs; mechanisms for coin-
operated apparatus; cash registers, calculating machines, equipment for data processing and computers; fire 
extinguishers; navigational instruments; navigation apparatus for vehicles (on-board computers); electronic systems for 
positioning and guidance; satellite navigation equipment; battery chargers; electric batteries; batteries for navigation and 
positioning systems; cases for geopositioning apparatus and instruments, special cases for positioning and navigation 
apparatus; computer memory devices; recorded computer programs; computer programs (downloadable software); 
software (recorded programs); operating system programs (recorded); computer peripherals; integrated circuit cards 
[smart cards]; integrated circuits; magnetic data media; data processing apparatus; distance measuring equipment; 
distance recording apparatus; electronic publications (downloadable); transmitters of electronic signals; transmitters 
(telecommunications); electronic apparatus, electronic equipment, electronic components, computers, data processing 
equipment, software, electronic data carriers for storage of data and user terminals for position fixing, navigation, 
navigation databases, satellite navigation, radio navigation, and for the following uses, particularly those based on 
satellite navigation: mapping information, traffic information, route guidance, information to the driver, management of 
vehicle fleets, safety and emergency services, search and life-saving services; satellites for scientific use; control panels 
(electricity); detectors; remote control apparatus; electric and electronic installations for the remote control of industrial 
operations; electro-dynamic apparatus for the remote control of apparatus; interfaces [for computers]; marine 
compasses; marine depth finders; meteorological instruments; electric monitoring apparatus; nautical apparatus and 
instruments; optical apparatus and instruments; railway traffic safety appliances; speed checking apparatus for vehicles; 
speed indicators; surveying apparatus and instruments; high-frequency apparatus; speed indicators; mathematical 
instruments; cosmographic instruments; precision measuring apparatus; measuring apparatus; measuring instruments; 
counters; sextants.

Cl.38;Telecommunications; computer-aided transmission of messages and images; communications by and/or 
between computers and computer terminals; information on telecommunications; satellite transmission; data 
transmission services, data transfer services and provision of access to online data, particularly in satellite navigation, 
for: positioning data, data for the improvement of positioning accuracy, data for navigation, support data for navigation, 
data for navigation and combined telecommunications, data for the integrity of information relating to positioning and 
navigation data; telecommunication services based on location.

Cl.42;Scientific and technological services as well as research and design services relating thereto; technical analysis 
and industrial research services; design and development of computers and software; technical analysis services for 
oilfield operation; oil prospecting; oil-well testing; calibration (measuring); programming for computers; technical 
analysis for installing computer systems; consultancy on environmental protection; scientific services relating to forest 
conservation, namely, mapping; geological prospecting; geological research services; geological surveys; land surveys; 
urban planning; meteorological information services; research and development of new products for others; technical 
research; technical project study; quality control; quality control of production and distribution lines for foodstuffs, 
animals and plants; inspection and control services; scientific research services relating to animal behavior; 
synchronization of telecommunication networks.
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Priority claimed from 20/04/2018; Application No. : 1374032 ;Benelux 

4018798    31/07/2018
[International Registration No. : 1436917]
NETHYS SA
Rue Louvrex 95 B-4000 Liège

Proposed to be Used
IR DIVISION
Cl.9;Smart energy management system (SEMS) intelligent software type for integrated and optimized management of 
energy supply, production and consumption systems; intelligent software for planning energy supply systems; power 
supply management software composed of independent modules that can be interconnected and that can collect 
consumption and production data at different measurement points, analyze them and give results of consumption and 
production, make forecasts of energy consumption and production, control installations and adapt consumption and 
production according to real data; computer software for the design, creation, maintenance and access to information 
and data management, creation, storage and retrieval systems for the management of energy supply, production and 
consumption systems; computer programs for managing, viewing and editing files, documents, e-mails and 
communications via private networks or global computer networks for the management of energy supply, production and 
consumption systems; network software for the management of energy supply, production and consumption systems.

Cl.37;Installation, repair, maintenance and servicing of energy supply, production and consumption systems; technical 
management and troubleshooting in case of failure of energy supply, production and consumption systems.

Cl.38;Telecommunications; telecommunication services for the integrated and optimized management of energy 
supply, production and consumption systems; telecommunication services for planning of energy supply, production and 
consumption systems; communication and dissemination services including provision of these services online, via the 
Internet or via other communication networks for the integrated and optimized management of energy supply, production 
and consumption systems; providing links to databases by telecommunication means for integrated and optimized 
management of energy supply, production and consumption systems; transmission and communication of information 
and data, including on the Internet, for the integrated and optimized management of energy supply, production and 
consumption systems; online transmission of electronic publications; providing online discussion boards, bulletin 
boards and forums in the field of integrated and optimized management of energy supply, production and consumption 
systems; information, advice and assistance in all the aforesaid fields.

Cl.42;Design and development of software, computer programs and computer applications in the field of integrated and 
optimized management of energy supply, production and consumption systems; development [design], programming and 
updating of software and computer programs in the field of integrated and optimized management of systems for supply, 
production and consumption of energy; providing software in the field of integrated and optimized management of energy 
supply, production and consumption systems; providing software via computer networks (in particular the Internet) in the 
field of integrated and optimized management of systems for supply, production and consumption of energy; cloud 
computing in the field of integrated and optimized management of energy supply, production and consumption systems; 
computer engineer services (studies, analysis, research and reports in the field of information technology); programming, 
development and maintenance of database software for the management of energy supply, production and consumption 
systems; development of applications for software in the field of integrated and optimized management of energy supply, 
production and consumption systems; configuration of software; conversion of software and data; adaptation of software 
specifically dedicated to the integrated and optimized management of energy supply, production and consumption 
systems; computer diagnostic of technical problems related to software dedicated to the management of energy supply, 
production and consumption systems; information, advice and assistance in all the aforesaid fields.
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4018960    20/07/2018
[International Registration No. : 1436743]
Lionel NGUYEN
959 Chemin Du Tardinaou F-13190 Allauch France

Proposed to be Used
IR DIVISION
Cl.30;Ice creams.

Cl.32;Fruit juice.

Cl.33;Low alcoholic drinks.
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4018966    10/08/2018
[International Registration No. : 1436760]
Jinhua Lucky ET Manufacturer Co., Ltd.
No. 1, workshop, No. 1966 Cuntong Road, Dongxiao Street, Jindong District, Jinhua City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.9;Gauges; transponders; remote control apparatus; video baby monitors; baby monitors; sound locating 
instruments; smartphones; loudspeakers; navigational instruments; marine depth finders; wires, electric; solar batteries; 
Global Positioning System [GPS] apparatus; eyeglasses; batteries, electric; detectors; photovoltaic cells; electro-dynamic 
apparatus for the remote control of signals; sound alarms; monitoring apparatus, electric; telescopes; satellite 
navigational apparatus; measuring apparatus; integrated circuits; sounding apparatus and machines; sonars; alarms; 
transmitters of electronic signals; diaphragms [acoustics].

Cl.11;Electric torches; roasting apparatus; electric hair drier; lamps; water filtering apparatus; electric lamps; 
refrigerators; lighting apparatus and installations; searchlights; solar collector.

Cl.28;Floats for fishing; toys; bite sensors [fishing tackle]; artificial fishing bait; machines for physical exercises; 
intelligent toy; fishing lines; fishing tackle; body-building apparatus; rods for fishing.
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4018972    20/08/2018
[International Registration No. : 1436824]
Koskisen Oy
Tehdastie 12 FI-16600 Järvelä Finland

Proposed to be Used
IR DIVISION
Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building, wooden panels, panels made of wood; 
asphalt, pitch and bitumen; non-metallic transportable buildings; monuments, not of metal.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees.
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4018974    07/04/2018
[International Registration No. : 1436619]
Ryder Imports Limited
The Old Wagon Works, Mantle Lane Coalville, Leicestershire LE67 3DW United Kingdom

Proposed to be Used
IR DIVISION
Cl.27;Yoga mats.

Cl.28;Yoga blocks; yoga straps.
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Priority claimed from 01/03/2018; Application No. : 4433235 ;France 

4019769    13/07/2018
[International Registration No. : 1436513]
MICROWAVE VISION
17 avenue de Norvège F-91140 VILLEBON SUR YVETTE France

Proposed to be Used
IR DIVISION
Cl.5;Transition products for medical imaging.

Cl.9;Software; software in the medical field; scientific software; medical imaging software.

Cl.10;Medical imaging apparatus; scanners for medical diagnosis; scanners for medical imaging using microwaves; 
medical apparatus and instruments.

Cl.42;Design and development of software for use in the framework of medical technologies; installation, maintenance 
and updating of software.

Cl.44;Medical imaging service; Medical services; Medical information service; Medical screening; Medical advice.
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4019876    24/08/2018
[International Registration No. : 1436464]
INSTITUT DE SOUDURE
90 rue des Vanesses, Zone Industrielle Paris Nord II F-93420 VILLEPINTE France

Proposed to be Used
IR DIVISION
Cl.40;Treatment of materials, namely treatment of metals and treatment of plastic materials; welding; custom 
assembling of materials (for others); information relating to the treatment of materials; decontamination of hazardous 
materials, treatment of metals; metal casting; coppersmithing; metal coating (plating); coating (plating) by electrolysis; 
advice regarding welding.

Cl.41;Education; teaching; training; professional training; practical training (demonstration); theoretical training 
regarding welding and non-destructive testing; tuition; correspondence courses; educational examinations; organization 
of examinations, contests, competitions, lectures, courses, tutorials, internships, training workshops, trade shows and 
exhibitions, for educational, training, cultural, sporting and/or entertainment purposes; organization and conducting of 
seminars, conferences, symposiums, forums, colloquiums and congresses; information relating to education; vocational 
guidance (educational or training advice); professional advice and consultancy regarding training; certification of 
personnel (educational examinations); editing of all printed media, recorded audio and audiovisual media, including audio 
and/or video cassettes and discs, audiovisual and video optical compact disks, books, newspapers, newsletters, 
publications, brochures, manuals and guides; publication of articles and texts (other than for advertising); provision of 
online electronic publications (non-downloadable).

Cl.42;Engineering; computer engineering; computer system design; engineering and surveying (work provided by 
engineers); technical project study; quality and conformity testing for certification purposes; testing services for quality 
or standard certification; scientific and industrial research; mechanical research; technical research; research and 
development of new products and services (for others); research and development of innovative assembly and inspection 
technologies; physics research; bacteriological research services; chemical research; chemistry services; chemical 
analysis; oil-well testing; quality control; material and product testing; metallurgical and mechanical tests; corrosion 
tests; inspection regarding welding, inspection of anti-corrosive coatings; external control of works of art, regulatory 
inspection of equipment; non-destructive conformity and quality controls; advice regarding engineering in the field of 
construction; advice regarding design work and calculations (engineering); consultancy on environmental protection; 
asbestos diagnostics; conformity control of interior gas installations; scientific and technological consulting and advice.
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Priority claimed from 17/01/2018; Application No. : 87758816 ;United States of America 

4019882    13/07/2018
[International Registration No. : 1437246]
Quaker Chemical Corporation
Silverside Carr Executive Center, 501 Silverside Road Wilmington DE 198091374 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; hydraulic fluid; fire-resistant hydraulic fluid; mold release preparations; coolants for use in 
metalworking; coolants for use in drawing, forming, stamping and blankwashing operations on metal surfaces; chemical 
preparations in the nature of bonding agents for fibrous materials, pigments, cements, paper, leather, textiles, and metals; 
chemical dust suppressant preparations that are not petroleum, oil or grease-based, namely, dust suppressing chemicals 
in liquid form for use with or on unpaved roads, mineral stockpiles, conveyors, embankments and piles, and mine 
surfaces; hygroscopic chemicals and other chemical preparations, namely, dust suppressing chemicals that are not 
petroleum, oil, or grease-based for absorbing and suppressing dust and airborne soil particulates; chemical preparations 
for cleaning purposes for use in metalworking.

Cl.2;Rust preventatives in the nature of a coating; anti-rust greases and oils; all the foregoing for use in the primary 
metals industry, namely, by manufacturers of ferrous and non-ferrous metals, and by manufacturers of metal products; 
anti-corrosion thin-film coatings for application to metals and metal surfaces; decorative coatings in the nature of stains; 
anti-corrosion agents in the nature of coatings; protective preparations for metals; sealer coatings for use in 
construction, marine, aerospace, and concrete flooring; coatings in the nature of epoxy coatings for providing corrosion 
resistance and protection against weather, sunlight, oil and water; paints for use on floors and concrete surfaces; floor 
coatings, namely, clear and pigmented epoxy-based coatings for concrete flooring and for construction, marine, and 
aerospace purposes; floor coatings, namely, acrylic and epoxy sealer coatings for concrete flooring and for construction, 
marine, and aerospace purposes; primers, paints and coatings in the nature of stains.

Cl.3;Industrial cleaners for metals and metal surfaces; cleaners for use on concrete, coated concrete, and masonry 
surfaces; cleaners for use in grease removal.

Cl.4;Industrial lubricants, oils and greases; lubricating oils and grease compounds for use in the automotive, industrial 
and metalworking industries; industrial lubricants for metalworking and metal casting; lubricating compositions, namely, 
industrial lubricants for casting dies; lubricating oils and greases for use in the working, rolling, grinding, cutting, 
finishing, and coating of metals; lubricating oils and greases containing chemically transformed petroleum derived 
hydrocarbons and mixtures of hydrocarbons used in rolling of metals as lubricant, protector, and cleaning agent during 
manufacturing, processing, or fabricating of steel or metal; lubricants for rolling and forming of ferrous and non-ferrous 
metals; lubricants for use in the hot rolling of aluminum sheet and plate; lubricating oils for hydraulic systems.

Cl.35;Chemical processing management services for others in the fields of chemical processing, metalworking and 
steelworking, namely, chemical procurement of industrial chemicals, inventory management and control, providing 
business consultation and advice in the fields of chemical processing and management thereof, and business 
consultation services in the field of chemical process optimization; providing an on-line interactive database for use by 
consumers of industrial fluids to analyze consumption rates, cost of use, and current properties thereof; on-site inventory 
management of lubricants and process fluids for others, namely, controlling inventory.

Cl.40;Chemical processing management services for others in the fields of chemical processing, metalworking and 
steelworking, namely, on-site observation and monitoring of chemical processing, consulting services in the field of 
waste reduction, management of the recycling of waste from such processing, and providing technical consultation in the 
field of chemical processing; industrial fluid waste treatment services.

Cl.41;Training in the nature and application of metalworking fluids.

Cl.42;Providing information regarding product development in the field of fluid cleaning, mixing and lubrication; 
consultancy relating to technical and scientific monitoring and controlling fluid applications on site.

Cl.45;Chemical processing management services for others in the fields of chemical processing, metalworking and 
steelworking, namely, preparation of material safety data sheet and environmental and occupational and safety 
compliance reports.
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Priority claimed from 17/08/2018; Application No. : 2018-104530 ;Japan 

4019884    24/08/2018
[International Registration No. : 1437314]
Quadcept Inc.
3-8-26, Miigaoka, Neyagawa-shi Osaka 572-0013 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software for cloud computing; computer programs.

Cl.42;Cloud computing; providing of computer programs on data networks; rental of data storage area in a server 
connected to a communication networks.
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Priority claimed from 26/01/2018; Application No. : 4423105 ;France 

4020224    01/06/2018
[International Registration No. : 1436570]
International Business Machines Corporation
New Orchard Road Armonk NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, computer 
printers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors (hardware), 
computers, computer memories, computer peripherals, recorded computer programs and software; computer adapters; 
computer components; data processing equipment; computer equipment for information management and for data 
management; semi-conductors; electronic data media that can be processed by machine; magnetic disks; hard disk 
drives; tape recorders; calculating machines; cash registers; facsimile machines; video game software; video recorders; 
videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, 
namely, computer communication servers; carrying cases for computers; interface cards for computers; computer cables 
and computer cable parts; fax modem cards for computers; computer accessories, namely, screen filters, computer 
mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, 
computer control joysticks, computer mice; electronic publications, namely books, magazines and manuals containing 
information on computer technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card 
adapters; readers for integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; 
projectors (projection apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power 
supply devices; point-of-sale terminals; computer operating system software; software for accessing a global computer 
network; computer database management software; document management software; software for locating, recovering 
and receiving text, electronic documents, graphic illustrations and audiovisual information on company-scale internal 
computer networks and on local, wide-area and global computer networks; software for developing and software for 
designing websites and user manuals, in electronic format, sold as a set; documentation and instruction manuals 
recorded on electronic data media that can be operated by machine and relating to computers or computer programs; 
computer hardware and computer software; computer servers; computer storage devices, namely high-speed storage 
subsystems for storage and backup of electronic data either locally or via a telecommunications network; computer 
software for use in controlling the operation and execution of computer systems, programs and networks; computer 
software for use in connecting disparate computer networks and systems, computer servers and storage devices; 
computer operating system software; computer software for linking together computers and for enabling computing 
across a global computer network; computer software for managing hardware, software and processes that exist within 
an information technology environment, computer systems combining hardware and software for use in management and 
analysis of data and instructional manuals sold as a unit therewith; cloud computing system, namely network integrating 
computer hardware and software for dynamic provisioning, virtualization, and consumption metering of computer 
resources; downloadable cloud-computing software for deploying and managing virtual machines to a cloud computing 
platform; computer systems, namely computer hardware and computer software for integrating Natural Language 
Processing (NLP), Computational Linguistics (CL), Information Retrieval (IR) and Machine Learning (ML) and capable of 
understanding general human queries and formulating responses; electronic publications.

Cl.35;Advertising; sales promotion services (for third parties); business management and consultancy; business 
information; distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; 
accounting; document reproduction; systematization of data in a central file; organization of exhibitions for commercial 
or advertising purposes; business management consulting services and business consulting services; business 
development services; analysis of market research data and statistics; arranging and conducting trade show exhibitions 
in the field of computers, information technology and electronic business transactions via a global computer network; 
business consulting services for computer systems that integrate Natural Language Processing (NLP), Computational 
Linguistics (CL), Information Retrieval (IR) and Machine Learning (ML) and capable of understanding general human 
queries and formulating responses; analyzing and compiling business data; systemization of data in computer databases.

Cl.38;Providing virtual computer systems and virtual computer environments through cloud computing.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely: electronic interconnection of computers and software; testing of computer programs (software) and 

8503



hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer advice and assistance concerning Internet use; rental of computers and software; scientific and industrial 
research, namely research and development of new products, biological research, bacteriological research, chemical 
research, cosmetic research, mechanical research, geological research, technical research, pharmaceutical research, 
scientific research for medical purposes; information technology consultancy services; computer systems integration 
services; consulting services in the field of design, selection, implementation and use of computer hardware and software 
systems for others; technical support services, namely troubleshooting in the nature of diagnosing computer hardware 
and computer software problems; computer systems design services for others; interconnection of computer hardware 
and software, namely, integration of computer systems and networks; computer software and hardware testing services, 
namely, testing of computer software, computers and servers to ensure proper functioning; cloud computing services, 
namely network integrated computer hardware and software services for dynamic provisioning, virtualization and 
consumption metering of computer resources; consulting services in the field of cloud computing; design and 
development of computer software for cloud storage of data; computer services, namely cloud hosting provider services; 
computer services, namely electronic data storage and data recovery services.
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Priority claimed from 01/06/2018; Application No. : 87944748 ;United States of America 

4020233    12/07/2018
[International Registration No. : 1437280]
Brammer Bio Holding Company, LLC
250 Binney Street Cambridge MA 02142 United States of America

Proposed to be Used
IR DIVISION
Cl.40;Custom manufacturing services for others in the field of pharmaceuticals, biopharmaceuticals, health care 
products and medical products; treatment of materials, namely, pharmaceutical and chemical products and their 
components used in the manufacture of pharmaceuticals and biopharmaceuticals; manufacture of pharmaceuticals and 
biopharmaceuticals to order and/or specification of others; contract manufacturing of pharmaceuticals, cells and gene 
therapy reagents, being custom manufacturing services.

Cl.42;Product development for others relating to pharmaceuticals, biopharmaceuticals, health care products and 
medical products; scientific and technological consulting services in the pharmaceutical industry, and research and 
design relating thereto; industrial analysis in the nature of product testing and research and industrial research in the 
field of pharmaceuticals, biopharmaceuticals, health care products and medical products; pharmaceutical and 
biopharmaceutical drug development services; pharmaceutical and biopharmaceutical research and development; 
product development consultation; product research services, namely, providing analytical testing, biosafety testing, 
reporting and laboratory services for others; scientific and technical product development consulting and research 
services for the pharmaceutical industry; development of new products for others in the nature of custom design and 
development of chemical reagents and biochemical assays.
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